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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL RENCH, NEW DELHI
O.A. No. 189 of 2020

.r - Applicant

Veraus

Central Pollufion Contrel Board & Ors. Ll Reapondent(S)

BEPLY ON BEHALF OF RESPONDENT NO. 5 M UMANG
DAIRIES LIMITED

MOST RESPECTFULLY SHOWETH:

[, Sandecp Bhalla S/ Joginder Sain Bhalla, aged about 50 years of
Umang Dairies Limited, having ns office at Patriot House, 3, Bahadur
Shah Zafar Marp, New Delhi, presently at New Delhi, do hereby solemnly

affirm and declare as under:-

That I am the authorized signatory of Respondent No. 5 in the
present Application, and I am fully conversant with the facts of the
present case based on the records maintained by Respondent No. 5.
I am competent to affirm this Limited Affidavit on behalf of the

Respondent MNo. 5.

At the outset, it is stated thar the present Application is an abuse of
process of law as the Applicant by way of the present Application
has atternpted to imitiate a roving and fishing imquiry by presenting
the facts in a distorted manner and stating incorrect facts.

[t iz respectfully submitted that the contentz of the Application are
hereby denied in fote. MNothing contained in the Application may be

deemizd to be admitted merely by reason of specific non-traverse.

That the Respondent No. 5 is filing the present Affidavit only to the
limited extent to place on record of this Hen'ble Tribunal, the
statutory permissions / consemts ¢/ non objection centificates

receivadisecured by it from Respondent Nos, 1 to 4 for eonducting
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its day-to-day operations at its Unit situated at 03 KM, Hasanpur
Read, {Fajraula, Amroha District, Utar Pradesh (hersinafter
referred to as “Unit™). The Respondent No. 5 forther humbly seeks
the leave and liberty from this Hon'Ble Tribunal fo file a detailed
Affidavit(s)yWrirten Submissions at a later stage or as and when
directed by this Hon'ble Tribunal.

BRIEF ABOUT THE RESPONDENT NO. 5

That the Respondent No. 5, formerly known as JK Dairy & Foods
Limited, is a quality manufacturer of various dairy products in India
with a state-of-the-art manufacturing facilicy at the Unit addiess
mentionad above. The Respondeant Wo. 5 is a Certified Dairy and
Food preducts manufacturing Company, certified by the
International Standerds Organization (“IS0O™) and having a
combined capacity of processing I1.5 lakh Iiters of milk per day.
The Respondent MNo. 5 produces a wvariety of dairy products,
including ghee, cow ghee, dairy creamer, whole milk powder,
skimmed milk powder, butter, fresh cresm, paneer, and milk for
large instiutional consumetrs. The dairy cream sachets produced by
the Respondent Mo, 5 are also sopplied to the Indian Army,
Airlines, and Indian Railways as gingle serve sachets. The
Respondent Mo, 5's Unit consists of a state-of-the-art plant. It has
also received the hiphest fond safety standards and quality
certifications ie., Food Safety and System Centification 22000
(“FSSC 220K} which is an SO based internationally accepted
certification. The Lnit of the Respondent MNo. 5 offers the best in
the industry quality milk and dairy based products for large
institutional congumers. Thys, the Respondent No. 5 is conducting
its  operations by not only  obuininy  the cequisile
permiszions/authonization: from  local aothorities but also by
securing internationally accepted certifications.

PERMISSIONS OBTAINED BY RESPONDENT NO. 5

A,

Consent to Operate
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The Respondent Mo. 5 was granted a Consent to Operate by
Respondent No. 3 i.e., Uttar Pradesh Pollution Control Board

(hetzinafter referred ta as “UPPCEB”™) under Sections 25 and 26
of the Watsr (Prevertion and Control of Polluton) Act, 1974
{hereinafter referred to as *Waiter Act™) and Consent wo Operate
under Sections 21 and 22 of the Air {Prevention and Contrel of
Pollution) Act, 1981 (hereinafter referred to as “Air Aet™) in
respect of the Unit,

Sections 25 and 26 of the Water Act and Section 21 and 22 of
the Air, prescribe restrictions oh operalions unless previous
consent is obtained from the State Board ie., UPPCE. In that
regard the Respondant No. 5 secured a Consent to Operate from
LPPCB.

The aforessid Consent to Operate was renewad from time to
time, with the last being granted which is valid from 01.01.2020
10 31.01.202]. The copies of the said Consent 10 Operate under
the Water Act and Air Act gramed by UPPCB are hercto
apnéxed and marked as ANNEXTIRE P-1 and ANNEXURE P-

2, respectively,

Abstraction of Ground Water

Due to lack of fresh water supply from the local authorities of
the ¢ity of Gajraula, the Respondent No. 5 has been unlizing the
grovndwater  for its  operations after obtainng  du=
permissions/authorizations. Total water required for the
operations at the Unit is 1600 - 2000 cubic meters per day, out
of which 700 to 00 cubic maters water is obtained by recycling
the water at the Unit of the Respondent No. 5.

The Respondent Mo, 5 was granted Mo Objection Certificate
fhereinafter referred to as "NOC™) by the Central Ground Water
Autharity 1.2, Respondent Mo, 2 (harsipafter refemed to as
*CGWA™) vide Letter dated 23.05.2017 for abstraction of

ground water.
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During the relevant point in time, COGWA, constitwted under
Section 3{3) of the Environment Protection Act was the
competent authority to reguiate and control the development and
management of the pround water resources in India. The NOC
granted vide Letter dated 23.05.2017 (herginafier referred o as
“NOC dated 23.05.2017") was valid for a period of two years
le., upte May 2019, As per the NOC issued by CGWA,
withdrawal limit of ground water was 1,650 cubic meters/day,
subject to the conditions mentioned in the said NOC, which the
Respondert Mo, 5 has always adhered to and submitted
compliance reports to that effect.

Further, the Respondent Mo, 5 has undenaken sincere and
dedicated steps 1o recharge ground water in compliance of the
conditicns mentioned under the WNOC dated 23.05.2017. In that
regard, rainwater harvesting tanks and artificial recharging
structures have also been constructed in furtherance of the
objective of rceplenishing and recharging ground water,
Recharge shafts have been constructed at 13 ponds In nearby
villages of Gajraula. Such techniques aim at extending the
recharge period in the post-monsoon season, resulting in
enhanced sustainability and availability of ground water.
Photopraphs evidencing the rainwater harvesting tanks and
artificial recharging structures constructed by the Respondent
No. 5 for ground water replenishing and recharging are hareto
annexed and marked as ANNEXURE P-3 (Colly). Respondent
Mo § has alzo constructed 2 nos. ram water harvesting shafis at

ihe Plant,

In addition to the aforesaid measures, the Respondent No. 3 has

also implemented water conservation measures.

The Respondent Mo. 5 while wiilizing the groundwater for its
operations has been complying with the condittons stipulated in
the NOC dated 23.05.2019 issued by CGWA. The Respondent
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Mo. 5 fiom 2017 to 201% has been submitting its compliance
reports periodically 0 CGWA. A copy of the compliance
reporis along with the relevant commespondence regarding the
compliances as exchanped between Respondent MNo. 5 and
CGWA during 2017-201% ig hereto znnexed and marked as
ANNEXURE P-4 (Colly.).

[t is most respectfully submitted that before the expiry of NOC
dated 23.052017, the Respondant No. 5 submitwed s
application 0 COWA on 24.04.2019 for renewal of the sad
NOC. The Application dated 24.04.2019 was submitted after
being complete in all respeets and by annexing all the relevant
documents. Fide Application dated 24.04.2019, the Respondant
Mo, 5 sought for ground water withdrawal of 1630 cubic
meatersiday as pemaitted under NOC dated 23052017, It is
nertinent to rpention that no additional requirements were to be
fulfilled by the Respondent Ne. 5 for ground water withdrawal
while submitting the renewal application. A copy of the renewal
application dated 24.04.2019 is hereto annexed and marked as
ANNEXURE P-5,

Subsequent thereto the Respondent No. 5 addressed wvarious
communications 1o the autherities requesting an update on the
statis of tier Application dated 24.04.2019 seeking renewal of
s NOC. A copy of all the communications addressed the
Respondent No. 5 to the authorities is hereto annexed and
marked as ANNEXURE P-5A {colly).

In the interregmvm Uttar Pradesh Ground Water (Managzement
and Begulation) Act, 2019 {(hereinafter refarred to as “UP
Ground Water Act™) providing for protection, conservation,
contrel and regulation of ground water in the State of Uttar
Pradesh was enacted and brought imto force on (2.10.2019, As
per Section 10 of UP Ground Water Act specifically provides

for registration of existing borvewells for commercial and
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industrial operations in the Motified areas, (both in urban and
rural areas) of State of Uitar Pradesh.

Concurrently, Uttar Pradesh Ground Water (Management and
Repulation} Rules, 2019 (hereinafter referred o as “UP Ground
Water Rules™) were also enacted. Rule-6 (1) of aforesaid Rules
sets oul the procedure for submitting the application for issuance
of Certificate of Registration in respact of the existing borewells
in Notified as well as Noo-Notified areas as declared under the
UF Ground Water Act.

Similarly, Rule 13 {1) of the aferasaid Rules lays down the
procedurs  for  submitting application for  issuasnce  of
authorizatien’™NOC in respect of the existing borewells. This
procedure is applicable to the existing as well as futwre
barewzlls which are referred in above stated Rule ¢ (1) of the
Rules and which do not have any subsisting NOC issved by
CGWA or Ground Water Department of the State of Urtar
Pradesh,

The Respondent No. 5 by it letter dated 0F.04.2020 requested
COWA to apprise them abomt the status of NOC renswal
application dafed 24.04.201%. A Copy of the Letter dated
(1.04,2020 is annexed herete and marksd as ANNEXURE P-6.

COWA vide email dated 30102020 while acknowledging the
Application of the Petitioner for NOC renewal asked the
Respondent No. 5 to submit certain documents for expediting
the process of renswal of NOW. The Respondent MNo. 5 in
response of the said email datad 30102020 of CGWA vids its
response  dated 12.11.2020 & 15.01.2021 submitted the
necessary documents which include Water Audit as well as
Impact  Assessment Reports by  cerified &  accredited
Auditor/Consultant. The copies of the sald emails dated
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30,10.202¢0 and 12.11.2020 and 15.01.202] are hereto annexed
and marked a3 ANNEXURE P-7 (Colly.)

The Respondent No. 5 submiés that, as per the COWA
gnidelines issved vide Notification dated 24.5.2020, applications
for grant of NOC and remewal application in respect of the
existing borewells of other states were being accepted and
considered by CTGWA. Even the application filed by the
Reapondent Mo. 5 in April 2019 with CGWA for the renzwal of
its earlier NOC granted by CGWA was at the advanced stage of
processing when the imptementation of UP Ground Water Act
and UP Ground Water Fules commenced. The communication
dated 30.10.2020 from CGWA clearly shows that the CGWA
was very much processing the application of the Petitioner for
renewal of s NOC 23.05.2017.

The applications wers filed by the Respondant Ne. 5 dated
03.04 2021 for obtaining the NOCs from Oroond Water
Department. A copy of the seid applications are annexed
herete and marked a3 Annexure-P-§ (Colly.).

Additienally, leoer dated 23.04.2021 was addressed by the
Director Ground Water Department, Uttar Pradesh to the
District Collector, Amroha District on the subject regarding
disposal of pending cases of District Amroha for issuanee of
WOC or Application for Renewal before the CGWA. The said
letter contained the recommendation of Director Ground Water
Department for the disposal of the cases and directed the District
Collector to ensurs that the said cases were disposed of In a time
bound manner. A copy of the Letter dated 23.04.2021 along
with a translated copy of the same is hereto annexed and marked
as ANNEXURE P- 8A.

It is further pertinent to note that Letter dated 23.04.2021]
mentioned that application dated 24.04.2019 submivted by the
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Respondent Mo, 5 was received only on 08.04.2021 by the
Office of Director Ground Water Department, Unar Pradesh. In
light of the applications subrutted by the Respondent No. 5, the
Office of Director Ground Water Department, Uttar Pradesh
recommended renewal with effect from 18.05.2019 ie., with

retrospective sffect.

The Respondent No. 5 has thereafter received the renewed
NOC’s bearing no. NOC026336, NOC(48652 and NOC049307
from the Ground Water Department under the Ministry of Jal
Shakti of the State of Uttar Pradesh and all are valid upte
11.07.2026. A copy of the renewed NOC’'s bearing no.
NOCO026536, NOCO4ESS2 and NOCQ495(7 issued by the
Ground Water Depattment wnder the Ministry of Jal Shakti of
the State of Uttar Pradesh are hereto annexed and marked as
ANNEXURE P-9 (Colly).

Complying with the Recommendations of Joint Inspection

Report dated 21.10.2020

The present Application was heard before this Hon ble Tribunal

on 04.09.2020, when this Hon bie Trbunal ditecied Respondent

Nes, 1, 2 and 4 ta furnish a joint factual and action taken report

in the matter within twoe months fron: the date of order. In that

regard inspection was conducted and a Joint Inspection Repaort
datad 21.10.2020 was prepared. In this regard, it is pertinent te
highlight the balow mentionad factual matrix:

{a} Report dated 21.10.2020, was filed on behalf of Joint
Committee on 24.11.2020. A copy of the Joint Inspection
Report dated 21.10.2020 is herelo annexed and marked as
ANNEXURE P-10.

{b) Thereafter, the presemi Application was heard on
26.08.2021, whereby, the Hon'ble Tribunal directed as

follows:
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"8 In view of above since the PP will be
cffected by order tn vhis regavd we direct the
Suxte PCB to put the PP to notice of these
proceedings, even though the PP is otherwise
aware and the report 8 on the website of this
Tritbunal. The State PCB may also supply a
copy of the report by e-mail to the PP to enabie
it to give its response. The PP may file response
within one month by e-mail ar judicial-
nahagov.in preferably in the form of searchable
POF GUR Support PDF and not in the form of
fmage PDF. Notice may also be semt by e-marl
10 Lround Water Department, Minisey of Jof
Shakzi, UP fo inform this Tribunal abou? the
procedure, if anv, followed and the date from
which NOC is valid  The Notice mayv afso be
sent fo CGWA to ascortain whether in view of
Hon'ble Supreme Cownt judgment In MO
Mehia, supra, gramt of NOO by oy other
authority In  the State will obviote the
requirement of NOC from CGWA in an over
exploited avea These gquestions are substantial
quesfion of eingronment arising out af operation
af EP Act which may have to be determined by
thiz Tribunal, Response of the sakd Authorities
may ofro be filed within one month by e-mail in
same manner as in above divection. The repoit
may specify the warer balahce siarus, making
distinction between ZLD qpplicd for industrial
process  effluents with  closed loop  and
utilisation of treated sewage for plontotiony
irvigation and proper wmanagemernt of efftuenis
during now wifisation of efftueris particulaviy.

during monsoon. "



(i)

faxiv)

1y

A copy of the order dated 26.08.202), passed by the
Hon'ble NGT in Original Application No. 18272020, i3
hereto annexed and marked a3 ANNEXURE P-11.

{c} Subsequent thereto, Respondent MNo. 3, vide its letter datad
13.09.2021, furnished the Joint Inspection Report to
Respondent No, 5.

The Joint Inspection Report dated 21.10.2020 reconunended that
unit of the Fespondent Mo. 5 shall get its NOC renswed from
CGWA for abstraction of ground water. In that regard the NOC
have been renewed for abstraction of ground water and have
been issued by Ground Water Department under the Ministry of
Jal Shalxi of the State of Utar Pradesh in favour of the
Respondent No. 5. The NOC's bearing ne. NOC026536,
NOC028652 and NOCD49307 valid vpto 11.07.2026 have bean
seclred by the Respondent No. 5.

The Joint [nspection Report dated 21.10.2020 further
recomnmended that the Respondent Mo, 5 shall have a proper
instailed capacity of Sewage Treatment Plant {(STF) to treat the
sewage penerated from the premises and treated affluent utilized
in gresn belt irrigation to decrease the fresh water abstraction.
In that regard it is pertinent to note thet the vnit of the
Respondent No. 5 has a proper installed espacity of STP to treat
the sewage generated. The said capacity is also certified by ECO
Parvavaran Enpineers & Consultantz Pvt Limited, Mohali. A
copy of the STP Feasibility Eepott i3 enclosed hereto and
marked as Amnexnre P-12.

6.  That an NOC was granted in the favour of Kespondent No, 5 by
COWA in 2017, The Eespomdent No. 5 alse submined an
application dated 24.04.2019 for the renewal of NOC dated

23.05.2017, before the expiry of the same.

7. Further, as per the COWA guidelines issued vide Motification dated
24,9.2020, applications for gram of NCXC and renewal application
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in respect of the existing borewells of other states were also being
accepted and considered by CGWA,

Even the application filed by the Respondent No. 5 m Apni! 2019
with CGWA for the renewal of its earlier NOC granted by CGWA
was at the advanced stage of processing when the :mplementation
of UP Ground Water Act and UP Ground Water Rules commeneed.
The communication dated 30.10.2020 from COWA clearly points
to the fact that CGWA was very much processing the application of
the Respondent No. 5 for renewsl of its earlier NOC granted in
2017,

Further Letter dated 23.04.2021 addressed by the Director Ground
Water Department, Uttar Pradesh to the Distriet Collector, Amroha
District on the subject regarding disposal of pending cases of
District Amroha for issuance of NOC or Application for Renewal
before the CGOWA, states that applicaiion dated 24042019
submitted by the Respondent Mo, 5 was received only on
08.04.2021 by the Qffice of Director Ground Water Department,
Uttar Pradesh.

The Office of Director Ground Water Departinent, Uttar Pradesh
also recommended renewal of the NOC daved 23.05.2017 with
effect from 18.05.2019 i.e., retrogpectively. A copy of the letter
dated 23.04.202]1 issued by Office of Director Ground Water
Crepartment, Uttar Pradesh is annexed hereto and marked ag
Annexure- P-13.

In view of the above, the Application for Renswal of HOC of the
Respondent MNo. 5 was accepted by the OGWA and the same was
also granted by issuing NOC's beming no. NOCO26336,
NOC048652 and NOCO49507 lssusd by the Ground Water
Department undst the Mimstry of Jal Shakti of the State of Uttar
Pradesh and valid for a penicd of Bve years i.e., upto 11.07.2026.

Tha Respondent Na. 5 also draws rafarence to the New Guidelines
thai have been issped by CGWA dated (6.09.2021 by which
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approval for grant of NOC shall be processed by the respeciive
State Governments by filing an application throngh Online Porial of
COWA. Tt is therefore, now been clarified that all the approvals for
grant of NOC for extraction of ground water shall be within the
domain of the respective State Authorities,

The Respondent No, 5 also draws reference o the CGWA
Guidelines which provide criteria for evaluation of proposals of
requast for Ground Water Exuaction. These Guidelines are
effective from 24.09.2020. The Guidelines specifically provides
that NOC for Ground Water Withdrawal will be considered az per

the criteria sel out in the Guidelines.

The Respondent No. 5 alse draws reference 1o the letters dated
30.06.2021 issued by UPPCB by which clanfication was sought on
the various points pursuant to the Joint Inspection Report daved
21102020, A copy of the Joint Inspection Repont Jated
21.10.2020 was also provided to the Respondent No. 5 by UPPCB.
The Respondent Ne. 5 filed a detailed reply by its letter datad
12.07.2021 providing clanfications to the varioua points raised by
UPPCE in its letter dated 30.06.2021. The Respondent No. 5 by its
letter dated 25.02.2021 clatified further poimts and slso provided a
copy of the Adequacy Assessment Report which has been validated
by Aligarh Muslit University, Apart fronm this, the Respondent
No. 5 attached copy of NOC pranted by COGWA for extraction of
Ground Water which 15 valid upto 11.07.2026,  Along with this
Respondent Mo. 5 alzo provided that Ladder Facility with Stack has
already been installed. The Copies of Letter dated 30.06.202] by
UPPCB, Replies dated 12072021 & 25.08.2021 by Respondent
Mo 5 are annexed hereto and marked as ANNEXURE P-14 (colly).

That Respondent No. 5 received a letter dated 13.09.2021 from
ttar Pradesh Pollution Control Board by which the Eespondent
MNo. 5 was asked to file its response pursuant to the Order passed
by this Hon'ble Tribunal dated 26.08.2021. The Respondent No. &
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has filed a detailed reply dated 22.09.202] in which Respondent
MNO. 5 has mentioned the following :

{(a) The Unit have 1750 KLD Effluent treatment Plant and g
treating the affluent as per standard norms of PCE and treated
waler is used in process of manufacturing i.e. Boiler, Cooling
Tower, Washing and the balance water is beimg used in the
Green Belt of the Plant premises. Tt was further elarified that on
the tequest of farmers only treated water is given and the letters
from the farmers confirm that crop i3 not impacted at all rather 1t

is better with the treated water;

(byCOmline Water Monitoring Svstem is already there at the outlet of
ETP Water and all parameters wcder CPCB norms are being

complied with;

{c) The gquarterly treated water is tested by approved NABL Lab
and same reports are also submitted to the Board from time to
time. The Respondent also attached the copy of the Report for

one yvear with its replyg

(d)The testing of the soil of nearby farmer’'s land by approved
NABL Lab has been carried out and as per the Reports obtained,

thera is no water contamination and traated water does not cause

any soil flooding / soil sickness.

The copies of the said letters dated 13002021 and the reply dated
22.09.2021 alongwith the annexures are annexed hereto and marked
as Annexure P-15 (Colly.)

The delay, if any by no stretch of imagination can be attributable to
the Respondent Mo, § The Respondent No. 5 undartook the relevant
steps requited for the renewal of the NOC,

That the seps taken by the Respondent Mo. 5 are also in
compliance of the recommendations mentioned in the Jeint
Inspection Heport dated 21, 102020,
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18. In view thereof, it is humbly prayed before this Hon'ble Tribunal
that the present Application qua the Respondent Mo, 5 does not

survive and 15 lable to be dismissed i ffmine.

Through: & Cf,_\:ﬁf,rﬁr/

ROHIT § A PRUTHYI DHINO)A

ADVOCATES FOR THE PETITIONER

ECONOMIC LAWS PRACTICE

8031 A, 2th Floor, Konnects Tower

Bhavbhun Marg, Opp. Ajmeri Gate Railway Station

Nr. dinte Bridge, New Dethi — 110 002

Mobile No 991 1445855
Place: New Delhi
Date; 2509 2021



BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A No. 1392 of 2021

In the Martter of:

Kapil -....Applicant
Versus
Central Pollution Control Board & Ors. .....Respondent 5)
AFFIDAVIT

I, Sandeep Bhalla S/o Joginder Sain Bhalla, aged abowt 50 years of Umang
Dairies Limited, having its office at Patriot House, 3, Bahadur Shah Zafar
Marg, New Delhi, presently at New Delhd, do hereby solemnly affirn and

declare as under:-

1. That I am the authorized signatory of Respondent No. 3 in the
present Original Application, and T am fully conversant with the facts
of the present ¢ase based on the records maintamed by Respondent
No. 3. 1 am competent to affirm this Reply on behalf of the

Respondent No. 3.

2. I state that I have read the contents of the accompanying Reply and
state that the contents of the same are bue and correct 10 my

knowledge based on records and nothing material has been

conwcealed therafrom.

3. That the annexures to the Reply are true copies of their respective

originals.
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VERIFICATION

1, the Deponent above named, do hereby verify that the contents of the
affidavit are true and corcect to my knowledge as derived from the records
maintained by the Respondent company in the ordinary course of its
business and no part of it is false and nothing material has been concealed

therefrom.

Verified at New Delhi on thiz 24 day of September, 2021

DEPONENT

AWWD
[
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ANNEXURE - P1

== .1 Pollather Cortrgl Boerd }' 7
= CONSENT ORDER
Ref Mo. - Drated 1 1302020

T8 LPPC i noref U1' POBROVCT M water' F
YOTIBA PHULE NAGAR2E19
To,
Shii MAMNISH BANDISH
mifs LIMAMNG DAIRIES LT
3 KM Gajraula-Hasanpuer Road
IYOTIBA PHEULE NAGAR

Subr: Conxent under Section 25726 of The Water {Prevengon amd control of Poliuticr) Act, FT4
(as amended) for discharge of ¢effioent o ¥, UMANG DATRIES ETD

Iefersnce Application Mo 5307403 Dested 130620

1. For disposal of effluent inte water bedy or deain or baod under The Waler {Prevention and contnal ol
Pollurion) A, 974 us amended (hers in after relierred a5 the acl ) MY UMANG DAIRIES 1103 14
herchy authozized by the board for discharge of their indugirial effluent gencrated through ETT for
irrpntionfiver through drain ond disposal of domestic efffuent through sopiic @nbsoak ph sabjec 1w
generml and special conditions mentioned in the annexure ,in refrence o their foresald appllcation .

‘his consent is valid for the period from Q1AM 2029 0 3 1 1330ED

3. In spite: of the eonditions and provksions mentdoned In this consent order UP Pollution Control Boand
reserves U8 right asd J:nw-e:rﬁ 10 tesansider/amend any or all conditions woder section 272} of the
Water (Previntion and Controt of Poliution) Acil, 1974 as amended |

This consent is being issued wilh the permiission of compedent autharty .
Amit ot e
Chandra S

Hiwrirmlhas

For and on ehall of U.E. Poliaiion Contrdd Board
Chief Eovirormenwt Officer

Enclosed : Az ghove
{condition of conyent):

Copyto:  Tewional Qlficer UPPCE Biaor: for informaon and to enmure the compliance & the
condifions impozed in the consenl arder. Amit o R e O

3
s e striaie U de o

al= hrirls bk =k L
slenlery™Crlals Lisk | 1 = L Lab!

Chandra Z=s=====
Chief Tnviroement Officce
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P POLLUTION CONTROL BOARD, LUCKENOW }'Q

Annexure b0 Consend Bsued to MYe. UMARNL DAIRIES LTI vide

Canzenl Ovder Mo, 63971403 Waber Mated - 1306/ 2020

4z}

A

CONDITIONS OF COMNSENT

This consent is valid only for the approved produciion capaeity of CULTURED PROBUCT-45MH
MT/month, Paly Pouch Milk- 180006 T/month, Mitk Powder-1410 MT/month and Ghee! Butter-
H40 MTimonth,

The quantity of saximum daily effluent discharge should mot be mors than the fllowing :

re

Effluent Dizcharge Detzils e e e
5.Mo Kind ol Eflylant Maximem dally | Treamment Eeility and
dfscharge, KEday discharge point
1 Darpastic 12.5 KL Sepdic Tank
2 Irvdurstrial 1750 KLOIYReused in | ETF
e o proOcEss)

Armengement should be made for collection ol water used in process and domestic effluznt
separaiely in closed water supply syslem. The treated damestic and induurial effluent if discharged
autride the premises, il meeds at the end of final discharge point, amperent shoubd be made lor
measurement ol ¢lfluent and for collecting s sample. Exespt the efftuent informed in the
application for conscnt no other =ifluenr showld enter in the said arrangements for collechion of
eftluenl. It should 2]sp be ensured that domestic effluent should nok be Sischarged in storm waeet
drain .

The domestic offtuent should be treated in trentruent plant 5o that the should be in conformity with
the fallowing narme daled treated affluem .

Domestic Eftutant, .,
8.Mo Parameier Stamdosd
1 Total Suspendad Solids 1Q0ma/|
Z BOD S0maf
3 CD 25 0rmg/|
4 ik & (Srease 1mnd !
3 oot Quantily of Discharge | 1 12.5 KLD _

The indusirizl 2fttuent should be ireated in treatment plant o that the tosated effluenr should be in
cenlonnily with the following norms. .

I Iedustrig) Ef(zlant o N
8 PFarameler Standard ——

1 Total Suspended Solids 100mgil
2 R0 _ SOl |
3 cok Z50mav]
4 Qil & Gresae 1Oyl
5 Cuantity of Discharge ;1750 KLD [Raused in

i I RIQeRss)

Effluent penerzied n &l the processcs, blecd wawer, conliog efluend and the efMuent generatad from
weashing of floor emd equipments ete should be treated before its dispasat with treated industrial
ofleent so that it should be accordityg 1o the novms preseribed under The Environment {Pratecion}
AL Y986 or atherwise mandatory .

"Fhe olker pollutant for which torms have not been presoribed, the same should not be mrorg than te
nirrny prescribed for the water used in marmifciring process of the industey .

The method for ecllecting [ndustrial and domestic cfflusnt and its anatysis shonld be as per legal
Indian standards and i1 sebsequent amendmentsslandards prescribed under The Enviromment
{Protection) Ao, 1056,



§. the traared domestic and indusirdal a{fiuen be mixed (as per the provisions of Condilion ™o, 3) and

dispased of ou ong dispusu] poinl. This common efftuent disposal paint should have arcanpement for
Fuosy meter’ Nolch for measuring efTluent and its hog bouk be maistained |

Specilke Conditdons:

I. This Conseni to Operste is valid for §1.5 Lakh |iter raw milk procesaing and products sre Coitured

FProduct-4200 M T/manth, Paly Fauch Milk- T8000M Emonth, hilk Powder-1410 MTAmomh and

Ghee! Buter-080 MT/maonth,

2, Industrial Effluent generation is § 750 KLD treaed tirough ETF The permeate from Reverse

Osmesis plant shall be utilized in process again and no dischargs i athowed outzide the premises.

3. Mo efftuent is allawed 16 discharge omside the premises and i swrface water body 1.c

riversdmintwel] ele.

4, Unil shall make arrangement for the inzwmeot of Ponestic sewage 12,5 KD and shall wse the

tredted water in terigation on [#nd.

5. Linil shall obtain NOC from CGW A for reund water cxtragtion within 3 rmonths or shatl make

alternaie arangement or water requirtiment with priar perrission of competent anthoriry, failing

which this sonsent shall be copsidered B revocatkn,

&. Unit shall comply with the poovision of Fule 10 and 11 of Ground Water (Minagement amd

Roguiation] Act 20 Y,

7. Unit ghall and imdintein properly the installed elsctromagneds iow meter al watet sourca

and outlet 6T ETF, &nd mgintain the eoords of water abstracied reated offlvent recyeled.

#. Linit shell nsure the connectivity of the ingtalled onlie effleent menitoring system amd web

catnera 1o the servers of CPCB and UPPULE.

S, Unir shalf eomply with the provisions of Ruke 9 and rule 13 of Plastic Wasie Management Rule

2016 av amended, and shalt obain awhorization for disposat ol plastic waste.

10, Unit shall develop Green Bell m minimurn 33 pertent aren of indwstasl Premises 45 per the

provisions laid down in office onder no. HI&405/220020 8452 dated 16-02-2018 of LL.P. Pollutlon

Contral Board, The copy of said aifice arder i3 available an the webslie of UL, Polhiion Contvel

Board www Uppeb. cam.

1}, Unit shail comply the provisions of Water {Preventicn end Control of Pollutiong Act 1974 as

Amendbal, Air (Prevention and Comtrgl of Pollmion) Act 1981 as Amended and Environment
Proteclion) Act 1986, and direction izsued by Honhle Mateoma] Green Tabunal, Mew Delhi in Order

ed 13072017 in QA no, 20002014, M.C_ Mehiz vs Union of Indiz.

12, Linit shall submit ueated efFluenl monitoring repart of the ETP and ground waret quality of

prernlyes done by MoEF & COC approved laboratory in every 3 months.

i3. Unit shall comply fo the dircetion issued by Hon'ble Supreme Court in Writ wo. 41898 Intiyaxr

Ahmad Vs Gowt of India and allers.

14. This Conzent order shall aveomaticalby become invalid on isswance of Closwre Ovder by C.R.C.B

F UPPCR and further on Revoking of Closure order, he Conssnl order shall become valid,

Eh.-'nﬁl-ﬁ

Amit SRR

oL -l LA HILG K L
e bl

Chandrazss—

HaFHH! IR 1" 4T

For and oo behadf of UP. Polfation Codtred Boavd .

Tzsed with the permission of competeat wothority .

LChief Enyvlreopmoent Officer

T 4
44
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i L.P. Polletion Conirol Bosred p? C
= CONSENT ORNER
Bef Mo, - 7323V FIMCER jroreUPPCBROVCT ORI I Y OTIR A, Dated : 139062020

FPAULE NAGARSNHD

To,
Shei MAMWISH BAMDESH
M MANG DATRIES LTD
3 KM Gajrau fa-Hazanpur Bnad
JYOTIBA PHULE MAGAR

Lub Conzent wader section 2182 of the ASr (Proventinn and conicof of Pallutkon) Acl, 198! (an amended)
(o AN TIMANG DAITRIES LTD

Hefermnee Applicaton Mo, 6493777 Darad : 1306520020

L Wit reference fo the ;Eplicaﬂm for consent for emdssion of alr pallutanis fram the plavt of MA5
UMANG DAIRIES LTD. onder Aiv Act 1981, It is haing authorised for said emissions, a5 per the
standards, in eaviranmeat, by the Board ag per enclosed conditions |

Thiz consent 15 valid for the pertod from 0400172020 w0 3 141242021 .

3. Inspite of the conditions and provisions mentiohed in this consent oeder UP Pollution Conlre! Bourd
reserves its right end powers fo reconsiderfamend any or all conditions wnder seciion 21 (6) af the
Alr (Previntion and Controt of Pollution) Al 1981 a5 amendadd,
This consent is being issoed with the permission of competert aulhoriiy - "
Amit e v

Chandra et

v 1l

For agd on hekalf of 2P, Pollufoon Coutrol Board

Chief Envirooment {xfcor

Encloscd : 49 above
{comittor of consent):

Copyto:  Regionzl Officer UFPCE Bijnove for information and o ensure the compliance of the

conditions imposad in b consent order. Pﬁ. . e et P oowty
mlt arrirbrrieL £ A —— Ui

Chandra S

Chief Euvironsieot Officer

Toue Y F
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U.P. Pollufion Conirol Board '

Daded : P3ARHEZD

CONDMTIONS OF CONSENT

This consant it valid onby for the approved production capacily of CULTURED PRODUL 4800
MTmonth, Poly Pouch Mitk- 180008 T month, Milk Powdet-1410 MT/month 2od Ghee! Ratter-
250 MT/month.

This consenl is valid only for products 2nd quantity menticned above, Indusiry shall obtain prior
approval before making dny modification in product! process /fuel/ plant mechinery failing which
consent would be deeped void.

Tha meximum rate of emission of fiue gas shedld not be more than the cmission norms for the
stocks,

Ar Polletion Souice Tretails.

R Alr Pollution Sogres Detodls
5.Ho Air Polotion | Type of Feel Stack Na. Paramelers Height
Source
1 3. Boilar of 10| Rige husk ls 1 Particulale  Jindividual bag
TPHarnd 14 | usedasa Maiter liter and
TPH fuet, 80 TPD FIUTBCyY ChonS !
of Bid TNAsas. dust colleclor |
B0TPD amd incdivdual
slack hiaighr |
E of 40 melar |
; frorr grgund
: . e yf
2 Stand by Rlce husk s 2 Partlculate indnadus!
bollers af 8 ysad as a Matter multicyclone
TPH and 10 | fuei, €0 TFD ' dust collector
TPH o blo MASEgs - and indwvidual
&0TPD stack height
fcoim ground
lave|
3 G gat of 750 Cresel 3 Particutate | stack helghd
KwWA |, TO0 Matler  :of 5.2 melsr,
: kA and TEQ 5.2 matar and
: [LATF 5.2 metar
above the roof
: of nearest
- i - R - Building
The cmissions by variows stacks into the environmenl shouid be as per the tomms ol ihe Board .
Esmbiva Quylity Detuils Detail
5.No Stack Mo Faranwter Seamda i
1 1 _Particulate Matter 150marN 3
2 L3 Farliculais Mather 150moMMa
3 3 Parliculate Matter | As par Environmenl
{FrtectoniRules
I 1085

Cuancity of uther peliutants should also be as per the norms prescribed by (he BoaedMOEY & CClor
ciherwise mandaiory |

The equipment for sir pollutlon contrs] System and monitoring as proposed by the Industry and
approved by the Board should be installed in their premises itsell

The modificalion or insklafion i the exisiing pellution contro! equiptients shaald bo done only by
prior appicrval of Boand



S

7. "The aperation af wir pelluton coneol system and maintenance be done inosuch a way thal the
quantity of pollutanes shauld be in aceordance with the standerds prescribed by the Board Mot &
CCfar iherwise mandatory .

B. Unk should do provisions foe fugiiive emissions chimmey/stack as per Lhe norms ¢F the BoartMOLT
& CCior olherwisc mandatory
4, Th unit should submit the stack emissiens memitariag reponl within one month from fsuance of

consent order along with e point wise compliznce seport of the consent order . Further guarterly
menitering reporl sheuld be submifted |

Specific Condithens:

1.Thiz Consent o Operate i5 valid for 115 Lakh liter caw mith processiog and products ane Cultured
Prowloc-4500 MTAnonil, Poly Pouch Mitk- 18000M T/ moemb, Milk Fowder-1410 MT/month and
Gheg! Luttey-260 MTmonth,

2. 5kow Cause nolioe issued vides its kter number Ha 13157 €37 Nodal Plastic-222/ 1Y daned
16.9.201% undar Section § of Environment {Proteciion) Rale 1956 read vith Plagtic Waste
Mangement Rule 20 6 us amended is heveby Revoked by the approval of comperent anthority.

2, Unit shall opaeate and mainrain the APCS i<, Muld cyelone dust callector , bag filier and seack
leieht of 40 meter from ground level st the boflers.

4, Hoiler of 10 TPH and [4 TPM are equipped with individust bag fiiter and muliicyclons dusi
epflector and individual srack haight ul'#l?lpemﬁm Trom ground level,

5. Stond by boilers of § TPH and (§ TP are equipped with individuak muldeyclone dust eoilecior
and ipdividual stack height of 40 meter from d lewel

6. DG set af 730 KAVA T30 KVA and 750 KVA shall always be equipped with cennopy proper
stack height of 5.2 meter | 5.2 meter and 5.2 meter above the mof of pearsst building

7. Unit shalf imsiall antine emission monitoring Sygicm af 1eh stack of boilers and shall ensore the
connectivity with ha senvers of CPCE and UPTPCE

&.Unit shall wse Bio-briquete as co-fuel with main fucl | the rede of minimum 24 percem in boiler
subject 1o jts availabiligy.

0, Linit shall comphy with the provislane of Rele 9 and rule 13 of Plastic waste amangemoent Eule
2076 o5 pmended, end shall obtain authorization for deposal ol plastic waste.

19.Unil shail dovefop Groen Beh in minimum 33 percent area of Indusirial Premises as per the
provisions lakl down in office order ng, H16405/ OEEA02 dared 16-02-201% of ULP, Pallution
Coprol Board, The copy of said office order is aviilable on the webshe of U.P. Pollution Canerod
Briard www.ulzpu:hmm.

11.The ovorall noise Tevels in and around area sholl be kept weed| within the standacds by providiog
noige conlmd measures including acousiic hoods, silencers, enelotures otc, on all sources of noise
guneration. The ambical noise fevel shall conting we te standards under the Bovironmens
frratection) Act 1986,

12§ 1y ash shall be stoved separarety as per CPCH guidslines sothat it should not adverscly affeat the
afr quality, becoming sir borme by wind or warer regine during raioy scason by flowinz along with
storm water . Divect exposure of workers w By ash & duse shal] be avoided.

13.Lnit shall comply dhe provisions of Water (Prevention and Control of Pollution} Act 1974 as
Amended, Air (Prevention and Contrsl of Poflution) Acc 1981 as Ameénded and Enviconment
{Protection) Act 1986, and direction issued by Hon'ble Mational Gregn Tribunal, New Delht fre Grder
dated I3.07,2017 in QA no. 2002014, MO, Mehza o'z Tinion of [hdia.

14.Unit shall submit emission monitering repart of thit stack of air polinting sources and ambient atr
of the pomises dong by MoEF & CC approved laboratory in ¢very 3 months,

I 5. Thig Congem order shall automatically hecome invalid on issuance of Closure Order by C.PCR S
L'"BCB and farther on Reveking of Clagure ardar, the Consent ordér shall bocore: vahid

Amit BRI
Tasaod with $% permission of commpetent authority . Chandra = T e

Ter and on behnlf of U.P. Foliulion Coofrol Board .

“Tue-lf
4
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A
horized Signatary

i

Te, Date: 24 faf fig
Repgional Birector )

Central Ground Water Board

Motrthern Region, Bhujal Bhawsn,

Sector - B, Sitapur Road Yojana .
Luckenow - 228021 [UF)

Sub]act: Compliance of NOC for ground water withdrawal to M/s Umang Dairies Lid.,

at 9% K Stope tlasappur Boad, Biock - Gajrawly, District - Amroba, Uttar
Fradexh.

S,

Tha protect as abeve was accorded NOC for ground water withdrawal fram CGWA, New
Delhi, vida lettar no. 21-471320/UP/IND/2017-1017, Dated 23 May, 2017,

Wa are heraby submitting the complfanca rapart along with Data of water meter and their
shotographs, photographs of rechzrge shaf and recharge strucwre, plezometer data and
Monitaring report of groundwater quality analyzed by MoEF/NABL recognizad lahoratory.

We are committed to comphy with all the I:-I;lﬂliiﬁﬂﬂ stipulatad in the NOLC et to ur,

With Regards,

Bimgyt Cihem 1 3 HM0 S Hitsuirspi o Pt 0t « 20, P . Syculen, Wiy Bt LU} P (0 TRER B R, P - D) ek
N Ll wrroegtaly o, nkeln | Wi i i
P Ol - Gubih Bwvon, Sl Fioos, BN, Belenchr e, Zrokor R, Bry Caplieh - 90 102, Fh. = 4t 1| 230 i, DOEMITP I 1AL, Pa s SR Il
il Uikl i, (01 2 Lty | ORI
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Annextire-1 (1)
Annsyure-Z

Annexure- 3 {a)
Annexure-3 {b)
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ANDSXIES

Dot of wraber macer for last three months

Fhotopraphs of Water Flow Muters

Girovpndwater quality enakysis rapart of pre and post MonssD period.
Photograghs of recharge shaft in pord
Phctographs of rechange structuces
Piczomelres data
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COMPLIANCE REPORT

Project Name: -
M/S UMANG DAIRIES LTD

Located at
03 KM STONE HASANPUR ROAD,
BLOCK- GAJRADLA, DISTRIOT « AMRODHA,
UTTAR PRADESH

SUBMITTED TO:
Central Ground Water Board
Lucknow
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COMPLIANCE REPORT

Coudidon-T: The fiym may abstract 1650m? fdoy (3md ot exceeding 602,250 m! fyear] of
gromdwater Hrough existing three (3} tubswell onlp. Ne addifipnal groundwater
abgtraction stracures o be constructes] for iz purpose witbout prior approval of the
CGWA '

1
Complianes: Nowed We will strichly falfow o condwion and ebstract oy 1650m P day arobadwler

not exceeding 602,250 mlear through exigting three tbewells AL pravant we ane using fresh waler
appraxtmetely B300LD, the Laghoak of the waber mever i Annakurs-1{a} showing water consumpseH
paltern.

Price permizsion from COWA will be tafeer, If any additonal ground wair ohstoecdon structur Wil

be proposed

Condiban-2= All the wells to be Atted with water mater by the frm at U= own coct and
monitoring of gromndwater abstraction ks be wndertaken zevordingly on repsdar hasts, at
leastonce s 2 month. The ground water quakly to be monitered twice in a year, during pre-
th anFaon #nd post oo,

Compionce AN tha thrae tubewel] are ficted with woter rreter and thelr monftoring is belng cqrried
oot of regular interval, The date of water metsr for fast three months aleng with el prategrupfs i
encieped 05 Amnexured (o} & (B The ground waler quality of mre and gost maenzoon perlind s
condustar ond analvsi reports are enchosed o Annextsre-2.

Condition-3: M/s Umasg Dairies Lod, shafi in consoleatbon with the Reglonal Direcion
Cemtral {iroved water Soand, Northern Reglon, Lucknow tmplement groanid water recharge
measures to the tuns of 503,000 m3 fyear 4y proposed for sogreenting the groond watsr
rasourees of the area withbin six mooths Botn the date of igsrs of Ehic Jatter. In additden, the
Mri shall adopt 2 nos, villages for water secarity plan in Distrle: Amrsha, Gtar Pradesh. The
pecessary puideline for the water seaurfty plam is available ou website of Miuidtry of Watear
Rescurces, XD & GR (ahwwopowescyin). Both, the Demaod $ide Monagement/Sepply Stde
Management with malntepsuce of styuctues in the safd villages o ba shsired and a
comtprehensive plax ta he sabotittad to Beglonal Director, CGWE. Firma sball also undertake
perlodic nmamteRance of recharge strachucas at iks own cost. Firm b tube op aven speclBe

Page | 2




MmmmmmmmMIah&udmmpmm
mufitenancs of rechiarge structimes at its own cost.

Complioncs As par the M gramted br CGWA, the CONPY Ledertofemn grownd weoer recharge
measures (602250 mear] in the ponds of different villages of district Armiroha, The refrvendtion g
Ponid und ponstruction of recharge shaft has bean started i Vilage Mukarl & Mudhe Khera Total 07
Aumbers of Rechayge shafts fids been constructod in the wonds The phatograpps of recharde shafe i
Pt alomg with thatr stetus dre epiarer o Annexure-5 fa). I

Two numivers of roof top rein water hmuesﬁnysﬂ;hﬂs!mn&nbapn CTFSIuCRed W e o
o Umaing Dotry, Crfraude The Desigr and phetograph of the structure iy enefosvd oy Annarore -3
The firm oy uidersaken T speific pidseation of 1500 O BRrgneen {rees in the premise af Having

Mmhmmmmsnrmmmwa&ﬂmpkumnﬂhammmhﬂ
furrdshed Immodtately to tha Reglonail Direchor, Conteal Graqud Water foavd, Morthern
mhmﬂwﬁrmiﬂmﬂnnmdmdummﬂunnhﬂﬂsm

Comiplionse: The phatograghs of rechage structures are enclased s Angexore-3 i

Condiden 5 Tie frme at {ts own cost shad ingtall 3 nos of pietometars fitied with EuUbomAatic
wiiter leve! recordar ai suitable Jocatisns znd Xicute grovnds water reginee mankoricg
Brogranime In and around the project wrea o regular basls [g conzmlitation widh the Centyal
Ground Warer Boave, Nordtern Beglon, Lucknow.

Compliance: 02 aumbars o Ml prezoweter s bagn fnstalied fin- the monibaring of rovmdwaner
regime. Howeves, we In progress to instell the ondfhe Plegometer witk Teferustrc iaterm. Piexometres
dadr are enclased as Anbenre-4,




Conrittion & The pround warer monioriog daca i respact of 5. Mo 2 & & o he submitted vo
Camiral Gronod Water Haand, Kovthers Region, Loeknow gn regukar bagts at lxast omea in a
yEaT.

Complfance: The ground wobsr quality reports for pre snd pest manssos period are enclesed o
Anirezipe-2,

Condition 7: The firem shall ensure proper recycling and reuse of wastewster sfter adaqnace
WeatmenL . ’
Complionea: Total waser demand of the profect s 2500 KLD el the amount of watsr & recycled i
B50 KLD. Out of the 850 KLD Reryuled Wetlor approx 450 KLD waier reused fo fndustriod aelivity end
FO0 AL in Landscape developragme,

Flgwel:ﬂaltnctma:mm

mhﬂﬂﬂhﬂ:ﬂ:ﬁmtﬂkmmpnrtlumm:turi No. 1 to 7 moy be submitted to Contyad
Uround Water Athority withip ome vear parind.




mndirlmasmﬂon&din 5 No.tin g,

Complionce: Noted, Stricijy Followsedt alf the condition mentianed in NOC groatsd by KA, !
Court orders related construction of mbe willf prowmd water withdrawal/ constraction of
mmwwmmmeﬂMﬂrmm mater 85 applicabls,

Complinnca; Noiod, wil be foltowed,

fd admbnlstrative aathoridas.
fempillonce: Nated

Condition: 12; The NOT dors not Imply that okiter statutory/admn Istrative ﬂaamum_shﬂ
Ye granted to the profer: by tha concormed suthoritfag. Sch althoritles wonld onsider the
oject an mmim;ndh&mmﬂgdm:inmhd:mn}rnfﬂ:e NOL,

Conditon 13: Tha NOC s valid for two vears from 19505 ,/201% Hi 1B/05 f201Y,
Compltamce: Nored mm:ﬁmm;mmmwmmmhmmmw
Jor remewal ofter the sxpivy of daee which L5 waliel for o paary,
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Umang Dairies Limited, Gajraula

Ground water table

=

5.No, Month Piezometer- 1 Piezometer- 2

1 April, 17 145 14.5

2 May,17 15 15

3 June,17 15 15 |
4 July,17 14.5 14.5

5 August, 17 12 12

6 Sept, 17 11 11.5

7 Oct, 17 11 12

8 Nowv,17 12 12

9 Dec,17 i1 115
10 Jan,18 10.5 11

11 Feb,18 11 11

P ¥4 March,18 13 13

13 April, 18 13 14
14 May, 18 14 14




RASASPUR ROAD , GAJRALILALP NAGARUTTAR PRADESH, (KDIA

“UANRLING DETANLS

Anulygis Start Dato FL T EES :
Amulysls End Dats 2a/0R2018
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Ta, Date: 18,/04/20.
Reglonal Director
Central Ground Water Beard
Northern Region, BhufalBhawan,
Sector - B, Sitapur Road Yojana
Lucknow - 226021 (UP)

Subject: Report of artificially recharging compiling 200%
Reference Application:21-4/1320,/UP/IND /2017

Drear Sir, you are requested please find enclosed copy of report of 200 % artificially water
recharging objective to augments the ground water |evel

Thanking you

With Hegards./

Auth Signatory
Pawan Tiwari

Engineering Haad

3 Km Stone Hassanpurroad
Gajraula, 244435

Regd. Office : Gajradia Hasanpur Road, 244 235 Cisl, Amroha (UL} Ph, | =31 8557973504, #01 9557873505
E-mall : ursangi@ikmail.com, udlu m, Wishsite - wenwumangdaines.cem, G | M LIST1UP1892PLC01 4842
HFadrem, Offfcs * Gulab Bhawsn, 3rd Floor, §A, ur Shah Zafer Ma Euui =140 DOZ, Py, © (041) 33001112, Fax : 23730475
"\,,_ AM 180 8001 ; 2008, HACCR, IS0 14001 : 3004 5 OHSAS 18001 ; 2007 Certified Campany
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M/s Umang Dairies I_,_t-.li_'| i f g | ARTIFICIAL RECHARGE
- REPORT

53 Ky tone Hosonpur Bocd, Block < Gajrawds, District - Avireh, Uefar Prodesh

OBJECTIVE: TO AUGUMENT THE GROUND WATER LEVEL

SUBMITTED TO:
CENTRAL GROUND WATER BOARD, NR, LUCKNOW

CGWB NOC -CGWA/NOC/IND/ORIG/2017 /2613 dated 23.05.2017

PREPARED BY:

o M fs Umang Dairies Ltd
? -_..'-:,':-.3."._, e e : |:-.:
b 03 Kim Stone Hasanpur Road, Block - Gajraula
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i M/s Umang Dairies Ltd | ,f | ARTIFICIAL RECHARGE
fazanpur Road, Rieek - Gafromio. District - Amrobe, Uiter Prodesh | EEEOAT

62 Hm Stene

1.0 Introduction

Water is essential for sustaining all forms of Hfe, and is one of the principal elements, which
influence economic, industrial and sgricaltural growth of mankind, Water is @ prime requirement
for all aspect of life. Water is also one of the most managezble of the natural resources &s it is
capable of diversion, transpart, shortege, and recyeling, It s impossible to substitute for most of
its uses, difficult to de-pailute, expensive to transpart and is truly a unigue gift to mankind from
nature. The surface water and ground watsr resources of the country play a majer role in
agriculuare, hydropower generation, livestock production, industrial civilities, forestry, fisheries,
navigation, recreational activities etc.

The country gets about 400 million hectare-meter of precipitation annually, which is augmented
by 20 million hectare-meter contributed by river lowing in from neighboring countries. Net
evapo-transpiration losses are 200 million hectare-meter. About 135 million hectare-meter iz
available on the surface and remaining recharges groundwater, Water is a critical input for
gensibilicles of agriculture, which consumes more than 80 per cent of available water resource.

With increasing demand from other sectors, avallability of water to agriculture Is declining. This
calls for efficient utilization of water to safe guard the livelihood security of 600 million pecple
dependent of agriculture, Although India has largest [rrigation system in the worid, [ts water use
efficiency has not more than 40 per cent If it continues, water crisis would lead to reduce
production and productivity, which would affect the quality of life of the people.

Recharge can either be natural, from precipitation that falls on the earth’s surface and moves on
its way underground or it can be artficial, frem human activities that deliberately or
inadvertently replenish an aquifer. Artificial recharge may be defined as the process of
replenishing groundwater by atgmenting the natural infiltration of rainwater or surface water
into snderground formations through various methods designed depending on the topographis,

geologic and soil conditions.

Pond in the village Is generally filled with water only during the rainy season and during summer,
they are dry. [t is proposed to adopt these village ponds to take up artificial recharge o ground
water of the pond water, which is overflowing to adjacent areas during monsoan period. The
artificial recharge to ground water in the pond ares will result into rise in water levels in the
village tube well as wells and increase the supply of water to the land adjacent for irrigation
purposes. Thus, recharge scheme in the pond will benefit the tube wells,

2.0 Project Description
The M/S Umang Dairies Limited iz a mill processing industry situated at 03 kilometer stone,
Hasanpur Road, Block : Gajraula, District © Amroha (UP). Fresh water is required for cooling
purpose. Total fresh water requirement for existing project is 1650.0 KL /Day. Fresh wator has
been drawn from underground through borewells

Table 1: Sallent features of the project

LSJ:h:r. __j Particulars Remarks
| Name and address of the m;s Umang Dairies Limited, 03 kllometer, stone, -
/L gproject proponent | Hasanpur F‘.na&_._ B]cw:k Gajrauls, !Jlst:'ict :
o % 2 Amroha (UP) _ :
T2 BRisting | Existing (Since 0Z. 12,11;92) = £
B g =% Biock "~ | Gajraula R0 e
P Category Over-exploited (earlier Semi- crm:sl]

Le bt e Rl TN 2 e AP L ey - —— s s
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SMNo. | Particulars Remarks
3 Water Level gm0 o

b Water Intensive L8] I
i Fresh water demam:l 1650 HTL‘E LE 02,250 m*/Annum)

i bl

| 8 Annual water 'rrt‘h"lr'gﬂ 13.67,B02.00 m%/Annum

'| l:hrnug]. Shaft in the pund = i e E—

e, g E‘-;Iurrheru{ Ftecharge chafis 18 - L

(et T e e

10 "-]erl;:-e,-:r of adopted '.'ﬂla-"r:'s. 18 L
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| = y 5

[ T

Project Mame :

Uimnang Daivies Pur Lid
Address :

3 km Stone , Hasanpur Road,
Gajraula | District @ Amraha
[LIF)

Latitude @ 28.85059530° N
Longitude ; 78.251235"E
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3.0 Artificial Recharge undertaken in the village Ponds

Introduction:
Recharge can gither be natural from precipitation that falls on the earth's surface and moves onits

way undergroend or it can be artificial from human activides that dellberately or Inadwvertently
replenish an aquifer. Artificial recharge may be defined as the process of replenishing
groundwater by augmenting the natural infltration of rainwater or surface water into
underground formations through variots methods desipned depending on the topographic,

geologic and soil conditions,

3.1 Methodology:
In the context of sustalnable groundwater management, it is essential to assess the offectiveness

of artificizl recharge arrangements in terms of their ability to recharge the aguifer. The artificial
racharge due tn structure namely recharge shaft is studied using different methods, Natural
recharge was estdmated by water balance method, Water level fluctuation data collected from
weils within the nflusnce zone was used to study the water level Aluctuations before and after the
construction of artificial recharge arrangements. Mass balance approach was used to find the
individual effectiveness of recharge well.

3.2 Natural recharge estimation:
Natural recharge was estimated by conventional water balance method, The study of water

balance iz the systematic accounting of water within a geographic region for a specified period.
The basic elements of water balance include infllows such as precipitstion and outflows like
evapntranspiration, runoff, intercaption losses and sofl moisture storage. In water balance model
the significant compenents were first identified and independently evaluated and then substituted
in the water balance equation to find out the natural recharge.

3.3 Artificial Recharge Estimation:
The amount of artificial recharge through the different structures have been estimated by two

metheds namely, Water level fluctustion method and the mass balance method. These methods
are briefly explained below.

(1) Water Level Fluctuation Method:

Water level fluctuaton data collected was used to study the effectiveness of artificial recharge
structures. Water level flucteations In the shservation wells give the combined effect of artificial
and natural recharge. As already explained, the natural recharge has been estimated uslng the
water balance method. For an effective understanding about the recharge phenomena, daily water
levels in all ohservation areas were monitored for a period prior to the construction of the
artificial recharge structures. The data, was taken as base datz i.e., water levels without artificial
racharge structuras, The water level regorded from each month was subtracted from the base
data values (water levels for the same months in the previous year) to get the effect due to
artificial recharge. This way, the water level without artificial recharge structures was subtracted
from the water level in the same observation with artificial recharge structures, These differences
or the increase in water levels were noted as the effect due to artificial recharge.

{ii} Mass Balance Approach:
A detailed water balance study provides 3 quantitative estimate of the contribution of a structure

b growndwater recharge. Even thaugh [t anly provides a relative assessment, it would still be an
immensely useful zid in meking management decislons. At the recharge scale, the rise or decline
in water levels -EI'i'E'.E tme iz an indicator of the performance of the recharge structure. During

4 Frus
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periods of no inflow to a pond and no outflow from a pond, the decling in the pond water level is
attributable to the algebraic sum of recharge and evaporation losses. The balance betwesn these
wo losses determines, whether the structure is fit for and the site is suitable for recharging
purpose. To estimate the water balance between evaporation and recharge losses from the
recharge structure, the change in pond water level with time was maonitored, For periods without
direct abstraction and rainfall, this is translated into groundwater recharge rates after subtracting
open pan evaporation rates. The water balance for a reservaoir can be simplified if losses due to
lezkage, abstraction etc. can also be neglected and If the pond is under effiuent eanditdons in
relation to the aquifer, then the water balance can be written as follows:

4.0 Physiographic Features and Drainage:
Arroha (Jyotiba Phule Nagar) is a part of Northern Upper Ganga Flain. On the basiz of geology,
soils, topography, climate and natural vegetation, the district is divided into the following

submicro reglons,

(a) Amroha Plains: The region is & flat plain with little physiographic varfation. It covers major
part of Amrohs, Hasanpur and Dhanaura tehsils and pertions of Moradabad, Chandausi and
Bilaritahsils. Contour mark 200 metres makes its southern boundary. The slope is gentle and
rowards south, North-Eastern part is comparatively higher. Sot and Ban are the main tributaries
draining the area. Sot jolns the Ganga beyond this region whereas Ban is rivulet of the Ramganga.
Geologically, the region belongs to Alluvium and Dun Gravels [Recent). Plantation belt around
Amroha town is quite extensive. Ramganga canal system serves irrigational requirements of this
belt. The region is most developed in the field of agriculture and industries.

[b) Ganga Khadars: Ganga Khadars is spread over along the Ganga river in north-gouth direction
in Dhanaura and Hasanpurtahsils and {s brone to floods. The slape s very geatle and parallel to
the Aow direction of the Ganga river. There are number of depressions, small rivulet biuffs and
dead arms of the river etc. Contour of 200 metres marks roughly the eastern limit of the region.
There are numerous small streams originating from local depressions and after flowing some
distance parallel to the Ganga, join it again and most of them are non-perennial. Geologically, the
reglon belongs to Alluvium and Dun gravels{Recent), Areas along the Ganga river are not
developed in terms of transpert, agriculture and settements, [t is a sparsely populatad belt

5.0 Drainage
Twao prominent rivers Ganga and Ramgangs and their tributaries drain the district, Sot and Ban
are the main tributaries draining the ares. Sot joins the Ganga beyond this region whereas Ban is
rivulet of the Rampanga.

Due to topographical and hydrological situation total precipitation received [n crainage
conpestion about 30% area of the district is affected every year by low, medium and high Moad
which causes miseries to animals and human population and some wet lands are also situated in

the disorict.

6.0 Soils

The district has plain level and fertile tract of land with adeguate supply of water from Ganga river
and its rivulets, lakes and jhils: According to general dassification, the soils found in the district
are domat, and bhur, The bhur region comes after the Khaders region of Ganga river and has
dornat type of soil in the southern part of the district. The seil is fertile, The north central part of
the district, is stony bhur region sbove Khadars region of Ganga river has fertile domat type of
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nMost of the agricultural fields lie on the uplands and the low lands are of little economic
importance being subjected to periodic floods. The most important genetic character of the solls
of the study area is the variation of clay and sand content which distinguishes them into soils
where no signe of eluviation of clay are present and those where eluviation of clay leads to the

development of textursl horizans.

The Loem {Dumat) soils are oceurring in the plain, Sandy [Bhur] soils on the ridges and the Clay=y
{Matiar) in the topographic lows. The Saline (Reh or Usar) soil patches are frequently occurring
mainly In the clay dominating soits. The alluvial solls formed by the repeated deposition of s(lt
during floods are accurring in the river valley of Ganga

7.0 Climate and Rainfall:

The climate of the district is characterized by a hot and dry summer and a bracing winter. The
cold season beging from around the middle of November and ends by February.lt is followed by
summer from March to around middle of June, The perlod from middie of June to the end of
Septamber is the south-west monsoon season.

Detober znd the first half of November constitute the post-monsoon season, The cold weather
lasts longer and the temperature in summer does not reach the high levels obtained in the
adjnining districts. In the winter, the climate is distinctly celd and molst because the general level
of the area is low and is in the proximity of the tarai region. Floods is the regular feature of the
Ganga river and affects some villages of tehsil Hasanpur.

january is generally the coldest month with mean daily maximum emperature at about 21°C and
the mean daily minimum is about 8°C. The mean monthly maximum temperature i3 29.4°C and
mean morthly minimum temperature is 12°C. The potental evapo-transpiration In district ls
14028 mm. The air is very humid during south-west monsoon season and the rest of the period

the humidity is comparatively less.

The tean monthly relative humidity is 699 and mean monthly svening relative humidity is 51%.
Winds are generally light with a little strengthening in the summer and monsoon seasons. The
mean wind velocity is 5.1 Kmph. The average rainfall in the area is 1115.0 mm. The Agure
shows that majorly rainfalls occur in the manth of June to Sep. Maximum rainfall occur in the

manth of July in last five year.
Table,2: Last 9 Year rainfall data (2010 - 2018) for District: Amroha (UP)

Year | Jan | Feb | Mar | April | May | June | July | Aug | Sep | Oct | Nov Dec
2010 ] 35 |285| 00 | 00 | 7.0 | 15 |5643 (2953|3973 | 00 | 0.0 | 20
2011 ] 00 | 11025 | 25 |30.5 | 1805 2550 |411.2 1285 | 00 | 0.0 | 0O
2012 | 15 | 00 | 60 | 32 | 0.0 | 720 26012964 | 704 | 00 | 00 | 38
(2013 | 265 | 605 | 83 | 1.5 | 0.0 | 861 | 130.0 2355 [ 340 | 17.0 | 15 | 90
2014 | 44.0 | 320 | 560 0.0 |145| 35 |2385| 255 | 383 18.0 | 0.0 | 10.0
2015 | 422 | 33.0 | 102 | 20 | 132 | 420 | 2252|1350 580 | 150 | 00 T
2016 | 43.2 | 450 | 113 | 30 | 113 | 41.0 | 2101|2325 | 60.0 | 160 | 20 |
2017 | 43.0 | 44.0 | 21.0| 50 |125( 380 |189.0|150.0 | 72.0 | 200 | 3.2

018 | 400 | 350 | 200 | 7.0 |100] #1.0 | 1400 | 160.0 | 65.0 | 180 | 24
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8.0 Geomorphology:
The gaomerphology of study area can be divided into two broad geological units namely:
Fluvia! origin - Older allovium plain and Fluvial origin - Older Aood plain

1. Older Alluvium Plain: The older alluvium is represented by Varanasi Alluvium of middie to late
Pleistocene age. Newer alluvium of Holocene age comprises two units.

1, Terrace alluvium
2. Channel Alluvium.

Varanasi alluvivm is a polycyelic sequence of oxidized, khaki to brownish yellow silt-clay with
kankar disseminations and grey to brown, fine to medium grained, micaceous sand which shows
laminations, ripple marks and cross bedding, [t has cross bedding thinly laminated, tross bedded,
fine to coarse grained sand with thin capping of flood silt at places. It has been further classified
inta widely developed silt clay facles and sandy facies.

Amroha district Is poor in mineral resources, Reh (Alkaline soil) is found at places which utilized
locally as washing occurring in river bed is widely used a¢ masonry sand. It occupies the entire
upland or interfluves area between the major drainage Ganga, 50t & Ramganga. The soils are Clay
sandy, sandy clay, clayey and sandy in varying proportions. The older alluvium can be
differentiated (nta following geemeorphic units:

(i] Sandy Tract and

(i) Central Upland Plain of Interfluves Area,

1. Sandy Track:
These are occurring very close to old fiood plain of Ganga. This unit corresponds to bhur of

physiographic unit This unit is characterized by absence small pond and drainage ways,
Indication of low permeability as sand exists.

fi. Central Upland Plain or Interfluves Area:
The unit occupies the western part of the district and study arez and Is characterized by presence
of well drainage ways namely Ganga, The sails are clayey through at place these are sandy. Back

swamp depasits can zlso be seen in this zone.

The study area forms a part of upper Ganga Plain whose general elevation ranges between 195 to
205 m sbove MSL, sloping west and south west towards river ganga. The area exhibits more or
less flat topography without any marked relief variations. The terrain of the district has been
classified Into two geomorphic units viz upland represented by Varanasi plain and low fand
represented by floed plaln comprising older fioed and active lood plain,

The most widely developed Varanasi plain is the oldest geamorphic surface, A well-defined scarp
demarcates Its boundaty with the flood plain. It has a general southeasterly slope of 0.27 m/ km
and is dotted by relict Auwial features like palacocannels and tais.

The older fivod plain consists of two sets of terraces, viz the older, Erosional Terrace at higher
elevations and the younger, depositional Terrace at lower glavations. Ganga river have both
srosionzl and deposittonal terraces whereas; €t and Ban nadi have only erosional terraces.
Erosional Terrace gets flooded during the flash flood of very high intensity only whereas:
Depositional terraces are flonded by both flach floods and seasonal floods. Few abandoned

c!:aqq@l:%g;{kptresem over theze terraces.
zf R b
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*0F Km Stane Hesonpmr Road, Block - Gajrawla, District - Amnoh, ttiar Prodesh i%} ﬂnrm&ﬁﬂﬁmm
R Volume 40 % water
of water | 60 % water | available in
Village *EL‘;E# stored | availablein | Pondfor | Total Ef“:::g
SrNo Name [ Khasra Avsigi Area P in Pond for | evaporation | annual kil
Pond No [(mZ) pond/ | réecharge in and Filling
Khasra No A Storage | 1season ecological {no.) PRCRATgE
Desilting | { )
Capacity {cum) balance
(cum] (cwm)

110 23 02350 | 2350 3 7050 4230 2820 25 10575
111 | Jhankpuri 26 0.1010 | 1010 3 3030 1818 1212 25 4545 |
112 78 05870 | 5870 3 175610 10566 7044 2.5 26415
113 7 01210 | 1210 3 3630 2178 1452 Z5 5445
114 77 01940 | 1940 3 5820 3492 2328 2.5 B730
115 | 100 | 00690 | 690 3 2070 1242 B2H 25 2105

| 116 Pouthi 108 04900 | 4900 3 14700 820 5BB0 25 | 22050
117 193 01090 | 1090 3 3270 1962 1308 25 £905
118 200mi | 0.0240 240 3 720 432 288 25 1080
119 230 04940 | 4940 3 14820 8592 5928 25 22230

i TOTAL 29.7782 | 297782 616416 | 369849.6 | 246566.4 1367802

From Ponds, total water available for recharge will be 13, 67.802.00 m*/Annum and we have applied for the withdrawal of 6, 02,250 m*fannum (16500 KL » 365
Days).

As per CGWA NOC ground water recharge measures atleast to the tune of 6,03,000 m#fyear as proposed. But at present as per guidelines of CGWA, oup industry
situated in Dver-exploited of block Gajraula district Amroha. So, Recharge Requirernent is 200% of the Ground water withdrawal i.e. 12,04,500 m?/anaum

We have to recharge ground warer subject to adoption of artificial recharge to ground water, hence we have proposed 13,67 202.00 m3Annum through artificial
pond recharge shaft.
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Volume 41 8% water
of waler | 60 % water | available in
Village E;ft'l‘f stored | availablein | Pondfor | Total E;’i';'::ﬁ
S No Mame / Khasta Area Area (m} i Pond for | evaporation | annual A
Pond No (m2) after | PO/ | vecharge in and Filling :
Khasra No Desilting Storage | 1season ecological {no.) [mml : :]EI
Capacity [cum] balance
— <y . (curm) (cum]
Bl 456 15730 | 19790 3 56370 15622 23748 25 89055
BY 410 01700 | 1700 3 5100 3060 2040 25 7650
50 277mi | 01280 | 1280 3 3840 2304 1536 75 5760
a1 146 026710 2670 ] S010 4R0& 3204 L 12015
oF 16 00280 280 3 840 504 336 25 1260
93 97mi 00690 690 3 2070 1242 828 Z5 3105
54 118mi | 02550 | 2550 3 7650 4550 3060 | 25 | 11475
95 119mi | 05790 | 5790 3 17370 10422 6948 25 26055
T Afzalpur 125mi | 0.0970 970 3 2910 1746 1164 25 4365
97 Laot 129 00450 49 3 1470 BBZ 568 2.5 2205
98 140mi | 02070 | 2070 | & 6210 3726 2484 25 9315
a9 176 0.2100 | 2100 3 B3 3780 2520 25 9450
100 203 05020 | 5020 3 15060 5036 G024 25 22590
101 227 01780 | 1780 3 5340 3204 2136 75 BO10
102 T | 53 | odzan | zaD 3 720 432 288 25 1080
103 T g 0.0650 | 650 4 1950 1170 780 2.5 29325
104 | 102 0.1090 1090 3 3270 1962 1308 2.5 4005
105 | Bagadpur 105 02750 | 2750 3 B250 4950 3300 25 12375
106 | Mafi 124 08450 | @450 | 3 25350 15210 | 10140 25 18025
107 127 0.0890 890 3 2670 1602 1068 25 4005
108 136 D.1300 | 1300 3 1900 2340 1560 25 5850
109 170 0.1380 1380 3

3
4140 2484 1656 25 6210 | &
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Volume ) U water ]
of water | 60 % water | available in
Village BXISHDE | crored |aveilablein | Pomdfor | Totwl | Quamtity
Name [ Khasra Area o, o in Pond for mrﬁpﬁruliun annual i
sr No Area {m) Lo be
Pond No (m2) Tt pond/ | recharge in . and Filling vechirge
Khasra No Desilting Storage | 1season ecological [no.) (cum)
Capacity | (eum) | balance
(eum) | (cim)
66 366 (.0490 490 3 1470 AAZ 564 25 2205
BF 4 1010 1010 3 3030 1818 1212 25 4545
68 11 0.1050 | 1050 3 | 3150 1890 1260 2.5 4725
69 14 00610 | 610 3 1830 1098 732 25 2745
70 19 02310 | z3in 3 6930 4158 2772 15 10395
71 Nipania 36 02670 | 2670 3 BO10 4806 3204 25 | 12015
7E 50 0.0730 730 1 2190 1314 876 2.5 3245
73 a3 P2590 | 2590 3 7770 4662 3108 2.5 11655
"~ 78 | 145 0.1420 | 1420 3 4260 2556 1704 25 6390
75 | 23/166 | 02390 | 2390 3 7170 4302 2868 15 10755
[ 78 4 04780 4780 3 14340 a604 | 5734 2.5 21510
77 Khaikheda 198 0.0320 3z0 3 560 576 364 25 1440
78 Khadar 311 00810 | 810 3 2430 1458 972 25 | 3645
79 407 0.2230 2230 3 6690 4014 26716 25 10035
80 141 0.1090 1090 ] 3270 1962 1308 75 4905
a1 — 135mi (.1300 1300 3 3900 2340 1560 25 SES0 |
a2 s 1489 0,1300 | 1300 3 3900 2340 1560 25 S0
E 158 0.0530 530 3 1590 954 636 | 25 7385
84 201/329 | 0.0490 490 3 1470 88z 508 15 2205
85 Karammar 68 01300 | 1300 3 3900 2340 1560 25 5850
8 | oL | 163 | 0.0450 450 3 1350 B0 540 2.5 2025
a7 223 | 02390 | 2390 3 7170 4302 2068 15 10755

hil
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o Voluwme A0 Uy ml:ér
of water | 66 % water | avallable in
Village E;j ﬂi:r' stored | availablein | Pond for Total Q;En::?
r—— Mame f Khasra e Area ;ﬁ ) in Pond for | evaporation | anmnial N ’: :E ¥
Pond No [m2) after pond/ | recharge in and Filling e
Khasra No Desliting Storage | 1 season ecological (na.} [::umr?
Capacity fcum]) balance
N [cum}) (cum)
44 18 0.0890 aop 3 2670 1602 1068 25 4005
[ 45 | Manoa | 25mi | 0.0610 | 610 3 | 1830 1098 732 25 | 2745
46 113 02790 | 2790 3 B370 c022 3348 25 12555
a7 423ka | 04160 | 4160 3 12480 7488 4992 25 18720
48 | BasiSahsoli | 424kh 01300 1300 3 3900 2340 1560 25 5850
49 485kh 02000 2000 3 G000 3600 2400 15 9000
50 75 | 0.1170 1170 3 3510 2106 1404 25 5265
51 76 00770 770 3 7310 1306 974 25 3465 |
52 Dariyapur 79 0.0850 850 | 3 | 2550 1530 1020 25 3825
53 Bujurg 146 0.4050 | 4050 3 12150 7290 AB60 25 18225
54 228 04860 | 4860 3 14580 B748 | 5832 25 21870
55 324 01170 | 1170 3 3510 2106 1404 25 5265
56 2 0.0280 280 3 840 504 336 25 1260
57 105 0.2230 2230 3 RN 4014 2676 25 10035
58 135 06520 | 6520 3 19560 11736 THZ4 25 297340
137 01700 1700 3 5100 3050 2040 25 T650
T 139 07530 | 7530 3 22590 13554 5036 25 33885
195 0.6880 GABD 3 20640 12384 8256 3.0 37152
284 L0164 160 3 480 208 192 25 720 |
360 0.1170 1170 3 3510 2106 1404 25 5265
1687374 | 0.1460 1460 3 4380 2628 1752 25 6570
202 | 00120 120 3 360 | 216 144 75 540
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Volume A0 % water |
of water | 60 % water | available in
Village E:;:;E stored | availablein | Pond for Tatal Em
S Ng Name f Ehasra pr Area (m) in Pondd for | evapoaration | annual to be
Pond No [mZ] B Rt pond/ | recharge in and Filling rechargs
Khasra No Desilting Storage 1 season ecological (mo.) (cum)
Capacity feuin) balance
{emm) (1)
22 75 03360 | 3360 3 10080 G048 4032 25 15120
23 | Tigariya 178 0.0490 490 3 1470 882 588 25 2205
74 Khadar 58 0.1540 1540 3 4620 2772 1848 25 6930
25 105 0.1780 1780 3 5340 3204 2136 25 8010
75 22 03430 | 3430 3 10290 6174 4116 25 15435
27 24 13040 3040 3 9120 5472 3648 2.5 13680
78 30 0.0450 450 3 1350 810 540 25 2025
29 Mukhari 123 1.2900 | 12900 3 3A700 23220 15480 30 69660
0 B5/188 | 00690 | 690 3 2070 1242 28 25 3105
31 119/189 | 0.0730 730 3 2190 1314 076 25 3285
3z 138 | 0.1050 1450 3 3150 1840 1260 25 4725
33 Z66mi | 0.0850 850 3 2550 1530 1020 2.5 325
34 | 52 | 03930 | 3930 g 11790 7074 4716 25 | 17685
35 Varsabaad | 67mi 0.3930 | 2930 3 11790 7074 4716 25 | 17688
36 164 | 00610 | 610 3 1830 1098 732 25 2745
E I 284mi | 01780 | 1780 3 5340 3204 2136 Z5 010
I8 55 | 0.0490 400 | 3 1470 882 568 25 2205
39 93mi | 05020 | 5020 3 15060 9036 RO24 25 | 22590 |
A0 - 186 01580 | 1580 3 | ama0 | zBad 1896 28 | 7110
41 199 02470 2470 3 7410 diddif 2054 2.5 11115
[ AT 205 0,0450 450 3 1350 10 540 25 2025
T 43 254 0.0970 570 3 | 2010 1746 1164 25 4365
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Tilhlf ?: Pond Recharpge Calenlation (Based On spread pond) ,’7
Volume T 0% water |
of water | 60 % water | available in
Village E:::;g stored | availablein | Pondfor | Total g:‘::l?
i Name / Khasra o Area (m) in Pond for | evaporation | annmual ti ke
Pond Mo {m2) sfter | POM/ | rechargein and Filling Pk
Khasra No Desilting Storage | 1 season ecological (no.) )
Capacity {cum}) balance
[cum) [cum)
1 173 06070 | 6070 3 18210 10926 7284 25 27315 |
2 25 0.1540 | 1540 3 4620 | 2772 1848 25 6930
3 73 0.6920 | 6920 3 20760 12456 8304 35 31140
4 1949 02270 | 2270 3 GA10 4086 2724 25 10215
5 Karaula 333mi | D.0B50 B50 3 2550 1530 1020 2.5 3825
6 2577337 | 0.0200 200 3 600 360 240 25 400
7 “311/338 | 0.0650 a5D 3 1950 1170 780 2.5 2975
B 325/33% | ow730 | 730 3 2190 1314 B76 2.5 3205
g 189/342 | 0.0970 | 970 3 2910 1746 1164 | 25 4365
10 174 04290 £290 £ 12870 TT2 5148 25 19305
11 Z 01540 | 1540 3 4620 2772 1848 25 6930
12 45 0.2390 | 2390 3 7170 4202 2868 25 10755
13 96/2 21120 | 21120 3 63360 38016 25344 2.5 Q5040
14 59 0.0450 450 3 1350 810 5440 25 2025
15 | osihada | 201 017212 | 1212 3 3636 21816 1454.4 25 | 5454
16 114 01780 | 1780 3 5340 3204 2136 25 8010
17 135 11000 | 11090 5 33270 | 19962 13308 30 5OB86
18 1684 06150 | A15G 3 18450 11070 7380 25 27675
19 221 0.0490 490 3 1470 882 SR 15 2205
20 49/282 | 0.1900 1900 3 5700 3420 2280 15 8550
B 1197285 | 0.0530 530 3 1590 954 636 25 2385
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v | VillageName/ | Khasra
| 57No | pand Khasra No No “":’.“ |““‘“[“‘3]
BT | 1195 4 panedi o d0en
| 118 200mi | 0.0240 T
 RATE N PR |
| 119 230 Q404D 404D o
i TOTAL fz';:r:raz I 297782

Tallle EI Stams of mnsl.ructinn of recharge shafis in the Fﬁnd

; Areaqf?unﬂ*” "Ii:ﬁ. nfme- s
S.Nao. 'i’i]!ag& ) Ehﬂi:prnpn"!&d _:::._:_ o El:nm:s .
1 Karaula 20200 1 Construction -:umpleted
2 Mundakheda 5.2942 1 Construction completed
3 Tigariva Khadar 0.7170 1 Construction compieted
4 Mukhari 2.2290 1 Construction completed
3 Varsabaad 1.1100 1 Construction completed
6 Basali 1.0980 1 Construction completed
7 Manota 04290 1 Construction completed
a Bast Sahsoli 0.7460 1 Construction completed
9 Dariyapur Bujurg 1.2870 1 Canstructdon complated
10 Chaubars 2.8540 1 Constructon completad
11 Mipania 1.4780 1 Construction compieted
12 Khaikheda Khader 0.8140 1 Construction completed
13 Ahraula Tejwan 0.4710 1 Construction completed
14 Karanpur Mafi 2.9580 1 Construction completed
is Afzalpur Loat 21740 1 Construction completed
16 Bagadpur Mafi 1.6750 1 Construction completed
17 Jhankpuri 0.9230 1 Construction completed
18 Poothi 1.5010 1 Construction completed
Total 207782 ~| 18 " x
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Sr No m&;ﬂﬂi Rhﬁ“ f Area Area (m2)
73 63 || 02590 | 2590 |
74 145 | 0.1420 1420
75 23/166 | 0.2390 | 2390 |
76 4 | 04780 4780
TR 108 | 0.0320 .
7g | "helkheda Khadar 7o | o0 810 |
79 - e e G v Lt DU T x|
80 141 0.1090 1090 |
i3 1 i Hassmi 01300 | 13000 |
82 Ahraula Tejwan 148% 0.1300 1300 !
hgg 158 | 00530 | 530 |
B4 2017329 00490 | 450
BB - 01300 1300
86__| 163 0O450 | 450
R A 223 02390 | 2390
88 Karanpur Mafi 456 | 18790 | 19790
g9 ! 410 gi7oe | 3von |
90 | 277mi | 01280 1280 |
91 446 G.2670 | 2670 |
92 16 | 0.0280 280 |
93 97mi | D.0890 60 |
94 118mi | 02550 2550 |
i85 119mi | 05790 | 5790 !
96 125mi | 0.0970 970
g7 | Amalpurleot  resT T 00480 0|
- | 140mi_| 02070 2070 |
AT (176 3 02100 | 2100 |
100 203 | 05020 | s020 |
101 227 | oaveo | 1780 |
102 53 | npz40 | 240 |
103 79 | 00850 | 650
104 102 | 04090 1090 |
105 105 | 0.2750 2750
:.l-iﬁi Bagadpur Mafi -_—1-24 -__{I..Ed-ﬁﬂ—-'[_-aiﬁﬂ
107 127 | o08s0 | @90
108 | 136 01300 | 1300
- 109 .| 370 | o1380 | 1380
330 L 25 | 02350 | <350
H1 | jhemkpuri 26 | 04010 | 1010
o RS L A s Y
| 113 7 1 sime
114 . 77 01945
I 100 | 00890
116 | 108 04900 |

“\E L
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5™ | pendfmsraNo | Ne | A | Avea(md)
29 ] 13| 1260|150
| 30 | 85/188 | 0.0690 490
|31 115/185 | 00730 | 730
|32 138 | 01050 1050
N ‘266mi | 0.0850 | 850
.34 52 03930 | 3930
| 35 Varsabaad 67mi | 0:3930 |- 3930
36 164 0.0610 410
37 284mi | 0.1780 | 1780
38 | 55 | 0.0490 450
397§ ¢ 93mi |- DS020° | 15020
= Baseli | 186 | 01560 | 1580
41 199 D470 | - 2470
P42 205 0.0450 450
| 43 254 0.0970 | 970
44 18 00890 B0
| 45 Manota 25mi | 00610 17610
46 113 02790 2790
7 | 423ka | 04160 | 416D
40| BasiSahsoli s24kh | 01300 | 1300 |
i 49 | |_485kn | 02000 | 2000
|50 78 01170 1170
= 76 0.0770 | 770
| B2 : 79 0.0850 850
[Tgs | DerwmRMrRUUR LT Gaoso. | A0
| 5% 228 04850 4860
| &5 324 o] ledazeci| - 4170
| 56 2 0,0280 280
B 105 | 0.2230 | - 2230
S8 135 0.6520 6520 |
59 137 p.1700 |- 1700
| 60| 139 07530 | 7530
|- 61 | Chaubara 195 0.6880 5880 |
62 _ 284 | 00160 160
| 63 | 360 | 0170 | 1170
|6 | 168/374 | 01460 | 1460
| 65 202 | 00120 | 120
66 | 366 00430 | 490
57 _| P S L L N
L At p 00050 | 1050
LB g, Lt leee 1 en )
.70 19 0.2310 2310
, LA ] 46| o2s70 | 2670
' | 72 50 | 00730 730

. M/s Umang Dairies Ltd | ,** ]
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KarsnpurMah | 28°442134°N | 78°18'42.03°F |
Afzalpur Lut 28°53'18.80"N | 78*18'17.96"E
Bagadpur Mafi 28°49'4533"N | 78°20'36.90°E
[hankpuri 28°50'18,88°N | 78°20'1144°E
Paothi 28°48'26.99"N | 78°17'59.460°E |

13.0 Artificial Recharge to Ground Water from the Village Pond
Pond in the village is generally flled with water only durltig the rainy season and during summer,
they are dry. The sdopted ponds of the village take up for artificial recharge to ground water ¢f,
which iz overflowing to adjacent areas during monsoon period. The artificial recharge to ground
water in the pond ares will result into rise in water levels in the village tube well as wells and
increase the supply of water to the land adjacent for irrigation purposes. Thus, recharge scheme
in the pond will benefit the tubs wells.

Pand details for artificial recharge are as:

19|Fuuu

Table 7: Pond area details for recharge

SN0 | Joraeratto | | No . | Av | Arca(md) |
A 173- | pso7o. | 070 |
2 25 0.1540 1540 |
SEg 73| 0.6920 B920
4 199 0.2270 2270 |
B Karzula 333mi | 0.0850 | 850 |
5 257/337 | 00200 200 |
T 311/338 | 0.0850 650 |
8 325/339 | 0.0730 730 |
9 189/342 | 00970 a7 _|
10 174 | 04290 4290 |
T | 2 | 01540 | 1540 |
1% |45 | 02390 | 2390
e | 9e/z | 21120 | 21120 |
14 99 | 00450 | 450
:1-5' Mundekheds _‘lﬂ-:l__ ELE&!._@}E --
16 114 0780 [ 178k |
R a5 | 0% | 11090
|18 i8¢ | 06150 . 6180
19 221 | 0040 [ 490
20 ARLann | AL 1300
21 B 119/285 | 0.0530 530
22 75 | 0330 | 3360
723 o 178 | 00490 | 490
24 Tigariya [{hadar T &1546 1-540
“25 | | 105 | paven | 1780
26 22| 03430 3430
77| Mukhari |24 [ 0300 | 3080
28 S T
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Figure 10: Section of the Recharge Shaft

As per the application submitted for CGWE NOC for withdrawsal of ground wster, total area is
26 7782 ha. And to accelerste and facilitate ground water recharge in the pond 18 nos of recharge
<hafts have hesn constructed and slug test alse were conducted in the 2 shafts in the pond to
estimate their recherge/intake capacity. The Pond details which we will adopt for artificial
recharge to the ground water:

The adopted ponds has been de-silted feleaned upto the depth 2.5 m - 3.0 m. Removal of clay
tayer from the bottom of the pond has been done which will facilitate the infiltration of surface
water in to the ground and results in the increase in ground water level, The excavated earth has
been utilized in to the embankment of the pond which will afso restrict the encroachment of
nond. The Geo-coordinates of each pond are given in t=ble 6. The Pond details which we will
adopt for artificial recharge to the ground water:

Table 6: Location and Coordinates of pond:

Village Latitude Longitude

Karaula 2p*54°23.0B"N | 76°18'30.84"E

Mundaiheda IRSA'ST,00"N | 7E*Z031.63"E

Tigariya Khadar apv4g'9 208"N | 78°13'36.39"E

Mulchari 20965'26.70"N | 78°20'36.54"E

Barsabaad 78061'57 14"N | 78°15'18.55"E

Basell 28°60"11.72"N | 78°11'¢7 10"E

_ Manota 20°46'21.80"N | TE"18'7.0R°E

' Basi Sahsoll 28°49'S4,28"N | 7B"12°26.12"E

Dariyapur Bujurg 28°50'45.90"N | TE"16'42.34'E

Chaubara 28°49'39.28"N | 78"16'33.69'E

Nipania 28°50'29,.87*N | 78°20'29.24'C

. Khatlkheda Khadar 28°61"44.41"N | 78°12'3.16°E
N Abraula Tejwan | 28°G1'45.46'N | 78°12'42.47"
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12.0 Recharge Shaft:

« This is the most efficient and cost effective technigue to recharge unconfined
aquifer overlain by poorly permeable strata,

e Recharge shaft may be dug manually if the strata are of non-caving nature, The
shaft should end in more permeable strata below the top impermeable strata. [t
may not touch water table,

= Recharge structures are very useful for village ponds where shallow clay layer
impedes the infiltration of water to the aguifer.

s The unlined shaft should be backfilled, initially with boulders/ cobhles followed by
gravel and coarse sand.

» In case of lined shaft the recharge water may be fed through a smaller conductor
pipe reaching up to the filter pack

Figure 8: Pond Recharge Shaft in Pond (CGWE)

Gl

et o

L D e

Rechasge Wall

Zectionsl View of Fond

Figure 9: Schematic Diagram of Pond Recharge Constructed in Pond
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% Presence of potential aquifer.

& Ground water withdrawal could be less as compared to recharge.

9, As per geophysical interpratations, potential aquifer zones are below the ground level

10. The ground water quality in shallow & deeper aquifer to be expected good quality.

11. Hence, Permission required from CGWA = 03 nos. of Existing tube wells,

12.The spacing between tubewells should be maintained as more than 500 meter to
minimized mutual interference between the tube wells.

13, The capacity of submersible pump zet should be after determination of Safe Yield test for
selection of pumping units an expert opinion should preferred from pump-experts.

14. The rentative depth to lowering of pump set to be recommended between 80-120 mbgl.

15, The pump should be placed at blank pipe portion of the tube well,

16. The water samples for chemical analysis should be collected after instzllation of pump
from the mbe well.

17, The water samples should be collected in sterilized bottles, with tbe well no. marking. It
ghould be sent to the lab, as soon as possibie.

18. The physical, bacterislogical & chemical analysis should be garried oot at each water
sample battle per [3] drinking water norms.

19, 1f the watar sample does nat conflrm to desirable limits of drinking, the water shouid be
used for drinking only after proper Creatment.

20. Areas feasible for artificial recharge to ground water has been recommended based on
the depth of water level and showing decline trend in water level,

21, At present water level conditions, percolation of surface run-off, developed by the rainfall,
will be very less, hence the rainwater harvestng system and other spitable recharge
structures viz recharge trenchas, recharge pits etc must be constructed o recharge of rain
water to ground water as proposed and recommendad

11.2.2 Artificial Recharge:
The present artificial recharge of pond proposal has been prepared on the bagis of volume [of
pond) and reinfall occurrence in the area. Itis ahserved that there are around three filling of pond

in entire year from rainfall.

A particular lewel in the pond will be maintzi ned and the excess runoff shall be recharge through
the artificial recharge structures proposed Lo be constructed in the pend jtself. The arificial
recharge structure is design to be constructed in the pond itself. The design of the structure eand
vhe number of structures to be constructed is given in enclosure. Ta racharge the available runoff,
recharge wells of dia. 12 within water body are propased to be constructed. The design of
recharge well cum water body 15 enclosed. This structure has been selected from the artificial

recharge manual of CGWE.

The water level in the pond shall be maintained to a certain level (safe colurmn] i.e. 40% of total
runoff generated will be maintained so that round the year water is available in the pond to meet
the water reguirement for maintaining soil molistures and recreations purpose. The additional
water coming to the pond along with the 60% of total capacity of pond through the runoff shall be
recharge through recharge shafts flled with fllter media and slotted from the top of wells in the
pond. It is also found that there are at least 2-3 numbers of Alling of pond in a year as per

catchment area of the adopted ponds,

To maintain the safe level of ponds the length of slet from tap of recharge wells to safe

5

; level is given in the table, ) J
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should be provided after at [east & hours of pumping. The harvester chamber should be with filter
material iz coarse sand, gravels and pebbles and each bed laid under nyion mesh.

It has been worked out that in erder to tap effectively the rainfall runoff and subsequently
recharge the aguiler system, only recharge structure is required, including the rainwater from the
paved area, roads and open jand which will be collected through storm water drains and diverted
to underground sumps to conserve and use In other activity to enhancing the capacity building,
The location of recharge structures would be as per layout of storm water drains and catch basins
that are proposed to be constructed. Necessary precautions shall be taken to aveid any
contaminated water from entering into the recharge structures,

T?.E['r]" g —¢ 13
# T
irdet
J—
watsr proof cement
plaster
3 eraard
E:l";
' 20-90mm gravels
60-B0mm boulders
4 AL
I Ul 200rmer 2ia bora/easing with
| 17 150 mm dia biank pipe
>
| L50mm dia parforated/
i sEMd ;
sfiite slotted pipe
: im bail glug

SECTION OF RECHARGE PIT
SIZE - 6.O0MX4.0MXA.0OM
WITH BORE WELL

Fig.15: Section of the Rainwater Harvesting Pil

Conclusion & Recommendations

1. The geologleal formation within the project Iz alluvium of quatarnaty age.
The layers of sand constitute aquifer zones within the project site.
The water levels in the area vary between 10-12 mbgl, depending upon physiography,
Average annual rainfall is 1100.0 mm.
Mazjor physiographic units - younger alluvium, older alluvium, & flood plain.
Sandy loem is major soil types,
The drainage pattern of the district i strictly governed Ganga River.
The shallow water level within the area will be due to high ground water recharging. as
per following regions.
& The principal ground water users are for irrigation, which also recharge ground watey!
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Table.5: Runoff available for recharge

S, | Land Use Type Area | Coefficientof | Rainfall | Quantityof
No | I [m™] runoff (m) Rafnwater
it L i (m)
1 | Roofares | 1741552 085 41 . 1g9sige
2z | Greenares | 36399.8% 020 | 11 | 7m0
| 3 | RoadandFaved | 2374693 4 o 060§ I 0 Bl L -
& Open area 1443439 0.25 1.1 9651.07 |
. Total R e s e R

From the above eomputation, it is suggested that a total annual quantum of 43275.90 cum. of
rainwater can be fruithully harvested by constructing suitable recharge structures. In order to
design the recharge structures, hourly runoff of 25 mm/hr has been taken into account and the
detafls are tabulated below.

Table.6: Hourly Computation of Runoff (25 mm/hr)

Quantity of
Area Coefflcient | Intemsity of
5N Land U
“' AeType (m?) ofrunoff | Rainfall (m) ““;:;“]‘“
1 Roof Area 1741552 0.85 0025 370,08

Total Runoff Potential = 370,08 m3 /hr

Recharge trench with bore well =6 x4 x4 (Ixbxh) =96 m3
Capacity of bore well = 36 + 30 cum

Tatal capacity of recharge structure = 60+ 96 = 156 cum

Required Structure = 370,08 /156 =~ 02 Pits

Provided Pits = 02 structures are suggested for rain water harvesting,

Specification of Rain Water Harvesting

Based on expected velume rooftop the run-off, natre of aqulfer system & expected percolation
capacity, there are 02 no. of rainwater harvesting system may be nstatled.

The run-off developed on only rooftop to be diverted with the help of concealed PVC pipe to
harvesting structures. The distribution of catchments of raef top should be planed in such 3
manner that approximately equal volume to he diverted to each such structure. The run-off
would enter in the harvesting structure through de-siiting chamber, followed by harvester and

finally percelates in the ground threugh the recharge welle,

The wall of structures shall be made by brick wall, around 9" thick. The roof top of the disilting
chambar shall be constructed by RCC in pieces for maintenance purpose. The roof top of the
harvester shall be made fn sity on corners, while removable in the center. The casing pipe to be
lowered by PVC blank pipe and slotted pipe B ¢lass, having 152 mm dia. The recharge welly shall
he packed by pea gravels at 4" on either side. It should be developed by air compressor, followed
by on ever pumping untt. The capacity of air compressor for development, should be at least 300
efvs ot 150 pst & the it should be conform that presser meter af the compressor should be in
operational, during the development. The no. of development hour shall be increased gradually
on lowering on air line and at least 10 hours developmant shall be carried on maximum lowering
air line with maximum capacity of air compressor. The pump Lo he used for ovar-pumping unit
will be submersible pump. The motor capacity of the pump may be celected as per convenience &
it may be atieast sround 7.5 H.P. The pumping hours for over pumping hours for over pumpin
unit shall be at least 30 hours. The breathing period of pump shall be at I:-ast" of 2 hou

14|Pagc hf"?w
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10.0 Gronndwater Recharge = Change of volume of water in the pond-Evaporation
Under such conditions, the balance between evaporation and groundwater recharge will
derermine the effectiveness of the artificlal recharge scheme.

11.0 Results and Discussion:

11.1 Water Level Data Analysis
Daily water levels in the observation wells in the vicinity of the recharge structure were matched

along with the cerresponding rainfall data and the recharge pattern was analyzed. From the water
level fluctuation datz analysis it was found that there was 45 to 60 days lag time for the rainwater
to join the groundwater storage. Thus the effective water table Increase due to artificial recharge
started from Septemtber. The peak water levels were obtained In the months December and
lanuary, Water level varfations with rainfell for representative observation wells for check dam
area, percolation pond area and combined structure area.

11.Z Observation and proposal:
11.2.1 Feasibility & Deslgn of Rain Water Harvesting

Introduction
The principal of rainwater harvesting is collecting and using precipitation from a catchments

surface. Rainwater harvesting is a method for artificial recharge of ground water. Artificial
recharge to ground water is the process by which the ground water reservoir is augmentad ata
rate exceeding thet abtaining under natural conditions of replenishment. Any man made scheme
or facility that adds water to an aquifer may be considered to be an artificial recharge system.

The main aim of the Implementation of rainwater harvesting are-
1. Toenhance availability of ground water by improving quantty as well as quality.
To provide an idea! solution to solve water problem since the ground water respurces are
inadeguats,
To reduce the runcf that chocks the storm water drain,
To reduce looding of roads.
To reduce sall erosion,
To save energy per well for lifting of groundwater. A one-meter rise in water level saves
gbout 0,40 KWH of electricity, at each ground water withdrawal structures.

)

oo

Areas feazihle for artificial recharge to groundwater has been demarcated based on the depth
water level and showing decline trend in water level. The areas whers water level is more than
10 m below ground level and showing continucusly declining trend are fdentified as most
suitable area for taking up artificial recherge to groundwater. As present ground water,
conditions show shallow water level, considerable percolation of surface run off would be
developed by reinfall. Howover, the rainwater harvesting system shall be implemented or else
around water level might show 2 declining trend in future. The present water leval around the
project is between 10-12 meters below ground level.

It is proposed to implement rainwsater-harvesting structures by diverting the runoff that is
generated from roof sheds areas for recharging into ground water system. The runoff from paved
and green areas will naturally percolate to the ground and augment ground water level,

In Indian conditions, intensity of rainfall adopted in design ks usually in the range of 15 mm/hr 1o
30 mm/hr. The intensity of precipitation for design of drainage scheme has been tzken 25
mm/hr. The computzton of runelf for each unit has been worksd oul and the details are
tabulated below: - -

13| Page W/"L/




03 K Stane Hasen par Rowd, Block - Gajraula, District - Arroft, B Pradesh I_

M/s Umang Dairies Ltd |

9.0 Ground water quality status
Ground water in phreatic aguifer in general, is colourless, odourless and slightly alkaline in
nature. The specific electrical conductance of ground water in phreatic zone ranges from 230 -
1662 ¢fem at 25 °C Fluoride ranges from 0 — 0.8 mg/l, which is within permissible limit [»1.5
mg,/1) in few samples analysed, which is likely due te return irrigation flow from agricultutal felds
and often improper waste disposal. Phosphate is not found in ground water. The Arsenic content
is within limit of permissibility of BIS.

FICIAL RECHARGE

fon |

REPGRT

Table.4: Ground water quality report of Gajraula Block

[tems Current Value BIS Limit
Salinity 300 5/cm 3000
Chloride 14.0 mg/1 1000
Flouride 0.8 mg,/1 1.5

Iran 0.4 mgfl 1
‘ Sulphate 5.0 mg/] 400
Nitrate 2.0 mg/1 45

The ground water sampling and analysis has been don= at several lncetions within project site 1o
ascertaining the ground water quelity, The sampling and analysis has been done by MABL
approved laboratory. The result of one bore wall is a5 follows:

borewell (Umang Dairies ltd)

Table 5: Ground water quality repart of

Loboratory (dated 17.01.2020}

The hydro-geological study of the project ares as well as surroundings has examined through _
ohservations about geology, aguifer pattern, surface drzinage system, geo-botanical guid

 &existing groundwater struclures.

]E“'J.:L

Ground Drinking water Standard
SL. water /Limit (1S 10500:2012)
| e Parameters | Unit Protocol (Bore R T i ———
Well -1) Timit fimit
3 Colour Hazen | APHA-2120C <5.0 5 15 max
2 Odour - | 1830255 Azrecanle| Agreeable | Agreeable
3 Taste | 153025 [P-8) | Agreeahle| Agreeable | Agreeable
4 Turbidity NTU | APHA:=2130(B) | <LO: Tmax | . . Smax
] pH — | APHA -4500 (H+B) 741 6.5-8.5 No relaxation |
6 Iron as Fe mg/l | APHA-3111(B) 039 | 03max: | Norelaxation
" 7 | chiovideasCi | meg/l | APHA-4500(B) 50 250 max 1000 max _
5 | ResgualPrae | oo eyt SO Sty W Ty
8 S et mg/l | < APHA -4500(B) “0 ogmax | o1
9 | Sulphateas S0, | mg/l | APHA -4500(C) 47 200 max 400 max
10 | Total Alkalinity | mg/l | APHA-2320(8) 158 200 meax - 600 max |
At Fluoride | mpfl APHA -4500(F) 0.43 1.0 max 1.5 max
12 TDS | mg/l | APHA-2540(C) 348 |  S00max | 2000 max
oy 51
g3 | TomlHardness | o | ApHA-2340(C) : 200 max 600
_ as Cally J'_
Nofer Test conducted by Newcon Consultonts & Laboratories, Ghozigbad, NABL Accrediled

i ¢
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Piezameter installed by the Umang Dairies Lid and the data is given below in Table 3.

Table 2 Water level near project site

Umang Dairies Limited, Gajraula
Ground water table -

Sno, i Month | Piezometer-1 | Plezometer-2
1 | Apri7 14.5. tien B I
2 | May-17 15 15
8 | Jund? | . 15 feosodB
4 | 17 | 14.5 14.5
= .ﬂ.ﬂﬂliif i T 'r¢_~12 TR
65 | Sep-17 | 11 115
7 {octay | Lol TR
8 | Nov-17 12 1z
9 Dec-17 | 11 SRS b R
10 | Jan-18 | 105 | 11
11 | Feb-18 | 11 il

| 12 | Mar-18 : 13 13

|13 | Apri8 | 13 =Tl

14 | May-18 L% 14

| 15 | Jun18 | 015 oL 15

16 | Jul-18 14 143

|17 | Aug-18 12.2 13

18 | Sep-18 1.5 11.2

| 19 | Oct-18 | .. 115 . |- 5126
20 | Mov-18 12 12

21 | DeclB | iidd oo ee s

| 22 | Jan-19 105 11 |

723 | Feb-19 11 =T RRAE

T 24 | Mar-19 13 13

25 | Apr-18 | 143 | 13.1

26 | May-19 1436 13.3

27 | Jun-19 14.77 134
28 | Jul-19 | 1487 1336 |

29 | Aug19 | 1486 | 1336

(30 | Sep19 | 1433 | 1292

T31 | Oct19 | 1402 | 1257

32 | Now19 1412 1244

33 | Dec-19 | 1385  |: 122
33 | Jan-20 | 1385 124

33 | Feb-20 | 1376 | 1272 ]

Spurce: pfemmetardnm
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| S

The active flood plains are restricted Lo the present day banks of the rvers of the area within
which they oscillate, It consists of landforms like point bar, channel bar and lateral bar. It

represents active a gradational phase of the present day rivers.

Older Flood Plain:
Dlder fland plain of river Ganga can be delineated extending to few kilometers. Lacalty it is known

25 Khadar. The zone is characterized by presence of fluvial land from such as meander scars, cul
off meanders forming water bodies and paleo-channels, The sediments are fine grained sand and
silt with thin day horizons. The zone can be separated from older alluvium by presence of natursl

leves, sand dunes and sbrupt change in slope.

GEOMORPHOLOGY MAP WITHIN 5.0 KM STUDY AREA

Fipure 5 Geomorphology of study area within 5.0 ki

Last nine year data of water level for GWD well near project site given below in Table 3, The areas
having comparatively deeper water fevel lie in of Southeastern part where pepulation density iz
very high and therefore water abstraction for general reguirement Is also high. The seasonal
fluctuation between pre and post monsoon water level indicates fall in water level. The depth o
water leval maps for pre and post monsoon map which is shown in Fig. S and & respectively.

i

o
'.""'-\._ L
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Government of India %“Eﬁqfﬁ P/5_

Contral Ground Water Authority [CGWA)

Ministry of Water Resources, River Davelopment and Ganga Rejuvenation I
Applications for lssue of NOC to Abstract Ground Water (NOCAP)}

Application for Renew of NOC Issued to Existing Indusirial Projects Abstracting GroundWater
{Application For Renewal of NOC)

Application Number : 29-4M320UP/IND/201T

Applied For Renewal : 1st
1. General Information:

Water Quality: Frash Watar
Application Type Category/ Type of Application: Diary
(il Name of Industry: UMANG DAIRIES LTD
{iii Location Details of the Industrial Unit- (Attach Site Plan and Certified Revenue Sketch) ($)
Address Ling 1 : 03 KM STONE HASANPUR ROAD
Address Lina 2 © BLOCK- GAJRALILA, DISTRICT : AMROHA,
Address Line 3 : ' UTTAR PRADESH
State: UTTAR PRADESH
District: AMROHA
Sub-District: GAJRALILA
Village/Town: Firozpur Gandawai
Area Type : ‘Non-Nolifed
Area Type Category : Spmi Criical
() Communication Address
Address Lins 12 gm{i CAIRIES LTD 03 KM STONE HASANPUR
Address Linoe 2: BLOCK- GAJRAULA, DISTRICT- AMROHA
Address Line 3: UTTAR PRADESH
State: UTTAR PRADESH
District: AMROHA
Sub-District: o | GAJRAULA
Pincode: 244235
Phone Mumber with Area Code:
Maobile Number o 91-0535900018
'Fax Mumbér:
E-Mall: arunkuman@ikmail.com
{v)] Details of Existing NOC lssued by CGWA (enclose copy)
NOC Letter No: COWANOCINDIORIGZ017/2513
Date of Issuance: 1805207
Vailidity (Start): 180572017
Validity (End): 18/06/2019
Reason for not applying for renewal before expiry of NOC  We are applied for rererwal of NGOG before expiny
Valldity (Attach Affidavit): date of CGWA MOLC.
i) Purpm:a of Renewal Application: Existing Ground Waler
241042018 02:37 PM Page 1of 7
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Governmant of India
Central Ground Water Authority (CGWA]
Ministry of Water Resources, River Development and Ganga Rejuvenation 3
Applications for lssue of NOC to Abstract Ground Water (NOCAF)

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

Application Number : 21-4M320/UP/IND/2017

Applied For Renewal : 1st

2. Details of Water Requirement (Fresh and Recycled Water Usage):
(Plaase Encloss Water Flow Chart of Aclivilies and Requirément of Water at each Stage) (3

(i} |Total Water Requiremant (a+béc+d) {m3day)

Exlsting Additional Total

Water Reguirement Detalls (Fresh Water) (m3iday)

{a) |Ground Water Requirement (m3/day): 1650.00 0.00 1650.00

(b} Surface Water Avallable .00 0.00 0.00

(Canal, River, Ponds etc.) (mStday):
[e) Water Supply from Any Agency 0.0 0.oo 0.00
[maiday): |

Total Fresh Water Requiremant 1650.00 0.00 1650.00
[a+b+c)m3iday): =

(d) Recycled Water Usage (ma/day): B50.00 0.00 B50.00
Total Water Requirement : 2600.00 0.00 2500.00
{a+brc+d)(m3fday)

{ii} Breakup of Water Requiremant and Usage:
Activity Existing Additional Total Mo, of Annual
Requirement  Reguiremant Fequirement Operational Days  Requirement
|m3/day) {m3iday) (m3jday) na Year (m3fyear)
Industrisl Activity 1850.00 000 1850.00 365 711750.00
Residential / 160.00 0.00 160.00 365 G4TE0.00
Domestic
Greenbelt 250.00 0,001 250,00 3E5 8425000
Davelopment
IEnvironmant
Maintenance
Othar Uso 160,00 0,00 150,00 BES aTH0.0
Grand Total 2500.00 0.00 2500.00 912500.00
(i) Detalls of Water Availabllity from ETP | STP for Recycle /| Resuse usage:
Existing Additional Total
(m3day] Mo Of [mdyear] (m3iday) No.Of (mdlyear) (m3day) (m3fyear)
| Days Days

Effluent | Sawerage 1160.00 385  423400.00 1960.00 42340000
generated and
treated in ETP | STP: _
Availability treated 850.00 355  310250.00 B50.00 310250.00
Effiuent / Sewerage
for usage:
Effluant | Bewarage 310.00 3685 113150.00 2000 113150.00
dischange after
traatment:

(iv] Availability treated effluent usage : Total quantity same as 2 | (d) and 2 Ii (b} above

ZAI0AI2018 0237 PM Page 2 of 7



Government of India
Contral Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for lssue of NOC to Abstract Ground Water (NOCAP) q

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC})

Application Number : 21-4/1320/UPAINDIZ0AT
Applied For Renewal ; 1st

Existing Additional Total Use +
[m3iday) availability Availability
{m3day) (mdiday)
Industrial Activity / Commarcial Use 450,00 0,00 450.00
Domestic / Residential Use 000 0.00 Q.00
Greenbelt development | Enviorment 250.00 0.00 250.00
malntenancs |
Cither Use | Flushing Req. 150,00 .00 15000
Total 850,00 0,00 as0.00
3. (a). Groundwater Abstraction Structure- Existing:
Humber of Existing Structures: 3
SMao. | Typeal Depth Depth Discharge Operatic  Mode Horse Whether  Whether Permission
Struciure iMotar) to im3Hour) nal Hours af Power Fitted Registered
Warme ! Year i Watar {Day}/ LIt of with with CGWA [ If a0
ol Diametar Level Deys M Pump Watar Detalls Thareof
Construction {mm) {Molers (Year) Mater
beeles [
Ground
. — Leved)
1 Borewesl) 4000100 16.00 350018 /365 Submer 2500 Yeas Yes | vide NOG
1984 gible Mumbaer -
Pump COWANCGCANDIO
RIGR2017/2813
_ _ dated 23.05.2017
2 Bovewell/ 40,0407 100 10.00 35.00/18/ 365 Submer 25.00 Yas Yesg [ vide MOC
1884 sible MNumber -
Pump CEWANDCINDD
RIGRZ017R25G13
. dated 23.05.2017
3 Borewel! 40.00/100 1000 35.00 18 7 385 Submer 2500 Yes Yes [vida NOC
18954 gibla MWumber -
Pump COWANOCANDIO
RIG2017/2613
daked 23.05.2017
{b). Groundwater Abstraction Structure- Additional:
Mumber of Additional Structures: 0
SMo.  Typaof Depth Depth Operatlc Mode = Horse Whether Whether
Structure {Metar) fo im3Hour) nal al Powar fitbed Permission
Mame | Year / Waler Hours Lift of with Regisiersd
of DEameler Lavel {Day) Hame Pump Water withi
Construction  [mm)  [Meters Days Meter CGWA | If
below {Yaar) 50
Ground Dotakls
Lavel) Thaneof

24104720019 02:37 PM
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Application for Renew of NOG

Contral Ground Water Authority (COWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation

Governmant of India

14~

Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application Number : 21-4/11320/UP/IND/2017

Applied For Renewal : 1st

4. ({a), Compliance to the Condition prescribad in the NOC

SNo. Compllance Conditions

1

10

1

12
13
14
15

16

Conditions given In NODC

Area Spacific Plantation

'Domestic Water School Sanitation
Groundwater quality monitoring - Pre

monseon and Post monsocn
Maintenance of recharge strucires

‘Number of Pizometers as per NOGC and

Water Level Record

'Mumbar of Tubswelis Borewales as per

3 [
Pizometer fitted with AWLR= with

_ [telametrry as per HOC
Quantum of Groundwater as per NOC

Rmfge thraugh ponds

Recyde and reuse of waler

FYWH and AR structures implementad

|Submission of Compliancs report o the

Region
Wiater conssrvation maasures

Water Sacurity Plan of villages

‘Well monitored around the plant

premises )
Walls fitted with water meter and its
Fecord

Yes
Mo
Yas

Yes
Yas

Yes
Yes

Yas
Yes

Yes

Yes

Yesg

as

Mo
Yiog

Yas

Ap_pllcahle

240472019 02:37 PM

Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

Status of Compliance

Inside Umang Diries Limited sufficient
plantaflon and green area develop as
\par nerms.

Testing dans through NABL approved
Isboratory

Pizampiers installed and watar levs
recorded at ragular intervals

3 Maos.

1850 m3iday

Az per the NOC granted by CGWA,
the company undertaken ground waler
maasures (5,03,000 m3kean)
in the ponds of differant villages of
digirict Amroha.
The fresh water requirement of
1680m3d/day ks net of reuse and
[recycie in the process and the
discharge only after ETP is 310
ey,
The rejuvenation of Pond and
construction of recharga shaft has
been started in Village Mukari and
Mudha Khera, Total 02 numbers of
Recharge shafts has been constructed
in the ponds.

Submitted

walter consenvalion measures nave
already been implemented as per the
guidelines.

Paga 4ol 7



Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water [NOCAP) ’ qs

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
(Application For Renewal of NOC)

Application Number : 21-4/1320/UP/INDIZ017

Applied For Renewal : st
{lb). Compliance to the Condition prescribed in the WOG - Dther

SNo. Conditions given in NOC Status of Compliance
1 compliance report enclosed and submitled Complance report enclosed and
submited,

& Groundwater Availability (Please Enclose a Comprehensive Report / Note en Groundwater Condition
Groundwater Quality in and Around the Area) Applicable to Industries Consuming Greater Than 500 m3/day and |
or having a Land Area of Greater Than 2 Ha.- (3]

reocrt sttached

& Detalls of Rainwater Harvesting and Artificlal Recharge Measures for Groundwater Recharge In the Area. If the
Firm has Proposed to take up Ralnwater Harvesting and Recharge outside the Industrial Unit Premises, then
provide NOGC from the Concern Authority / Agency where the Harvesting Measures are Proposed, if
implemented, details may be fumished. (Attach Report on Comprehensive & Feasible Rainwater Harvesting /
Recharge Proposal).- (§)

As per the NOGC granted by CGWA, the company undm‘l:aﬂen&um:lwmm recharge measures (5,03,000 m3tyear) n the
ponds of different villsges of distriet Amroha. The rejuvenation of Pond and construction of recharge shaft has been
started in Village Mukar and Mudha Khera. Total 02 numbers of Recharge shafls has been construcied in ihe ponds.

INDUSTRIAL USE- Seif Declaration

M 1t is to ceriify that no case related to ground water withdrawall cantamination is pending against the industry/ project’ unit as
on date, Any such case filed ageinst the company/ project/ unit in respect of ground watar withdrawal’ contaminaiion during
the pendaney of this appication shall be immediately brought to the natice of CGWA.

It fs to Ceriify that the Details and Information furnkshed above are true to the beet of my Knowledge and Beflef and | am
gware that if any part of the Datafinformation submitted i faund to be falsa or misleading at any stage the application will be
Rejected Qut Rightly.

1. Application Preforma Is Subject to Medification from Time o Time.
2. Appcation should be submitted to Regional Office.

Regional Director,Central Ground Water Board Northern Reglon, Bhujal Bhavan, Sector-B. Sitapur Road Yojna, Ram
Ram Bank Chauraha, LUCKMNOW, UTTAR PRADESH, 226021

3. incomplete Application will be Summarily Rejected.
Submitted Application will not be Processed till the Print Out of the Signed Complets Application is Submitted to
Raglonal Ofiice.

4, Applicant has 1o Submit Procassing Fee of Rs. 500.00/ {Rupees Five Hundred Drnly) through MON TAX RECEIPT PORTAL
{httpe:ibharatkosh.gov.in), A recelpt will be generated, Please fillin the Tranezction Ref Mo. and Date from the recelpt, in prinl oul of
application and attach receipt aleng with hard copy of application.

Bharatkash Detalls:-

Transactlan Ref
Mummber-

Dated:-

Note:- The Processing Fee s Non-Refundable. Applicant should ensure and Check Eligibility of Submission of Application
and Required Documents before Submitting Online Application,

Altached Files:

1}. Site Plan : (Refer: 1 (i)
Mo Attachment Fownd|

24/0472018 02:37 PM Pagesof 7



Government of India -
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for lssue of NOC to Abstract Ground Water [NOCAP) ,q

Application for Renew of NOC Issued to Existing Industrial Projects Abstracting GroundWater
{Application For Renewal of NOC)

Application Number : 21-4"1320/UP/IND/2017

Applied For Renawal : 1st
2. Certified Revenue Sketch : (Refer: 1 (il))
Mo Attachment Fourd]

3). Reason for Not Applying for Renewal before Expiring NOC ; (Refer: 1 [v)}
Mo Attachment Fownd]

4). Exisling NOC : {Refer: 1 (vii])

5.Mo Attachment Name File Mama
1 Existing NOC INDScan_2096, pdf

5}, Enclose Flow Chart of Activity and Requirement of Water: {Refer: 2]
Mo Attechment Found!
&). Groundwater Availabllity Report : (Refer: 4)
Nao Attachment Found!
7). Detalls of Ralnwater Harvesting / Artificial Recharge Measures : (Refer: B)
Mo Attachment Found|
8). Authorization :
Mo Attachment Found!
9), Extra Attachment :

Mo Aftachmeant Found!
40). Complance to the Condition prescribed in the NOC
SMo. Conditions given in NOC Attachmenls
BE.Mp. Attachment Name Flie Name
1 Area Specific Plantation Mo Attechment Fourd!

Demestic Water School Sanitstion Mo Attachment Found!
Groundwaier quality rnm'rti:ring - Pre Mo Attechment Found|
monsoon and Fost mensocon

4 Maintenance of recharge structures N Attachment Found!

5  Number of Pizometers as per NOG Mo Attachment Found!
and Water Level Record

&  Mumber of Tubswslls Berewales s No Attachment Found!

per NOC _
7 Pizometer fited with AWLRs with  No Attachment Found
telematny as par NOC
&  Quantum of Groundwater as per NOC Mo Attachment Found!
8 Recharge through ponds Mo Aftachmant Found|
10 'Recycle and reuss of water Mo Attachment Foung!

24i04/2018 0237 PM Page 6 of 7



hppli{:a{nﬂ for Ren

Government of India

Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Absiract Ground Water (NOCAF)

Application Number : 21-4/1320/UP/IND/Z01T

Applied For Renewal : 1st

i1
12

13
14
16

16

RVWH and AR structures implemanied No Attachrent Found|

Submission of Compliance report to  No Attachment Found!
tha Region

Water conservation measures Mo Attachment Faund!
Water Security Pian of villages No Attachment Found!
Wiell monitored around the plant Ne Attachment Found!
PrEMmises

\WVells fittad with water meter and itz No Attachment Found!
Record

11}. Compliance to the Condition prescribed in the NOC - Other

Sho.

i |

DOiats :
Place :

Conditions given in NOC
Mo,  Attachment Name
compliance report enclosed and Mo Attachment Foundl
submilted.

Associated User : tarmwal
Submitted By User: terwal
submission Dabe 1 240042018

ew of NOG Issued to Existing Industrial Projects Abstracting Groun
{Application For Renewal of NOC)

Attachments

9%

Name & Signalure of the applicant
{With official seal)

* In case signed by any authorized signatory, the details of the signatory with the authorization shall be

enclosed.

e G
4

24/04/201% 02:37 PM
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ANMNEXURE P-54

UMANG DAIRIES LIMITED "

Rigwanal Dhrect Rt L AW 11
Cemtral Grogaad % ater Boaed MoortBern Regom
Bhupabbasen  Seitod -8
Litapur Boad Yo
o Rarrr- Bk Chauraha
S Yy g
Urtar Pradesh
Pin {ode. 22602 §

Reference: Application Mumber 21-4/1320/UR/IND /2017 daled Jaf0a 2013
Lubject: Reouest to update status of CEWA NOC Aenewalipplhcatan

A e T T

Yoy st feguested plaase vhare present Halid igé aur epphcatmn 41 J RPN Sl
Pated 24 /04,2009 fled anlmg and 80 iipeiion has been campleled Wy yout tear

ated 11 Cotober 20149

e Lndly regueil yoo renewal HOC lor Ground Walkr Exteachon ahck v i

iong

Thanking you
with Regards

- ™

SR A1)
Umang Daines Limited, i
3 Km Stone, Hasanpur Road,s =77 ] é"' 6 —o'lf.'?

Gajraula, Dist. Amroha [UP)

Fsangar Riond, Guby e - Aevvoa fil P} P+ 151 FSSTHTIS0N 3 BSATHI 5553
- wmmém LISV TRPL LD e |
i 3of i, S Duler barg, hovwr Doy - 180 003 P ) 3OV, P 1O
N £ ﬁﬂﬂm 000 § OHSAS 18001 . 0T Cenfied Comgary



e T

Eltﬂtﬂ':l'll Blrmzur
Central Grﬂunﬂ Witu:r erd
Hf:rthm'n Hﬁg!um EF]I-EEII.I Hhqull.
Sector - B, Shapur Rogd Yo ann
“lud:.nuw -H.:!EE‘EEI {I,II‘_].

Dairics. mr., at 03 Km stuml !;Insannur' .
Am ruhng uthr Fmdﬁh. ' :

. - s = "
._.-__ B 4 fy) o
i ey i .'- g ; :
¥

The |;m]m::'¢ ai al:m-:t: wits m::arded Hﬂ!: for gl:nu.miquter mth&:um:l .frnm EEI' g [ stk
_Dﬂinl w:h:lmar no: 21-4/1320/UP/IND/2017-1017. l]'hl:mi 25 May, 2017, 6 A e B

We nave already submitied online application for refiewal of NCC on “dated 24.04.201% 0p

WOCAR parsal. “The hard copy of the renawal application along with nmaﬂsir:r enclosures af
M5 Umang Dairies Lid, Is enclosed herewith for necessary perisal,

Toit Jre requested to “indiy. process our application for renewal and’ lssue us‘necessary
sanction,

'l..r.iil!lj.“li Hﬂg:rdﬁ.f Y,

HHHHE DAFRTES LIMITED

Authorized !ﬂgnamna G“MW““*“

244235
Back, 5 DISTT- AMROHA (LR}
1r_ chnimgrnnﬂn:appllﬂtkuu !
‘1 rmns::nmn foes far mnmah:r‘apgucmun

% =

oy wmmwﬂqm S 0 T i [P 3 P ] 20 B B S S
_ & - R wnmﬂu"mn:m LI AP R i
E o mu:m wﬂl-mhm ;&mmmmmmiummu e, 0T, T 2, Pas | KRN s
s 2 £ imwg

l‘l‘tm“l mmw -ﬂ'lrﬂt‘l TR K I HACE Rt S0 et 22 s

—

W TF B I

L =




E-hl.ljii E!haruan s eitor =g,
) Edta pur Road Yojna
::-fﬁf_ﬂ__ﬂﬁm Bank Chauraha

BRSITRLEIN IR aARais| o7
SR MRETIUR GRap 50 224700
Coun Mosl, 22052020, 10:01
Tae(EMTRAL O W pTH BELY B0
PRl LIG0eE, B8 Furds fain 52
Frioe (RS BATEEES, GhIfES

Wb Sl

Ao I Caab Tan s 0

rath o e, n0iapos .00 In,

Scanned by CamScanner




Dated 8/056/2020

To,

Regional Director Ref: UDL/CGWA/20-21/02
Central Ground Water 3oard Northern Reglon
BhujiaBhavan , Sector =B,

Sitapur Road Yojna

Ram Ram Bank Chauraha

Lucknow

Uttar Pradesh

Pin Code: 226021

Reference: lication Num 2 4/04

Subject: Request to update status of CGWA NOC RenewalApplication

Respectad Sir,

You are requested please share present status for cur application 21-4/1320/UP/IND /2017
Dated 24/04/2019 filed online and also inspection has been completed by your team
Dated 11 October 2019, )

We. Fﬁnd!\-' :equest You mnewai NOC for Ground Water Extraction which is pending since
_'Iﬂng ' : :

- h@ﬂnﬁm 2
With Regards:

Auth o i natory LEAANG DAIRIES |- RHETED
Vil " J KM STONE, HASANPU L
Umang Dairies Limited, GAIRALILA - D44z

._‘r'-u: 'r.‘-

3 KEm 5tore, Hasanpur Road, DISTT - AMROHA LR
Gajravia, Dist. Aamroha (U.P.}

ul.-gn - Road, - 244 255 Dlsk. Amrana (U P 431 BSTSTI004, 461 567073505
wnangdaiiss.com, G | N : L1S11UP1922PL00145462
wrmm. Ehahl‘a‘ur Hnrmi 110 002, P, ; (141) 33001112, Fax : 29730475

190 9001 : 2008, RACCR, 150 14001 : 2004 & OHSAS 18001 ; .Eﬂ!l?ﬂafmeﬁturn.nw




T, Daee- L 3072020

Regional Director ) Ref: UDL/PLACGW A/
Central Ground waber Bowed Northen Region

Bhujia Bhuven, Sector — B, Sitapur Read Yajau

Ram Ram Bank Chanralas

Lutskroow UP- 226021

Bof No — Application Number 21-4/ 1320/UP/IND/20LT dited 24/04/2019

Subject: Roquest to update sintus of CGWA NOC rencwal Application

Respocted Sir,

In continuation ol our letter dated 1042020 and 08/06/2020 Y ou are reguested please share

presenl status of our application 2 14/ 1I20/UPANDYZDNT datod 24/04/2019 filed onling and

survey 0f your teitm has been done last yoar dated 11 Oet-2019 but we ure not getting NOC till
chnte.

S kinely request you senewsl NOC for ground water xtmetion which s pending more than ene
e,

T ——

Thanking you

With Rogards 5

LY

>

= n..”f:.: 3 i -

! ;ﬁ ———
I e
[ I ' -L'
itharized Signatory) | i)
Umang Deirics Ltd b
i..

| m—
e

e e
oy g ] i L

i T T i
e e B :-ii- k) K

. Olfice - Gajaula Hasanpur Rosd, Gajraua - 244 235 Dl Amroha (UP}Ph. : #81 B25TETI604, 431 BE57eTa804
E-TE:EI : umargdiljlemaiLenm, mw:m Wabsta + www bmangdalies.com, T I N : LISTIUP1S92PLODN4B42
Admn, Office : Guab Bhawan, 30 Sloce, G4, Babadur Shah Zafar Mang, New Deli - 110 032, Ph. : (0%1) 33001192, Fax: 23ragdTs
A IS0 8001 : 2008, HACCR, IS0 14001 1 2004 & OHSAS 10007 : 3007 Cerdfied Compdny




22* July, 2020

To,

The Regional Director

Central Ground water Boavd Morthern Region
Bhujia Bhavan, Sector — B, Sitapur Road Yajna
Ram Ram Bank Chauraha

Lucknow — UIP - 226021

Ref No - Application Number 21 — 4/ 3200UPAND/2017 dated 24/04/2019
Sub: - Request for CGWA NOC renewasl
Dear Sir,

With reference our recent several letter dated 8™ June, 2020, 13" July, 2020, 28" July 2020
rﬁga-rfling subjject mentioned but yel neither we got any information from your end nor renewal
permission granted.

F}espi!e nf‘qh»:wz organization adopted several ponds in nearby neighbouring ares to input weter
in ground picture enclosed for your record & reference and further necessary action.

AgBIn requesting you to grant permission for renewal

For Umang Dairies Limited _
'_"k,.;x;_,.--- e
Authorisetl signatory /

g
-

Regd. Office : Gejeuia Hesanpur Rowd, Gajraula - 244 235 Dist, Amroha (U7 Pn. : +91 55773504, +01 256757280

'1'% M:w. veom, Yebsile | wewumangriariescom, C 1N | L1511 UP1992PLE01 4042
' Hdmmn. Offlos ; Gul Ard Floor, GA, Shan Zadar Mang, New Dalbl - 110 002, Ph, © {097} 33009112, Fax | Z373847S
AN IS0 BCT | 2008, HWCCF, 150 14001 | 2004 & OHSAS 18001 | 2007 Cerlifed Company




S
P nr

To, = Date-28/07/2020
Regional Director | h Reft UDL/PL/CGWA/14
Central Ground water Board qulfmn Rﬂglun

Blijia Bhavan, Sector - B, Eilﬂ[mr Rmd Yujnu .

Rﬂm RIFH Blﬂtm . LS pgis e b
Lucknow UP- 226021 b Fobwsit b : i

Ref No ~Application Nuibei 21-4/1320/UP/IND/2017 disted 24/04/2019
Subjeet: Request for COWA NOC renewal,

DearSlr,

Thhhhin&mwumﬂuapmﬂﬁmu,mqmﬂndmdwwawmkmpmlﬁyhmwm
mmﬂmmﬂmnqm&mm

3 ;
We done very good job on water conservation and management. However our fagiory comes
under Amroha district and DM of Amroha h‘n glven sppreclation letter (Appreciation Letter
enclosed for your réady reference) for water conservetion and management, :

Request to t;-enn"ﬁrl the NOC gs earllest. |
Thenking you : d

Witht

{m@; Signatory)
Umang Deirfes Ltd

T 3-8

| 28 [7/2°20
.Imm LR Ph. : +1 SBSTTIS04, +B1 BE6TRTI605
Eﬁﬂgﬂ" w‘““mm mzﬁm o, G I8 : L15HLE1982PL 004542
Adreer, Offica : muw Naw Dol 140 002, Ph. - (014) 33004142, Fa : 2373478
AN 190 irm m:a.l-mm mﬂm + 2004 & DHBAS 18001 : 2007 Corlitod Company




Ot.06/10/20
Ref: UDL/PL/CGWA/OS

To,

Regional Director

Central Ground Water Board Northern Region
BhujiaBhavan , Sector =8 ,

Sitapur Rood Yojna

Fam Aam Bank Chauraha

Lucknow

Uttar Pradesh

Pin Coda: 226021

& ] Copy

Centra! Ground Water Authority

West Binck -2

Wing -3, Sector =1 , R.K Puram , New Delhi -110066
Tal: 011-26175362

Reference:Appllcation Number 21-8/1320/UP/IND /2017 dabed 24/04/ 2029

Subject: Request 1o provide NOC

Respected Sir,

You are requested please share present status for our application 21-4/1320/UP/IND /2017
Dated 24,/04/2019 filed online and also inspection has been completed by your team
Dated 11 October 2019

We are also complying 100% as per new guide line of CGWA which has bean recently released.
Kindly note NGT is also following up for MOC from your end,

We kindly reguest you renewal NOC for Ground Water Extraction which is pending from lang time at
yaur end.

Thanking vou
With Regards 1:

fant Head ,
mang Dalrles Limited,
3 Km Stone, Hasanpur Road,

jrauia, Dist. Aproha (hhB.sh Hassspwr Road, Gojmua - 244 298 Dist Asroa (LLP) Ph © IS804) 252401 32, F © (06334 250485
e ' i - U @ Uma gl nom, Wibel - swew smangdaiiencom, G EN L1691 TUPESIPLO0 4042
Ak, £is © i Bhasan, Srd Flocr, &4, Babachy Bhah Zater Marg, Maw Delhi - 160 002, Pl = (017} 33001182, 33007112, Fa 1 2373470
[Erval : urnang&Efmalecm
: A G BOGT - 2006, HACER, 150 14501 : BI04 & DHEAS. 18071 | 2007 Cartified Compary




To, Dated 12/10/2020
Reglonal Director Ref: UDL/PL/CGWA/12
Central Ground Water Board Northern Reglon
BhujlaBhavan , Sector—8, '

Sitapur Road Yo|na

Ram Ram Bank Chauraha

Lucknow, Uttar Pradesh ¥
Pin Code: 226021

Reference No. ; 21-4/1320/UP/IND /2017 dated 24/04/2018
Subject: Regarding renewal of CGWB NOC of Umang Dairies Ltd

Respected 5ir,

The NOC for ground water abstraction from Central Ground Water Authority has been accorded
vide letter no.21-8/1320/UP/IND/2017-1017.dated 23/05/2017 for the two years and the
application for renewsl of CGWE NOC has been applied timely. Subseguently, inspection has been
carried out by the officials of CGWE, NR on dated 11 October 2019 and compliance of the same
has been found satisfactorily.

The Block Gajraula lies In Over Exploited Zone (NOC was granted in Semi Critical Zone) and the
project has been kept on hold due to Honourable NGT Order.

Sir, Honourable NGT Is also following up our case in the CGWB matter and we are complying all
the conditions of NOC as per new guide line of CGWA.

We kindly request you to renew our NOC at the earflest.

Thanking you

ato

Copy
Central Ground Water Authority, West Block -2, Wing -3 , Sector -1, R.K Puram , New Delhi -
1100686, Tel: 011-26175362, www.cEwa-noc gov.in

Regd. Oifice : Gajgaula Hasan Rz, Eﬂrﬂl-m 15 Oisk. Amraha (WP B +41 GEATETAS0L, vE1 SSETHrIR00

s sl :ummﬁm.mm,u%wm . Wobaita t www.umengdaines.com, G | N - LISHUFISI2PLO014842

k Admn, Office ; Guish Bhawary, 3nd Fioor, G, Shah Zatar Marg, Sew Delhi - 110 002, P, ; (091) 33001112, Fan: E3735475
N IS0 9001 : 2008, HAGCP. 190 14001 : 2004 & OHSAS 18001 : 2007 Certiled Campany




Pawan Tiwari Ez

From: Pawan Tiwar <pawan.tiwari@jkmail.com:
Sent: 15 January 2021 16:42
To: 'rdnr-cgwb@nic.in’
Ce: rdnr-cgwib@nic.in; 'apurve tyagl@fkmall com'’
Subject: RE: NOC guery for Application No.21-4/1320UPANDIZ017
Attachments: Letiar 16012021.pdf; Annexures.zip
Ta,
Daie; 15.01.2021
Regional Director
Central Ground Water Board Northern Region . v

Bhujia Bhavan , Sector —B,
Sitapur Road Yajna

Ram Ram Bank Chauraha
Lucknow , Littar Pradesh

‘ubject: Regarding NGOG for ground water withdrawal to M/s Umang Dairies Ltd., at 03 Km Stons Hesanpur Read, Block -

" (Gajraula, District - Amroha, Uttar Pradesh.

N

Ref:  File No - 21-4M320/UP/IND2017 — 1017
NOC Mo — CEWANCCINDICRIG2017/2813 dated 23 May 2017

Dear Sir, .
This is with reference to CGWA e-mail dated 30.10.2020 for application no 21-4M13Z0/AUP/ANDI20TY on the subjact
mentonad above, we are herawith submitting .

tha paint wise reply, in which you are requestad to submit the following document,

Qusryt, Cartificats of Nan-svailability of water supply from |ocal government water supply agency.

Repty: Certificate of Non-availability of water from office of the Muniaipal Corporation, Gajraula, District = Amroha (J. P.
Magar) dated 10.11.2020 is anclosed as

Annsxure — 1. Which is atready send via Email dated 12 November 2020.

Query 2. Water audit report by certified auditors should be submitted at earliest
Reply: Water audit raport for the factory from certified auditor is enclosed as Annexure — 2.

“uery 3. Impact assessment report by accredited consultants should be submitted at sarliest
_teply: Impact assessment report by accredited consultants is enclosad as Annexure - 03,

Query 4. Approval from Wet land Authority (In case of project area falling within £00mt of wet [and 2ana).

Reply: The factory Is located more than 500 away from the periphery of any demarcated welland area declared by
Stata/Central Wetland Authority/Daparimant. 2 o )
Affidavit for exemption of approval from Wet land Authorily is enclesed as Annexure — 04, Which s already =zend via
Email dated 12 November 2020,

We would kindly raquest approval of NOC and we are hoping for earfy resolution of matier.

Best Regards,

Pawan Tiwari

HOD - Engg

Umang Dairies Limited,

3 Km Stone, Hasanpur Road,
Gajraula, Dist, Amroha [LLP.)
MDA
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
0.A. No. 189 of 2020
INTHE MATTER OF:
Kapil . Applicant
Versus

Central Pollution Control Board & Ors, .....Respondent(S)

INDEX

Vol-2
5L No. Particulars Page No.

9. Annexure P-7 161-276
A copies of the emails dated 30.10.2020 and
12.11.2020 and 15.01.2021.

1. Annexure P-8 280-294
A copy applications filed by the Respondent No. 5
dated 03.04.2021.

11 Annexure P-8-A 295-304
A copy of the Letter dated 23.04.2021 along with a
translated copy.

12, Annexure P-9 105-113
A copy of the renewed NOC’s bearing no.
NOC026336, NOC048652 and NOC049507 issued |
by the Ground Waler Department under the
Ministry of Jal Shakti of the State of Uttar Pradesh.

13. Annexure P-10 314-330
A copy of the Joimt Inspection Report dated
21.10.2020

14. Annexure P-11 331336

| A copy of'the order dated 26.08.202 1, passed by the
Hon'ble NGT in Original Application No.
189/2020,

15. Annexure P-12 337-344
A copy of the STP Feasibility Report

16. Annexure P-13 145-346




A copy of the letter dated 23.04.2021 issved by
Office of Dvrector Ground Water Department, Uttar
Pradesh.

17. Annexure P-14 (COLLY) 347-351
A Copies of Letter dated 30.06.2021 by UPPCB,
Replies dated 12.07.2021 & 25.08.2021.

18. | Annexure P-15{ COLLY) 352373

copies of the said letters dated 13.09.2021] and the
reply dated 22.09.2021 alongwith the annexures

Through:

ASHISH PRASAD/ROHIT SHARMA/ PR

Place: New Della
Date: 28.090.2021

-

1% DHINOIA
ADVOCATES FOR THE RESPONDENT NO. 5
ECONOMIC LAWS PRACTICE

801 A, Bth Floor, Konneetus Tower

Bhavbhuti Marg, Opp. Ajmeri Gate Railway Station
Nr. Minto Bridge, New Delhi— 110 002

Mobile No.991 1445855



Ajay Kumar &’”4”6;_’7 7_ S S et

From: Pawan Thwari < pawan tiweri@jkmail.coms ’ 6’
Sent: Thursday, November 12, 2020 1,04 FM

To: rdnr-cgwh@nicin

Ce: apurve. tyagi@jkmail.com

Subject: RE: NOC query for Application No.21-4/1320/UP/IND/20T

Attachments: Annexure, pdf

Dear Sir,

This Is in reference to your Email Doted 30 October 2020 15:31
Regarding Subject: NOC query for Applicotion No.21 -4/1320/LUP/INDY 2017

Please find our remark as enclosed for your ready reference

S.no Description M/s Umang Dairies Ltd Remark

Certificate of Non availability

te i ;
" i::'nn:x?z::::r:uml Annexure A enclosed , stating non availability of supply
: i | Bodi 0/11/20

agency within 15 days receipt from local Bodles dated 10/11/

of this email.

Water audit report by
5 sthiod wuditare shanii e We have recently request guote to from competent party ,

submitted at earliest will submit the required report very shortly

impact assessment report by

accredited consultants Regarding impact assessment kindly suggest approved
3 should be submitted at competent agency from where we can go for impact
earliest. assessment at the earliest

Approval from Wet land
Autherity {In case of project
area falling within 500mt of
wet land zone)

Annexure B , Affidavit enclosed dated 10/11/20

Hopes everything is in line you're your requirement

We would kindhy request approval of NOC for Application Na. 21-4/1320/UP/IND/2017 as it is pending from
your end , kindly cantact us for any further guery in the above subject,

Hard Copy has been also send thru registered post.
Thanking you

Best Regards,

e )



HOD - Engg

Umang Dairies Limited, e

3 Km Stone, Hasanpur Road,

Gajraula, Dist. Amroha (U.P.] ' BL
INDLA

n"‘-‘}'-_'_“%

From; no-reply-cgwa@gov.in [mailte:no-reply-cowa@gov.in]
Sent: 30 October 2020 15:31
To: arun.kumar@jkmail.com; arunkumar&jkmail.com

Cc: rdnr-cgwbinic.in
Subject: NOC query for Application No.21-4/ 13Z20/UPSIND/ 2017

Your application No 24-443zoupPaNDrz017 for renewal of NOC for groundwater withdrawalwill be
processed as per new guidelines dated 24.09.2020

You are requested to submit the followinglist of documents for expediting the process of NOC renewal

1.Certificate of Non availability of water supply from local government watersupply agency within 15
days receipt of this email,

2. Water audit report by certified auditors should be submitted at earliest.
3, Impact assessment report byaceredited consultants should be submitted at earliest.

4, Approval fromWet land Authority (In case of project area falling within 500mt of wet landzone)

The above list of documents may be sent byemail to rdnr-cgwb@njc.in within above mentions specified
time. Failureto submit the above certificates / reports in the prescribed time ,will lead tocancellation of

NOC,



Lreyure- P/ 7

M
— = .
Fram: Pawan Tiwafi <pawan.tiwari@jkmail com> 163
Sent: Thursday, November 12, 2020 1:04 PM
To: rdrr-cgwh@nicin
Ce: apurve. tyaghijkmail.com
Subject: RE: NOC query for Application No.21-4/1320/UR/IND/201TT
Attachments: Annexure.pdf
Dear Sir,

This Is in reference to your Emall Dated 30 October 2020 15:21
Regarding Subject: NOC guery for Application No.21-4/1320/UP/ING/ 2017

Please find our remark as enclosed for your ready reference

S.no Description M /s Umang Dalrles Ltd Remark
Certificate of Non availability
i :::;L?nzuniﬂgter-sum Annexure A enclosed , stating non availability of supply
agency within 15 days receipt from local Bodies dated 10/11/20
of this email.
Watler audit report by We have recently request guote to from competent party ,
. certified auiitars shauid be will submit the required report very shortly
submitted at earliest = P o
Impact assessment report by
accredited consultants Regarding impact assessment kindly suggest approved
3 should be submitted at competent agency from where we can go for impact
earliest. assessment at the earliest
Approval from Wet land
Authority (In case of project
10
4 area falling within S00mt of Annexure B | Affidavit enclosed dated 10/11/20
wet land zone)

Hopes everything is in line you're your requirement

We would kindly request approval of NOC for Application No. 21-4/1320/ UP/IND/2017 as it is pending from
your end , kindly contact us for any further query in the above subject.

Hard Copy has been also send thru registered past.

Thanking you

Best Regards,

Pawan Thwari



HOD - Engg
Umang Dairies Umited,
3 Km Stone, Hasanpur Road,

Gajraula, Dist. Amroha (L.P.} ’ é
INDIA

JaR
From: no-rephy-cgwa@gow.in [mailto:no-reply-cowa@gov.in]
Sant: 30 Dctober 2020 15:31
To: arun.kumar@jkmail.com; arunkumar@jkmail.com

Cc: rdnr-cgwb@nic.in
Subject: NOC query for Application No.21-4/1320/UP/IND/ 2017

Your application Na 2141320/UPIND017 for renewal of NOC for groundwater withdrawalwill be
processed as per new guidelines dated 24.09.2020

You are requested to submit the followinglist of documents for expediting the process of NOC renewal

1.Certificate of Non availability of water supply from local government watersupply agency within 15
days receipt of this email.

2. Water audit report by certified auditors should be submitted at earliest.
3. Impact assessment report byaccredited consultants should be submitted at earliest.

4, Approval fromWet land Authority (In case of project area falling within 500mt of wet landzone)

The above list of documents may be sent byemail to rdnr-cgwh@nic.n within above mentions specified
time. Failureto submit the above certificates / reports in the prescribed time ,will lead tocancellation of
NOC.



Pruthvi Dhinoj
From: Pawan Tiwar <pawsntiwan@jkmail.com= 'E

Sent: 15 January 2021 16:42

To: rdnr-cgwb@nic.in

Cc rdnr-cgwhb@nic.in; apurve.tyagi @jkmail.com

Subject: RE: NOC query for Application No.21-4/1320/URAND/20TY
Attachments: imagell jpg; Letter 15012021 pdf, Annexures zip

Te,

Date: 15.01,2021

Reglonal Director

Central Ground Water Board Northern Region
Bhujia Bhavan , 5ector -8,

Sitapur Road Yajna

Ram Ram Bank Chauraha

Lucknow , Uttar Pradesh

Subject: Regarding NOC for ground water withdrawal to M/s Umang Dairies Ltd., at 03 Km Stone Hasanpur Road, Block -
Gajrauls, District - Amroha, Uttar Pradesh.

Fef:  File No -21-4/1320/uUP/IND/2017 - 1017

NOC Mo - CGWA/S/NOC/IND/ORIG/2017/2613 dated 23 May 2017

Dear Sir,

This is with reference to CEWA e-mail dated 30.10.2020 for application no
21-4/1320/UP/IND/2017 on tha subject mentioned above, we are herewith submitting

the polnt wise reply, in which you are requested to submit the following document.

Oueryl. Certificate of Non-availability of water supply from loczl government water supply agency.



Rephy: Certificate of Non-availability of water from office of the Municipal Corporation, Gajraula, District - Amroka{l. P,
Magar) dated 10.11.2020 is enclosed as "6

Annexure - 1. Which is already send via Email dated 12 Novembear 2020.

Query 2. Water audit report by certified auditors should be submitted at earliest

Reply: Water audit report for the factory from certified auditor is enclosed as Annexure - 2,

Query 3. Impact assessment report by accredived consultants should be submitted a2t earliest

Reply: Impact assessment report by accredited consuftants is enclosed as Annexure - 03.

Query 4. Approval frem Wet land Autharity (In case of project area falling within 500mt of wet land zone).

Reply: The factory is located more than 500 away from the periphery of any demarcated wetland area dedared by
State/Central Wetland Authority/Department,

affidavit for exemption of approval from Wet land Authority Is enclosed as Annexure - 04. Which is already send via
Email dated 12 Movember 2020,

We would kindly request approvsl of NOC and we are hoping for early resolution of matter.

Best Regards,

Pawan Tiwari

HOD - Engg

Umang Dairies Limited,

3 K Stane, Hasanpur Road,
Gajraula, Dist. Amroha [LLP.}
INDIA

Description: httpy/www ad-circle.com/images/dients/31 jpg

2
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Erom: Pawan Tiwari [mailto:pawan. tiwari@jkmail.com]

Sent! 12 November 2020 13:04

To: "'rdnr-cgwb@nic.in'

Cc: 'apurve.tyagi@kmail.com’

subject: RE: NOC guery for Application Ne.21-4/1320/UP/IND/2017

Dear Sir,
This is in reference to your Email Dated 30 October 2020 15:31
Regarding Subject: NOC query for Application No.21-4/1320/UP/IND/2017

Please find our remark as enclosed for your ready reference

510
Description

K/s Umang Dalrles Lid Remark

1

Certificate of Mon avallability of water supply from local government water-supply agency within 15 days receipt of this
email,

Annexure A enclosed , stating non avallability of supply from local Bodies dated 10/11/20

2
Water audit report by certified auditors should be submitted at earliest

We have recently request quote 1o from competent party , will submit the required report very shortly



3 ’w

Impact assessment report by accredited consultants should be submitted at earflest.

Regarding impact assessment kindly suggest approved competent agency from where we ¢an go for impact assessment
at the earliest

3

Approval from Wet land Autherity [in case of project arez falling within 500mt of wet land zone)

Annexure B, Affidavit enclosed dated 10/11,/20

Hopes everything ks in line you're your reguirement

We would kindly reguest approval of NOC for Application No.
21-4/1320/UP/IND/2017 a5 it is pending from your end , kindly contact us for any further query in the above subject.

Hard Copy has been also send thru reglstered post.

Thanking you

Best Regards,

Pawan Tiwari

HOD - Engg

Umang Dairies Limited,

3 Km Stene, Hasanpur Road,
Gajraula, Dist. Amroha (LLP.)
IMCA

Description; htta:/fwww.ad-circle.com/fimages/clients/21.jpg
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Fram: no-reply-cgwa@gov.in [mailtoino-reply-cgwa@gav.in]
Sent; 30 October 2020 15:31

To: arun. kumar@]kmail.com; arunkumar@ [kmail.com

Ce: rdnr-cgwb@nic.in

subject: NOC guery for Application No.21-4/1320/UP/IND/2017

Your application No 21-4/1320/UP/IND/2017 for renewal of NOC for groundwater withdrawalwill be processed as per
new guidelines dated 24.09.2020

You are requested to submit the followinglist of documents for expediting the process of NOC renewal -

1.Certificate of Non availability of water supply from local government watersupply agency within 15 days receipt of this
armail,

2, Water audit repart by certified auditors should be submitted at eariiest.

3. Impact assessment report byaceredited consultants should be submitted at earilest.

4. Approval fromWet land Authority (in case of project area falling within 300mt of wet lamdzone)

The above list of documents may be sent byemail to <maito:rdnr-cgwb@nic.in> rdnr-cgwb@nic.in within above

maentions specified tima. Failureto submit the above certificates / reports in the prescribed time will lead tocancellation
of NOC.
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UMANG DAIRIES LIMITED "

To, Date: 15.01.2021

Regional Director

Central Ground Water Board Northern Region
Bhujia Bhavan , Sector -B,

Sitapur Road Yojna

Ram Ram Bank Chauraha

Lucknow , Uttar Pradesh

Subject: Regarding NOC for ground water withdrawal to M/s Umang Dairies Ltd., at 03 Km
Stone Hasanpur Road, Block - Gajraula, District - Amroha, Uttar Pradesh.

Ref: File No - 21-4/M1320/UP/IND/2017 - 1017
NOC No - CGWANOC/IND/ORIG/2017/2613 dated 23 May 2017

Dear Sir,
This s with reference to CGWA e-mail dated 30.10.2020 for application no 21-
4M1320/UP/IND/2017 on the subject mentioned above, we are herewith submilling the point

wise reply, in which you are requested to submit the following document.,

Query1. Certificate of Non-availability of water supply from local government water supply
agency.

H_aplr: Certificate of Non-availability of water from office of the Municipal Corporation, Gajraula,
District — Amroha (J. P. Nagar) dated 10.11.2020 s enclosed as Annexure — 1. Which is
already send via Email dated 12 November 2020,

Query 2. Walter audit report by certified auditors should be submitied at earlies!
Reply: Water audit report for the factory from certified auditor is enclosed as Annexure — 2,

E:nnr 3. Impact assesement report by accredited consultants should be submitted at earliest
ply: Impact assessment report by accredited consultants is enclosed as Annexure - 03
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UMANG DAIRIES LIMITED "

Query 4. Approval from Wet land Authority (In case of project area falling within 500mt of wet
land zone).

Reply: The factory is located more than 500 away from the periphery of any demarcated
wetland area declared by State/Central Wetland Authority/Department. Affidavit for exemption
of approval from Wet land Authority Is enclosed as Annexure — 04, Which is already send via
Email dated 12 November 2020,

We would kindly request approval of NOC and we ara hoping for early resolution of matter.

Thanking you

L]

N et

Rege. Office : Gajraidn Hasaepur Rogd Gajrula - 244 335 Dist. Amierna (LR | Ph #I1 GESTITASOM, +81 B557ST
. 1 o T 1 351]'5
E-mall : ymanlljumail.com, ucl@umangdaing.coem, Websie :mmmﬁdalrnsmm. G N LISTUPS39PL00 404
Admn. Oflice ﬁMMHFh.m.MmuEMMrmmnmh-ﬁuma,m_ {004} SR00L142, Fax - 23730475
Mmm.mmmmmim-mtmysmﬁ.' Cerlified Company
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AR NATIONAL PRODUCTIVITY COUNCIL

{Lindsr Ministry of Commerce & industry, Gove. of Indla]

Y SEedl URNg

{mnmﬁaﬂtfmmmimfu}

R ok, 4! Utpadalkta Bhavan, 56, Institutional Area,
e :?ﬁi;'ﬁifm - Bt % Lodi Road, New Delhi - 110 003
RATIOHAL PROBUCTIVITY COUNEIL
Date: 15.01.2021
Mo. 80704/EM Group/UDL/01
Ta
Shri Pankaj Gupta
Plant Head =UDL & TFPL
Umang Dairies Limitad
D3KM , Hasanpur Road
Gajraula (UP)

Sub: Submission final Report for “Water Audit in Compliance of CGWA Requirements for
NOC Renewal {Umang Dairies Limited)"

Reference — Job Order No.: JOB02/2021/000134, Date: 05/1/2021

Drear Sir,

This is in reference to your purchase order No. mentioned above, “Water Audit in
Compliance of CGWA Requirements for NOC Renewal (Umang Dairies Limited)”,

Final Water Audit report of the said work has been submitted.

Hope you find the same In order.

Thanking You

Youlrs faithfully
At a0t
ﬁwﬂ

(Prashahnt Srivastava)
Dy. Director & Head
(Energy Management)



Confidential

WATER AUDIT REPORT I

As per the guidelines of CGWA

MINISTRY OF JAL SHAKTI
Al
Umang Dairies Limited
3KM Stone Hasanpur Road,
Gajraula - 244 235
Uttar Pradesh, India

y
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National Productivity Council
Utpadakta Bhavan
5-6 Institutional Area
Lodi Road, New Delhi - 110003
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EXECUTIVE SUMMARY ]71

Umang Dairies Limited plant is situated at Gajraula (Uttar Pradesh) India - about 120 Kms away from
Delhi ey National Highway 24. Currently, the plant hae consent to withdraw 1650 kL /day of water
from bore wells, At present, approximately 1100 kL /day of water is used for the Liquid milk Plant,
Curd, process & cooling tower, domestic etc. from the bore wells. Wastewater generated in the plant
send to ETP (Design Capacity: -1750 kl/day). Domestic sewage is treated in the STF (100 kL/day).

Given the scenario of prevailing resource challenge, accelerating over time. the progressive
management Umang Dairies Limited plant is very keen to do water audit of premises. To get benefit
of water saving projects, management of Umang Dairies Limited plant awarded the task of water
audit of its premises to National Froductivity Council.

The Audit is focused on improving water usage effidency and identifying water Conservation
opportunities. Accordingly, the field study and data collection for the said water audit was carried
out by National Productivity Council team. This report discusses the water balance and various water
saving options derived on the basls of observation made, data collected and their analysis. Summary
of Water Audit findings are presented in the following tables.

Table 1: Summary of Proposed Schemes

R - Savings Annual Saving
5. Mo Proposed Schemes ; o a

(' daw) mY annmum}

Reduction of Evaporation Losses in Cooling
1 5 1825
Towers
Utilization of proposed STF waler in gardening &
2 2
= toilats 50 18,250
3 Installation of Smart Flush in Toilets 0.44 160
Total 2544 20,235

Table 2: Summary of Walsr Savings

Deser i"tl.t:-n
1 Annual Bore well water Consumyption m3anmm 362,184
rl Anmaal water saving i — 20,235
3 Saving o, = 58%

o  Water balance across the plant has been successfully achieved. Total consumption- Bore well:
1392 kL{day.

s Nil water requirement is being fulfilled through rainwater harvesting,

« Priority areas where immediate savings can be achieved include ETP, Coeling tower etc.




1. INTRODUCTION - j&n

Umang Dairies Limited (UDL) is member of JK Orgamization which is one of the largest Industrial
conglomerates in India, having interest in Paper, Cement, Automobile Tyres, Engineering & Rubber
Products, Sugar, Hyvbrid Seeds and Dairy ete. [K Organization turnover is around 4 billion % and is
having 23 manufacturing plants with presence in 100 countries and employs more than 30,000
emplovees. UDL is situated at Gajraula (Uttar Pradesh) India - about 120 Kms away from Delhi on
National Highway 24. It is the richest milk belt in India,

UDL is energy conscious and environment friendly sustainable business organization which started
its journey in the year 1994 with Drying Plant. It commenced Liquid Milk Plant in September
2009.UDL has intended to add cultural product - Like curd & Chhachh in product chain and it is being
implemented. Company pursues with multi brand portfolio strategy consisting of brands - JK Diairy
star (SMT), Dairy whitener/creamer — White Magik & Dairy top and Umang brand Butter / Ghee etc.
At present capacity of the plant as mentioned below,

« Total Milk Processing — Maximum 11.5 Lacs Per day

s Cultured product — 4800 MT/Month (Curd, Chachh and Paneer)

+ Poly pouch Milk - 18000 MT/Menth

s Milk Powder - 1410 MT / Month and by product Ghee / butter — 960 MT / month

milking
machine

Refrigeration " ik tanker daily
siorage delivery to Dairy

Fignre 1: Milk Production Process

Process detail of various sections as mentioned below,

Liquid milk Plant -

On arrival of milk tanker, visual observation of the milk surface is made to check for presence of any
foreign matter. The temperature and flavor of milk is noted after thorough plunging of tanker milk.
Milk samples are drawn for bacteriological and chemical analysis. The incoming milk is accepted only
after confirming sample free from presence of adulterants and preservatives. Milk Fat and SNF
contents of the sample are analyzed critically to ensure the same are within permissible limit. If the




quality of milk is not meeting the acceptability norms as per the standards, milk is rejected and tanker
iz sent back. Raw milk is unloaded through chillers and stored in silos at = 4%

Milk pasteurization done by heating it at a temperature of 8042°C for a holding period of 15 second
followed by immediate chilling at a temperature of 4 - 5 °C Clarifier/Cream separator is use to remove
the Solid impurities and reduce the Fat as standardized and as per given norms of different type of
guality milk and stored in silos for further Processing. Packed pouches are collected in crates and
stored in Cold storage at the temperature of 4 — 6 *C. Pouches will be in crates are loaded vehicles for
dispatch of different locations

Dirying process section

Raw Milk is received from two sources one is through Village Level Collection Centres (VLC) in cans
moming & evening om daily basis and another is through milk tankers in bulk quantities from
company owned Milk Chilling Centers (MCCs). Milk is also sourced from market based bulk vendors.

As per planning of the day depending upon the product is to be manufactured, raw milk is
pasteurized and stored in milk silos for further processing.

If skim milk powder is to be manufactured then raw milk is pasteurized. Simultaneously cream is
separated, pasteurized and stored in low temperature tanks which will be further used for butter &
ghee manufacturing. In Ghee manufacturing process butter obtained by chumning of pasteurized cold
cream is melted through various steps and obtained ghee is boiled for further clarification and stored
in filling tanks. Ghee is packed in small and the bulk quantities as per requirement. Similarly, white
butter, table butter and cocking butter is manufactured by churning cream & packed into bulk
gquantities.

If milk powders containing different fat or sugar compositions are to be manufactured bike dairy
whitener/creamer and wheole milk powder etc,, then milk standardization is done in which FAT/SNF
ratio Is maintained and according to that fixed quantities of pasteurized whole milk and skim milk is
mixed. In standardized milk silos sugar is dissolved to achieve the required compesition. Milk is
concentrated in evaporators to the required total solid content according to the product to be
manufactured.

Similarly, Milk concentrate feed is given to dryers and milk powder is obtained of required bulk
density & moisture content, Dryer parameters are set according to product compositions. Milk
powder is packed inte HLM/woven bags in bulk quantities. QA dept. checks & monitor the parameter
of milk powder in fixed time intervals and checks quality of powder which is being manufactured.
All packed products after quality testing and approval. This is handover to Stores for dispatch to
market

Curd / Chhachh Plant: -

On arrival of milk tanker, visual observation of the milk surface is made to check for presence of any
foreign matter. The temperature and flavor of milk is noted after thorough plunging of tanker milk,
Milk samples are drawn for bacteriological and chemical analysis. The incoming milk is accepted only
after confirming sample free from presence of adulterants and preservatives. Milk Fat and SNF




contents of the sample are analyzed critically to ensure the same are within permissible limit. If the

quality of milk is not meeting the acceptability norms as per the standards, milk is rejected and tanker
is sent back.

The accepted milk is weighed, strained and pumped to storage tank after passing through filter and
chiller, The liquid milk is stored at 5°C or below for further processing. Buffer stock of one-day’s milk

supply shall be maintained at the Flant.

Curd Manufacturing - Pasteurized milk is pre heeted online using PHE up to 80-45°C and transterred
to jacketed and insulated inoculation tanks. The culture is added in the hot milk stored in the
inoculation tanks with holding capacity of approx. 30 minutes of packing. The entire mass is gently
agitated for uniform mixing prior to feeding the cultured milk by gravity to the pouch pkg machines.
The crates with filled pouches are moved to curd incubation room which is maintained at 42 + 2°C
and incubated for 3 -4 hours H11 PH is 4.4 to 4.6. As soon as this PH is achieved, it is transferred to the
blast room with direct blowers for faster cooling to achieve 41 — 12°C within 1 hour and further 127 -
4°C with in 1 hour. 1t is stored at 4°C in cold store till dispatch.

Chhachh Manufacturing - Pasteurized milk is pre heated online using PHE up to 40-45°C and
transferred to jacketed and insulated 15 KL YMST Tanks It is filled to 60% capacity. The culture is
added in the hot milk stored in the tanks and incubated for 3 - 4 hours for formation of curd. Adfter
the eurd is formed, the curd is broken and entire mass is agitated. Past. Chilled water is added approx.
30 - 35 % and uniformly mixed to produce Chhachh. This is cooled online using PHE from 42°C to
4*C and stored in intermediate buffer tank prior to feeding the Chhachh by gravity to the pouch pkg
machines. The crates with filled pouches are moved to the cold room maintained at 4°C till dispatch.
Dispatches are made from cold room as required.




2. SCOPE OF WORK L

The main objective of the study was to identify the water uses & water saving apportunities and to
demonstrate water conservation at Umang Dairies Limited. Scope of work of the study includes the

following:

» Water system analysis

» (Quantification of baseline water map

» Monitoring and measurements using pressure and flow meters and various other devices
o  (Ouantification of inefficiencies and leaks

» Quantification of water quality loads and discharges

s Quantification of variability in flows and quality parameters

» Sirategies for water treatment and reuse or direct use

» Water balance of the whole System

s Mapping of Water quality requirement al various user areas

The detailed water andit report contains the following:

s  Water consumption and wastewater generation pattern.
i SF-EI:EHL' water uses and conservation.

=  Complete water balance of the facility

* Waler saving opportunities

» Method of implementing the proposals

»  Full description and figures

= Investment required




3. METHODOLOGY OF THE STUDY - - B "

A team of three engineers were involved in carrying out the study. The study methedology involved
the following steps:

s« Preliminary discussions with plant personnel and observations in all water consuming areas.
+ Data collection through discussions, past records, specifications.
+ Field studies in each of the areas involving:

- Performance trials.

Measurement of flow parameters, wherever possible using National Productivity

Couneil’s portable instruments.
+ Identification of water conservation options on short, medium & long terms.
« Identification of Investment grade projects in the plant for detailed analysis towards
implementation.
« Preparation, discussion and submission of repert to the management.

The study focused on improving water use efficiency and identifying water saving opportunities. The
analysis included simple payback caleulations where investments are required to be made to
implement recommendations, to establish their economic viability.

The audit study made use of various portable instruments for carrying out various measurements and
analyses. National Productivity Council has a wide array of latest, sophisticated, portable, diagnostic
and measuring instruments to support our energy audit investigations and analyses. The specialized
instruments that were used during the water audit include:

o Ultrasonic water flow meter
» Thermo couples & Indicators

During the audit, there was continueus interaction between the audit team and facility personnel, to
ensure that the suggestions made are realistic, practical and implementable to allow for possible

concurrent implementation,




4. ASSESSMENT OF PRESENT WATER USAGE };

4.1 PrLanNT WaTER CONSUMPTION TRENDS (LAST 3 YEARS)

Plant has NOC from CGWA to withdraw 1650 kL/day ground water for use in Liquid milk Plant,
Curd, process & cooling tower. The primary source of water for Plant is bore well water. Water from
bore well pumps is further sent to raw water treatment plant. Water after the treatment plant is
utilized for Liquid milk Plant, Curd, Drying Plant processing & cooling tower. Waste water other than
process water will be sent to proposed STP (100 kL/day) & waste water after industrial uses is sent to
the ETF plant (1750 kL/day). Last two years water withdrawal patfern from bore wells is as depicted
in below tables,

Tahkle 3: Water Withdrawal Faltern

Waler Wilhidrawnn, ki ; FY 15-149 FY 19-20
Bore well 1 114576 159431 144776
Bore well 2 66181 20497 &0193
Bore well 3 85343 133108 157125
Total 266100 322036 62184
Graphical representation of total water withdrawn in last three financial years is given below: -
Annual Total Water Withdrawn
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From above table it can be said that total water withdrawn is higher in FY 2019-20 compared to FY
2018-19 & FY 2017-18 which is due to Plant expansion and Commissioning of Curd & Chhach plant
in 2018, which leads to increment of abstraction of ground water.

4.2 WATER SOURCES

4.2.1 Bore well Water
There are three bore well water pumps, with a lowered depth of 100 m. Design details & depth Ta
Water Level (Meters below Ground Level) are indicated in the tables below: -




Table 4: Pump Design Details ,86

Bore well Na Design (HF)

1 Bore well 1 M HP
7 Bore weall 2 NHP
3 Bore well 3 20 HP

Table 5: Bore well Waler Level DE'PHI

Depth to Water | evel (Melers

Baore well Mo, a
: . Below Ground Levell, meter

1 Bore well 1 100 m
2 Bore well 2 100 m
3 Bore well 3 100 m

Operating pattern of bore well pumps is dependent on water requirement and condition of bare
well. The normal operating pattern of bore well pumps is indicated below: -

Tahble 6: Bore will Operating Patbern

Fore wiell Mumbes (peraling pallém

All bore wells connected to a mam pipeline,
Bore well No. 110 3 anly two bore well pumps runs at a time.
Dhration between 9-10 hours.

Borewell Pump-1




Borewell Pump-2

Borewell Pump-3

Quality parameters of bore well water are attached in annexures.

4.2.2 Rain water Harvesting

Umang Dairy Limited plant management has shown keen interest to implement various measures to
reduce water consumption. In continuation of this plant management has made Two rainwater
harvesting pits which has recharge potential of 4327590 m? per anmum. Till now on an average rainfall
at site is 1115 mm. The plant extracts groundwater for industrial processes and drinking purpose.
Various rain water harvesting projects for ground water recharge inside plant premises have been
implemented Details of rainwater harvesting pit as mentioned below,

Table 7: Rain Water Harvesting Pit Details

Mo of RWH Pits H |'|-|r!_l|'|.l Polealial

4.2.3 Pond
The plant management has adopted Fourteen ponds in nearby villages. The ponds were demarcated

& dewatered, vegetation & sludge was removed followed by excavation of pend bed up to a depth of
3 meter, followed by dressing and compaction of bed seoil. Total recharge potential 1367802 m* is
through adopted ponds in nearby villages. Before and after image of pond area are as depicted below;

The detailed calculation of ponds is shown in the table.




Table & Pond Delails m
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Pochti Pond

4.3 WATER BALAMCE

Water from bore well (Avg 1000-1200 KL/ day) get collected in raw water storage tank. From Raw
water storage tank water is being sent for initial treatment to MGF Filters & Activated carbon filters,
after treatment water id further distributed to meet requirement, it is distributed to following areas,

LMP (Liguid Milk Processing)
Curd FPlant

Domestic

Drying Unit

Casing Plant

Process Plant

Dormestic

Gardening

Apart from above consumption points this water is further sent to separate MGF & ACF & utilized
in LMP & curd, Colling tower further to meet reguirement. Water from condensate recovery system
& ETP treated water through UF & RO also adjoin in to distribution header.
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44  WATER METERING & MONITORING SYSTEM ’q’

Monitoring is the most important prerequisite for efficient water management. Thus, in the water
supply network, it is necessaty to have a robust systern of monitoring. During the audit, the
available flow meters were identified, and their working conditions were checked. In the figure
below major metering system has been shown, and detail list of meters as depicted below;

Tahble 9: Water Metering Syslem

Location Tvpe of Meter
1 Bore well-1 ' Flectro Magnetic Type
2 Borewell-2 N Electro Magnetic Type

3 R 1= < 2 nr e ' Electro Magnetic Type

4 | ETP Inlet ' Electro Magnetic Type
N o, | ElectroMagnetic Type

6 | DM Plant Outlet [ Machianscal Tarbine Type

7 Polish unit (Condensate Recovery Unit) Out let  Mechanical Turbine Type

8 Casin Process Inlet (UDL Plant) T | Mechanital Tuchine Type

9 | Milk Drying Plant Inlet  Mechanical Turbine Type

10 | Drying process Area Inlet (UDL plant) | Mechanical Turbine Type
11| Poly Pouch Packing Plant Inlet (LMP plant) | Mechanical Turbine Type

12 ..Cu.n;ﬂ: E’acking Plant Inlet (LMP Pjant} 1 Poly Pnuda-:-l’-a-:::kﬂlé Flant Inlet

(LMF plant)

Bore well no-1




Bore well no-3

ETF Inlet

Flo -liacat irmdei

ETP Out let

DM Plant Out let

Polish unit (Condensate Recovery Undt) Out let




Casin process Inlet (DL Plant)

Drying plant irilet

Dnrmg Process Area Inlet (LTDL Plant)

Foly Pouch Packing Area (LMF plant)

Curd packing Plant Inlet (LMP plant)




5. WATER & WASTE WATER TREATMENT PRACTICES  9Y

5.1 RAW/FRESH WATER TREATMENT

Water from bore well (1000-1200 KL/ day) get collected in raw water storage tank. From Raw water
storage tank water is being sent for initial treatment to Sand Filter, MGF Filters & Activated carbon

filters, after treatment water id further distributed to meet requirement, it is distributed to following

Al fas,

» LMP (Liquid Milk Processing)
¢« Curd Plant

&  [Domestie

s  Dryving Unit

* (Casing Plant

*  Process Plant

¢  Domeslic

*» CGardening

Apart from above consumption points this water is further sent to separate MGF & ACF & utilized in
LMP é curd, Cooling tower furthér to meet requirernent. Water from condensate recovery system and
ETF treated water through UF and RO plant also adjoin in to distribution header,

5.2 WaASTE WATER TREATMENT & DISPOSAL

Wastewater treatment is a process used to remove contaminants from wastewater or sewage and
conwvert it into an effluent that can be returned to the water cycle with acceptable impact on the
environment, or reused for various purposes (called water reclamation). UDL plant has both ETP &

proposed STP for waste waler treatment from process & domestic respectively.

221 ETP

At plant ETP treated RO water, bore well water and condensate water utilized in various areas, after
utilization waste water is sent to ETP plant for further treatment. Treated water from ETF is being
utilized for green belt, Boiler, cooling tower and washing in plani. ETP has also inpul stream from
waste water from process areas, Block diagram of ETF as depicted below,




Figure 4: ETP Flow Diagram
Water after utilization in various areas, waste water is being sent to ETP. ETP has the following
umits:

Basic Design Data
The characteristics of the raw effluent considered for designing the effluent treatment plant are as
tollows:

Flow - 1750 m3/day
CoD - 2.500 mgfL
BOD - 1,000 mgfL
TS5 - 500 mg/L
TDS - 1,200 mgfL
Assumed Temperahre - 3500 =38
pH -65-105

Noke: COD Range in raw effluent after regular analysis is 1000-1400 mgyltr,

In that case designed ETP is capable to handle flow of 2400 m3/day.

Performance
Upon reaching the steady state, the treated effluent from the plant shall confirm the following
characteristics subjected to proper operation and maintenance and maximum

+ 5% deviation in the influent characteristics,

CoD - less than 250 mg/1




BOD - Liess Than 30 mg/] (46

T55 - Less Than 100 mg/|

=H 7 0=75

Biogas - 047 £ 5 % m3Kg COD removed at 60 % methane @ design load.
Process Description

The raw wastewater from the process shall be taken to the effluent treatment plant by suitably
designed channel or closed pipe depending upon the topography of the site. Effluent shall enter into
the existing screen chamber, DAF for the removal of floating matter from the effluent. Effluent shall
then enter into the existing buffer equalization tank.

Equalization Tank (Existing 600 m3): The effluent enters in the equalization tank for equalization
and surge control.

DAF system was added in the system to enhanced capacity of existing effluent treatment plant as

mention below: -
Flow = 33 MP/hr.
Inlet Onl and Grease = 400 ppm
Inlet TS5 = 1000 ppm
Outlet parameters from this system as mentioned below,
Chutlet Oil and Grease =< 20 ppm
Outlet TS5 = < 100 ppm

UASBR

UASER digester consists of mainly feed distribution netwerk at the bottom, sludge blanket at
approximately mid height of reactor and the gas, liquid, solid separator at the top of the reactor. In
UASBR process the bacteria responsible for digestion process are present in the form of sludge
Blanket, The bacteria grow and reside as bacterial flocs suspended in the up-flow effluent stream. The
bacteria take upon organic content of wastewater to metabolize it and produce biogas and biomass.
UASBR operates in the mesophilic range of temperaturs, i.e. 36° - 40°C. The pH inside the reactor is
usually kept around 7.2 while proper ratio of volatile acid and alkalinity is maintained.

Biogas is collected at the top of the reactor and burnt in flare stack. If biogas utilization is aimed for,
biogas-handling unils such as gas holder, blower and burners etc. will have to be additionally
provided. The anaerobically digested effluent is collected from the network of gutters and launder
and sent to the aeration tank for further treatment.

Lamella Clarifier -

It is just a Tube settler to balance the active sludge in UASBR and Acration tank.




Effluent from anaerobic reactor shall then enter into the Lamella. In Lamella, media laver is j.nsl;a]h:é
for settling the Sludge. Active Sludge from bottom is re-circulated to UASER, a requisite Mixed Liquor
Suspended Solids (MLSS) is maintain and Food to Microorganisms ratio (F/M).

Apration Tanks

Effluent from anaerobic reactor shall then enter into the Aeration Tank. In this Micro- organizsm
degrade soluble organics aerobically, In order to ensure required population of bacteria in tanks, a
requisite Mixed Liquor Suspended Solids (MLSS) is maintained in. To maintain requisite MLS5 and
Food to Microorganisms ratio (F/M), part of the settled sludge from existing secondary clarifier will
be recirculated back to the aeration tank, An aeration system consisting of existing diffused aeration
system with existing blowers shall be used to provide oxygen to bacteria.

Secondary Clarifier

The mixed liquor from EAT enters the central well of secondary clarifier for separation of sludge and
liquid. The clarifier is a hopper bottom circular tank with centrally driven clarifier mechaniem. In
clarifier solids get settled at the hopper bottom. The supernatant from the clarifier overflows
uniformly over the peripheral launder. Parts of sludge from the respective clarifiers are recirculated
back to the extended aeration tank while balanced are sent to the existing sludge dryving beds for
disposal.

Filters: Suspended particles (Sludge) from the bottom of the clarifier are pressed through pump to the
filker.

RO Plant: ETP outlet water is being sent to RO plant and utilized in Boiler. Before sending ETF outlet
water to RO plant a stream has been taken for gardening.

Discharge measurement system (magnetic flow meter & V notch both): The treated water is stored
into storage tank/discharge through magnetic flow meter & ¥ notch, an online contmucgus effluent
mionitoring system has been installed to monitor pH, BOD, C'DD 55 in final EEEluE:nts

Testing facilities: Factory has online testing
facilities inclusive of BOD & COD ETP

“ .._..'"fs" Fin

A CLiE

ZLD System




5.2.2 Condensate Polishing Unit (CTL) , ?

Condensate Polishing Unil
Condensate
Tube Settler
|
MGF
ACF

* Cooling Tower

5.3 SEWAGE TREATMENT PLANT

STP has been designed to ensure that various parameters of treated wastewater are well below the
permissible limits, even under the varying flow conditions which are typical for such systems. The
major process steps along with salient technological aspects are described below:

Primary Treatment

The sewage will be first passed through a sereen chamber containing perforated screen for removal of
floating materials followed by oil & grease chamber for removal of oil & grease through gravity. The
overflow of oil & prease chamber will be collected into the collection cum equalization tank from
where the sewage will be transferred to MBBR Reactor for Biological Treatment.

Secondary (Biological) Treatment

In MBEBR reactor the organic matter is oxidized in sewage to CO2 & H20 by the aeration principle
along with the bacteria. In MBBR reactor FVC UV stabilized plastic media is provided for the
attachment of bacteria and growth. This media provides a large surface area and high Void age ratio.
MBBR reactor tank is fitted with number of air diffusers of suitable capacity to provide necessary
dissolved oxygen mixed to the sewage. Twin-Lobe Blowers for exidation provides the aeration. The
biclogical system has to be operated continuously for at least 20 hours and there by constant feed of
sewage 1 required. The secondary tube settler, which is designed on low overtlow rate, is provided
after the MBER reactor to enable separation of solids: A steep slope is provided in the secondary
settling tank to eliminate the need of scrapper mechanism. A part of the sludge is recirculated to the
MBBR Reactor in order to maintain MLSS levels and a part is drained to the sludge holding tank.
Acclimatized Bacterfal Culture is added into the MBER reactor.




Tertiary Treatment m

The Clarified water collected from the collection launder of the tube settler is then passed to the Filter
Feed tank. It is necessary to pass the sewage further through tertiary treatment comprises of filtration
with pressure sand filter for removal of suspended solids & Activated carbon filter for removal of
trace orgenic matter, color & odor. Disinfection of treated sewage is done by Chlorine dosing. Then
this treated water will discharge to irfigation/plantation,

Sludge Handling System

Excess sludge needs to be removed and dried for easy disposal. The sludge from the tube seftler is

sent to sludge holding tanks wherein poly desing will be done for shudge thickening. The thickened
studge will be sent to filter press for dewatering. The dewatered sludge forms the sludge cake which

can be removed, packed and disposed to the Transport, Storage and Disposal Facility site. Dried
sludge can also be used as manure, In future treated sewage is utilized within the premises for
gardening, sprinkling, floor washing ete. Flow diagram of 5TF as depicted below;
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Figure 5; Layoul of Sewage Treatment Plant
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Green Belt

5.4 ENVIRONMENTAL COMPLIANCE (RELATED TO WATER)

Environmental Compliance means conforming to environmental laws, regulations, standards and
other requirements such as site permits to operate. Plant meets all the Environmental compliance

parameters & results. Details of parameters related to Environmental Compliance are attached in
ANMEXLre.




6. DATA ANALYSIS & RESULTS 20~

6.1 PLANT WATER CONSUMPTION TRENDS (LAST 3 YEARS)

Plant has NOC from CGWA to withdraw 1650 kL/day ground water for use in Liquid milk Flant,
Curd, process & cooling tower. The primary source of water for Plant is bore well water. Water from
bore well pumps is further sent to raw water treatment plant. Water after the treatment plant is
utilized for Liquid milk Plant, Curd, process & cooling tower. Waste water other than process water
will be sent to proposed STP (100 kL/day) & waste water after industrial uses is sent to the ETP plant
(1750 kL/day). Last two vears water withdrawal pattern from bore wells is as depicted in below fables,

Tabla 10y Water Withdrawal Pattern

Water Withdrawn, kL FY 15-1% Y 19-20
Bare well 1 114576 159431 144776
Bore well 2 66181 29457 6193
Bore well 3 85343 133108 157125
Total 266100 322036 362184

Graphical representation of total water withdrawn in last two financial years is given below: -

Annual Total Water Withdrawn
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Figure 6: Annual Total Water Withdrawn

From above table it can be said that total water withdrawn is higher in FY 2019-20 compared to FY
2018-19 & FY 2017-18 which is due to Plant Expansion and Commissioning of Curd & Chhach plant
in 2018, which feacls to increment of abstraction of ground water Graphical representation of Annual
water withdrawn from Bare well -1 is depicted below;




Annual Water Withdrawn (Borewell 1)
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Figure 7: Annual Water Withdrawn (Bore well 1)

Graphical representation of Annual water withdrawn from Bore well -2 is depicted below,

Annual Water Withdrawn (Borewell 2)
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Figure 8: Annual Water Withdrawn (Bore well )
Graphical representation of Annual water withdrawn from Bore well 3 is depicted below;

Annual Water Withdrawn (Borewell 3)
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Figure % Annual Water Withdrawn (Bore well 31




There are various meters for recording water consumption in the plant. Water consumption pattern I
{as depicted below) for various locations.

Water Consumption Pattern is shown below;

Water Consumption Pattern (FY 2019-20)
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Fjgure 10: Water Consumplion Pattern
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Figure 11: Water Consumpticn Pattern (Liquid Milk Processing)




Water Consumption in Drying (FY 2019-20)
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Figure 12: Water Consumplion Pattern (Drying)
Water consumption for Utilities (FY 2019-20)
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Figure 13: Waler Comsumplion Paltern {Utilities)
Water Consumption of ETP treated water (FY 2019-20)
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Figure 14; Waler Consumption of ETF treated water




Water Consumplion for Domestic Use (FY 2019-20)
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Figure 15: Water E‘msumptu:m for Domeshc Use
Return Condensate use in Power plant (FY 2019-20)
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Figure 16: Retum Condensate use in Power plant
Soft Water Consumption in Plant (FY 2019-20)
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Figure 17: Soft Water Consump tiom in PFlani




Total RO water generation (FY 20159-20)
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Figure 158: Total RO water genarabion
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Hgure 19: ETF Discharge
Total Water consumption (FY 2019-20)
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Fignere 20: Total Water consumption (FY 2019-210)




Graphical representation of Total Monthly water withdrawal for FY 2017-18 as depicted below; m

Monthly Total Water Withdrawal FY 2017-18
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Graphical representation of Monthly water withdrawal of Borewell 1 for FY 2017-18 as depicted
below;

Monthly Water withdrawal Borewell 1 FY 2017-18
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Figure 21: Total Monthly Water Withdrawal (2018-1%)
Graphical representation of Monthly water withdrawal of Borewell 2 for FY 2017-18 as depicted

below;
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Flgure 22: Monthly Water Withdrawal for Bore well 1 (2018-19)




Graphical representation of Monthly water withdrawal of Borewell 3 for FY 2017-18 as depicted 5
below;

Monthly Water withdmwa] Bnrewell 3 FY 2017-18

14000 A
12000 4
1000
BOU0
G000
4000 -
2000
u_

Water Withdrawn, kL

I R I T R S S S
T

Year

Graphical representation of Total Monthly water withdrawal for FY 2018-19 as depicted below;

| Monthly Total Water Withdrawal FY 2018-19
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Figure 23: Total Monthly Water Withdrawal (2018-19)

Graphical representation of Monthly water withdrawal of Borewell 1 for FY 2018-19 as depicted
below;

! Montly Water withdrawal Borewell 1 FY 2018-19
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Graphical representation of Monthly water withdrawal of Borewell 2 for FY 20158-19 as depicted
below;
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Figure 24: Monthly Water Withdrawal for Bore well 2 (2015-19)

Graphical representation of Monthly water withdrawal of Borewell 3 for FY 2018-19 as depicted
below;

Monthly Water withdrawal Borewell 3 FY 2018-19
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Figure 25: Monthly Water Withdrawal for Bare well 3 (201£-19)
Graphical representation of Total Monthly water withdrawal for FY 2019-20 is as depicted below;

| Monthly Total Water Withdrawal FY 2019-20
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Figure 26: Monihly Total Water Withdrawal (2015-19)




Graphical representation of Monthly water withdrawal for Borewell 1 for FY 2019-20 is as depicted
below,
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Figure 27: Monthly Water Withdrawal for Bore well 1 (2019-20)
Graphical representation of Monthly water withdrawal for Borewell 2 for FY 2019-20 is as depicted
below;

| Monthly Water withdrawal Borewell 2 FY 2019%-20
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Figure 28: Monthly Water Withdrawal for Bore well 2 (2019-20)
Graphical representation of Monthly water withdrawal for Borewell 3 for FY 2019-20 is as depicted
below:

Monthly Water withdrawal Borewell 3 FY 2019-20
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Figure 2% Monthly Water Withdrawal for Bore well 3 {2018-19)




Flow measurement has been dene for discharge lines of bore well pumps and as well as for ‘ﬂl}
lines with ulirasonic flow mieter. Measured flow values for different locations as given below;

Table 11 Measured Paramelers

S.Mo.  Location Measured Value
1 Bore Well Pumyp Ne-1 m/hr. 40
2 Bore Well Pump No-2 mflr. 42
3 Bore Well Pump Ne-3 m?/hr. 40
4. . Distribution Header miflr. 45
5. | ETP Outlet mi/hr. 75

Detailed water balance inchading for all sub branches were also analyzed during audit and the same
are shown in the table below;

Table 12: Parameler recorded during andit

M eler Flow, kL |'E.'|:l. (1O 2027 ) Flow, K1/ day (11.01.2(k21)

DM Plant Outlet A=IE - 3
Polish unit (Condensate 258 207
| Recovery Unit) Outlet |
' Casing Process Inlet (UDL | o "
Flant) '
Milk Drying Plant Inlet . N D—
Drying provess Area Inlet 168 153
| (R plewt) | e DSt i
' Poly Pouch Packing Plant 540 - 550 |
| Tokd (1IN pimei) - e |
| Curd Packing Plant Inlet | o 18 |

| {(LMP plant)




7. WATER CONSERVATION OPPORTUNITIES 219

Umang Dairies Limited plant management has shown keen interest to implement various oueasires
to reduce water consumption. Plant management has adopted various water saving initiatives in past
as mentioned below,

« Installation of Condensate Polishing Unit (Capacity:300kL/day} which leads to give 250 kL/day
of water which is being used in cooling and RO.
» Installation of water gun which leads to 25 kL/ day of saving
o Installation of foam tap in toilet and bathrooms which leads to a saving of approximately
SkL/day
o Installation of rain water harvesting pit capadity of 43,275.90 m® per anfum.
= Adopt pond in near village with recharge capacity of 1367802 m’/ amumam.
o  Training & awareness to employees pertaining to water conservation (Detail attached)
Other than that, use of sprinkler system, installation of STP is under process but the impact of the
same would depend on the effectiveness of the controls, to mindmize wastages. Although, creating
awareness among the employees on the ways and means of reducding water consumption, through
training programmes, could help sustain this movement.
7.1 REDUCTION OF EVAPORATION LOSSES IN COOLING TOWERS
Fresent Scenario
There are two cooling towers in the plant. Total cooling water consumption in cooling fowers
approximately 100 kL/day.
Recommendation
It is suggested to improve conditions of cooling tower, fill structure, more automation in operation
et

Water Savings Potential
It will save approximately 1825 kL / Annum of water consumption. Detail is provided in the Table

below.
Table 13: Water Savings by installation of smnart flow in toilets
1 Fresent water consumption in Cooling Towers kL /day 100
» Saving m W-EI.I'.'E'_TCH;%-I*-EHIHPEDTL after modification & kLiday 5
automation in Cooling Towers
3 Anmual water saving KLy Anmum 1825

7.2 UTILISATION OF PROPOSED STP WATER IN GARDENING & TOILETS

Present Scenario

At present ETP discharge water Is being utilized for gardening & ground water is being used in
domestic,




Recommendation uq
Flant has already planned to install STF, it is suggested to use STF discharge water in gardening &
up to some extent in toilets.

Water Savinss Potential

It will save approximately 20 kL7 day of water consumption.

Table 14: Water H'L'i:ng l-n}' installation of Four water saving design

G No. Description Ll Value

| Saving i water consumption after installation of STP

2 | Annual water saving KL/ Annum 18,250

=

7.3 IvsTactation OF SMART FLusH In TolLETS
Present Scenario
There are tatal of 35 totlets i the Pla.nt & residential. Each toilet has a flush tank of capacity 10 Liters.
At present conventional flushing system is used which consume approximately 10 liters of water per
flish.
Recommendation
It is suggested to install smart flowe ﬂushi_r,rts&em in toilels which decrease the flush water volume from
IO Later ¢ & Liter,

Water Savings Potential
It will save approximately 160 kL / Anmum of water consumption. Detail is provided in the table
below.

Table 15: Water Savings by installation of smart flow in toilets

S8.No.  Deseaption Value
I | Number of Toilets No. 55
2 | Volume of Flush tank | Laters 10
3 Average Flush Cycle/ Toilet No. 2
4 | Present water consumption in Tollets | Liters/day 1100
5 Water Consumption after smart flow Liters/day 440
E- Annual water saving | KL Annum 160

74 OTHER WATER CONSERVATION OPPORTUNITIES
- FE‘ELI.L‘U‘ moni koring of waler conswmption & meter calibration

F  Awareness among employee for water conservation, slogan, poster, training etc. to be uses
as a tool for this,




8. IMPLEMENTATION PLAN

The implementation plan for above water conservation injtiatives is shown in the table below.

Table 16: Implementation Plan

1 Reduction of Evaporation Losses in Cocling Towers FY 20-21 |
2 Utilisation of proposed STF water in gardening & toilets  FY 20-21
3 Installation of Smart Flush in Toilets FY 20-21

The training plan for the year 2020-21 is given in the Table below.
Tabile 17: Trainang Flan 2020-21

: Plan ;
Tapic Trainer E-lF ﬂrl-l::lr': : “I fan 21 Mar'21
i
Water Manager
M1 & ab No of E
Conservabion (Envwirormnent) e | £ e

Plan




9. CONCLUSION - 2&

Umang Dairies Limited plant awarded the task of carrying out Water Audit at its plant to National
Productivity Council with reference of Ministry of Water Resource, River Development and Ganga
Rejuvenation (Central Ground Water Authority) notification 5.0 3289 (E) dated 24.09.2020.

All the systemn was well established and company is IMS certified [SO-9001, IS0-14001 and [50 430001,
Industry has adopted excellent measures in plant for water conservation at site. Though there are
always chances of improvemenlt and we expect them to improve the present scenario as continual
improvement will leads to sustainable development. The company follows all statutory requirements
and is found satisfactory.
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ANNEXURE I: Water Consumption & Distribution




Borewell Withdravwn Data: -

Borewsll Pump-1

Borewell Pump-2

Borewell Pump-3

11479

ozT



Borewell Pump-1

Borewall PUmp-2

Borewell Pump-3

2.3-1

| T



Water Mass Balance: -

| Tatal WATER Total WATER
| OERSTTIMETTE | CONSIRIPTION
| NINIMP IN Dvwing Plaad
|
Ape19| 23796 974
]_!h.-l_'a].r_—‘ll_'a'l | 26010 B729 |
_[1.1_1_1_-19 27101 | ?351
Jul-19 28507 | 7803 |
.H:ugv'.l‘i 2075 7883
Sep-19 | _E_E:_'HE _ Ual2
Oct19 24091 9751 |
Nov-19| 18217 13519 |
Dec19| 18230 13797
Jan-20 | 17467 13186 |
_ Feb20| 20316 11933
_ Mar20| 22052 | 12397 |

WATER MASS BALANCE

I | Wiater sve
Treated | ume far
water | UTTLITIES
ised din |
plant |
0 2693| me7|
0| 3223 7362
260 | 2889| 5917
925 | 3130 | 7483
15130; 98 6557
370 | 3088 | 5941 |
1290 | 3289 | 5261 |
7E0 | 2992 | 4200
el R 3507
360 | 3063 |  4bd6
M0 | 2961 | 6215
w00, 3! 6105

S0FT |
WATER |
ol ol |

3035 |

3193 |
3013 |
1159 |
2877

3067 |
2935 |
2787 |
2786 i
2679 |

Taral R
Tater

6957
9411
A
8149

2510

10716

ALL READING IN K1

RETURN | Total Wider | Reaw Wader
CONDENSATE | conwumpifon | GewiHonaoell | [NSCHARGE
uprin power | usaler]

g

419 | Sl 23983 |
2154 | 60992 26560
1950 | 57764 31295 |
1540 59096 3675
1695 SHRRE 31771 |
1623 | 50409 |  3u32
2506 |  57EM6| 27849
4566 | 54425 26060
5408 SeS3|  zmami|
5684 56153 | 33715 |
5113 | 62960 | 31921 |

b ¥ B S



ANNEXURE II: Lab. Reports (Water)
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Winmet Technologies Private Limited
CIN : U7 2Z00HRZ00BPTCO3TA51

E- E-E Eulnal'tt Maar Hadiszon Blu Hote!, Greader Moida, U 8. 20155
Telefax : +91 120 4240001, Mabile: +91 B1307E9595

) TEST REPORT
= REPORT NO. | WI20014015 PAGE 1f 1
| 'E SERVICE REQLUEST NO. | [20017 SERVICE REQUEST DATE | 08.09.2020
. E DATE OF ISSUE 18,08,2020 | Sample recd on 14.08.2020
w MAME & ADDRESS OF CUSTOMER | SAMPLE DETAILS
',"' s, Descripilon Orex Bore Well Na. 2 Water Marked
Umang Dairy Ltd . | .Transit Office Sampis Was Collacted by us on
| Hasanpur Road Gajrola Distt- Amroha | 14.08.2020
I { P @Al Packing : Fisstic bolile
Marking . Bore weall Watar
Cluzniity r2 L
Analysis Completed on | 14.08,2020 to 17.09.2020
I TEST RESULTS ! |
Water Sample Analysis |
| & Limits (IS: 10500-2012)
I . hH:I Paramebors Unlts | Resulis (Max Values) i Protogal
| Desirable | Permissible |
I [ 1, | Colour Hazer <5 | 18 | IS:3025(Pta)
z | cdow Fad Agresabin | A™estle | Agreemble | o oociprs)
I 3 | Turbicity , NTU <10 1 5 |5 30281107
4, | pH vaive al 25%C - 7.78 6.6 5.5 15:3025(P1-11)
I 6. | Totsl hardness (s8 CaCls) gyl 158 200 &00 15:3025(Pt=21}
' : & | oo as Fa mat 013 0.3 No relaxation | APHA 22™ Ed, 3800-FelB)
7. | Chioride (as Cf} 15,2 250 1000 18:3025(0P1-32)
l \ A Fluorida (as F] ma | 018 w0 1.6 APHA, EEM Ed., 4500-F(D)
g | Total Dissohed Solids gl a2 s00 2000 1S:3025(Pt-15)
I 10 | Bulphate (as 504 migh 14.8 |' 200 ! 430 1S:3025(P1-24)
11. | Total Alksiinity (as CeCOg) maf 70 | 200 | BOO 15 3025[P-23)
12. | Calchum (as Ca) - 438 | 20 | IsaoesEe4o) |
13. - | Magnesium (as Mg) mgh 11.8 30 100 | i8:3025(PI-46]
Chiecked 2 Aummﬁ@i%w
ots 1. Samgple url.! ba retalnad for 16 days fram the d.:bl anl;:uq of tast , inlass :.paﬂ:f'n-::l Iy thie cuastanar,
- | £ Th resulla given above &na related o ib dnmplu a itred paraméters. Endorsemant of product s
: nalthor inferred mor Impled, s
3. Total fiability of cur works Is limited to i -

4, This repart can not used as evidenca In a cowrt&d lawwithout the written approssl of the laby
4. Cartificats shail not ba reproduced expact In full, withowt the writion approval of the aboratony.
8. Any ot of play by the cusiemar with the dats of 1his certficate shall be egal,

Cle=rnadl = Gurgidn s Farcadead « Budrgeor « Haridesas « Fanchimifa » Rokpor « Alsmedalcd
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Winmet Technologies Private Limited

%
CIM : U7 2200HR200BPTCOITES1

E-8%, $Ha-I. Mear Radisson Blu Hotel, Greater Mokda, L.P-201308
Tadofa @ +91 100 4240007, Mabile: 81 3730759955

wi:x;et

Re=deilniap Ianerriisen

i- GﬁlmEM -
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Ay
|

E TEST REPORT
2 REPORT NO. WI20014015 PAGE 10F 1
E SERVICE REQUEST NO. 120017 SERVICE REQUEST DATE | 08.09.2020
I'm-l- DATE OF ISSUE 18.00.2020 Sample recd on 14,08 2020
1.".'.' MAME & ADDRESS OF CUSTOMER : SAMPLE DETAILS
37 Mfs. Descrigtion One Bore Wall Mo, 1 Watar Marked.
Umang Dairy Lid . Near Hag Sample Was Collected by us on 14,09.2020
Hasanpur Road Gajrola Disti- Amroha Facking . Plastlc bottia
farking ! Bore wall VWater
Cluantity 2L
' Analygis Completed on  : 14.09,2020 to 17.09.2020
)
S TEST RESULTS :
. Water Sample Analysis
s Limits {I5: 10500-2012)
|"||I:.il Paramatars Units | Results {ax Values) Protocol
| Desirable | Permissibie
1. | Colour Hazen =5 = 16 FEII025{ P
I 2 | Ddow i Agreeabl | 9re0dDie | Agressbi | o sosiprs)
3, | Turbidity NTU <1.0 1 I 5 IS 3025(P-10)
4. | pHyvalue at 25°C - 7.73 65-85 e |5:3025(P1-11),
I 5. | Total nardness {ss CaClOs) | oy | 1ez 200 800 IS 3025/Pt-21)
. B | lron as Fe syl 0.8 [ Mo relaxation | APHA 22™ Ed., 3800-Fe(B)
l | ‘7. | Chionide as Cf ma 9 250 1000 |5 3025(Pr-32) .
8 | Fluoride (as F) it 0.20 1.0 15 APHA 22 Ed., 4500-F(D) |
l._ ) & | Total Dissolved Sclids . fig 308 800 2000 |5 3025(FE-16)
l 10 | Sulphate {as 504) mg 15.5 200 400 | 1:3025(P-24)
11. | Total Abalinity (as €a€0s) | ., 1818 200 | &0 | 1§:3025(P1-23)
12, | Caisium (as Ca it 44 7| 20 |5-30251P1-40
13, | Magnesium (as Mg) mgi! 30 100 |5: BI25{PL-45)

_ Checked g].r. !

£

Aumﬂ-ﬁzé;@%

Hese 1. Sample will ba ratained far 15 day= Irom the
1, The results ghean sbowo @ra rolated fo
naither fesrred nor impfed.

3. Tetal labllity of our works is limited to imvedoed amount.
4, This report can not usisd &5 evidencs in a court of law without tve writlen approval of the lak

&, Certificate shall not be mproduced expect I fsll, withvout tha writben agproval of the laboratory.
fi. Amy sorl of play by the cusiomer with tho data of this certificate shak be llegal

T, Enless spacifisd by the coktomer.

mordioned parameters. Endorsamant of product s ; |

ian & Farslihiog « fadrapur

1oy o= JEdluE = dumedadaged



wfn" met » Winmet Technologies Private Limited

CIN : UT2200HR20BPTCO37951

E-65, Site=Iv Mear Facisson Blu Hotal, Greater Moida, LE-301 306
Telefam : +97 120 4240001, Mobiie: +91 8130739835
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- TEST REPORT
o "REPORT NO. WI2001801 PAGE ECE
= SERVICE REQUEST NO. | 20047 SERVICE REQUEST DATE | 08.09.2020
E DATE OF ISSUE 22.08.2020 Sample recd on | 18,09.2020
E NAME & ADDRESS OF CUSTOMER : SAMPLE DETAILS :
- /s | Descripion | :One Bere Wiell No.2 Wwater| Markad,
Umang Dairy Ltd . Nﬂlr_l'u'lﬂin Gate) VWas Submitted by Party 18.09.2020
. Hasanpur Road Gajrola Distt- Amroha | Packing - Prastic botlle
Marking : Bore well Watar
Suantity s 20L
' Analysis Completed on  : 18,09.2020 to 21.06.2020
TR | TEST RESULTS
l | Water Sample Analysls
& [ Limits (IS; 10500-2012)
NO Parameters Units | Results | (Max Values) Protocol
Deglrable | Permissible
1. | Colour Hagen <5 B 15 18 3025P1-0)
I 2. | odour E Agrasanie | OTERRNIE [ Agreeatie | o onocimg
- 2 | Turbidity NTU | =ta 1 5 |S:8025(P1-10)
4. | pH value at 25°C = 742 B5-85 - 18 A025(P-11)
I & | Tolal herdness {as Calds) mail 155 200 BO0 & 3025(P-27) |
& | Chloride (a5 GI) mg 2 | 250 1000 18- 5025(Pt-32)
I 7. | Fluoride {as F} mal ' 0,14 1.0 1.8 . APHA 2™ Ex 4500-FD0 .| .
| & | Totsl Dissoived Scids o 348 500 2000 !| 15:3025(Pt-18) ¥
I,-:; -._" | 0, | Bulphats {as 80} mal 18 200 400 | 18§:3025(Pt-24)
I 10, | Total Alkslinity (a8 CaCos) i 168 200 500 |5, 3026(Pt-23)
11, | Calcium [g3 Ca) gl 45 T8 200 15302 50P-40;
12, | Magnesium (as Mg) mgil 10.3 3 | 100 15:3025(P1-43)

Ks 2

1. Sampia will ba redalnad for 15 daya fram the dago o
Z The resulls given abowa arg rafated (o e leadedshs
nethoir infarrad ner mplisd.
I Tatal Exbity of our warks Is fimited o imolced aTeallnEY
4. This rapart can net l=ed as ovidence In a court of les without the wiitten approsal of the lak,
§. Cortificate shall not be reproduced expect In full, without the written appreval of e lakoradary.
E. Anysart of play by the cusbomes with the data of this certifcate shal be (lagal,

Mﬁnrﬁ@m&w

g kinkess apasified by the customar,
Staned perameters. Endarsemant of arodest s

o e L e

v Jurpaon « Fandabad » Rudrapor « Harcwar « Panchkula « Baipur = dhmedabagd
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e i T B Winmet Technologies Private Limited
—winhmet % CIN ; UT2200HRZ008PTCDI74S
E-E5, sibenlV, Noar Radizson Bii Hotel, Grextey Molga, UUP-Z01305
Tededaz | +91 120 4240001, Motile: +851 8130783985

o Meddnieg Imsavitloss

"~ [ REPGRT NG, Wizoozs0s | PAGE Toi
.| sERWICE REQUEST NG, | L2025 SERVICE REQUEST DATE | 12.72.2020
|- DATE QF IBBUE 0. 12.2020 Sample recd on [ 25122020

NAME & ADDRESS OF PARTY SAMPLE DETAILS.

. Destripion Ond Wasic Vater Sampe Mantd  ETP Trier |
| Umang Dalry Ltd , Ran Collsoced by ee on 25.13,.3020

"._-"_“' Hasanpur Road Gajrola Distt- Amroha Type of Sarpling @ Grad Sampllng

TEStREGORT

I A Sampling Method = I5:30359.%
PSS Cuanily 5L + 500 :
Pelrm s M ' Dpte of anays's + 25.12.2020 10 29,12, 2000

RESULTS

; I - s Effivent Sampla Analysia |

et Parameters Units Resuits Test Mathod

e e et - Tumid | Vsl

- | edar - obiecliongbie =

1 Total Suspended Sofes S 125 |S+3025 (p-17)
#H Vaie : 74T 15-3025 (p-11)

‘01 & Graase § mgil 8.0 I5-2025 (p-38)

A ) Oxygen Domand 1 mgi 340 15-3025 (p44)

Chamical Dxygen Demand g 1072 APHA 2™ 4., 5230 (B)

..| Phanclic compoucds (sa CaHs0H) mgh <01 [ 183028 (p43) -~ ©

| Amesleal nteogen Tas i) el 3z 15-3028 {p-3d)-

|, Dlssalved Phasphete (ag By mt ] 40 K543025 {p-51)

Ak wnless spaciied By tho cugleeer,
roraielors. Endorssment of product |y,

[re e e
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e Winmet Technologies Private Limited
j-'WIﬂ met cIM - U72200HRZO0BFTCO37351

£.55, Siba=v, Mear Radizsan Blu Fotal, Greater Hoidp, ,P-101306
Toiefax - +81 120 4240001, Mollle:; +31 8130783555

WLZ0026010 | PAGE ICE
= SERVICE REQUEST NO. | L2025 SERVICE REQUEST DATE | 12.12.2020
1| DATE OF ISSUE 30,12.2020 Sample recd on 25,12.2020
........ _NAME & ADDRESS OF PARTY SAMPLE DETAILS

s 5 1 | Fadcrpion - e Veass Vsler Samg Werked | FTF Dutlar. -

: " Umaﬁ.gl:rah:g t..,l‘d, ; 4ag Collected by ue ol 95.02.2000 0 C
-~ ‘Hasanpur Road Gajrola Distt- Amroha Type of Sampling : Ozab Sampling b b
I : 3y Sampling Method ¢ IE:3005P.1
SRy A L +500mi "
| Dty of enakyeis ERSTEME0in 20.02.2020

RESULTS
“Efficent Sample Analysis ]
| F I._imﬂ:fg_l_pn_r
- 86 far
g i Paramelers Urilea Ruosuits (dinchargs In ta inksnd Tasl Methed
2 ! - L e o1 3 —
+ | cower - Calorigss Guloriess | Visual
2- | ndor - | urabjectionatis unciijectionatle
4| Tatal Suspendad Solids ml % 100 max I8-3028 {p-1T} z
4, | pH Vs - B2 EENE-T I8-3028 {p-11)
8| ‘Ol & Grasss mgh 50 10 mex 5-3025 (p-283)
il E_ .fnr.am.? M| mgn 15 30 max 1S-3025 (p-4d)
7. | Chemical Quygen Damand mght T 260 max APHA 227 Bd., 5220 (B)
S :mﬂ"‘w”“ I <01 | 1.0 e |S-30128 {peda) .
~| Ammenical r#regen (as Ny |, -mg#l 10 50 max |8-2025 (p-34)
o mal | : 3025 oS

5. Cortificate aljull not be
& mmwumhmﬂmwhmm-




Winmet Technologies Private Limited
M%Ef _ CIN : UT2200HR2I00BPTCOZ7E51

E-65. §ete-, Mosr Radisson B4 Hotol, Greater Maida, LLR-201 304

: : ; Tlinbas ; + 91 120 4240007; adobile: +31 B130782585
=
E ] REPORT NO. WL E0T PAGE 1ef1
% SERVICE REQUEST NO. | L200325 BERVICE REQUEST DATE | 42122020
e ] DATE OF ISSUE - 30.12.2020 Sample recd on 25122020
Bl NAME & ADDRESS OF CUSTOMER : - SAMPLE DETAILS
[ R Dascription +One Bore Well Na,1 Svater Merked, -
- Umang Dalry-Lid . Near Hag Sampla Wna Caliected by us on Eﬁ,ﬂ.zﬂaﬂ
'Hi.uarqplw Rnad-ﬂwrnla I.'.Iiult- Amrnhn mﬁ ;:::uumtar
Quantity r2L oty R
Analysis Compleded on  : 25.12.2020 to 28,12.2020
_TEST REGULTS '
Water Sampla Analysis
& Limits {i5: 10600-2012) |
o Paramaters Unita | Reeults | {Max VeluasiAmmd.2 Protocol
o Dmlmhh'?ﬁﬂj_hﬂhh
-1.- § Calour Hazen <5 5 18 | 6:5025P)
2~ |-0dour =] Agreaibia Agrawabl. - Agpeeatila " T ip oonipriy
13, | Turbidity NTU <10 1 . 8 | 15:3025(PL-10)
4| pH valbe ot 25°C e THZ B85-8.5 = 15 3025(PR11)
5. | Total hardness jss C&C0x) | s 174 200 600 | 15:3025(Pt21)
£ |¥eonasFa mpt 018 1.0 Mo refaxalion | APHA 22™ Ed,, 3500-Fa{g)
17 | Chiorida fes oy g 24 280 1060 |15 3025(P132) |
B. | Fucride (es F} { man. o2 1.0 15 APHA 22" Ed., 4500-F{D}
"5 | Taial Digsolved Solde [y stz | 00 2000 | 1S:3025P118)
0. | Buphateyes s ., . ‘200 00 | PEa0oEPrDe)
SR Caeimas ey ik ¢ | 75 200 A5 (PL20) -
3 [ Megnesum fas M) | ma 13 » | I5:3025(P1-48)
T T — T mﬁﬂ#ﬂﬂ"‘“

1t mhmﬁﬂmmhmﬂm = T e fiiy 188 coelomar. ]
z -Irhmhgﬁmﬂmmmnwmp 5o b kieetn
2 i Rt | Thmhhﬂwufﬁ:munmruummmuum‘*
st ool This report can sot reod an midanes In e codet of lewwishow mm:ﬁmmw&mu ‘

|_.;.‘_

+ &, Cortifiemte #Hnll hol 5 reproduced sxpect i mmmm-mmwmhamm
B w“nﬂmm:hummmnuu&mhmmmm
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Sk Winmet Technologies Private Limited
CIN : UTI200HA2008PTCO37451

E-65, Sin-i%, plor Redirran Bl Hetal, ﬁwﬂalﬂ. U F',.:.;_IJHI]-E
Tohelax ¢ #37 120 4240001, Mobile: +97 5130385955

B = [reromTro, WL 2002508 PAGE 1ot 1
SERVICE REQUEST NO. | L20026 SERVICE REQUEST DATE | 12.12.2020
s DATE OF [SSUE 30.12.2020 Samnple raed on 25.12. 2020
fiR e | NAME & ADDRESS OF CUSTOMER : SAMPLE DETAILS
b -] Drascription :One Bore Well No.3 Water Marked
sk | Umang Dairy Ltd . .E'E'mmll: Office Sampla Was Colecied by us on
T d Gajrcla Dig, 5. 12.2020
l"_ _Hhﬂnpm Read Gajm t!-Ammha ‘Facking ! Plastic botlle " 2
; it b - Marking i Bore wall Water "
e s Quandity 2L e
: ! a3 Analysls Complefed on  : 25122020 to 29.12.2020
3 TEST RESULTS
- Water Sample Analysls
e ) _ s Lirnits {15; 10500-2012)
S Y Parametars nits | Resulle (Mexx Valugs) Ammd.2 Protacel
E e Hﬂ_l_r asira Parmizsible
; ~.lTi) . 3 Calour Hezen = 5 5 15 3025(F-4)
e odow — | Agmesbie Bgresable | " Agrematle | (o sonpu)
E T “Tirbldity NTU <10 1 5 15, B025(F10)
i - 4. | pHvelie at 25°C |- 7.0 6505 - (85008 P-11)
E “wod-5- | Tetal hardness {as CalCy) | e 182 200 B0 B 2025(P-21)
i 8. | lronasFe i ot 10 | Mo relsiation | APHA 22 Ed., 3500-Fe(8)
E —-weol 7 | tnlodde fes Cf ' - 18 750 1000 | 15-2025(Pe32)
! —=r=| 8. | Fuofide [ F) d o7 1.0 15 | APHA 22 Ed,, 4500-F(D)
SRR oL B - | Tt Dleschved Sclids mga 84 800 2000 |5 3025(P1-15)
; H =] 3n suphasg fss S04 e 12 200 400 | S3025(Pb24)
= A Totel ket fes £2008 [ g w0 | a0 600 | Is30spily
ST eadm(eete) | o a4 ) 200 | 19:3025(PE40)
= T=iefa| Magneshm jssMg) -t [mgh 12 30 100 | 15:3025(P148)
& e YTt S End of Repert™— ____
o e {}gp-'ﬁ‘-" j :
- e 7R T _mmmmmwummmmp-ﬂ qﬂpmm :
T it e e THENESAIRE given Rbeve arg rlated to fhe tested an d mangiofei
= e e Taekhirinleete i Lm) )
cr3 . “..F S MIEHHH‘#NFMHMH"hmi o ox
st T 4. This reart £6n nel Basd &5 gvidencs v e eourt of law wi rﬁuﬁlmnmmﬂﬂntlb.
. dor - & CorfiBeste ahell mot be reprodeced wepact In full, wilfioot U writli i appsoyval f the laboratony.
< KRl & Any gart of play by the cusfomar with the deta-of thig cartiSsete ghall Ba fllngal.
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ANNEXURE III: Flow meter calibration certificates




Format Mo, SWF-U‘E

Off.: 8-3, Phase-li. RICO IndL
hob, : DB35 1146645, 8694022700, BER4

E-mail : gotl_lab@redifmall.com; gell_ miktg@rediffril.com

Calibration Centificate

232

GLOBAL CALIBRATION & TEST LAB

Area, Bhiwad-30101F, Distl. -Alwar (Ra).)
014200, 05414012627

[Calibrated For & M/s. Umang Dairies Limited
aul, o ' (Formerly JK Dairies & Food Ltd.)
*3 K.M Stone,Hasanpur Roud,Claj roulal Amro)-244235(U.F)
| Calibration Certifieate No.: | 20/C-14403 "Date of issue of Certificate | : 12.06,3020
SRF. No.//Date y EHJT-ID'J'HIWJG:EEI-'N Calibration Date s | 15062020
Lab Ceade L C-14483 2 o Nalld Up to I 10.06.2021
Description & % ldeatification ut‘ Instroments; B |
Inst, Name . : | Water Flow Mﬂar 4, Fnd o o i Type : | Dilgitgl
MakeiModel |z |B&H o 0 Fee i W Tange : | 20-100LPH
Sr.No. /1D No. | + | B4042020000/ me ‘ . | OpRange = |Full
Accuracy : | Mot Spwﬁﬁd Ee o /. LiC: : |1 LPH
Location - | LMP Soft “Water. Unw[Lhﬂ? CIF",II Zero Error | Wil
Date of Receive | GnS‘IteEEHbrEnun Condition ¢ | Good ]
Environmental Cmﬂ;ﬂnm_ el A .
' L4 Tnmpnrnturc ’ l'.lir;l: 11}} “E !
1_ Eﬂllﬂi’ﬂ}ﬁlmidll-‘f !
I'rmmplm’hh-ﬂm-ﬂnhﬁ' nf '!;‘ullhrntmn +The Inam.nnnnl trms'umn cnl.:l:lrﬂle.u:i a8 Fer CPM-02/FMU54P-51
&- E'C-ﬂl Fe ! el s '
Ernnﬂardﬂqnipmenﬂﬂui W, 5 et gh
L Sr.MNu.:| . Instroment N W,Tmuﬂhlt tn s ”ﬂaﬂ‘iiﬁmh No. Calibration Date | Valid up to
T | ‘Setof Welght (F [ Wel 1 WMCLIF. 0 06.02.2020 03.02.2022 |
o - Set of Weight E m bronics’ U'F.FEMH? 06.02.2020 08022022
o TR Ifhg. Tlmu [11.‘n=r1.-'.a.1 Mﬂ-ﬂ: H.nJ-.-m P i 1'5-4-!" b -l?mﬂ.'}ﬂ'. _19 e !EF M_l_li]'_._
Cﬂihntimltnwlt Unlt :LEH i ; '
f Er. No Standard Observed
G 20,013 20 w
B _h_g:,_:r- #ﬂ,ﬂiﬂ A0 Terei i =
LR 60029 60
: P dh §0.033 80
i o fean] e 100042 | (0
EI[rl.m]ml Uncertuinty uIMEHurﬂnant 1 FLT LE‘H
{T ‘ork=2 & apprnximale 95% confidence !-eveI]

-.-.'a,,-,-..._:e_é. 5
ik b

i R R

B 1
e

__.-
5"‘

“!-Lﬂ‘-nr.r.- ‘ﬁu.n‘-“..ﬁ]ﬂamﬁﬂ FRR

ﬂﬁmﬂmmmmmﬁmm nmusum_ mmninuﬁ

lﬁﬁnr-&nﬂmrﬂ:lmﬂ:hnmmmmmi i
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GLOBAL CALIBRATION & TEST IAB

Off; 53, Phase-ll, RICO indl, Area, Bhiwadi-301019, Distt. aﬂ.hu‘ar {Ra{}l
“Mob. : 09351148846, 9694022700, 9694014200 09414012627
E—ma-ll gott | rab@mﬂrﬂmwmm get_mktg@radifimadl.com

Calibation Cotificate

Format No. S10F-01
Calibrated For i M/s. Umang Dairies Limited
(Formesly JK Dairies & Food Lid.)

o : 3. .M Stone, Hesanpur Rmﬂ,ﬂﬂjmulﬂ{hnw] 2.#4235(!}.1’}

Calibration Certificate No, | - 20/C-14405 | Date of issue nfﬂurhﬁuﬁ: ] ' 12:06.2020°
SRF. No.//Date : | 20IN07/10.06.2020 | Calibration Date . | 1062020
Lab Code - ] C:14405 =5 Valid Up to 1| 10.06:202]
Dundpﬁm&[&anﬂﬁnﬂm anlqrrumentnﬁ; T A e g

Inst. Namg t F@Eﬂwfmﬂ&r e T AL P e Tyne o % Y
Make/Model [+ TCICHTOGE 5 = o oo 7 = Ranme  Til0= B0 nithe |
Sr. No. i/ 1D No. | : ”I?ﬂi‘:"ﬂ#ﬂ’hﬂﬂﬁ- ol R N T 'II]ﬁ.R'nn'gr:_ | Full
Accuracy : [MNotSpecifisd « .. 5" wiEy LG r | 0.0 mivhe
Location : |Borwell No. 01 - 75 i % Zero Error | | Mil
Date of Receive | = ﬂnS:tﬂCﬂlibratim i ; | Condition' | : ] Good |

Eavironmental f““'m““* i 5-‘" Tﬂngmtm R
“ .| Relative Humidity | 1 | (30 20) % !
Principle/Methodology urcpnn mqm_%;ﬁ:mmgnmﬁﬁbmrmwmm s Per CPM-02/FM/5.4P-51

]
> i 1
ol -
o -

f:tnndurd Eq:uu menis Used: . - 3
Sr.No, | Iusirument Name: ‘*I'Traﬂ' hle to Eerﬂﬁmﬁe.ﬁu. | Calibration Date. Yalid up to

T Eutcf"l.'n"ﬂg!g[ﬁl wmm u{cumﬁw 06022024 0502 200272
; wm&ﬁm 30232

2 i Bet aF Waia i qulgﬂr._gm 59 00,0, 2020 05,02
+ foet m@m:mlh{m 1 Rl T T 19820102019 | 1K10:2020 |
Clﬂhruppgﬁgsﬂt gy ,.:_. I Ul[nu ;ﬂf‘,r]u ""w _,..,_I=-:.; '-F:_ T T i e,
o s i _Standard(n®/hr) | Observed{n’/hr) |
: : _-_s-f_f R | 70 10.50
Ry, o 30,00 30,00, i T
Py : 7 50,00 50.99 i o B
-I:-l- e 7T s Eﬂ'm B0.5E - e i :

I Expmﬂaﬂ Unnm:taiut} nf' Mﬂﬂuﬂﬂ.ﬂll 10.004 o /hr
{For k=12 at approximate 95% confidence level) -
z :

Approved By:

Anupam Shukly ;
;pnzarlrxmﬂmwr}




GL@BAL CALIBRATION & TEST LAB

04 5-8, Phage-, RICO Ind, Area, Bhiwadi-301019, Dislb-Abwar (Ral) o
Mab, | 09351146846, B554022700, 5654014200, 09414012027
E-mail : goti_labg@edifmail.curn; grﬂ_nﬂgﬂmdlﬁn‘.'allcnm
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Elmﬂtdﬂlmﬂhty anmmmul

_n; LA

.:-\,-\.'E'miﬁilﬁa i

Lmﬂh:'fsmndmham

A b T 23 ﬂ:&np&h
ardy &2 &un.ﬂmmﬁhmdaﬂdmmdm
traceatis 1o Wational EtEndands, - ULUC =Unit Lhdurllmhﬁn::-n.

iy t‘fﬂ! _,ﬁ'._r.- i h 1

Calibrated For M/s, Umang Dairies Limited
{Formerly JK Doarles & Food Litd.)
% K M Stone Hasanpur fond, Gejroulaf Ameo)-244235(U. )
Elﬂh-ruliun r:mm:nmm. i 2C-14a407 Eﬂ_Eit’mn_E_nfCurhﬁnt& 1| 12062020
-+ [SRF. NoJ/Date - iE Eﬂaﬂumlmﬁ.ﬂm Calibration Date | 11.062030 " |
- [Lab Code = 1 C.14407 " -o| Valid Up to i| 10062021 |
" - | Deseription &Idmnmliuptlmhuumu. s .
L0 Minsty Name. b Flow mister’: ot ~ u. | Type %
Make/Moda | £ % . -;_ ATl HE i L= 100 T
B Mo, FID Mew | & EFEﬂIE-IHW 07 T 2 | OpRange |:]'Fuall |
Accurney! . f: Mtﬂpmﬂad *'-:'5.';.-4-'.#' i Le . - 200 mhe )
Loeation | |BorwellNo.02 _=2: T | Zero Brror: [+ N
Dato of Roeelve | ¢ On Sile Cal '_iEpumn it ~ [ Condition |1 t3ocd
Emtm:mmmﬂaudﬂhu Ir | Im m».m T0e] 1 ey o0
i tive Humidity |2 | {E{l:hlﬂl}% 3
muf];wmmhm nf[:llibrn.gim Tubmnmnlnghp;ﬁ ﬁy!mmdm PHGFMWFM 1F-51
Standard Equipments Usids " i - - 5., el
Er.]'"ln. Tnstruwment Name - Tratn'nbl:!u A “Calibrition Date | Walld upto
ll' sﬂﬂfﬁﬂ-‘lﬁsigﬂ [T - = E g m o '|.|5 m
“Dig, Time.] M-m- : F*H:ﬂvm ; (0820102012 ] 184
':ml_hnﬂlu]ﬂﬂu.ll LR lJuIl R : S :
Standaraieeie) | Observod me/br)
3 30,50 20,59 %
.*5091 5099, bl
bt f R me (T R
-5 lmun 100,96 !
0,004 m*ihr
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LQBAL CALIBRATION & TEST LAB 5

'Dﬂ' 5-3, F‘]EE&-—FI HHEG]M’l Area, Bhiwadi-301019, Disit -Alwar {Ral.)
A ezl L DQEE']‘MEB#E EE‘MDEETIII' DES4014200, 08414012627
. E-mail : getl_lab@rediffmall.com; gefl_mkig@redittmail. com

&m&mﬁ{tm&

Format No, S10F-01
{Calibrated For  : -~ M/s. Umang Dairies Limited
0 : (Formerly JK Dairies & Food Ltd.)
o S 3 KM Swne,Hasenpur R:]mi,ﬂa;mukﬂ{ﬂmm}-l'iﬂ&&iu 1"}
Calibration Eeﬂiﬁmtn Nu " 20/C-14406 Daie of issue nf Ceortificate | 3! Ilﬂﬁ znzu
SRF. No.//Date 1| 2NMOT10.06,2020 | Calibration Dato $ 11062020
Lab Code i i s ' C-lﬂﬂ&fn o) Walld: Up fo N B Ll
Deseription, &Idﬁuﬂﬂmm:ruflnshﬂmmlsl o B e -
| Inst, Name i1 |:Mag. Flow mater . : ~ it e | Type T:[=
Mﬂhﬂg’mhdel b | 8V CICHI00N - % 0% ee™ e, T RS Range "1 f 0=80 mihe
Sr, No. /FID No. | = | 1705983/ FM-06 sl ' 171 Op, Range | 2| Full
Accuracy : | Mot Specified P 8 1, e | 0LO1 mhe
Locailon : | Borwell No. 03 s o’ u |-ZeroError | :! Nil
| Date of Roceive | : Gn’ﬂlmtahhﬂtlnﬂ : Condition | :| Oood |

Enﬂmnm&nm Enndlhnn!i l 'j-l Temperatare . - :

S '-'“'1--

Frintipmﬂﬁthmlnhgy q;ﬂmbmﬁmnt.mwﬁk}ﬁs _bramd g FurcPM-nszMﬁ 4p-51

{25=|: 10) “E‘

e 3C-02. R

Standard Dquipments Used: w b L "m0
Sr.Ne.| Instrument Name | Traceable to " Cerlifieate No. |/ Calibration Date | Valid up fo

F" 77 Setol Weight(Fy) .| Weightronios . Wmmzﬁﬁw 06023020 7| 05025032
|7 iR >$¢mf"ﬂ.-’ugghtﬁ|] | Welghtrodles - WMIEUME 230 06.02.2020 Q5022022 - |
B "Dig Time lﬂltl"u'ﬂl‘Hﬂlﬂ'- T "IHF a8 19420.10.20019 | [&.102020 |
l'.}II.Enmﬁnq Hesulf - ldl':.it : mfhr _': i ! S

| Standard(m’/hr) | Observed({or/hr) |
e O SN [ Y 1054 A
Pt f Bl T 0,00 3099 - |
'r- | EEE ' :T"-" e T jﬂ 'ﬂﬂ ] 5'193 > -_“ .
|'r-\. e ..l..._...- Eu.ﬂﬂ ) ~ Eﬂ.‘.}?. = B e,

E:p:nded’ {fnurlainnr umenr:mmt "+ 0,004 m e

{For k=2 at approximate 95% confidence level)

=]
Y ﬁul-r |..L a-._,-...
o

'n.lmu' 5‘*"*

ala g
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GLOBAL CALIBRATION & TEST LAB

Off. 5-3, Phase-ll, RICO Indl. Area, Bhiwadi-301019, et -Alwiar {Flaj,)
Mab. : 08351186846, BEB4022700, oEG4044200, 09414012627
E-mall  geti_leb@@rediffmail.com; geil mkigERradiffmall.com

Calibration Contificate

Format Ho, S10F-01
Calibrated For i M/s, Umang Dairies Limited
e’ - {Formerly JK Dairies & Food Ltd.)
3 KM Stoae,Hasaspur Roed,Oajroulal Amro)-244235(U.F)
Calibration Certificate No. 2 __ED.I"C-H#&I Date of issue of Certificate | T -12.06.2020 -
"SRT. NoJ/Trate T Z0IN07/10.06.2020 | Calibration Date |z | 11062020
Lab Code : Cl-—=] Valid Uptn e - 10406,2021
| Deseription &Iﬂnntiﬁmhnnf Instruments: '« % U0
; Inst. Name:- T | Water Flow Meter = 7 s, - | Type 3 EITEHI L
Make/Mode s [hHron " s ™ ey s, 7 | IEARES T3 S0-300 LPH
Sr. No. /1D No. | ¢ | DI6RI3010124 FMA}E T, 1| OpRangs |3 | Ful
Aceuracy : | Not Specifieg’ . LGS + | 1 LPH
Location <[ Card Soft Watet Lm{mm Inatrummls} T | Zero Error | : | Nil
Date of Recéive |: |ﬂ.l!|.3.l.tﬂﬂl].'|.l.bmﬂ¢'ﬂ - ' i| Condition ¢ | Clood
Emﬁmnmmﬁlﬂwﬂiﬂm a. i 7 T Sy ]

i Tugnperaluré T Tfss 10AC
Ihlnhvc]iumnlilaf i Tﬁﬂﬁ%ﬂJ%

PrincipleMethodology of Cnllhrannn.uTm Instrument b ‘Been mh,&:umln:rd MT‘EI' CPM-02/FM/S.47-51

&-Eﬂ"m + ; ... 13 '.,__ ik o ]

Etl_nﬂa E'gmﬂm 'l.]ﬁd s F i -1 il _e ditw :- : = _ s
Sr.No. | lusi:rmentmﬁnmé e -ﬂ'f[rﬁuplu i '“‘Emiﬂmrﬁﬂu. " | Calibration Date”| Valid up
: .::'1;.-,' bt | oWel e - A 123260 e 2020: - = | 05022012
i ERE E-:tﬂf\'i"ﬂlg'l_‘l_t:_{hfﬂ T Welghtronics | W‘.{EUFEEEE}U-BME‘HI T 060220200 0 L DS QEJHEE

¥ DIg.TimahrmﬁfMMH-:r ] _.Eiv!u"' “154F ST 19&20.10:2019 18. LIII',:!:'I:IE-':}
Calibration Result 1 Unit :LPH T '
t -;,ﬁ San [ Standard | Obsérved
q..-. - a5 -'f.:f ety | _,._:E 5{”}9 ﬁﬂ A "
St e TR 100,12 T i
Wt b L I S | 150,15 .. 150
4 - 200,26 200
5 300.36 300

ndeﬂl.'nt:nrtamn'umlmurem&nl + +1JLFH
. {Furtulmappmxﬁmﬂﬂjﬁmhﬂdmmlwa :




ANNEXURE IV : Environmental Compliance
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Re-defining Innovations

~ Recognised from Ministry of Environment, For

REPORT NO. WI20
SERVICE REQUEST NO. 12001
DATE OF ISSUE 18.09

NAME & ADDRESS OF PAR

M/s
Umang Dairy Ltd .

Hasanpur Road Gajrola Dist




ANNEXURE V : CGWA NOC Documents
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AANG MNOCAF

Ministry of Water Resources, River Development and Ganga Rejuvenalon
Application for Issue of NOC to Absiract Ground Water [HOCAP)
Witlowme  fereal

Prpicum | sain Dme Time EUCAS0S 1608 31 PM 1P Address 1EL 183109072

Government of Indla zqu "
Central Ground Water Authority (CGWA) fh’tﬁ

Lisebanty Dplacss RaEN lairisTaAL Nk Faat
Conaumean Aot Siny fgsieaion
Larmi Ll Dbl
Vour knpkczsan Sofumesad Rereossiully Tour Applsaacn Duelad ol
Wi Reneremand Detads
Binryried Wostr Lo Apphcation Number  21-41320UPANDRZDTT
Grurdiwaier Alpsiracton
Destails of Exising COMAMOCANDIORIDRITTIOET
Siradu- Crming "
[ {TRNEAT - 1RO
ot AstTachos
— Appiied For Ronewss 1
[Pt Dt
Mz of Inchustry  LIAME: DRRIES LTD
Sall Coctarmion
e Subsnitied Cule: MTASN5E
il Babrrai Mt Garound Waler Requiremons 34550 00
Piease role your applciiion meshar for hure relenence.

:|1h:l;lm&g.Fﬂlrhl-Eﬂm Appieca el o i "Check: Egldly” ared
Thceameenits Asgured” bolom Sehmiting Apphesien Oning:

1% Apekiemnt has T Submit Drocessing P o R SO0 & (Spees Five Hundse Oy hoough MO
TAX RECTIFT PORTAL frtipe Mbhamloit-go- ). & ot wil by pevarmtied. Magsa 5l e o
Trarsacnon Bl Mo, grel D Boem g proseo, o g oa & apple e aned ach recmp azrg wit
Vgt cogws ol mpchcafron

) Bubrived Bpsicstion wil 1ol be Proomened b e Prisd Dt of the Sgnad Compue Sopi i =
Submed in Prpons] DFes

v, conaa-no g IndE demplLbserfindusin sl H enewSulimidazpm:
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Umang Dairies ltd
03 km Stone Hasanpur road,
Block- Gajraula, District : Amroha
Uttar Pradesh

Preparﬂd by:
( j )
PARAMARSH
Servicing Environment & Development
M.S.-1/10, Sector A, Sitapur Road Yojna

(Near St. Anthony School, Ram Ram Bank Chauraha)
Aliganj, Lucknow-226024, UP




M/s Umang Dharries Lid IHPACT A% — T
03 Km Stone Hasonpur Asad, Block - Gajraaa, District - Amrohe, Unier Pradesh AEPOAT
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DISCLAIMER

Paramarsh Servicing Environment and Development, Lucknow [QCI-NABET
Accredited Consultant) Team has prepared this report for M/s Umang Dairies Ld,
at 03 Km Stone Hasanpur Road, Block - Gajraula, District - Amroha, Uttar Pradesh
hased on data collected from field survey and secondary sources as well as data
and record provided by the representatives of M/s Umang Dairies Ltd,

All the detzils containad in this report have been compiled in good faith based on

information gathered. All reasonable care has been taken in its preparation of

report.

Study Team
¢ Mr. Panka] Kumar Srivastava (Internationally certified Lead Auditor in

Water Quality Management System}
¢ Mr. Akash Kumar (Approved expert of QCI-NABET]
e Dr Surendra Vikram Ghavri [Approved expert of QCI-NABET)
s Mr. Pramod Kumar Vishwakarma (Approved expert of QCI-NABET)
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M/s Umang Diairies Lid IMPACT <0 — AT

03 K Stone Hasanpur Rwoad, Block - Gajraula, Disirict - Amroha, Uttar Pradesh HEPLLI

Impact Assessment Report
1.0 Brief about the proposed project giving location details, coordinates, Google/ topo-
sheet maps, etc. demarcating the project area.

Introduction:

M/S Umang Dairies Limited is a milk processing industry situated at 03 kilometer stone,
Hasanpur Road, Block : Gajraula, District : Amroha (UP). Fresh water is required for
cooling purpose. Total fresh water requirement for existing project is 1650.0 KL /Day.
Fresh water has been drawn from underground through borewells.

Table 01: Summary of the project

5. Mo
T Nome of the Factery Umang Dairies Lt
2 Location 03 km Stone Hasanpur road, Block-
Gaijravla, District : Amroho, Untar Pradesh
3 Water requirement 14650.00 ni?
4 Area details
a Green belt area 346399.89 m?
b Open Areo 14434.39 m?
€ Rooad/Paved area 27749.93 m?
d Rooftop area of 1741552 m?
building /sheds
gy T N _E;,.ﬁ
TR i =y =5
T -] sermp 0 mlewgemy ST E
fa -ty i Pl gl

W
s S - asiniciewr un o

II!
1
i
I
Le]

E
Figure 01: Localion map
by
= "?‘% Pl:e-l



Mrs Umnﬂ[h.iriﬁl.tl:l

=

03 Km Stane Hasanpur Road, Block - Gajravla, District - Amroha, Uttar Pradeth

IAPACT A2~
REPORT

Table 02: Geo - Coordinates of the factory

Pillar

Latitude

Langi!ud&

78 4B'42.08'N

78°150.590'E |

28°48'38.81"N

78°15'4.68"E

28"°48'41.72"H

787 15'8.63"E

28°48'38.75"N

78°15'11.38E

28°4837.10'N

78°15'9.51"E

28°48'34.12"N

78151 2.15"E

28°48'32.22"N

7B%15'9.38"E

26°48'34.25'N

7B°15'6.72°E

28°48'32.20"N

78°15'4.02"E |

2B AR30.96'N

28°4830.25'N |

78°15'3.86E

7B°15'5.057E

28°48'33.34"N

78°15'074"E

2B°48'33.96"'N

78°15'1.53"E

ZIE|~|m|=|=|Z|O MmO N 0o >

28°48'38.97"N
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1.1 Land Use Land Cover of the surrounding area, Percentage of LULC categories zQ6
Land Use Based on Satellite Imagery

Remate sensing satellite Imageries were collected and interpreted for the study area
within radius of 5.0 km of project site for analyzing the land use pattern of the study arec
based on the sateliite dota, land use / land cover map have been prepared.

Land Use /Land Cover Classification System
The present land use / land cover maps were prepared based on the classification system
of National standards.

Data Requirement

IRS-P& Geo -Coded FCC of LISS-Il was acquired for 2014 - 2015 and wos vsed for the
mapping and inferpretation. Besides, other collateral dota as available In the form of
maps, charts, census records, other reports and especially tepographical survey of India
maps are used. In addition to this, ground truth survey was alse conducted ta verify and
confirm the ground features.

Methodology

The methodology adopted for prepardtion of lond use/ land cover thematic map is
mona scopic visual interpretation of geo coded scenes of IRS-F& satellite LISS-lIl ond
fisld ohservations are taken. The varicus steps involved in the study are preparatory
field waork, field survey and postfield work.

Pre- Field Interpretation of satellite data

The False Color Composite (FCC) of IRS-P& satellite data are used for pre-field
interpretation work. Toking the help of fopo sheets ,geclogy, geo- morphology and by
using the image element the feature are Identified and delineated the Boundaries
roughly. Each fecture is identified on Image by their image elements like tone, texture,
colour, shape, size, pattern and association. A tentative legend in term of Land cover and
land use, physiography and erosion was formuloted, The sample areas for field check are
selected covering all the physiography, land use / land cover feature cum imoge
characteristics.

Software's Used
a) ERDAS Imagine for Image processing /rectification/geo coding;
b) Arc View for Image /Land use presentation,

Ground Truth Collection

Both topo sheets and imagery were taken for field verification and o transverse plan
using existing read network was mode fo cover as many representative sample areas as
possible to cbserve the brood land use feotures and to adjust  the sample areas
according to fleld conditions. Detailed fleld sbsarvations and investigations were carried
out and noted the land use features on the imagery.

. f"ﬁ
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Post Field Work

The base maps of the study area were prepared, with the help of Survey of India Topo
sheets, Preliminary interpreted land use and the land cover features boundaries from
IRS-F& Fole Colour Composite were modified in light of field information ond the
final thematic details were transferred onto the base maps. The final  interpreted
and  clossified thematic map was catrographed. The cartogrophic map was colored
with standard colour coding end  detalled description of feature with standard
symbels. All the classes noted and marked by the standard legend on the map.

Final Ouiput

The final cutput would be the land-use/land cover mop and numerals were given
different colour code for each cotegory s shown in map. Area estimation of all
features of Land use/Land cover categories was noted. The lend use pattern is Shows
that mojorly ogricultural land use cover 75.0 % of total study area meon major port of
rain water is directly recharge through the farm land by notural percolation. Hence rain
water recharge rate by notural mean is found good in the study area.

LAND USE AND LAND COVER MAP WITHIN 5.0 KM STUDY AREA
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Figure 05: Land use land cover
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1.2 Topography and drainage. 1" E

Topography:

The topography-of the district dees not show any significant variotions. It is almost o level
plain with slight variations in the relief. In the north however, the monotony of this level
plain is broken by o ridge which runs porallel to the Ganga and rem Ganga at the
distance of 1.5 to 2.5 km apart. All along this ridge the surfoce undulating ond to the
south there is gentle slope towards the southern Ganga plain. The level along the Ganga
and Sot its trlbutaries is intersected by various ravines.

The climate of the district Is similar to ather districts of the state situated at the bose of
Himalaye which becomes hot In summer and dry & cold in winter. Ganga, Boha & Krishna

are the main rivers of the district.

Topography within proposed plant site: The project site is almost flat the elevation of the
project area ranges between 210 to 212 msl. However the project site Is sloping slightly
towards southwest direction

Topography of site ond surrounding 5 Km area:

Digital Elevation Model (DEM)

A Digiral Elevation Model {DEM] is a digital representation of ground surface topography
of terrain. It s also widely known as Digital Terrain Model (DTM). The DEM cfren
comprises much of the row dataset, which may have been ocquired through techniques
such os photogrammetry, LIDAR, IFSAR and land surveying. A DTM on the other hand is,
generally, a filtered versien of DEM. A DEM con be represented as o roster (a grid of
squares) or as a friangular irregular network. The DTM provides a bare earth model,
devoid of landscapes features. A DEM moy be useful for landscope modeling, ciry
maodeling ond visualization application .

Digital Elevation Model consists of raster grid of regularly spaced elevation values
produced by USGS. A much higher quality DEM from the Shuttle Radar Topography
Mission [SRTM) Is alse freely available for mest of the globe and represents elevation at a
3 arc-second resclution (around 30 m). The quality of o DEM is o measure of how accurate
elevation is at eoch pixel [absclute occuracy) ond hew cccurately is the merphelogy
presented [relative accuracy). Several facters play an important role for quality of DEM-
derived products:

. Terrain roughness

. Sampling density {elevation data collection method)
- Grid reselution or pixel size

. Interpolation algorithm

" Vertical resolution

. Terrain analysis algorithms

The topography data of the study area is based on SRTM Digitel Eevation Model data
which is available at the USGS website. The vector polygon boundary file of the study
ared was used to clip the SRTM DEM to yield elevation data within the boundaries of the
study area as shown in Figure-56.0. The DEM shews that cltitude varies from 193.0 to
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205.0 m above mean sea level (m amsl). The area exhibits a gentle slope toward south
and southe western part of area where the elevation ranges between 193 m amsl fo and
200.0 m amsl in the southwest at location block Gajrovlo. In general, areas adjocent to
older flood plain exhibit higher elevations which gently slope towards the river courses, In
Block Gajraula higher elevation found in Marth ond gentle slope from Morth east to south
wast,

Digitel elevation map (DEM) of the 5 km area around project site is shown in Figure &.

DEM MAP WITHIN 5.0 KM STUDY AREA

Figure D&6: DEM map
Drainage:
The digtrict is drained by two prominent rivers Gonga ond Romgaonge and their
tributaries. Sot and Ban are the main tributaries droining the orea. Sot joins the Ganga
beyend this regicn whereos Ban is rivulet of the Romganga.
Due to topegraphical and hydrological situation total precipitation received in drainage
congestion about 30% area of the district is affected every year by low, medium and
high flood which causes miseries to animals and human population and some wet lends are
also situated in the district
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1.3 Details of wetlands [Highlight protected wetlands /| Ramsar sites | NLCP lakes/
other imporiant wetlands in terms of dependencies of local communities if any]
Frequently encountered definition of wetland is @ land where saturation with water is the
deminant facter determining the nature of soil development and the fypes of plant and
animal communities living in the soil and on its surface. Wetlands are the transitional zones
that occupy intermediate position between land and open woter. They are one of the most
productive ecosystems and rank with the tropical rain forests (Cross and Vohs 1998). Their
productivity lies in the nature of biodiversity they harbor and the frequency of transfer of
energy from one to onother organism. However, the productiviry, rather existence of
wetlands s under threat due to several anthropogenic activities like, excess withdrawal of
woter resources for irrigation, non-judicial use of fertilizer, insecticides and pesticides,
drainoge of polluting agents, conversion of the site for various other land uses, etc
[Rahmani et al. 2011].

Some of the wetlands of UP, very important from ecological point of view, hove legal
protection under Wildlife (Protection) Act, 1972. Present review is based primarily on the
works in sich wetlonds scattered In different ecologicol zones of the state and relevant
literature on the subject.

(Source: Resource Production and Consumption System: Focus on Wetland biodiversity of
UH_ﬂ_r Pradesh)

map of Untar Pradesh
showing different
protected wetlands in

four different
EeCOZones, namely
Tarai plain [Green),
Gangetic Plain

[Yellow), Semi Arid
Plain  ({Pink) and
Vindhyan Bundelkhond
region (Brown).
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Sancluary [ B0% 09 80" and lemperaiore

{'Cl
Bakhlrz 2B HMN Tarai plain 8001000 Crainage, Giazing, Peacking, legal
83 0090 E A48 fishing, Pasticide inflow. Privnie haldinga
Lakh Bahosi 2T 3000 N Gangatic {eemtral) cz 00 Grazing, Fisbenas,
19 3000 E pizin: G20 Grass colacdion
Howabganf #5534 B0 N Eangetic (centrai) <1000 Unmasted tregs and weeds, Sltation,
Bl40U0E _ pain -4 Pesticide jnfow, Disturbanze fo birde
Ckhla 200N Gemi-arid plain EE0-570 Digturhancs o bircs, Poaching. Wates
AT RO E 445 paliutian, Encroactment. Cullvation.
Flehing
Paivalh Aoge 27 2500 N Teral plak B Fishing, Drainage, Peslicide Infow
2100 E d-43
Fatna 27 34 B0 R Gangetic (wastern]  BO0-1000 Plantation, Tourists and boafing, lavasive
7845 00 E plain 448 goecies, Traga Salovation
Samzn &7 G460 W Gangelic (wastern! Bl [nyasioa epecies. legal bed trapming,
7o 0000 E plain 48 Agriculture snd pacticide. Privaie holding
Samaspar 26 00 30 & Gangelic (cantral] 50 Fishing, Drainpge, Livesioch grazing,
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| M40 E 24E _ Sillation. Eutraphication
Sursa Taal 5 500N Gangetic (ezetern) =1000 Uncontrolled fiehing, Orainage for
B4 14 6O E plain 4-40 irrigation, weéad inlasiation, Bxcassve
exploitstion
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In the study area of 5 km radius there Is ne any wetland present.

2. Ground waler situation in and around the project area including water level and
quality data and maps along with quality issues, if any. In case of mines, ground
water condifions in both core and buffer zone should be described.

2.1 Brief geology of the area

Amroha [Jyetiba Phule Nagar) is a part of Morthern Upper Ganga Plain. On the basis of
geology, soils, topegraphy, climate and natural vegetation, the district is divided into the
following submicre regions.

On the basis of geslogy, scils, topography, climate and natural vegeration, the sty
area falls in Gngo Khadar submicre region. The Ganga Khadar or lowland region lies in
12 km width alongside or sandy tract region on the Ganga river bank. Gange Khadar [s
sprecd over along the Genge in north-south direction in of the district and is lioble to
floods. Geologically the Ganga Khadar region belongs to Alluvium, Dun gravels [recent],
while the main soil suborders asseciations are Ochrepts-Agquepts-Ustalfs, Psomments-
Fluvents and Psamments-Fluvents- Aquents.
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(a) Amroha Plains: The region Is a flat plain with little physiegraphic variation. It covers
majer part of Amroha, Hasenpur and Dhanaura tohsils and portions of Moradabad,
Chandausi and Bilari tohsils. Contour mark 200 metres makes its southern boundary. The
slope 1= gentle and towards south. North-Eastern part is comparatively higher. Sot and
Ban are the main tributaries draining the ares. Sot joins the Ganga beyond this region
whereas Ban is rivulet of the Ramganga. Geologically, the region belongs o Alluvium and
Dun Gravels (Recent). Plantation belt around Amrcha town is guite extensive. Romganga
canal system serves irrigational requirements of this belt. The region is most developed In
the field of agriculiure ond industries.
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Figure 07: Geological Map of Amroha (J P Nagar)

(b) Ganga Khadars: Ganga Khadars is spread over aleng the Ganga river in north-south
direction in Dhanoura and Hasanpur tehsils and is brone to fleeds. The slope Is very gentle
and parallel te the flow direction of the Ganga river. There are number of depressions,
small rivulet bluffs and dead arms of the river etc. Contour of 200 metres marks roughly
the eastern limit of the region. There are numersus small streams originating from local
depressions and ofter flowing some distance parallel to the Ganga, join it again cnd most
of them are non-perennial.Geologically , the region belongs to Alluvium agnd Dun
gravels|Recent), Areas along the Ganga river are nol developed in terms of transport,
agriculture and setflements. It s o sparsely pepulated belt
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2.2 Hydrogeclogy of the area ﬁ

Occurrence of Ground Water:

lyetiba Phuley Magar underlain by unconsclidated sediments of guaternary age
comprising sand, silt, dlay along with occasional kankar. The ground water occurs in the
granular sediments within the zone of soturaticn under water table conditions In the
shallew aguifer and in deeper aquifer below 150 m depth, occurs under semi-cenfined to
confined conditions.

Sub Surface Geological Configuration (Aquifer System):

On regicnal scale o single ogquifer group extending dewn to 180 mbgl is existing. The
exploratory drilling done by CGWE in the district and adjacent district (Moradabad)
down to a depth of 450 mbgl indicate that the first aquifer group may extend down to
215 mbgl below 215 m @ thick clay bed s existing. The change in the sediment facies
occur In depth range of 388-400 mbgl and sediments moy belong to one system. The
sediments below 400 m may belong to different depasitional environment. The ogquifer
system behayve os uncanfined to semi confined depending upen the presence of clay heds.
The aquifer matericls are fine to medium grained & get coarser with depth. Alsc gravel ls
encounterad at_ few places. The presence of clay beds of varioble thickness are
dominantly confined fo areas close to major drainage system namely Ganga.

Sub Surface Geological Canfiguration (Aquifer System):
On regional scale o single aquifer group extending down to 180 mbgl Is existing. The
exploratory drilling done by CGWB in the district and edjacent district

2.2.1 Aquifer description [type, depth, storativity, permeability and porosity]
Groundwater Is the water present benecth Earth's surface in soilpore spoces and in the
fraictures of rock formations. Groundwater is the water found underground in the cracks
and spaces in soil, sand and rock. It is stored in and moves slowly through geologic
formations of soil, sand and rocks called aquifers.

Aquifer Maps and Management Plan of Block Gajravla (262.70 sq. km)

Population (2011) Male-98,708
Female-88,982
Total-1,87,6%0
Rainfell 2016 [(Amroha Dist.) 733.92 mm
Averoge Annuval Rainfall [Gajravia block) 733.92 mm
Rainfall Infiltration Facter (in fraction) 0.22
Specific Yield (in fraction] .14
Agriculture and Irrigation Major Crops- Rice, Wheat (Dist)
Orther crops- Sugarcane, Potatoes, Pulses,
Cilseeds |Dist)

Met Area Sown-241.71 sq. km
Met Irrigated Area-232.21 sq. km

%, Page 11
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Greund Water Resource Availability: ﬂ 9

Ground Water Resources avoilable in the different group of aquifers. Aquifer | [134m) is
very prominent In terms of thickness and geographic extent. Aquiter Il is below 140-150m
bgl and extends up to 270-280m bgl. Block is categorized os Over-expleited as per
2017 assessment having stage of ground water extroction 110.42%.

Ground water Exiraction:

Information regarding the abstroction from different aquifers is not available, but there
are drinking water supply and most of the Irrigation is carried out by tapping shallow
aquifers.

Water level Behaviour (2018): Pre Monsoan-~13.95m bgl & Post Menseon-~13.25m bgl

299 Ground water flow and aquifer interaction [flow direction, Ground water —
surface water conneclivity]

Groundwater-flow systems are characterized by the boundary conditiens imposed by
their physiographic framewerk and by the distribution of recharge. The physiographic
framework incorporates the topographic end geclegical conditions of a region, while
recharge distribution is controlled by climate. The flow systems dassified into regional,
intermediate and local [Fig. 14.1).

Regional-flow systems are recharged ot regional water divides and discharge inta
ragional (higher order) streams, while local-flow systems are recharged at local water
divides and dlscharge Into local {lower arder) streams. Flow systems do not develop under
extensive flat areas due to low hydraulic gradients, Increasing local tepographic slopes
increases the depth and intensity of local-flow systems, whereas increasing regicnal slopes
increases the depth and intensity of reglonal-flow systems with a concomitant
degeneration of local-flow systems. The hydrological response to recharge, and the woter
flux through the flow system diminish with increasing flow system scale, while the depth of
penetration and residence fime of groundwater increase with increasing flow system scale.

Thus regional-flow systems tend fo be deep, steady, slow (low flux), and maore
mineralized, while local-flow systems are shallow, unsteady (high variability |, fast [greater
flux), and less minerolized.

The interaction of groundwater and surface water en regional to locol scales s dependent
on the;

1. Pesition of the surface water body with respect to the groundwater flow systems.

2. Anlsetropy and hydraulic conductivity contrasts of the groundwater system.

T
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Figure 08: Groundwater flow systems
Groundwater-surface  water  connectivity refers  to  the direction and  magnitude

of flow batween water resources located obove ond below ground. Factors such as
tepagraphy, gealogy and climate can change the direction ond magnitude of these flows.

Surface water (including rivers, lokes, reservoirs, wetlands, estuaries, efc.) interacts with
groundwater almost everywhere on Earth. This Interaction takes place threugh the loss of
surface water to groundwater, seepoge of groundwater to surface waoter body, or o
combination of both. The development or contamination of surface water or groundwater
respurces typically has an effect on each. Therefore o basic understanding of the
interactions between surface water and groundwater is eruclal for better management
and seund pelicy making related to water-resource problems

Knowledge of groundwater-surface water interactions is essentiol to address the following
water-resource issues
1. Conjunctive use of groundwater and surface water resources.
2. Water rights issues, especially occounting for the groundwater flows to and frem
wrface water bodies, which can be difficult ond controversial.
4. Assessment and minimization of losses ond delays of waoter released from surface-
water reservoirs.
4. Assessment and control of contomination of surfoce water caused by groundwater

and vice versa.
5. Integration of groundwater flows in wetershed planning ond management.

2.2.3 Ground water level trend analysis [pre = monsoon and post — mensoeon] for 10

years
Ground water level trend analysis for pre — monsoon and post — monsoon for 10 years of

Block Gajravla is given In Takle 03.
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Table 03: Ground water level trend analysis [pre — monsoon and post = monsoon] for 10 years
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Depth to water level varies widely depending upon topography, drainoge system,
geclogy and depth to bed rock etc. In order to study the ground water regime condition
of the study area the deta from CGWB has been collected and processed for depicting
spatial ond secsonal variations.

In order to study the spatial variations in ground water level the point water level data
has been analyzed and the pre-monscon and pest-monsoon maps have been genercted.
The pre-monsoon as well as pest monsoon depth to water level in the area ranges from
10 - 12 m bgl. The areas having comparatively desper woter lavel lie in parts of eastern
and Morthern around the project area. The depth to water level maps within 5 km radius
of project for post and pre monseon map which is shown in Fig. 5.1, 5.2 respectively.

WATER LEVEL DATA {PRE - MONSOON ) WITHIN 5.0 KM OF STUDY AREA

Figure 09: Water Level {Pre-monsoon)




M/s Umang Dairics Lid IMPACT 45" —WT

03 Ken S1ome Hasanpur Road, Block - Gajraufa, District - Amroha, Uttar Pradeh

-Umhﬂ-ﬂtlﬁl
| BRI
B csmbei-nany

) sambgi—tuomeg
[ 100 by 1250 mbgt

Figure 10: Water Level [Post-monsoon)

2.2.4 Hydrograph of the water level for 10 years
Hydrograph of the water level for 10 years of 17 Hydrograph stations of the blok
Gaijroula is given in table 03,

2.2.5 Predicted water level declines for affected aquifers [Ground water modeling]

The water logged area in the district Is confined along the river Ganga due 1o seqsonal
flood. The declining trend of ground water has been observed in all the blocks due to
absence of surface irrigation and below overage rainfall in the previous years. There is
ne quolity problem in the entire district.

On regional scale a single oquifer group extending down to 180 mbgl is existing. The
explorotory drilling done by CGWB in the district and odjocent district [Meoradabad)
down to o depth of 450 mbgl indicate that the first aquifer group may extend down tfo
215 mbygl below 215 m o thick clay bed Is existing. The change in the sediment facies
occur in depth range of 388-400 mbgl and sediments may beleng to one system. The
sediments below 400 m may belong to different depositioncl environment. The aquifer
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A 4




M/s Umang Dairies Lid - IMPACT A2 7T
43 Kim Srone Hazanpur Road, Block - {rajrawla, Discrict b Amraka, Urtar Pradesh REPORT

system behave as unconfined te semi cenfined depending upen the presence of clay beds.
The aquifer materials are fine to medium grained & get coarser with depth. Alse gravel is
encountersd ot few places. The presence of clay beds of variable thickness are
dominantly confined to areas close te major drainage system nomely Ganga.

Hydro-geological Characteristics of Aquifer System:

A single aquifer system has been deciphered In the district down to 180.00m. The system
at ploces is separated or divided into a number of aquifers by the infercalation clays. The
system behave as on uncenfined to confined depending upen the disposition of clays. The
water table of the state tubewells varies from 5 to 12mbgl, General depth of tubewells
ranges from 50 to 110 mbgl. The cumulative screened. length varies from 20 to 30 m
down to the depth of tubewell. The average yield varies from 1445 to 3000 lpm for
drawdown ranging from 1.85 to B70 m. The specific capacity of the tubewell varies from
183 to 1129 lit/min/m. The summarized hydregeological dato of tubewell (bleckwise] is
given below;

Table 04: summarized hydro-geclogical data of tube well (block wise)

i Eﬂnge of
S, Black Depth range Thickness range of | Yield range | specific
Mo of whewall (m) Gromlar Zone {lpm) capacity /It /mi
n
1 Amroha 57-102 . 27-33 1850-2850 315-592 |
2 [ Choijlet 57-85 | A NA = %
| 3 Dhanaura 47-83 20-28 2028-3059 | 183-524
4 Gajrauvla 55-109 14-39 1900-3041 233-593
5 | Gaongeswari 73-101 | 26-50 2749-3000 - |
& Hasanpur | 85-115 ' 34-50 1753-3093 | 465-1129 |
7 loya 33-101 30-43 2357-2077 502-618 |

2.2.6 Ground water quality [pre - monsoon and pest — monsoon]

Groundwater Is the water present beneath Eorth's surface in seil pore spaces and in the
fractures of rock formations. Groundwater Is the water found undergreund in the cracks
and tpaces in seil, sond end rock. It is stored in and moves slowly through geologic
formations of soll, sand and rocks colled aguifers.

Te assess the ground water gquality of the study crea one ground water samples were
collected from village Firozpur Gandawacli [Residential] af o distance of 1.23 Km [NW]
from project site within the study area and analysed as per standard method.

The water samples were examined for physico-chemical parameters as well as for
bacteriological parameters. Samples for chemical analyses were collected in polyethylene
carboys. Samples for bacterlological anolyses were collected in sterilized bottles (APHA
Method). The details of sampling locations with are presented in Table 05.
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Table 05: Ground waoler sampling location

260

Location Distance and direction wrt site Source Coordinates |
28°50°28.90'N
Firojpur Gandawali 1.23 Km [NW) Handpump ?Eb:]ﬁ:_:g:.E
Table 06: Ground Water Quality
’ Desired Limit
S Parameters Unit Villoge - Method /Permissible Limit
1 Calor Hazan <3 Part 4
[ 3 Turbidity NTU =<1 APHA-4500 1-5
6.5-8.5/Mo
3 | pH = s Part relaxation
4 Conductivity LS /cm 580 APHA-4500 -
5 | Tetal Dissolve Salids mgfl | 390 APHA-20308 500,/2000
Alkalinity as
& CaCO3 mg/1 | 174 APHA-25408B 200/600
Totral Hardness as :
CaCO3 mg /| 190 APHA-540D 200,600
8 Calelum os Ca mg/| 39 APHA-340C 75/200
9 | Magnesivm as Mg mg /| 22.5 APHA-45008 30/100
10 Sodium mg /1 45 Part -23 -
11 | Potassium mg /| 5.1 APHA-4500E -
12 | Chloride as Cl me /| &9 APHA-4500 250/1000
13 | Sulphate os 504 | mg/l 21 APHA-4500D 200,/400
14 | Nitrote asNO3 | mg/l 8.6 APHA-3111B | 45/No reloxation
15 Fluoride as F mg /| 0.4 APHA-3111B 1/1.5 [
16 | Iron {as Fe) mg /| 0.16 APHA-3500B | 0.3/Mo reloxation
17 | Zinc (os Zn) mg /| 0.38 APHA-35008 SiTS
18 | Cadmivm (as Cd) mg/| <0.01 | APHA-3500 RO
- relaxation
19 Copper [os Cu) mg /| <0.01 | APHA-3500 KB 0.05/1.5
. 0.02/MNo
20 Nicke! (as Ni) mg/| <0.01 | APHA-3111B i o
0.01 /Mo
21 Lead (os Pb) meg /1 <0.01 APHA-3111B S
22 Mercury (as Hg) mg /| <0.001 | APHA-3111B 0.001,/0.001
23 | TotelChiomiumles | pgs | <005 | APHA31118 | 0.5/No relaxation
| 24 | Manganes e [as Mn) mg,/1 <0.01 APHA-3112 0.1/0.3
| 25 | Total arsenic (os As) mg/| <0.01 APHA-3111B 0.01/0.05
Phenclic Compound s
26 [as mg,/| <0.001 APHA-3114 0.001,/0.002
CHH50OH)
men/100 | N Shall net b
27 Total Coliform / detected Part 43 g
ml (< 2) detectable

(Source: EIA of Expansian of exisfing Technical grade Pesticides manufacturing unit ot Plot
Na. C-&, 7 & B UPSIDC Industrial Area, Phase-2, Gajrovla, J P Nagar, Uttar Prodesh)
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Observation on Ground Water Quality ”’
The pH value of drinking water Is an impertant index of acidity or alkalinity. The pH valus
was found 7.5, which Is well within the specified standard of 6.5 to 8.5. The pH of the.
Electric Conductivity levels is 580 pmho//em. Tetal dissolved solids ranges is 390 mg/l. TDS
values In ground water of the study area are well within the specified permissible limit of
indian drinking water standard 15:10500. The total hardness Is an impertant parameter of
water guality. The hordness valve in ground water is 190 mg,/| which is well within the
permissible [imit, The calcium and magnesium values In ground water of the study area are
well within the specified permissible limit of Indian drinking water standard 15. 10500. The
Total alkalinity value in ground water is 174 mg,/| which is well within the permissible limit.
The chloride value in ground water Is &9 mg /1 which is wall within the permissible limit. Mo
biclegical and metallic contamination has been found in any of the ground water sample
of the study area. Overdll the parameters in ground water somple were well within the
permissible limit of Indian Standard 15: 10500-2012 all location, Mo metallic and
bacterial contamination was found in the ground water samples.

2.2.7 Water quality of nearby water bodies
Two samples of Genga (one in upstream and one in downstream) were collected as per

the stondard method. Semples for bacteriological analyses were collected in sterilized
bottles. The water somples were examined for physico-chemical porameters and
bactericlogical parcmeters. Somples were analyzed for varicus parameters using the
CPCB's BDU Criteric. The name of sampling locatiens is presented in Table 07. The
analytls results of surfoce water are presented in Table 8.

Table 07: Surface Water Sompling Locations

. Nome of Locafion Distance & Direction wrt site Coordinates .
Genga River Mear Sonpura 10.5 Km [NW) 28°51'10.21"N
Khurd 78°9'13.06"E ]
Ganga River near Tigri 2.5 Km (W) 2B749'17.02"N |

78° 9"19.95°E

Table 08: Surface Water Quality

5.N. Parameters | SW1 SWW2 M&Thnd
i Colour Hazen | =5 <5 Part 4
2 | pH value | 7.28 | 7.30 | APHA-4500
3 Temperature OC 24.8 24.2 Part ¢
4 Concluctivity, imhos/om 540 520 APHA-4500
5 Turbidity [NTU) 1.6 1.8 APHA-20308
& Total Dissolved solids 370 336 APHA-25408
7 Total Suspended solids 6 & | APHA-2540D
Total Hardness as
| g CarCo3 205 201 APHA-2340C
| @ Chloride as Cl 36 34 | APHA-45008
10 Total Alkalinity 160 158 Fart -23
11 | Sulphates os 504 14 17 APHA-4500E

wfler
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[ 42 Nitrates as NO3 0.32 | 0.34 APHA-4500
13 Flugride as F 0.56 0.58 | APHA-4500D
| 15 Zinc as Zn 1.18 1.20 APHA-3111E
| 14 Calelum as Cao 45 42 APHA-3500B

AT Magnesium os Mg 224 | 23.4 | APHA-3500B
18 Sodium as Na 32 34 PR 335Gﬂ Ng
19 Cadmium as Cd <D.01 | <0.01 | APHA-3111B
20 Copper as Cu <0.01 | <0.01 | APHA-3111B
21 Mickel as NI <0.01 | <0 DI APHA-3111B

i Lead as Pb <0.01 | 0.01 [ APHA-31118 |

| 23 Mercury as Hg <0.001 | <0.001 | APHA-3112

| 24 Chromium (Total as Cr} | <0.05 | <0.05 | APHA-311 1B
25 Arsenic os As <0.025 | <0.025| APHA-3114
26 Phenalic campound <0.001 | =<0.001 | Part43 |
27 DO &2 | &4 Part38 |
28 Qil & Grease <0.1 <{.1 Part 39
29 BOD 4 3.8 Part 44

| 30 cob 15 14 Part 58

3] e ﬁg‘g;:‘ 2210 | 1850 | APHA-92308

Source: ELA Repﬂrt of M/s Best Crop Science LLP
The water logged area in the district is confined along the river Ganga due to seasonal
flood. The declining trend of ground water has been chserved in all the biocks due to
absence of surface irrigation and below average rainfall in the previous years. There is
ne quality problem In the entire district.

m.n.ﬁ'lr

242

3.0 Details of the tubewells/ borewslls proposed to be constructed. This includes the
aquifer parameters, drilling depth, diameter, tentative lithelegical log, details of pump
to be lowered, H.P, of pump, ftentative discharge of tubewells/ borewells, etc
Locations to be marked an the site plan/ map. Location of preposed piezometers.

Groundwater Abstraction Structure- Existing
In the plant premises there is 03 existing bore well and details are given below;
Table 09: Bore well and details

[ Type of Structure | Depth (Meter) Horse
[3; Mame / Year of /Diameter {mﬁs;ﬁ; I:';';J ::I?:;: Pawer
Construction {rmim}) k& Of Pump
1 | Borewell/2009 |  40/100 gy | oMM g
I Pump
2 | Borewsll/1994 | 40/100 | 35 |Seomenblel o5
| | Pump
3 | Borewell/2009 | 40/100 | I
ump

Location of 3 borewell in the gplan’r premises is shown on Inrc;ul map (Figura 11).
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Borewel - 01

Borewell - 02

{ i Borewell - 03

Location of BEorewell |

s Umang Daires Lig
11 s B Hasargon Boad,

Figurel1: Location of Bore well

Piezomeater installed by the Umang Dairies Lid and the doto is given below.

Umang Dairies Limited, Gajraula

Ground water table
cno. | Konth Plazarmeter-1 Piezometer-2
1 Apr-17 14.5 145
] May-17 15 15
3 Jun-17 15 1s
4 Julk-17 14.5 145
5 Aug-17 12 12
& | Sep-17 11 115
7 Oct-17 11 12
g Nov-17 12 12
8 | Dec-l¥ 11 115
10 | Jan-18 10.5 11
11 Feb-18 11 11
12 Mar-18 13 13
13 | Ape-18 13 14
| 14 | May-18 14 14
15 | Jun-18 15 15
16 Jul-18 14 14.3
17 | Aug-18 12.2 13
ualkley
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13 sep-18 115 11.2 i %?

19 | Oct-18 115 126
20 | MNov-13 12 1
21 | Dec-18 11 115
22 | Jan-189 10.5 11
23 | Feb-19 11 11
24 | Mar-19 13 s &
25 | Apr-19 14.3 131
26 | May-15 14.35 12.3
27 | Jun-19 14.77 13.4
28 | k19 | 1487 13.36
25 | Aug-19 14.86 13.36
30| Sep-19 1433 1282

| 31 | o185 14.02 12.57

| 32 | Nev-13 | 14.12 12.44

(133 | Dec19 | 1385 12.2

(38 | Jan-20 | 13.85 12.4

| 35 | Feb20 | 1376 12.72

| 36 | Mar-20 | 14.08 12.6
37 | Apr-20 | 14.09 1229

| 3B | May-20 14.1 12.24

| 33 | Jun-20 14.59 13.04

| 40 | lul-20 15.08 13.74

| 41 | Augzo 15.1 13.81

| 42 | sep-20 14,71 125
42 | Oct-20 | 14,56 12.56
43 | Mow20 | 145 12.6
44 | Decao | 1453 12.82

| 44 | Jan-21 14.58 12.8

5.0 Approved detailed dewatering plan in case of infrastructure dewatering projects.
Mot applicable because of the industrial project.

6.0 Proposed usage of pumped water in case of infrastructure dewatering projects.
There Is no any dewatering and alse an industrial project.

6.1 For drinking, irrigation efc.
Drinking woter used by workers in the factery premises.

6.2 Recharge

The M/S Umang Dairles Limited Is o milk processing industry situated ot 03 kilometer
stone, Hasanpur Read, Bleck : Gajraula, District : Amroha (UF]. Fresh water is reqguired far
cooling purpose. Total fresh water requirement for existing project is 1650.0 KL /Day.
Frash water has been drawn from underground through borewells.

L]
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Artificial Recharge: | 2‘9‘-

As per the application submitted for CGWEB NOC for withdrawal of ground water, total
areq is 297782 ha. And to accelerote and facilitate ground water recharge in the pond
18 nos of recharge shafts have been constructed and slug test alse were conducted in the
2 shafts in the pond to estimate their recharge/intake capacity. The Pond details which we
will adept for artificial recharge to the ground water: The adopted ponds has been de-
silted /cleaned upto the depth 2.5 m — 3.0 m. Removal of clay layer from the bottom of
the pond has been done which will facilitate the infiltration of surfoce waoter in to the
ground and results in the increase in ground water level. The excavated earth has been
utilized in to the embenkment of the pond which will also restrict the encroachment of
pond. The Geo-coordinates of each pond are given in table 10. The Pond details which
we will adopt for artificial recharge to the ground water.

Table 10: Location and Coordinates of pond:

'S. No | Village Latitude  Longitude |
il Koroula 28°54'23.08"N | 78°1 Er3ﬂ.ﬂ4"__E
2| Mundakheda 28°54'57.00°N | 78°20'31.63"E |
'3 | Tigariya Khadar 23"45‘9.25"@__ 78°13'36.39°E |
4 | Mukhari 28°55'28.70"N | 78°20'346.54"E |
& Borsobacd 28°51'57.14"N | 78° 151&55£|
6 | Basel 28°50'11.72'N | 78°11'47.10°E |
7 | Manota 28°46'21.80'N | 78°167.02'E |
'8 | Bosl Sahsol 28°49'54.28'N | 78°12'26,12°F |
2 | Dariyapur Bujurg 28°50'45.90"N | 78°16'42.34"F
10 | Choubarg 28°49'39.28"N | 7B°16'33.69"E
11__| Nipania 28°50'29.87'N | 78°2029.24"
12 | Khalkheda Khadar | 28°51'44.41 "M | 78%12'3.14"E
13 Ahraula Tejwan 28°51 '45.:!-15"!"4 | FBT12'42.47"F
|14 | Karanpur Mafi 28°44'21.34"N | 7B 18'42.03"E
15 Afzalpur Lut 28°53'18.80"N | 7B 18'17.96"E
16 Bogadpur Mafi 28°49'45.33"N | 7872034, ?ﬂ"E E |
17 Jhankpuri 28°50'18.88"N | 78°20'11 A4"E
18| Poolhi 28°4826.99'N | 78°17°59.60°F

From Ponds, total water available for recharge will be 13, 67,802.00 m3,/Annum and we
have applied for the withdrawal of &, 02,250 m3/annum (1650.0 KL % 345 Days). As
per CGWA NOC ground water rechorge measures atleast to the tune of 5,03,000
m3,/year as propesed. But ot present as per guidelines of CGWA, our industry situated in
Over-exploited of block Gajraula district Amroha, So, Recharge Requirement is 200% of
the Ground water withdrawal lLe. 12,04,500 m3/annum We have to recharge ground
water subject to adaption of artificial racharge to ground water, hence we have proposed
13,67,802.00 m3 /Annum through artificiol pond recharge shaft.
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Rainwater harvesting: 226

Feasibility & Design of Rain Water Harvesling Infroduction The principal of rainwater
harvesting is collecting and using precipitation from @ cotchments surface. Rainwater
harvesting Is o method for artifical recharge of ground water, Artificial recharge 1o
ground water is the process by which the ground water reservoir is augmented ot a rate
exceeding that cbtaining under natural conditions of replenishment. Any man made
scheme or focility that adds water to an aguifer may be considered to be an artificial
recharge system.

The main aim of the implementation of rainwater harvesting are- 1. To enhonce
availabllity of ground water by improving quantity as well as quality, 2. To provide an
ideal solution to solve water problem since the ground water resources dre inadequate. 3.
To reduce the runoff that chocks the sterm water drain. 4. To reduce floeding of roads. 5.
To reduce soil erasion. 6. To sove energy par well for [iffing of groundwaoter. A one-meter
Fise In water level saves about 0.40 KWH of eleciricity, at each ground water withdrowal
structuras. Areas feosible for arfificial recharge to groundwatar has been demarcated
based on the depth water level and showing decline trend in water level. The areas
whare water level is more than 10 m below ground level and showing continuously
declining trend cre idenfified as most suitable area for toking up artificial recharge to
groundwater, As present ground water, conditions show shallow water level, considerable
percolation of surface run off would be developed by rainfall. However, the rainwater
harvesting system shall be implementad or else ground water level might show a declining
trend in future. The present woter level around the project is between 12-14 meters below
ground level. It is proposed to implement rainwater-harvesting structures by diverting the
runaff that Is generated from roof sheds areas for recharging Into ground waoter system.
The runoff from paved and green areas will naturally percolate to the ground and
augment ground water level. In Indian conditions, intensity of roinfoll adopted in design s
wsually in the range of 15 mm/hr to 30 mm/hr. The intensity of precipitation for design of
dralnage scheme has been taken 25 mm/hr. The computation of runeff for each unit has
been worked out and the details are tabulated below:

Table 11: Runoff available for recharge
- Quantity of |
sl. Area Coefficient | Rainfall .
No Land Use Type (m?) of runoff (m) Em{r::;;ier
1 | Roofares | 17415.52 085 | 1.1 10951.94
2 | Green areq 36399.89 020 | 1.1 7810.00
3 | Road and Paved | 22749.93 0.60 | 11 | 15321.90
4 Open area 14434.39 0.25 | 13 | 9651.07
Total 9099973 | | 4327590

From the above computation, it is suggested that a total annual quantum of 432735.90
cum. of rainwater can be frultfully harvested by constructing sultable recharge structures.
In arder te design the recharge structures, hourly runoff of 25 mm/hr has been token info
account and the detalls are tabulated below.
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Table 12: Hourly Computation of Runoff (23 mm/hr) _ ﬂ?
1 e 5 Quantity of |
Area Coefficient | Intensity of ;
S.Mo. | Land Use Type (m?) of runoff | Rainfall (m) Rul{nr::?ter
I Roof Area | 17415.52 0.B5 0.025 370.08

Total Runoff Potenfial = 370.08 m3/hr Recharge trench with bore well = 6 x4 x 4 (I x b
x h) = 96 m3 Copacdity of bore well = 30 + 30 cum Total capacity of recharge structure
= 40 + 96 = 156 cum Required Structure = 370.08 /156 = ~ 02 Pits Provided Fits = 02
structures are suggested for rain water harvesting.

Specification of Rain Waler Harvesting

Bused on expected volume rooftop the run-off, noture of aquifer system & expected
percolation capacity, there are 02 no. of rainwater horvesting system may be installed.
The run-off developed on only rooftop to be diverted with the help of concealed PVC
pipe to harvesting structures. The distribution of catchments of roof top should be planed
in such @ mannar thet appreximately equal volume to be diverted to each such structure.
The run-off would enter in the harvesting structure through de-silting chamber, followed by
harvester and finally percolates in the ground through the recharge wells The wall of
structures shall be made by brick wall, around 9" thick. The roof top of the disilting
chamber shall be constructed by RCC in pieces for maintenance purpese. The roof top of
the harvester shall be made in sifu on corners, while removable in the center. The casing
pipe ta be lowered by PVC blank pipe and slotted pipe B class, having 152 mm dia. The
recharge wells shall be pocked by pea gravels at 4" on either side. It should be
developed by oir compressor, followed by on over pumping unit. The capocity of air
compressar for development, should be at least 300 cfm at 150 psi & the it should be
conform thot presser meter of the compressor should be In operational, during the
development. The ne. of devalopment hour shall be increased gradually on lowering on
air line and at least 10 hours development shall be carried on moximum lowering air line
with maximum copacdity of air compressor. The pump to be used for ever-pumping unit will
be submersible pump. The motor capacity of the pump may be selected as per
convenience & it may be atleast arcund 7.5 H.P. The pumping hours for over pumping
hours for over pumping unit shall be at least 30 hours. The brecthing period of pump shall
be ot least of 2 hours & It should be provided after at least & hours of pumping. The
harvester chamber should be with filter material viz coarse sand, graovels and pebblas
ond each bed laid under nylon mesh. It has been worked out that in order to tap
effectively the rainfall runeff cnd subsequently recharge the aquifer system, oaly
recharge structure is required, including the rainwater from the paved areo, roads and
open land which will be collected through storm water drains and diverfed fo underground
sumps to conserve and use in other aetivity to enhancing the capacity building. The locafion
of recharge structures would be a3 per layout of storm water drains and catch basins that
are proposed fo be constructed. Mecessary precautions sholl be token to avoid any
centaminated water from entering into the recharge struchures.

bRy
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Figure 12: Section of the Rainwater Harvesting Fit
Location of RWH system:

Location of RWH pit in the plant premises is shown on layout map as well os on Google

map.

RWH -01

Location of RWH I[
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Figure 13: Locafion of RWH Structure
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6.3 Runoff to stream

Runoff includes not only the waters that travel over the land surface and through channels
to reach o stream but alse interflow, the water that Infilirates the soil surface and travels
by means of gravity toward a stream channel {always above the main groundwater level)
and eventually empties inte the channel. There Is ne eny runcff to stream from the plant

premises.

6.4 Benefitted area
The locality of factory premises is benefitted by the employment generation.

7.0 Comprehensive assessment of the impact on the ground waler regime in and
around the project area highlighting the risks and proposed management strofegies
proposed to overcome any significant environmental issves.

Jyotiba Phuley Magar district being close to Himalaya has appreciable water resources to
be utilised for its agricultural needs. Ground water due to its assured and timely,
availability has now become the mest dependable scurce for irrigafion but its
cverexploitation affects adversely its regime. For o better ground water management, if
is necessary to have o constant vigil an its overall reserve and status of utilization. the
situation of ground water In the district is alarming. The Amroha, Gajraula, Gangeswari,
Hasanpur & Joya blocks are categorised as Over Exploited, due to more than 100%
development. of ground water. The Dhanaura black Is falling in Critical stage. District is
required water sharing and artificial recharge schemes to be implemented.

Ground Woter Management Stralegy:

To arrest the further decline in ground weater levels and depletion of ground water
resources, there is urgent need to implement both Supply side and Demand side measures
which includes arfificial recharge and water conservation, On-farm activities and adoptien

of water use efficiency measures.
Table13: Ground Water Management Oplions

GW Management options

Supply side Interventions Demand side Interventions

% Constructlon of check dams/nala “# Water use effidency through piped
bunds and pressurised irrigation (drip &

“+ Revival and renovation of ponds Sprinkler)

% On farm activities like loser leveling, %+ Furrow irrigation with rofsed bed
bench terracing, construction of farm planting in wide row crops should be
ponds, plantation of forests ete. practised.

% Government Irrigatien ond Water % Irrigation In checks in close row crops
Supply tubewell should tap 2+ should be practiced
Aquifer. However, caution is to be % Measures for reducing Evapo-
ogpplied to keep piezometric head fraonspiration losses ete.
maintained. % Diversificotion of cropping pottern.

Scope of supply side interventions is limited | Most effective option to reduce ground
due to topography, land ovailability end | water withdrawal by 35-40% specially for

also less availability ofsurplus water Sugarcane oreas by odopting new
- _Irrigation pracfices
iy
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Supply side Management: 770

It is proposed te edept supply side management options in the Over-Exploited and Semi-
Critical blocks. There It considerable scope for implementation of Roof Top Rain Water
Harvesting In the urban areas of the district. Check doms, cement plugs, renovation of
ponds are idedl structures for roin water hervesting in rural areas. Water conservation
structures such as check dams, farm ponds, nala bunds ete. result in ground water recharge
to the tune of abeut 40% of the storage copacity considering 3 annual fillings. It Is also
propased to adopt On Farm practices such as laser leveling, bench terracing, construction
of farm ponds, afforestation, diversification of crops efc.

Demand side Management:

Agriculture is the majer consumer of ground water. There In the district, about &6%
irrigation is dependent on ground water. Even In the conal command areas, encugh
ground water is being used fo irrigate the fields. In the major parts of area, flow
irrigation is being used. There Is urgent need to promete piped and pressurised irrigation
proctices which can save 25 to 70% of water use in the agriculture, It is proposed fo
initiate these measures initially in 10% area of each of the over-exploited and critical
blocks. It 1s also proposed to adopt new woter saving agricultural proctices in areas of
sugarcane cultivation in over-exploited ond semi-critical blocks. Such proctices have the
potential of saving 35-40% Iirrigation water thereby drastically reducing the droft for
irrigation leading the change of cotegory of block from OE to sofe. The measures
odopted for supply side ond demand side meonogement in Amroha district will
substantially bring down stage of ground water development.

7.2 Impact on groundwater sources
There is no any Impact on ground water source. Effective management adopted by the
factory for the utilization of ground water sources.

7.2.1. A description of the impacts on environmental values thal have occurred, or are
likely 1o oeccur, because of any past ground water abstraction.

7.2.2 An assessment of the likely impacts on environment that will eccur, or are likely
te oceur, because of the ground water abstraction for o five years period starting on
the consultation day for the report; and over the projected life of the resource project
area, affected area and radius of influence in case of dewotering.

7.3 Socio-Economic Aspects:

Socio-economical problems and gaps
Income genaration, economic growth and envirenmental security were Identified as the
majer issves to be oddressed in the watershed areaThe Beedi and Cigar Industry
employs thousands of people, most of wha werk under conditions that are harmful fo their
health. They spend hours blending or rolling tobacce in unhygienic, dingy and
overcrowded places having little facilities for drinking water, toilet, washing or even first
aid. The working hours are often interminable and at times even child workers are made
QhiRiEg
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to slag for leng hours in vielation of the law.The employers who make fortune from the
sale of Beedi and clgar often furn a blind eye to the plight of the workers Le. the pecple
wheo add value to the product.

They take advantage of the poverty of the werkers, their lock of education and unity, to
perpetuate exploltation. The loopholes of the Factories manufactures have devised ways
such as splitting their erganizations inte smaller units or distribution of work in private
households, to Ignore its provisions, Since workers are illiterate, and in most cases
vnorganized ond the law does not define the nature of the employer —employver
relationship, the Factories Act has not helped much in removing the problems of the
workers engaged in the Beedi and cigar manufacturing industry.Beedi rolling Is one of the
majer infermel sector activities in the State.The majority cre home based women workers
who live under the poverty line. Therefors, there is @ need to improve the living and
working conditions as well as to promote decent employment and inceme opportunities for
women Beedi rollers. The occupational life of Besdl werkers ore choracterized by low
wages, piece rated remuneration, lack of social security and absence of organization. The
Beed] workers are in the clutches of contractors and sub contractors. The contractors are
the suppliers of row matericls as well as collectors othe final products. Beedi workers are
usually home based workers. The condition of Beedi werkers today as well @s in the past,
has not been very conducive. The making of Beedi is an industry widely is spread all over
the country. Beedi rolling is party carried on in the homes but mainly In whorkshops in the
bigger cities and towns. Many of these places are small girless boxes often without and
windows, where workers are crowded together. They usuclly sit on damp mud - floors.
Payment is almost universally made on pice rate basis. Many smaller workshops are open
day ond night. Ragular intervals for meals and weekly holidays are generally nen —
existant

7.3.1 Settlements and population dynamics around project area

As per the Census records, 2011, the total population of the 2.0 km radicl study zone
(except 50% population of Gajraula Nagar Palika / NP Town] was recorded as 25462
persons of 5 village/towns of Gajraula block in Jyotiba Phule Nagar (I P Magar) District
of Uttar Pradesh. Total number of ‘Households’ was observed as 443 n the 2.0 km radius
study zene. Male-female wise total population was recorded as 1341 males and 1221
females respectively, Gajraula [NP) Towns area is spread over the enfire study area as
10 km radial study zone and 50% part is falling under the 0-2 km radial study zone.
Abave population description s glven based on excluding the population of the Gajraulo
(MP) Town.

About Gajraula Block

Gajraula is o Block placed in Jyotiba Phule Nagar district in Uttar Pradesh. Flaced in
rural area of Uttar Pradesh, it is one of the & blocks of Jyotiba Phule Magor district. As
per the government records, the block pumber of Gajravla is 59, The block has 171
villoges and there are total 31480 homes in this Block.

hikly
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Population of Gajravla Block 27 2""

Gajraula's population is 187690, Out of this, 98708 are males while the females count
BE982 here. This block heis 32205 children in the age bracket of 0-6 years. Out of this
17070 are boys and 15135 are girls.

Literacy rate of Gajravla Block

Literacy rate in Gaojroula block 1s 53%. 100204 out of total 187690 population is
aducatad here. In males the literacy rate is 63% as 62804 males out of total 8708 are
educated however female literacy raflo Is 42% os 37400 out of total BBFE2 females are
educated in this Block.

The dark part is that llliteracy ratio of Gajraula block is 46%, Here 87480 out of total
187490 individucls are llliterate. Male illiteracy ratio here is 36% os 35904 males out of
total 8708 are uneducated. Among the females the Mliterccy rate Is 57% ond 51582
out of total B89B2 females are llliterate in this block

7.3.2 Dependency on sources of water [surface or sub-surface]
Factery depengs on ground water sources by the existing 3 borewell.

7.3.3 Ground water uses [e.g. irrigation (irrigation methed, number of watering) water
supply ete.]
Ground water used in the Industrial process.

7.3.4 Improvement | decline in agricultural yield in last 5 years and likely impact after
NOC
The factory lies in the Ganga Basin, so there is ne and decline in agriculture yield in last 3
year.

7.3.5 Impact of proposed | existing project on local communities [based on local
interactions (inferactions must be with stokeholders like Ffishermen community,
farmers etc.]

Improvement of Social Infrastructure

The factory will create opportunities for direet and indirect employment in the area. The
prepesed plant will initiate local economic growth and thereby the potential te enhance
quality of life of the local communities. Local pepulotion may get benefited due to
increased business activities. The project is intended to use skilled manpowar.

8.0 Proposed measures for disposal of wasle water by industries drawing saline

water.
There is no any saline water drawn by the industry in premises.

9.0 Measures to be adopted for water conservation which includes recycling, reuse,
treaiment, ete. This includes the water balance chart being odopted by the firm along
with details of water conservation methods fo be adopted.

aiiey
i
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Artificial recharge measures ond Rainwater harvesting is adopted by factory to recharge
in ground water. STP has been installed for the treatment of waste woter and recycled
water ls uses if plant premises Le. horticuliure etc.

# Brief write up along with capacity and flow chart of Sewage Treatment Plants |
Effluent Treatment Plants /| Combined Effluent Treatment Plants existing/
proposed within the project.

Umang dairy intends to install Sewage Treatment plant of capacity 100 KLD baosed on
MBER technology to treat the sewage generated from the focility.

Based on characteristics for raw sewage ond treated sewage for the design purpose are
given below in the table;

— 213

Table 14: Characteristics of raw and treated sewage

5. No. Parameter Unit E;::-:::: ‘I’raunl;:r:;#m
1 pH - 6.5—8.5 $5-7.5
2 BOD ma/| 250 — 350 < 20
3 CoD mg/| 350 - 600 <150
4 TS5 mg/ 300 - 450 < 50
5 TDS mg /1 80O < 2100
& Oil and grease mg/l 25-30 <5

Source of waste water Sewage generated from different activities

Max. designed flow for STP 100m? /day
Flow duration 2 20 hours
Average designed flow : 5.0m3/hr
Type of process proposed : MBBR process

The S5TP treatment process will consists of following stages.

Stage 1: Primary Treatment

Screan Chamber, Oil & Grease Chamber, Sewaoge Collection cum Equalization Tank
Stage 2: Secondary or biological freatment

MBBR Reactor | & |l, Secondary Tube Settler

Stage 3: Tertiary treatment

Filter Feed Tank, Pressure sand Filter, Activated Carbon Filter, Hypo Dosing System
Stage 4: S5ludge Treatment

PE Dosing System, Filter Press

mhre, bR

Figure 14: Process flow diagram of STP
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* Details of water conservation measures to be adopted to reduce/ save
ground water.
Factory odopted the ortificicl recharge and rainwater harvesting recharge for the
effective recharge in ground water.
(Refer: Water oudit report)
» Total water balance chart showing the uvsage of water for various processes.
Total water balance chart showing the usage of water for various processes is given
below;

UMAMNG DAIRIES LTD
1 UM Hgisapur Road Gajraula Amrsha UR

‘Water Distribution Flow Chart
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Figure 15: Water Balance Chart

10.0 Any other details pertaining to the project
Based on the pre-going, the following recommendations are made:
(1] It is imperative to control declining trend by conjunctive use of the surface water
resources for irrigation through conals as well exploring deeper ground water
aquifer system.

(2) The dugwells are being used for dumping all sort of refuge cousing poliution of
ground water. It is suggested that these wells may be closed by back filling and
the plezometers in the phreatic aquifer say down to 30 m te 40 m may be
installed ot proper locations so that water levels moy be monitored regularly in
the district.

(3) The woter conservation practices should be utilised. Sprinkler irrigation should be
ancouraged and subsidy on this should be pravided especially in O.E blocks.
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[4) The exploration of deeper aquifers belew 180 m should be undertoken
immediately in o systematic manner and exploitation of aquifer within the depth
of 180 metres should be discouraged in the district, since there is ample scope of
development at greater depth,

[5) The central part of the district where the water |evel is more than 6.00 metres

should be recharged artificially by using the check earthen dom ocross the river
Sot and its miner fributaries.

(6) Rooftop roin water harvesting has to be encouraged especially in urbon areas fo
auvgment ground water recharge.

End of the report
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i AFFIDAYIT FOR EXEMPTION OF APPROVAL FROM WET LAND AUTHORITY OR
SUBMISSION OF APPROVAL FROM WETLAND AUTHORITY

BEFORE THE CENTRAL GROUND WATER AUTHORITY, NEW DELHI

i AFFIDAVIT
| Pawan Tiwari (NAME) SONDAUGHTER OF Bhagwan Tiwari AGED
i aBouT U YEARS, RESIDENT OF 3 KMSTONE HASANPUR ROAD GAJRAULA
OCCUPATION ... HOD. = FENAG HEREBY SOLEMNLY

AFFIRM AND DECLARE AS UNDER:

i ﬂutﬂuwuntlﬂﬁuwﬂhmmlnhyminmyﬂmm an auth
: :urtmhl-ﬂ'ul‘ﬂ.li L’."\at

.uP vide NOCAP balication
mbar 2= 1 MDIMM} for ground water extraction in
agcordance with CGWA guldeline.

reby undertake that the lhuml-ddpmjlcihinuhd more than 500 m away
\ mmmmmymmm.mmhyw
Wetland Authority/Departmant. (Tick whichever |s applicable)

or
a, Thnuhwaﬂldpmhuthhﬂudwfﬁnp-rﬁw:rnfmwummdhﬂmy
| undertalke thal | will submit the spproval from StateiCentral Welland
L7 ! Authority/Department from the concarnad authority within six months. {Tick
' whichever Is applicable ;
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Date of Construction/Sinking of  12/01/1354
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raport is given in Anndcoure-1,
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| 4o hereby dacane that th pariculars fJuenished haren above are comect and true | | understand hat in case any of he information and
panticiiars s found 1o be incormect ad any stape of scruting and inveslgabon or thereafies, my applicalionregisiration i3 Fabls o be

rojecied icncelisd -
:‘lm‘rmﬁﬂmﬂﬁrmfﬂﬂtmwumﬂﬂ'mfﬁqﬁmﬂqﬁm#ﬂmﬁmmmmmﬂmm o o TRy
0 s el e g @ g g

| Agree/HgHd
Note/TZ

« ESeparate application form ghould be used far regisiration of each ingradusl wall,

s+ The application fam should be complabed in 2l reapect before submission. Incompless applmbons ane Fable for rejection. Any earmection |
alieration shall be duly authanticeled.

« In casa any of the pariculsrsdnformation s found to be mcarmect a1 any stage of verfication | scrullny, the epplication s Bable for rejection.

¢ Incase any of the parficulars! informaiion humished is fourd 10 be in cormect at any etege even afier Bsue of the ALTHORIZATIONS
KO _DBJECTION CERTIFICATE FOR SIMKING OF NEW WELL, same shall be Fable for canceSabon,

« Please write WA " agains] those ilems which ane fol applicablis,

= Please gimch ihe foflowing documends along wilth the application.

« (&) Dacument showing proof of cwnerahip of land;

« (b} Photocopy of Aadhaar card [ wales 1D | mallon card | amy ather peoed of identficaton

« () Mex showing locatkon of the proposed wall, which have been refered o in ilem noci{a), (BEnaic],

[} AMSdavit rederred 10 in S na. Ti) o T, &2 the case may be (f required)

s Additional Documants to be submittod with the application

« [} For Industrial User

(&) &n eifidavit on fon judcal stamp paper of Ra. 10% regarding non avalablity of water supply from bocal gevamment agendes in casas
where prownd water requiremant 15 up b 10 cubic metenday.

+ (B} Certificate regarding nond partial evailability of fresh waton' treated waste water supply from the concomed local government water supply
sgency In c2ses whare requireman of ground waler i mors than 10 cublc metaricay,

« {2} Ground water qualily data of bore wall’ lube weill dug wall in resped] of exisfing indusiries from MABL accredied laboratones/Governmant
Bpproved laboralovies.

= {d) Proposal for rain walsr harnmesting' rechange within e pramises & per Moce] Buding Bye Lews |ssusd by Ministry of Howsng & Lrkan
Affairs.

« {a) Impact Aesessmend report: A peojects axdrselngioropasing lo exirac] ground waber in excess of 100 miiday in Mobfiad and non=nofilied
areas shall have o mandaiorly submit impact assessmen report of exisling! proposed ground watar withdraweal on the ground waber regime
and g=so soclo=sconomic impacts repon prepaned by accredited consultants. Pro=forma for the mepor is given in Annexure=1.

+ (W) Faor Commercial User

= i8] In cases where dawataning | imvebsed, submission of impact assessmont maport prepaned By & consullant o 1M ground Waies siustan n
the area giving dedailisd plen of pumping, progosed usape of pumped water End cemprahenshie impact assessment of e same on 1he
grownd waber regime shiall be mandatory, The repar should Highligh! emironmental risks and proposed management sirategies in cvercome
ary aignificant ervironmental issses such as ground weter level decline, land subsidence iz,

« (b} An affida® on non judicial stamg paper of Re. 104 raqarding non svallability of water from any other soures In cass wefer i requinad for
canstruction in safe and semi criical aneas.

« {g] Cenificale from 8 govemmant agandcy regarding non evallability of treated sewape waler for construstion within 10 km radius of the sie in
nothed areas.

« [d) Cartificate of non-avelabdity of watar from local govermmaent water supply agency In fespact of all cateporias af Asspssmenls unite for
comimere Al uss.

« [o} Dotails of water requirement computed a5 par National Building Coda, 2018 (Anneswina [, taking inte scoount recycling’ reuse of tesied
wiater for flushing etc. (in case of completed infrastnuclure projects for commencial use).

= (T} Complalicn carlificals tom e conserned agency ko inlrastruciure propeds requinng water for convramisl use,

e The Déstric! Ground Water Maragemen! Coundl msanves the mght to ask for any ofher document(s) rom the owner applicant for examination
of e ment of the case.



Transaction Details :

Payment Reference MNo./ Order No, :

Status :
Payment From :
Payment Made !

Transaction Amount :

Transaction ID ;
Transzaction Date and Time :
Entrepreneur 1D :

Unit 1D :

UP01521040320113328

SUCCEsS
VISA MASTER DEBIT CARDS

Card

5000.00
1408025462
2021-04-03 20:13:08
UPSWPZ210831483

UPSWP21083148301
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fw GROUND WATER DEPARTMENT
[Namami Gange & Rural Water Supply Department)
%Eg} Hlmlﬂry ufﬂJaEll ;-hal-:t'r mf
Form 8 (A)/H 8 ()

Government of Litar Pradesh
APPLICATION FOR OBTAINING GRANT OF AUTHORIZATION/NO OBJECTION

RTIFI%E‘; I%%l OF Emﬁ WELLINN %@&%

ln:luwhl ar hm‘ra“m:ﬂ.tﬂ Ik usa
[Under Section 14 of the Prad lon Blll, 2019]
T wmuﬁ?}’uﬂ 3015 & S

Type of Applicant Behall of FirmiCompairy Appi::tlﬂnﬂ Kumbar ANRHEZTNINGD 1S
HTETE o T HragA wE
Application Date 03/04/2021
e ffir
Nama of the Applicant PANKAL GUPTA
HTATE T 91H
Mobile No. B Meba0ia Email 10, poankai gupta @Eikomall.cam
e =y e e
Date of Birth FRDRIETO Gander Mz
W fimy
Mationality Indian ID a5 Address Proof fadhaar Cand
Mg o e g ambdt
Aadhizar Card NMumber TH54-2245-14T0 Uploaded Aadhaar Card Downinad
aprets fiwa T amee wTE
Houze NoJFlai Mo /Bullding Me, Umang Dairles Limiled Locality/illage
T o o o
City/TownPost Oifice AMRTHA Hale Littar Pradesh
SR SiEs By
District AMRTHA Pin Code 2447235
T sty
Designation HOO ENGG Coampany Mame LaNG DAIRIES LTD
14 Sl =
Company Address AEM STONE, HASANPLUR Authorization Leiier Dersmnilcasn
st W O ROAD GAJRALILA, AMROHA, AT T
LiP-244
tails uf E.'utt
District Amroha (J.BMagar) Block GASRALILA
W Hiw
Plot NoJKhasra Na. 152, 188, 156 Munic: pality/ Municipal GAJRALLA
ol ey S Carpotation
WY i R
Ward Hnﬂ-lﬂdrn‘-ﬁn. CHHOYA Uplaaded Lapd Details Deraenifoid

ot wmmtesT wum snrevs e vty o R



articulars of Existing Well

T BT
Date of Construction/Sinking of  10/%/2008
Wil
o Pt A
Housing Pipe W Any Yo
FEk

Approx. Diameter of Housing 250.00

Pips {mim)
FIEHT WY W i w
(Fndter )

Matarial of Stralner Lk
w1 EEE

S.Mo. Sirainer Instalied at what Capéh from

wH Grownd Level {in Meter)

wEm R, YAt # et e v mnfie #
iz

1 7200

g P

Give Particulars Regarding Water Quality of the Well

g o) wreiy vyorer o e

s P Davice
I e
Type of io be Usad Submarsitia
e il T T T T
Horse Powar [H.P.)
i o At

SR

Purpese of the Existing Well  Industrial
FarerT a1 e

Dally Running Hours 15,00
e e (9 A

Elsctnic Muior

Type of ina Wall
Y F TEN
Approx, Length of Housing

prafe arE g
e

Material of the Housing Pipe &
Blank Pipe

wrat urfu v e Ty it
et

Mumber of Strainer(s)
oA

Strainer Installed upto whal Depth from
Ground Level (in Meter)
o, Y- et o o mnfr

Whathar there has baasn Any

Adverse Reporl Regarding
Water Cuality of e Well?

3 e i o 3 v
R g R b

Pump Capacity (In m3hr)
T 4T {mdihr)

20,00

Date of Enarglzation

Annual Running Hours
fifer it (62 )

Whether the Water Supglied n
Well Area Thraugh Pips Watsr
Bu or Hat?

T e H we e

ST & arey ¥ g i

Tuna WeilBaring

40,00

Galanized lron

Langth {in  Dlamater (0

Mg

25092009

4500060

Mo



THROWGH ETP ZERD
DISCHARGE PLANT

Pleasa Submit Mods of
Traatrnent of Wasle
Water/Efffuent (For [ndustrics)
arufirg o off SoarT womet o
@i

Upload NOGC Downlod
SFTO T THTOTE STHTE T

Whether Rain Water Harvesiing Mo
Structure has baen Constructed
within the Pramises?

T UTrAT § Tui @ w=ue

s o Profor v iy

affidavit on non judicial stamp  Downlpad
paper of Rs. 10/- regarding nan

avallability of water supply fram

Iocal government agancies in

cases whore ground wates

reguiramant is up to 10 mifday

Ground water quality duta of Dowriean
bore welll tube wioll!' dug well in

respoct of suksting Industries

from NABL accredited
laboratories/Govermmant

approved laboratories

Impact Assessmaent report A0 Dosimlozd
prajacts extracting/proposing
to extract ground water in
excess of 100 m3/day in
Notified and nop-notified arcas
shall have to mandatorily
Bubmit mpact sssssamant
report of existing' proposed
ground waisr withdrawal on the
ground waler regime and alsa
soclo=gconomic impacts roport
prepared by ecredibed
consultants, Pro=forma for te
report is given in Annexure=1.

Ploase Mantion Whothar Yea
Obtalned NOC from Uttar

Pradesh Pollutien Cantrol

Board for Discharge of
Effuentifaste Water or Mot?

Length of Section Pipe [in 30,00

Mater)
e argw ot vl e &

Any Diher Information Which W&
You Would Like to Furnish

i 3T WP 6 4T i
W

Cerlifcate regarding nonl Diown|esad
partial avallabdlty of fresh

watan treated waste water

supply from the concemed

local government water supply
agency im cases wheng
requiremeant of grownd water ls

miere than 10m3iday

Proposal for rain water Derwrdoad
harvesting! rechange within the

pramises as par Model Bullding

Bye Laws issuad by Minkstry of

Houslng & Urban Affalrs



i de henaby declane that the particulars fuenished hensin abowe are comact and true | | undemtand hal n case any of the infarmaban and
particulars i found lo be incormec? Bl any stage of scrutiny and imvestigaion or thesasdter, my applicationfregistralion = liabla io ba

rejeciadicancalied
ﬂmum'n‘mmﬁmmfaﬂmmwamhﬁwiﬂmﬁﬁﬁmtmﬁﬁmmmmMm S U T A
T AR e st A e g i

| AgreefHdgHd

Hote T

» Separate application farm should be wsed far registzalion of mach individusl weall

» The applcaton form should be complatad in all respect before submssion, incomplele applicitons ane Fable for rejection. Ary correction |
alieration shall ba duly auitanticaied.

« In case any of Me particulassinformation s foung 1o be necorec! & any stage of varificetion | scruting, the ecplication s labda for rejection.

= [ case any of the particulers! information fumished is found 1o be I comedd &t any stage even afler Exue of the ALUTHOREATIONS
NO_SEJECTION CERTIFICATE FOR SIMNKING OF MEW WELL, serma shal be kable for canceliation,

« Flease wrige 'H_A" againt thosa ibame which ane nat applicasle

Flaass attach tha following documants along wilh the appbcation)

() Document showing proal of cenarship of ki,

(B} Phabcopy of Aadbaar card §waler 10 1 rafien card | any other proof of identificalion

{z) Mag showing lecation of the proposed well, which have bean rederred o in fem no.2(s) (Bland(c)

{d) AdMictasil referned b i Dem no. 70 or T(E), a8 he cise may b (i reguired)

Additional Docurmenis (o be submitted with the applécation

(I} For Indusirial Usar

{a) &n afidavil on nan idickd stamp papar of R, 105 mgarding non availability of water supply fom local govemmant aegncles in cases

winare ground water requinement fg up o 10 cubic metaniday.

« (b} Cenficate regarding rond partial avaiabil®y of fresh watar/ frealed wasle waler supply from the concemed (ocal government water supgly
agency in muees whem requinmant of ground water s more than 10 cubic meteridany.

= () Ground water guality deda of bore well tuba well’ dug well In respect of exiating indwesides from MABL sccredited labaratofies Gavemment
approved |storateries,

« (g} Proposal for rain water harsasting' racharoe within tha pramises as per Model Bulloing Bye Laws issued by Mindstry of Housing & Urtian
Affais.

o {8} Impact Assssamant report: All projects extecinoiproposng to extrect ground weter in excess of 100 m3'day in Motfles and norenolified
areas shall have io mandaiorily submit impact essesament report of existing proposed ground watar withdrawal on he ground wedler regims
BNd Bls0 S0cio=RCONDmIc impatis raport prepaned by accredited consuiiants. Pro=lonma for (he repor is ghven in Annesunes=1.

+ W) For Commercial User

= 3] In casas whena dewataring |6 mvolved, submission of Impact assessment rapoit prepared by a consultant on the ground vwater situaton n
e area giving dedsbed plan of pumping, propased vsage of pumped waber and comprehensive impact assessment of the same on the
ground water regime shall e mandstony, The report should highlighl environmental risks and proposed managemant strategies 10 ovensima
any significant amdronmental issues such as ground waler level deding, land subsidence elc.

= b} An alfidei on non judicisl stemp paper of Rs. 100 reganding non avallabilify of watsr from anmy other soarce in case weier is required for
consiruction in safe and semi critical areas.

v ie) Canlificets from & govemment sgenty regaiding non avalability of realed sewage waler for corsiruction within 10 km radius of tha she in
nofified areas,

= (o) Cartificate of nen-evadabliny ef weiar frem boeal gevermmant watar supply agency In respest of all categodes of assesaments unils for
commerdal e,

= e} Detmils of waler equErement compuied as per Metional Builoing Code, 2016 {Anneswrs |, takirg e account recycling’ muse of reated
waler for lushing ele. (it case of cormpleted nfrasiruciune projects for commerdal use)

= {f) Completion carificale fram the concerned agency for infestrechue profects equiing weter for comemarcisl ugs,

« The Distict Ground Waler Managemant Gouncll reseives the fght to ask for any other document(s) from lhe owne applicent for examinalion
of thia meril of 1he cass.

- L] L 2 [ ] L - L] -



Transaction Details :

Payment Reference No./ Order No, :

Status :

Payment From :

Payment Mode ;
Transaction Amount :
Transaction ID :

Transaction Date and Time :
Entrepreneur 1D :

Unit 1D :

UPD1521040320143156

SUCCeSS
VISA MASTER DEBIT CARDS

Card

5000.00
1408027637
2021-04-03 20:15:38
UPSWP210831483

UPSWP21083148302

'y



GROUND WATER DEPARTMENT

| (Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakii ‘2.‘?5
Government of Uttar Pradesh

q.ﬂFurl"

&
Form 8 (A)/®1H 8 ()

APPLICATION FOR OBTAINING GRANT DE&#EILIE;MHI’?TEHIH# DEIIJJEEHDN
RTIFICATE SINKING OF EXI -
?‘“”f sﬂ | mgf%ﬂ%m a#ﬂ
;#E; %‘"ﬁ%ﬁ or m‘% ﬁglh use H

[Under Section 14 of the Pradegh Ground Wﬂmd an Raﬂ#{;}hn Bill, 2018]
[HTT 14, 9T e WEY aun , 2019

e

Type of Applicant Behall of FermiCompany Application Number AMBHO42ININOO 20
AT T T AT H
Application Date DAIZ02 1
iz iy
Mame of the Applcant PANKAL GUPTA
LR i)
Mobile No, A1 26E6E050 Email IO, pankal.guptad@)jkmalicom
Hrarge Hae e sl
Date of Birth 2B/0AM1570 Gander Mala
ety T
Natianality Indian 1D as Address Proof Aadhaar Cad
Porerres s g et
Apdhaar Card Numbar To54-2245-14T0 Uploaded Aadhaar Card Dgranjoad
arqets Far s v wrd
House NoJFlet HoJ/Bullding Mo, Umang Daises Limiled Loeality/Village
T w0 HNE Ho TEETE
CityTown/Fost Office AMROHA State Uttar Pradesh
TSy difEw L |
District AMROHA Pin Cade 244235
WA firr =tE
Designatian HOD ENGG Com Mame LIMAMNG DAIRIES LTD
L[] mw]r“ oH
Company Addrass 3 KM STONE. HASANPLUR Autharization Letlar Cioanioad
W T O ROAD GAJRALILA, AMAOHA, Wi Ty
UP-244
ils of Existing Wall
T &
Distriet Ammha (LP Magar] Black GaJRALILA
AU i
Plot NoJKhazra No, 4152, 158, 156 Municipality #unicipal GaJRALILA
e SRR = Corparation

=yt e

Ward NoJHolding Ne. CHHIOYA Uplaaded Land Details Deowwrihoad
ofE et R an e fsa iy = fior



rticulars of The Existing Well
Fa

Date of Construciion/Sinking of  10/08/200%
Well
grq ot P Rl

:E:L:rt’ ;MHAW Yan

Approx, Diameter of Housing 280,00

:;ﬁn:ﬂmlhmaa’mﬁwm
(ferefifes =

Material of Strainer FVC

T A

S.Ma. Eﬂﬂrlnlﬂ.ﬂuﬂﬂ'ﬂhﬂtﬂ&ﬂh Treuiv
wH Grownd Level (in Metor])

s ﬁ%m!ﬂ'mmmmt

1 F ey

Approx. Doepth of Well (In moter] 58.00

o ot argmre meeé (e @)

Give Particulars Regarding Water Quallty of the Wil

oy ot wefta o o e
Is of Existing Pumpipg Device
af Pump ta ba aed Submearslble

[ = BT U T TEI

Horse Power [HP.)

o e A

Operalional Device
ui=Tas IuEw

SR
Purpose of the Exlsting Well Ingusiral

ey BT EETy
Daily Running Houws 15,00

s gugm e

Typa of the Well
Y T TR

Appro, Langth of Housing
Pipe {in Moter)

wrate ardy ot argmfe g
(irez )
Material of the Housing Pipe &
Blank Fipe

wrafti e o e i ot
et

lﬂ.lrnlﬂr’ﬁﬂll‘l.lnll‘l!ll
WA T

Stralnsr Instalbed wpte what Dapth from
Grownd Level [in Moter)

@:ﬁmﬁ Pt v e wnfiv &

Whethar thore has beon Any

Adverse Reporl Regarding
Wster Qurality of the Waell ¥

e o e 53
R R

BA

Pump Capacity (In m3/hr)
T BT (mafr)

2000

Ciale of Energization

Pt Fafl

Anmual Runni

Whether the Water Supplied in
Well Area Through Pipo Water
Supply or Nat?

T B H e W Y
m#mmh

29/

Tuba WiallBoring

Gahanzed bron

Langth (ln  Diameter (in

milfimeter)
warf ofler  =H

&
24.00 20000

hil

450000

Mo



THROWHEH ETP ZERD
DISCHARGE PLANT

Please Submit Mode of
Treatment of Waste
Water/Effluent (For Industries
snfarE ae off o woet
[

Uplosd NOG
YT WIS AT WY

Whether Raln Waler Harvestlng Mo
Structure has been Construched
within the Pramisaa?

w1 Uiy | wui W Hee

e Py fiay o

affidavit on non judicial stamp
papsr of Ra, 10/ regarding non
avallability of watlsr supply from
local government agencies in
cases winkre ground wator
reguirement is up o 10 m3iday

Dowwmlcad

Ground water guality data of
bore walll tubs well dug well in
raspect of pxisting Indusktries
froom MABSL sccredited
laboraloriesGovarnmant
approved laboratories

Impact Assessment report: Al
projects extraciing/proposing
to extract ground water in
sxcess of 100 m3'day in
Nomfied snd non-notified amas
shall have to mandaborily
submit impact assessment
report of axistingl proposed
ground water withdrawal on the
ground water regime and also
socio=tconamic impacts repor
prepared by accredifed
congultants, Pro<forma for the
report is given in Annexure-1.

Pleags Mantich Whsther
Obtained NOC fraem Uttar
Pradesh Paliuthon Control
Board for Discharge of
Efflusnt'Waste Water ar Not?
T W i I
wo wpEm P 3 & el
e fine we e Y

2T WA T T W
o arar Wt

Longth of Section Pipa (in

mmﬂﬁﬂmﬂr

Any Other Information Which
You Would Like to Furniah
W ST WTAETH S W W
W e B

Cariificate regearding non/
pariial availability of fresh
water] trealed waste wator
supply from the concermed
local government water supply
aganey In casas whana
rogidremant of ground water 8
mara than 10m3/day

Proposal for rain waler
harvesiing/ recharge within the
pramicos as par Madal Bullding
Byw Laws issusd by Minisiry of
Housirg & Urban Affairs

Devamload

Daownlead



e e e e i o e i o S 0 N R o o e

| do hersby declars that the partioulars luenished harain shave are comect and true . | unoanstand that in case any of the information and
pariiculars is found i ba incomect at any stage of scruliny and inveatigation or thoroafier, my apalication/regesirabion (s labla to be

rejecindicanceied _
f e i e £ @ i o R et & e | 2 e f o o vt ey 3 e il o s R e e e T
LR G T e B e

ity et ey o
| Agree/HgHd

Note/STT

L ] L 2 L3 L » L - L]

Separate apphcaiicn form should be wsed for reglstration of sach indvidusal weil.

The application form should be completed in & respact bedore submission. Incomplele applications are: liabdo for rejection. Any correction
altmration shall be duly suthenticated.

In case any of the particylarsinformation is Tound to be incormect &t any stuge of varification | ecnutiny, the application & kable for rejection.
In case any of the pasticulars! information furnished i& found to be in corest at any stage even afler issue of the AUTHORIZATIONS
NO_OBJECTION CERTIFICATE FOR SINKING OF NEW WELL, same shall be liabde for cencallason,

Bleasa wrile ‘WA agenst thoss Bams which are nol applicable.

Fleass sttach the laliowing documents alomng with the applzation:

{a) Docurment showing prood of ownership of land;

ib) Photooogy of Aadhaar card [ woler D | ration card | eny other proof of Kendfication

(&) Map showing location of the proposad well, which huve been referred to in item no.2{a), {bjand(c).

{d) Affidavit referced Lo in item no. T{} of 7{1], a5 the case may be (il nequired)

Additional Decuments to be submitted with the application

(1} For indusiria] Usar

{a) An affidevit on non judiciel slamp paper of Re. 104 regarding non avaitanifity of water sugply from local govemmant agancies in cases
wheng ground waber requirement is up o 10 cubic melsfday.

{b) Certificate regarding non/ partial avallabilty of fresh waler! trealed waste water supply from the concerned local gavernment waler supgly
agency in casas whera requinernant of ground water s more then 70 cubic materday.

(i) Ground water gualty dets of bors well' tube welll dug well in respect of existing industries from NABL accredited leborateries/Gavemmant
approved laborolories,

{d) Propoeal for rain water harvesting/ recharge within the prewmises as por Model Bulding Sye Laws issued by Ministry of Housing & Urban
Affairs,

{a) Impact Assessmont report: All projacts sdractingfproposing o extract ground waler in excess of 100 m3tday in Noblied and non-naliied
areas shall have o mandatorily sebmit impac assassmant repart of exdating propoesed ground water withdriwal on the ground water regime
and also socic=econamic impacks repor prepered by socrediled consultants. Pre-forma for the repar is givan in Annexures1.

(] For Commercial User

{a) In cases whars devwatanng is Imvolsed, submission of impact asssssmant report prepared by a congsultant on ha ground waler shuatan in
fha aram giving cetailed plan of pumping, proposed usage of pumped water and comprahensive Impact assessment of fa same on the
grownd waber regimae shall be mandatory, The report should highlight avvironmental risks and propossd management sirategias to overcome
any significart environmantal issuses such as ground waler bevel dedine, lsnd subsidence eic.

« (b} An effidasit on non judicial stamp paper of Re. 105 regerding non availability of waler from ary ofnes scurce in case water s requined for

cansiructen In safe and semi critical areas.

() Carfificate from @ govemmend agancy regandng non svalability of ronfed sawaps waler for construction within 10 km radius of he sile in
nidilied areas.

{d) Cortificate of non=aveiability of waler from kocal govermment water supply agency In respect of all categories of assessments wnils for
commercial use.

« =) Details of water requirament computed as per Nalional Bislding Code, 2018 (Annaxure 1), taking ine accoun! recycling' reuse of inealec

water for Rushing ebe. (in case of completed infrastnicture projects for cosnmencial usa),

if} Complation corificate from e concamed agency for infrastucture projects requiring waber for commenial use

Th District Geaund Water Mansgament Gouncl ressrves the right to ssk for any other documaent(s) from the ownar apolicant for examination
of e mernt of the casa,



Transaction Details :

Payment Reference No./ Order No, :

Status
Payment From !
Payment Mode :

Transaction Amount :

Transaction 1D :
Transaction Date and Time :
Entrepreneur 1D :

Unit 1D :

UP01521040320163412
SuCCcess
VISA MASTER DEBIT CARDS

Card

5000.00
1408029260
2021-04-03 20:17:28
UPSWP210831483

UPSWP21083148303

Fr G
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Phone: (Office) 0522-2287068
(Office): 0522-2287233
Fax: (Office) 0522-2286471

E-mail; upgwd.in@gmai com
Website: http://upggwd.gov.in
From,

Director

Ground Water Depariment, Uttar Pradesh
9" Floor, Indira Bhawan
Lucknow.

To,
The Collector, District- Amroha/
Chairman, District Ground Water Management Board

Amroha,

Letter No.20/Bhu.Ja. Vi./Act (NOC)-21 Lucknow, 23 April, 2021

Subject: Reparding disposal of pending cases of District-
Amroha, for issuance of NOC/Renewal sent earlier

before the Central Ground Water Authority.

Ref: Letter sent vide Letter No.16/Zi.Bhu.Ja.Pra.Pari./

U.P.Bhu.Ja.Pra.Vi.Pra./Amroha, dated 06.04.2021.



Sir,

Kindly find reference of the abovesubject Letter No.
16/Zi.Bhu.Ja.Pra.Pari./U.P.Raj.Bhu.Ja.Pra.Vi.Pra/ Amroha, dated
06.04.2021 of Assistant Engineer (Member), District Ground Water
Management Board, Amroha/ Nodal Office- Web Portal, Amroha,
vide which, the cases pending for issuance of NOC/ Renewal for
abstraction of ground water in your district produced earlier before
the Central Ground Water Authority, has been sent to this Office for

disposal.

In continuation of above, in compliance of the directions issued in the
minutes of second meeting of U.P. State Ground Warter Management
and Regulatory Authority constituted under the chairmanship of Chief
Secretary, Government of U.P. under the provisions of U.P. Ground
Water (Management & Regulation) Act, 2019, held on 20.01.2021
and on the basis of Report submitted wvide File No.
CGWB/11/2020/CGWA-177 dated 30.03.2021 of Jal Shakti

Ministry, Central Ground Water Authority, MNew Delhi, the

¢



recommendation of Department on the above referred cases, is

enclosed herewith according to the enclosed Table.

On the basis of caseswise recommendation of department as enclosed
in the aforesaid table, and by ensuring the compliance of different
conditions of issuance of NOC as prescribed in the Act and Rules,
kindly ensure to get done the timely disposal of concerned three
applications on time by getting deposited the Ground Water

Abstraction Fees.

Encl: As above (Three Cases)

Regards,
Sd/-
(V.K. Upadhyay)
Director

Letter No. (I)/Bhu.Ja.Vi./Act (NOC)-21/ dated as above.

Copy to following for information and necessary action:-
I. Member Secretary, State Ground Water Management &

Regulatory Authority, U.P., Lucknow.



2. Nodal Officer, Web Portal, District- Amroha.
3. Concerned Consumer in pursuance of his application through E-
mail.
Sd/-
(V.K. Upadhyay)

Director



)

Recommendation of Directorate, Ground Water Department, Lucknow on the cases received from District

Ground Water Management Board, District- Amroha

¢

5. | Dateof Application No Details of | Typeof | Demils of Areafor | Category | Detsils of NOT | Date of Validity of | Dateof | Recommendation
Mo, | recelpt of Applicant | Ground abstraction of of Block! | issued earlier by | NOC issued earlier | application | of Ground Water
' Application Water groand water Lirban Central Groand | by Central Ground | for renewal | Department on
by the Uge Arcr Water Authority | Water Authority of MOC to | the basis of List
Office of (Motifled s To the Central | reocived by
Diirector, Men- r Grround Central Ground
CGiround nodified) Water Water Authority
Water Dristrict | Block! Authaorily
Depariment, Lirhan
TP, Aren
T 3 4 5 6 7 8 g 10 T 2
1| &a2021 AMEHOAININGOI® | Umeng | Indusirial | Amroka | Gajrauia | Notified | COWAMNOC/ | 19.05.17 | 18.05.19 | 24.042019 | Recommended
Diairies NDORIG/2017! fior rengwal i
I S T



30~

Lid., 2613, Dated Wt
Puatkaj 230532017 18052014,
Gupta Renewed NOC
(HOD- shall be valid
Engg.) upter 5 ypairs,
L2021 AMBEHMZTNINGGTD | Timang Industrisl | Amroha | Gajeaula | Nedified COWAMIDES 190517 | 18:.05.1% | 24.04.2019 | Recommended
Dairies INDYORIGDT T far renewal
Lid., 2613, Dated wael.
Pankaj 23.05.2017 18.035.201%,
Gupia Renewed NOC
(HOD- shall be valid
Engg.) upto 5 years,
Bia/2021 AMRHO4ITNINO020 | Umang | industrial | Amroha | Gajenla | Notified | CGWANOC! | 19,0517 | 18.05.1% | 24.042019 | Recommended
Dairies INDAORIGA0LT! for erewal
Ltd., 2613, Dated waed
Parkaj 23.05.2017 18.05.2019,

W
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I Renewed NOC |

Crupia
[(HOD- shall e valid
Eﬂﬂ} 'I.I.FIIJ 5 :."l.'-m.
Sd/-
(V.K. Upadhyay)
Director

hez-DT



ANNEXURE P/9

Form 8 (C)
[See Rule B{1}}

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW WELL FOR
INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER

[Under Section 14 af the Uttar Pradesh Ground Water Management and Regulation Act, 2014.]

GROUND WATER DEPARTMENT

(Mamami Bange & Rural Wates Supply Department)
Minislry of Jal Shakti
Governmani of Utlar Pradesh

AUTHORIZATION! NO-DBJECTION CERTIFICAT NO: NOCO26536
VALID UP TO | 11072026
{UIS10{1) of the Uttar Pradesh Ground Water Management and Regulation Act. 2015}

rgistration Mo.: 202104000042

e of the Owner PANFAL GUPTA
;ﬂmﬂnn HOO-EMGAE
try Address A KM ETOHE. HASANPLR ROAD
T GAJRALILA AMROHA, UP-J45
idross of the Applican Limang Dakies Lmifed
atp of Subsmission ik Ttk S —

peabion Particulars

tgirict #enroha (1P Kngar)
ol No/Khasra Ho. 152,165,156

‘ard No/Halding Mo

articular of the Existing Well and Pumplng Devica

gio of ConstructonSinking of the 12041 394
lel

vpe of wWell Tute WellBoring
rpess of well Irutuatnal

trainer Position (For Tube Well)

ype of Pump Lissd Subrersible
ipsrationnl Doivics Eleotric Molor
wate of Ensrgizaticn [in Case of Electrie Purmp)

lnximum Allowable Ral of 40,00
Hthdraval (mafmed:

Laximum ABpwnble Annpal Extraction of Grauwnd Watar:

Campany Kame
W AT

Authorization Lattor
i T

Applicatfon Form Sarkal Mo
Specimen Slgnature

Black
Municipality’Corporation

Capth o Ehve Wl [Fn meter)

Assembly Slzs(For Tube
Well)

H.P. of the Pump
Rate of Withdrawal mame.)
1011 pad

Matimum Allowahble
Running Hours Par Day:

IWANG DAIHIES LTD

Dieramboad

ARFEHMITNINOGDE

BOTT

2.0

4,100

24000

205

Thiz Mo-Dijection cortfficate auiharizes she ownnr ppplicand (ueer) 1o sink o well i ihe localion specilied 81 51 §2) e axtiaction of ground walsr 1 @ tae no
sxcending ihal as shown ot 8L (8]}, for Runitbng Hours | day 2 shown ab S1. {35, arid for maidimm slimaebbs srnus mdraction of grourd waler os shiovwn ot 8L
) o i valid sulblect 1 the otsevance of the condiions stated cvanisal

GENERAL CONDITIONS:

+ I case of any chiange of cemership of the propese well, fresh autheezation has bo be cblolned
+ Ma change al lecation, design, rbe of vishdrovwal and pumping devies in respect of the proposed well an indicaled af SL (2} and (2] of s colficate shall be
made wikhoul prior permnissicn of the Compelent Authortty Ary destalion in (b regard sball lead 1o cancellalion of iz sulbonzation

T



For the plrpsse of masawring ard recording fhe quantity of ground waler eafracied, every sokd user snall af digital warber SO metErn m»ﬁla
slmncads) raving lelemetry Sysbem in the abstredion struoiane, which recond mig and guanbuem of extroction, af outlel of pumping devices and it shall be
presuimed Ihal e guantily ieerdod by e seler has boen sdricled by e said e, nlll e conbrany & prowod. T rate of estraction of yrourd witter fam
Tha vl BB Bharen in im0 shull nob axcosd o (e meode:) Eie e wsler el

‘The conoermed Authoity reserves iha righl o siop exiraclion of ground water frem e wall due (o guaily Bazards or ary olhar reasons, i1 ibe gihedion sa
demanps

in cane of any change of ownerskip ol Bie sxécting well, fresh regisiration Ras io b pbilonessd,

Mo change of leciton, design., rake ol wilhdravwal snd pumping desvics in respec] of the exizing well as indicaied al Sl. (2] 3nd (3) ol thie carficate aball be mode
withigut price parmission of the Compele satharity, Amy deviation in this regand shall l2ad 1o canceflation of ihis repstration

In cas=, any of the parsctars | infomation furniehed by the applicesnt inhs appleation for issuance of Sis registration s found 1o bs insomec, durmg venBicabon
&1 any subaquent stage | this registration |5 Bable for cancelaion.

The Cedificate af Authoiissierd DG siufl be vaid for e period of foe years Fom he oeie of isspe. The spplicand shal have (o opply forreneaad Brounh a liesh
Eppdleation, a7 leesl Nraty cays prar o sxpiy of il walidiby,

Cengructon of pleznmeters and installation of dighal water iswel recordiens with: talemeiny shall ba mandatery for user. Depth and zone tappec of piezomaies
shoidd be commsnisurabe win thal of the pumpEng well. The datn, olitained from digial veatsr Evel reeondas fhal be macs svailasie i iz ofles of il
bl

Plezameier is o Dorewel] tubewel used only for megsunng the water kevel by iowenng ne tapel souncer or auigmatic walgr kovel meeswning coupmant, 1 &
il v b take waler sampe for waler qusiily Esing when aver nesded. Seneral quidsiines or instalefon af pecainelen ae o followe.

= Tha plezometer i 0 be mslaliedicpietniciad 8l e minireim aof 50 m aistence fom e pumpeg well theetigh which grouns water B baing wilhdreen,
The diamealer of ihe plerameier should be aboud 47 06,

o The gapth of ihe pegansoter should be same as (s case of e pumping well From which ground vater is baing absiracied. If, more ihan one pezomelers
we nitelod the second plezomeler should monitor the shallgw ground weler ragimsa, [t will focikate shallow 82 well @5 doapar ground vwaber sqilisy
mnralanirg.

a  Peo. of peromoters (o e conslrucied & Tyoe of waber lEvel monibofing medhaniam shall be & per below e,

MoniEing Mechamsm
BMNo Cruaniurn of Ground 'waler willhdiesal (cumiday) Mool piezomalers reguired
WeanLial DWVILR wilh Telemairy
1 <10 i a ]
F 1 -560 1 1 o
&0- GO0 ] a i

|
4 > 500 2 i 2
= The measuing feguenty should be monthly and acouracy of measwemend shosld be 1 to om. the raporied messuremand shouly be given in meter
uplo b decimal
2 For mensiremesil of waler level solaer of sautamatic water level reconcer [AWLRD Digitsl Adtomatic waler level recordes (DVWLUR) wath icfemeay
&ysiem should be used Ter scourcy,
« Thi measunermnent of wailer lead in piszometar should be taken, anly afier ihe pamping from the: stetouniding abe wats has been slopped lor &bl
i ai hours,
= Al the details reganding coondinates, reduced kel (aith respast to mesn level), depth, zone laped and assembily lowened shaldd be provided for
bringing e prarcmels indo ihe Hydrogrmph Mordoring Syatam for Ground VWeler Dapanmont, Utiar Pradash, and for i vabdalion.
= The ground weber quaily hes to be monibored beice In o yes during prsmonsocn (MagJune) and pesf-monsoen (OclobenMownmber peroce. Cheally
may be g anakaed from NABL soproved lab. Bealdes, one sampde (1 I capachy bottie) o he concerned Direxfor, Smund Water Depariment, Ultar
Prodesh, far chemical enalysis.
= A PMermanand displety board sheedd be melaled of plezcenetenTube wells slie for providing tha locstion, piozomaten b wall number, degith and zone
tupped of plezometentube well for standard referencing and idenlification.
e Any alher site specific requirement regarding safiety and access for messummant may be Lakan care afl.
Any other conditionda) that mry be mpoasd by Bie ooncemed Authanty,
In cage, any ol the oarticulnes [ infermadion furmished by e applicen i his spplicetion for Bsusnce of this pemi i found (o be incomect daring vesification at
any sibaaquant sidge, is parmil is fabls b mincelislion,
Any atheai coraditlon mpesed by e concemed Aushorly.
in cmpe. ary ol tho pariculars [ iriommelion furdshed by Bie applicand in hiz application for Sssuonoo of his pormid lo found Lo be meomect duning verifisation al
any subsequent stage, this peml iz Uabls for cancellation,

+ GPECIFIC CONDITIONS:

i jA) For industrial User: Mo Cojpction Cerbiicate for ground walsr exiraciion by incusires shall be granied sibjact 1o the Blewing speciis consiion,

v ) Mo Dljection Cerlificale shall be granted enly In such coses wheno eal governmend veter supply sgenciss are nol shie to supply the desdred quantity of
water,

iy Al indpines shal o recquenao (0 sdopd tatest waler e fechnologies o &3 o reduce dopendencn on ground wales Fesources.

Hif} All mcusties ebsiracling ground waker in axcess. of 100 m3id ehal be required o undertaks annoal wabsr podi through Corfedaration of dian indusires
(CIES Federation Indian Chamiber of Commene and Industing (FICCHY Mational Producidly Council (MPC) cerlified audiiors and suomk Audn mepots within (Rree
moniis of completion of the same o COWA. Al sush industres shall be neguingd bo reduce thalr ground wallar e by al lessd 30% aver the next thees yeors
through appraphste mean

v} Cormtnactian of obsensation wellls) (pesometer)is) within tho premises and retallaiion of spehogiaie waler lesel monfoing mechansm g5 memioned A
General Condiian no. 10 ahall be meandstory for indusiries drovwingd proposing o dray nices than 19 m3

Ay of ground waser and. Mongafing of waler leved shall be done oy e projed propanent. The plazcmeter (sbssrnton wail) #hall be conetrucied at & minimem
digtance ol 15 m frem the bord welfradusion well, Depth and aguier 2ens tapped in e pesdmedsr ehal be fhe Same a5 that of tho puniping well! veells.
Bcnthly wiater level dala shall e subamilbad e bo e Ground Water Deparmant, LR

¥ Thi profionert shal be requined ko sdopd roof fop rein waler harwesting! meharga in e project pramises, Industvies wiich ane likely o pollus ground esilsr
jehemical, pharmessubicsl, dyes, pigmends, pairds, nofies, tannery, pesfcidesl inseclicidss, ferilzers, sivaghier house. axplosives eic.) shall slore Bhe
harmstad rain waler In surlocs slorage lanks Tor vss in e Indusing

wij In=clion of frealed’ uniresded wasle woter il ngulsr syslem is singly prohiblied,



iy Induistries wiich e |ikahy o chose groumsd seber polligion & g, Tanning, Slaughter Roses, Dye, Chenical! Palrochsmicsl, C-opl wRsharem sEDr Ra o
uréts efe. (as per GPGE lisl) nead to urederinke necessary well head profediion measuiss o snsure drvgrion of ground water pollufien SR

(B} Infrastruciural Ussr: The Mo Objeclion CerScatn for ground water obsiracion will be granted subject b tha fakiomsing spacfic condtdons:

iy In case of infresirscurs projects Shat requins cewalering, propansnl shall be required 1o camy oul regular manitoding of dewalenng discharge 1sle {using &
iital water flow mebar) end submil She data arfire b Ground Walar Deparimenl, UP as applicable, Manilering records and resulis should be retainad by the
proponand fof hwo yedrs, for inapociion or feporting a5 reguired by Disidd Growund Wler Managemeil Councll

i} irsedaltation of Sewage Trealment Plaigs (3TP) shall be mshdstony for rew projects, whins groind wolesr requiramsnt i msn than 20 w3 dday. The water from
BTP shall be uililizes for follel Rushing, car wasning, gardsning oie

This certificate is electronically generated and does not require digltal signature



GROUND WATER DEPARTMENT .

{Hamami Gange & Rural Weter Supply Department) w
Ministry of Jal Shakti
Gowernment of Uttar Pradesh

Form B [C)
[See Rule 8(1))

AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF NEW WELL FOR
INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Aet, 2018.]

AUTHORIZATION! NO-OBJECTION CERTIFICAT NO: NOCD48652
VALID UP TO @ 11072026
{UIS10{1) of the Uttar Pradesh Ground Wator Management and Regulation Act, 2018}

wgistration Mo.: 202104000045

ime of tho Dhwior Parial GUPTS
aignation HOD ENGE c Hama UMANG DAIRIES LTD
. T
isfpasny Addnoss 3 KM BTONE, HASANPUR ROAD Aythorization Lottor Do
I#F;mm GASALULA, AMROHA, LP-244 wiitrER o3
Idre=s af the Applicant Limang Dakiea Limited Applieatien Form Sarfal Mo, AMRHOLTNINDII0
ile of Submission k[ i v g GBprcimen Signature
aeation Particulbars
wiriel Arrreihg (P M egark Block EAJRALLA
ol Mo Flaera K 162, 156, 1566 Municlpality!Corporalan GAdRALELA
ard No.Holding No. CHHOYA
urtlcular of the Existing Well and Pumping Device
st of Conmtroctieon/Sinking of the  10/0852008
wii
e o Wall Tulba WeliSorng Depth of the Well {in metarj  50.00
arpoas of well inuastrad Assombly Size(For Tube
Wil
tralner Positlon |For Tube Wl
fpe of Pump Usod Subimemaibie H.P of the P 20,00
iporaticnal Device Elecivis Malos Bate of Withdrawal (malr) 5000
aite of Enarglzation {in Case of Electric Puma) ZERADIE
taximarm Aliowahie Rate of .00 Maxbmum Allowabile 1500
Witudrmwnd im3fhr) Fimimirig Hoiis Par Day:
taximism Allowalbie Annual Exfraction of Ground Wates 225000

This Mo-Obbecion cerlificals sutharizes the mwnar appican (user) 1o sink o wel in fhe lacetion apaciled ot Bl () for extracticn of grolmed waker al & rale ool
prceoding that = shen st 2L (3, for Runring Hor | day a6 shown 2t S1 (3], and for masdmum sliowsble snnunl extrectian of ground werler o3 chown 8l 51
() and & vald cubjed to the observamncs of the condffions sinted ayerleal,

GENERAL CONDITIONS:

o Im ease of any chinge of pananhip of the proposed wel, fresh aulhonzation has to b obtamed.
i Mo change of lecation, design, rate of withdrawal ard pumging device in respect of he proposed woll e idicatod at S5 (2 ard (3) of this cerilicate shal be
made wilhoul prior permission o Ihe Gompeiert Authortty. Any deviation i Bia regard shal lead to cancedation of s authorization



B M
For the purpose of massoring and recosdng e guarding of ground waler esiractsd seeny said iser shal affic digilsl welsr o s s ssgpip o (H
siandas) having telemsiny sysiem in the absiraclion stivctine, which necard rate and guarium of extrastion, 51 cullet of pumping fesices and f shat be
presised that Be guan iy recorded Ly the meler hes beon eeraciod by the said ussr, unfl Be comrary i proved. The rate aof extracSion ol ground waltes frem
the el 85 showen i it 3k) shall ol exeeed 1o the recordod e from waler met=s
The ooncermed Audhorily rmsenes e ght 10 elog sxtrazlion of ground wabsr from the well due o qualty hacords or oy other ressons, if e siuaion 5o
gamanta
in e of any change of oanershin of Ihe edsing wel, fesh regisiton fss o be obianed.
Mo change of Dcalion. desinn, rate of wdhdraval and pomping davice in respect of v exsting wel as noicatsd &1 50 (@) and (3) of ihis cortificai shall ba mace
wiileng prior permission af e Compatert ALRharity. Any Beuiatian a (2 segard shal lEad 16 cancallanon of this registration
in ca=e, ary of the perticidass | inforration furnished by e applicant in bis appdieation for lessance of his mgstadon s fsind tn be itcorrsel during werificalio
i frry Bushaaquen Saoe | this negisiretion is kslbile for cancellation.
The Cartifleae of Aulhoization’ MOC shall be walid for o persod of v years from the dobe of issus, The agplicant shall hove to epply for reneval hfough a frash
aaplication, sl least ninety deys pror 0 expiny of fls validity,
Consinucton of plezomsies and installation of digilal v e level resonders with sfemetey shall be mandetery for e, Depth and zone tapped af peezomeles
shotdd e comemanauraie wilh (hal of the sumping weil. The dela. chlsimed Fom skl waler leved recondars shall be made avaiabnle [0 his office on mondhly

Fezomater Is & banmeel Auhewsll psed anly lor measwring the vwaler |=eel by loseding B el socnser ar autormatlc walss evsl meosising eguipment |£s
o0 usad 1o lzke waler sampe Tor el quaiity tasting wiven evar nosided, Ganersl guidelings for matalation of pleamegless oo ag faliows.

s The plesometer is io bs inslalediconsiuci=d al the minimum of 50 m dislance rom the pumging well Ircugh which pround water i being witrinaem,
The diameler of b parorster should be sbout 47 o 57

o Tha dapth od the pieseomeier aboid be asme as s case of e pemping wes bom which ground waler (3 baing sbeirscied, IF, mona tksn one plezormelons
pre instolled S escond plecameler should monitar the shallow ground waber regima. 1| will faciitate shallow 66 wall as deaper ground wister aguilon
moiloritg.

o Mo, of plasometars 1o be constnactad & Type of water kavel mardianing mechanzm shall be as per below table:

Monkirng Macnanism

.My Crmerrivem of Ground weeter withdrenss [cumiday) Ho.of plazoemetars nequircd
Marual DVYLR with Telernstry
1 < 1 [1] ] [}
b 11-50 1 1 o
| fill= 510 i 0 1

4 = 800 2 o 2

= Tha measunng frequency shoild be manthly nrd Rcouracy af mansurems sboold D& up o o (b reponed masawrsmant alould e givaen in meter
Ll b dacirmeal.

#  Por maasuremand of water level soundsr or adomatic waber level recorder (AR5 Dightal Auomatic watsr e recosder (IIWE R with telemesiry
sysiEm should be e for necurncy.

= Tha measunamant of wabes level In pléeometer shauld be taken, enly aller the pomping from the surmounding fibe wells hes boen stopped for sbowt foue
La six howrs,

v Al fe golalls egarding coodmnates, redlced leved (with espect to mean levell, depth, zons tped and assembly lowered Shoukd be peodad il
bringing e plezamasar intd the bydragraph Monilodng Eysiem for Ground Waler Depanmens, Litar Pradesh, ond for ks validagon,

« Tha ground water gusly has 1o be rearilores tedos n & yaar duling e-motasdn (Mewlune) and peet-mangcon (Octobesiowember] perfods. Qually
may De pot anzhaed toem MARL approved lab. Basides, orm sample {1  capacky botile) (o the concemed Direclor, Ground Waler Departmen, Ulle
Pradegh, for chiemical analyds.

¢ & Pemmanent disploy bosed should be nstalled ol pleesmebenTube wells sibe B providing the ipcation, piazometes! hba well numbar, depth and zona
tapprd of piezemefordube wall for slandand reforencing and |donificefon.

« Amy cther sife speoific reguiremeant regarding safety and socess for measuement may be buken cire of.
Ay other condilionfs) (ral my be imposed by e concerned Sutharily,
Iri case, ary of he pariiculors | intormation Sumished by he applcant in s applicabion for Bssuance of this permll s found 10 be meomes curng veritication at
sy subseduon stage, this permit bs Ebie for cancedl ation,
#o1y other condilion imposet by ke coreemed Audhority.
B el iy of e particulare | ivdsemation sumished by e appleand in ha appdcalian for BRoanss of i penmi s fourd to be incomeet dunng vestfication at
any subsequen] siags, tds pei |s Babie for canceflaton,

SPECIFIC CONDITIONS:

{A) For Industrial User No Objeclon Cortficae far ground wabs extraclion by indoutees ahall be grantad subject to e falowng apacibe conditians

i ke OhjecSon Carlifings shall b granted only Bn sush eases whels sl govermmant weler supply agencies e ned bis to supgly 1he desirmd quardsy of
walir,

i Al incuskies shal be required to adogl | atest weier efident izchnologes 5o a8 1o reduce dependence on grourd waker resaarces.

o Ay Al Inosiries AbElracting grouno watar in pvcass of 100 m3d aholl ve requirsd o undertake snnusl watar sudll through Cordadanation of indian indusias
(G Fedaration Indlan Chamber of Commeres and Industng (FICCTK Mations! Productivily Cound] (HPO) cerified audiiors and subenll pudit mpans within Vg
manths of completicn of the ssme 1o CEVA. Al tuch indusiries shall be reguinesd fo redoce Bwir groound waled se Iy 8L beas] 50% over The e Free oo
iiwmeigh spproosie maans,

i Congtnaciian of chesruntion welifs) {pezometerys] wihin the promises and insinllaton of pppropelate waber leval monfiorirg mecnonsm as mentioned in
General Candtion rd, 10 st be mandatary fof industien drming! praposing Lo draw iocs B 10 m3

iy o preund witer and, Monilering of weter laus sl bs dore By Tie projsel proponent. The piesmarsier (phserealion wel) ahall be corsliscsd 4t 8 mineon
dislance o 15 m from the borg wellproduction veell. Deplh ard aquites zene lapped in the prazometer shall be the 3ame A that al the pueqing wel! vl
haninly vaber jewsl dala shall be submilled ooling [ he Groung Waler Depariment, UP

v} The ropansar shall be reguired le adopt roal lap rain weber kawessingd recharge i the praied premmises, Indusines which an: Baely o palkie ground water
{chermizal, pharmaceatical, dyves, plomenis, painés, ixdiles, innnory, geetiddes) ingselicides, fatiizers, slaugnler houss, explodives oit.) shal sbore the
hairvesicd minwaber in surface starane onks Tor s i e Induatry,

+ il Injechon af tesied! tnireaied wacte wabsr imio aguiter sysbem s siricly proriaied



wf} Incusines which aro Healy fo sause ground W pelulion .. Tanning, Slaughler Houses, Dy, Chemicald Poirochemical, Coal wathemairifie m
Uriils ef (s por CPCE [l nesd bo undevlals necossany wed hoad protechich maasures §0 enewm pravention af ground ‘sl paBidlion,

{8} infrastrustural User; The Mo Chjeciion Cerfilicele lif ground wales dbstraction will be granled sulijact in it inliowing spredific condlieng;

it Ir: case of infrastiuchne projects That require dewalering, propanent shall be neguired te samy ot reguine moniloving of dewsterng dscharge rate using a
il water Sow mraeler) and submit the dafo oniine ta Graund Waner Deparmani, UP a5 applicabie. Monilonng records and resuls shaoukd be retained by tho
cemponent for ban years, for imspaction o reperting Bs requinad by Distrigl Ground Waler Managemant Sounil,

iif) Instriation of Sewege Treaiment Plams (ST} shall be mandatory Tor new grojacts, wihere ground withef feguiramant ks more than 20 m3 Mdey. The walsr Fam
TP shad be ufilzed for oilet fushing, car washing, gardening atc

This certificate is slectronically generated and does not require digital signature



= GROUND WATER DEPARTMENT

{Namami Gange & Aural Water Supply Department) &“
i 7, Ministry of Jal Shakt
Government of Uitar Pradesh

Form B (C)
[Sea Rule &{1)]
AUTHORIZATION! NO-OBJECTION CERTIFICATE FOR SINKING OF NEW WELL FOR
INDUSTRIAL/ COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER

[Under Section 14 of the Uttar Pradesh Ground Water Management and Regulation Act, 2019.]

AUTHORIZATION/ NO-OBJECTION CERTIFICAT MO: NOCD49507
VALID UP TO : 11/07/2026
[UIS10{1} of the Uttar Pradesh Ground Water Management and Regulation Act, 2019}

rgistration No.: 202704000043

une of the Chenor PabKAL GUFTA
signation HOO -ENGG Company Hame LIMANG DAIRIEE LTD
: sy e
impany Acdross 3 M ETOME, HASANUR HOAD Authorlzation Letier Clowarlon
=t am GAJRALILA. AMROHA, LUP-244 Wit
lifrass of the Applicant Umnang Deires Lirod Application Form Seral Ho.  AMABHMZININGI G
e of Submissicn BT Gpecimen Signansra
scation Particulars
BiFiny Amncha [JF Nagan) Block GAJRALILA
ot NoJKhasm No. T5E, 155, 156 MundclipaliygiCorpmration G lRALILA
ard NodHalding Mo CHHEOY A,
articular of the Existing 'Well and Pumping Device
we of ConstnicioniSinking of the 100G -
5|
e of Wall Tuze WallBorng Daopth of the Well {in meter}  95.00
urposa of well irekastrial Aamambly Size{For Tube

Wll)
trafmer Position [For Tube Wel]
fpe of Pump Uasd Submarsibic H.P. af tha Pump 20.00
perational Devics Elacrle Mator Rzte of Withdrswsd (m3hre)  E0.00
it of Engrglzatieon (In Caso of Electric Pump) 2ERHANAE
inxirmum Allowable Ruto of S0.00 Maximum Allswable 15.00
fithdrawal [mahe): Riminirig Hours Foar Day:
laxiymum &llowahle Annual Extmciion of Ground Wabar: 2F5000

This No-Objechion cerficabs authanizes e ownes spplicant (userh to sk 2 well In the locatlen specfed at 5, (2) for exdraction of graund woles o & saie net
exceading thal gs shown ot S| 135, tor Aunning Houms | day as shown al S0 (3%, end for makimum sliswsbie arnuel extroction of ground waler o= shnm at 31
{3 arud i wadld subjecl lo Be olesrcancs of e condSons strted owariaal,

GENERAL CONDITIONS:

In cese ol any change dMHurﬁ:urhEpmnm“ﬂ.lﬂhlmmm [edi & RNna.
o et of focakon, design, et of wihdrewsl snd pumping dovies In respect of the praposed well as indicated st 5L [2) and (3} of s carficats sheil Ga
rade witheut prior permissien of the Gomgetent Aulhorsy, Ay desiation in this regard shall i2ed ta cancellaton of this sulbodzstion



For fha pumpose ol measuning amd fecsadng B quantity of grownd wober extracted, cvery said user Shall affin digital water ow mscens Tooadbhorio M%I‘E
s1andsess] naving talimatry syslom in the sbsimction sinatune, which record mbe and guantum of exiraciion, st oullet of pumping densces ard i shal Do
prasumed thal lhe guaniity recorded by fhie meler has besn extisciad by te sstd user, Uil tha conlrary is proved. The rate of cdradlion af ground water from
i el ag shawn i item (k) skl nol Exssed 10 the recorded raie Mo woles misers

Thi concamed Aoty ressives fhe righl 1o slop eatracion of ground waler framm o weld dus bo gualily hazends o any cther reasons, J the silualion 5o
cemans

In cace of any change of ovnersnip af 1he exgling well, fresh regisiratian Res (0 be okisned

Mo change of |acefion, dssign, s ofwithdroswal and pumping dovies in respact of th sxisting well as indicated af 51 (2) and {3) of (ke canificats ahall be made
wilkaid prior pesrmisalen of e Gompoient Auwhority. Amy devialion in hés reganrd shil kead Y cancellalion of Tis mgistraton

in casw, any of e parfostarns | nlormalion fumished by the apgdcant in bis appilcation lar issuance of Bis regisiration i found o be oarrect durng Wenficaban
% ey subsequent glage | Ths regiatralicn is Fshie for cancoliation,

Tha Certifiemn of Authorzationd NS shall he vald for & pertiod of B yasre fram he date of lEsue, The spplcan shald hove t appéy for renewal through 2 fresh
moplication, al ksast pivety dave prion o expiny of 15 valicty,

Consiruciion of plazcenptars and nelalation of digilal water el recordens with tabametny shell be mandsory for usar, Dapth and 2ome poed of pozomeie
ahoedd be eommensurate with st of the pumping well. Tha deis, ablaineg from digial water level recordens shall e mads svailsbls i this office on moafhy
Laisis

Fiazzmetar s p bosswed Subenwel ueen only for measrng the smber e by iowenng 1he 1800F Sounddl oF SUmalic watar Bvel messunng egupman. i s
ghso uead 1o 1oke water sampbe for water quality besling when sver peedad. Ganaral guideinas lor inslalialion of piazomelers ans as foliows;

o The plezomaier is 1o e irsiakadiconsinucied at the mnmum of 54 m dislsnce fom e porping wel Biraugh wich grosnd wister £ ooeing windrawr.
The diamter af the plezometer shoulg be aboul 4° 16167

« The deplh of ihe piezomelar ehould be some & B cass of the pumpirg well fions 'which grodnd walsr is being aasiracl=d, I, more than ore petomelers
ar iatalad the second plazometer shauld moniior tha shaliow ground waler regirne. B 'will feoiftate shaloe 55 well 83 deepar ground walar sguiter
mgnilering.

o Mo of plecromelen i be congrudad & Type of waler level moaiiaring machanism shall be as per below labis,

Ionilirng Mechanism
Mo Cuanfum af Graund water withdravwal (eurdday) M plezomolers recwene
Mara CAALER it Tebsmadry
1 Al o i |
2 1 -50 1 1 i}
3 50- 500 1 a 1
Fl = 510 2 Q 2

« The measuring frequency should be monihly and acouracy of measursment should be up 1o om. the reporled messurament shoudd be given in mebs
upto bavw decimal,
s Formessuremesl of walas vl saunder o autamatic saler vel recosdar [ANLRY Digital Automasio waier lewed recarder (IWVLER) with telemedny
sysiam shoult De usnd for BOOUERCY,
a The measurermen! of waler leved In plesometer shoold be laken, anhy afer (hs pumging from [Ba suroundirg e el has Dren slopped o sfoul K
b wix holrs,
= Al lhe delalls regarding coordinatas; recucod lmvel (el respect (o mean leved), depsh, zone taped and essembly [cwered should be provided fod
bringirg the pRizemober indn the: Hydrograph Monitping Systom for Ground Water Depardment, Uar Pradesh, and fo il validalior.
s+ The grobnd weier qualily has Io b mondored Ssice ina yesr durng pre-mormoon (e iune) and post-monso [DoicbenNover ber) penods, Qualky
iy be gl anclrzed rom MABL approved lab. Besides, one sample (1 It capacity botlie) o the concemead Dimnclor, Graund Waler Depadmant. Uar
Prodesh, for chimica ahadyis.
s A Permanent oapiay bosnd should oo insalied @l peeometen Tubo wels sile for providing the lootion, plesomelen ki well numbern, depih ond zone
toppesd of perometesitube wall for stardand referencing srd iden(ficalion,
= Ary olher sile specilic requirement regandng salety and access far measurement may be laken cand of,
Ay alber condibions) hat may e mpoeed Dy 1 concomod Auhorty.
in case, sy of ha mariculars | infarmalion ferished by the spplicant in his application Tor issusnoe of tfés permit s (und 10 De incored doring vanfcafion at
nny subsequend stoge, Ihis permit b Iabis Tor cancellation.
Any sifer candilion impesed by e concamed Autharky.
i In gase, sy of the partisulors | infarmalicn fumished by the opplicant in his spphicotion for issuence of this permd s feund le ba ineaas dising warlcrban af
any subsagquant siaga, this panrit i iebie for cencellabion,

SPECIFIC COMMTIONS:

{A] Far industrial Usar: Na Objection Cerlificate for ground water morscyion by swiusites shall ke gramed subject b e Islowing specific condilions

v I Wo Ohjeclion Gertlicale shall b= granted only In such cases where ool govemmend waler supply agentas are Aot able 1o supply the desired quanity of
wkar,

it} Al induisifes shall be reguinad b sdopd lale=) waisr stlidant chivsogies 20 65 o reduce depandenos on ground waler resources,

iif) A2 indusies absiraciing ground wabker in pacess af 100 misd shadl be reguined 1 wederiaks snmual websr sudil lwough Confedanation of mdian irousires
(Gl Fedorsfion Indian Chamber of Commercs and Indusyy (FICCHY Malional Produckvity Council (WPC) ceriified auditors and submi sl rapons wiibin lees
moths ol cormpletion of tha asnme to WA AR such indusiries shal be reguited ba reduce thelr ground waler use by al lesst 20% over the next throe years
shreuigh appfopiake masns

W Corstruction of pbearealion wallls] {piczameiens | withn [he presmipes and nssiplon of approgrsie walee ibvel maniloing mechanzm o mentensd
General Conditian no. 10 shall b= mandslony far ndusties dassing propoging 16 deiw marE han 10 m3

e Jdiry of ground wirer znd. Konileding of vwaber level shall be dore by Bie project proponant. The pleromeser (cheeraiion wel) shall be nongtrucled Bl /@ mimmm
distance af 15 m from the berg welliprecduction well. Doplh and squifer zene tappad In the plerorstor shall be ihe same &6 thal af he puivpling well! wells.
kinnily waler lewel dein shull be submitied orfine (o {he Groond Waner Depeiimenl, UR

Wi Thie propanen arell be required (o adent real tap rein widar Tarveating recharge in h profeo remises. indusines which e Bogly o polkie ground vk
ichermizal, pharmacoutical, dyes, gmenis, painks, Iesfiles, tannery, poslickies!' nsocicldes, feslifzss, shughler houss, exploaives sic) shal slone the
harvemied rain wder in surace siorage anks for use in the Indusiry,

¥} Injectian of reated! unlreatod watie waber imo aguier syalam i siiclly profibked,



Al Industries which are Skely b ciuse pround waler palluson e.g. lanneyg, Seughler FHouses, Dye, Chemicali Peochemical, Cosl washer@pler hiterdors
uuu_-.gn:_mwmum]mﬁmuﬂmmmmwlwmmmﬂnmmmﬂmﬁwmﬂm;ﬂm H -

(8} infrastructural User The Mo Otjscion Gerlilicain for ground waler abstracian will by grardad subyed o the follewng speciic condiliore

iy i case of inrastrictune projecis that require desaslaning, proponeri shal be roguied bo carry oul rsgular moriforing of devwalesing dischangs rale (usng a
iyl water fhow mmester) ared submil the data oniing e Ground Wale! Deperiment, UP £2 Spplicabin. Somfinrmg resoids anid msuis shouid be retained By e
praponent for wo yeors, i nspecion of reporling as requined byt District Graurd Waber Management Couned

M IrestsRalion of Sewage Traatment Plars (STP) shal be mantdatory Tor new projects, where ground water mquinemend i mors B 20 na3 fday. The waker lrom
STE shal k& ulilized for toliet Aizshing, car washing, gardaning etc

This certificate is electronically generated and does not require digital signature

T



ANNEXURE P/10

JOINT INSPECTION REPORT
(21.10.2020)

OF

M/S UMANG DAIRY LTD,
03 KM, HASANPUR ROAD,
GAJRAULA, AMROHA
UTTAR PRADESH

IN THE MATTER OF

Kapil Versus Central Pollution
Control Board &Ors
[0.A. No. 189/2020]

-Prepared by-
The Joint Team of UPPCB& CGWB

- Constituted by -
Hon'ble National Green Tribunal
(Order dated 04.09.2020)

Tl @A/

Ay




— e ———

g.‘_gm;ents

| .0 Subject Matter... .. — B = W
2.0 Order of Hon'ble NGT dated 04092020, .oovcveinnies ey o oo s wom oo
A R A RO o i e el ik e e i s e S ek it b tena s B

4.2 Quantity of Fresh Water CORSUIMPUION -t ciaivismesisrmersimimitbims sbetose bbb saiaas o T

6.0 Characteristics of the wastewater of ETP systemand Ground Water . K
T.0 Sewage Treatment SVEIEIL ...ocooeiie e sesmimme s eee e . L 1

8.0 Observation on the Water consumption of the unit & Analysis resull of sample collected

8.1 Obscrvation on the Water consumption of the unit... SN O IR ——
5.0 Effluen/Emission/Solid & Haz Wasie Management Sr:bl:mmd piﬂﬂl: rule 2016.... 10
100 Exsting Elucnl MODBEEMIEITL i irmmnmmimii ity mieriisimimssamssissm i L bRl
11.080lid & Hazardous Wastc Management ... .. ..o SRR PEr i 12

[ 2P Eaie ISR ERMFETIIONN . ¢\ o vos s s mels a6 s bl e ks b o sk e e b e s 12

15.40 Eam'turdu:umﬁcmgnﬁiam AP e — 14
IO PRl o s e s e R %
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List of Tahles uﬁ

lable |Production/milk processed ... T ——
['.ihle3Drlailsu['ﬂunwe!lnﬂm:trrmdim......--...-.-..., e N
Table 3uantity of freash water cosumptilon ... ...

Table 4 Samples callected Trom ETP ... s sttt st oeee et W

Table 5 Samples collected from borewell within premises__. .
Table & Details of Boilers and 13 6. Sets. .

Table PMenitoring of boter Sek ... .. ..o

i HiAmy Ly L6,

Hiveamamne Wrind, Gapauss, Amocha, (tier PradevhPage 3 of 17



List af Annesures .y7

Annexure No. | Details
Aapeawe | Consent fo and;m*iu Water (Prevention & Control of
Pallstion) Act, 197¢ and the Air ( PFrevention & Control of Pallutios )
Acl 1981 issaed by UPPCE having validity upol 3 06 2020
| Annexure 2 NOC for abstmction of ground water (1455 KLDNexpired m
23052017,
Annesore 3 Applicaticn fiar renewal of permission Jor abstraction of ground waet
b CGWA on 24 043019 209052019,
pRr—— | Har woste authorization No.

5040/LIPPC B/Bijnon LUPPCRRO YV Biynore 'l yotiba phule nagar 2014,
wsued by UPPCH on 02.02.201 8, Validiny upo 02.02.2023)
" Annexure 5 "NOC issued by UPPCH for expansion cum upgradaion of FTP wide
letter no. H- 1276HC-7MOC 64 3 Bijnor2017 dated 20-11-2017

TArnevure 6 T Inspection repart of Rain witer harvesting sysiem by CGWE
Arnexure 7 | Flow disgram of £ T waste water unilistion. -
Amexure § " Copy of sathorization/Regisiration Under Plastic rule 2006, leser no

B-1701 17 WUPC-11-FWM{MLPI02 L'DL.) dase [6-07-2020
 Annexure 9 Stack Monitoring repon = S e
Amewsre 10| ETP Sample anahysis repon. -

Anaenwre 11 Borewell eample anakysis repon

SR
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JOINT INSPECTION REFORT OF M/S UMANG DAIRY LTD. 03 KM, HASANPUR ROAD.
GAJHAULA, AMROHA, UTTAR PRADESHAS PER HON'BLE NGT ORDER DATED
4000820 CARRIED OUT BY Disn ADMINISTRATION, CGWE AND UPPCR
ONOCTOBERZI, 2020

105 ubject Manter

Marter: Kapil Versus Cantral Pollution Confral Board &0rs, O.A Ko 1892020

L.00rder of Hon'ble NGT dated el 09, 20100

2.8

Mt Urnang Doy Log, Hasanour Rodd, Gayranils, Amircha, Urtar Fradeinfage S of 17 ET = )4,, ‘ﬁh'

The Hon'Be Tribunal in the said maner pussed the following directions on 04.09.2020 which i
placed as under-

"Grievance i this applecation 5 ageinst violaten of emvironmental norms by Respondent Mo, 3,
Umang Dairies Limited,operating a Dairy plast m the city of Gajraule. District Amwcha, Uttar
Pracesh. mwmhi:uuﬂngmmwrmuqmmﬁmhw
authorsy and is bypassing the wasie on land in violation of the Waser (Prevention and Control of
Follatian} Act 1974 (Water Act). There i3 no *Consent tn Establich” ar Cansenm 1o Operam’ snder
the Water Act, 1974 and the Air [Prevention and Contral of Polluticn s Acy 1974

In view of shove, we comsider i REcesiary o require the Site PCB. Ceniral Liround Wazer

on 26112030
The Joini Inspectiog

In compliance of the direction of Hea'ble NGT in it's order dated 04,09, 2020, inspection of Mis
Umang Dairy Led,, 03 ken Hsanpur Read, Gajraula, Amrohs, Uar Pradeshi heremafier referrad s
‘ihe Lini') was camied ot on 21102000 by the joint 12am comprising of officials from Utter
Fracesh Polition Control Board (UPPCRICGWE, Lucknow end Districy Admimistrtion {SDM,
Hasanpur) District Amroha.

The 1eam inspected the unit and assessed the air pollution. waste water mansgemeet and the
campliance status of environmental nomso! the s

The Urmnag Duiry hd was earlierly esmblish i (e mame of Mis J.K. Dairy Id Which iy ke aver

by Sighania group 1 December 2006 and 1ill now operted in the name of Mis Umang Dgery b

* Ms Umang Dairy Lid isengaged in production of Fusteurised milk, curd. Ghee. chhoch. SMp

buster and duiry producis,having consented capacity Raw milk Banding 11 5 Lakh Latieriday O

=

=

218



e hay of inspection, the unit was found operational at.5 lack litter'day milk hasdling which is 31?
abouttd percent of consented production capacity

1.1 Imstalled Production Capecity and Products Details

¢ Ihe unil consemed production Insialled capscity 115 Lakh lantér milk handing/'day for
manufscturing of milk products likes Pressurised milk, curd, Ghee, chiach, SMP, butter and dainy
produsts ebe,
* U the day of inspection, the unit was found operational at production capaciry of 7.5 Lakh liner
miikfday which is 65 pencent of consented production crpacity
= The unb is using cow and buffalo milk as amain raw muaterial which is procured from nearby areas.

Maonthly milk handiing data is as per the table below

Tabdema 1
| S.n0. | Month & year [ Totad Milk Process (lakh liter/day) | Remarks
| ! i lan-20 309.77 |
EI Feb-20 101.58 ]
3 | Mar-20 336
|4 i Apr-20 2T
5 | May-20 06 I
(6 | Jun-20 19871 ' !
5 JOFE0 . TR R
['i Aug-20 T 71022 e
i Sep-2ll 1644 —
10 | Upso 20 Oet-20 14700 -
] Total | 137558 .
| | ) — .

*  The Lndt has obeaned Consent 10 opersie dated 13.06.2020 ander the Water ( Prevention & Control
of Pollution) Act, 1974 & under the Air (Prevention & Costrol of Pollistion) Act, 1981 from Uliar
Pradesh Polhition Contral Bosrd (UPPCE) havipg validity opio 31.12.2021 {Copy placed =
Ampezure-1],

. hspnmecﬂmumdiﬁmunmducﬁmupnﬂummndwhcdwm
4200 mumonth, poly Pouch milk 18000 mumonth, Skimmed milk powder -19100
mi‘month and Ghes/Burter-960 mt‘manth,

4.0Frahwater Consumption
4.1 Sewrces af Fresh Water

* The unit it uses ground water through shatraction fom Three borewells. The water from borewell
5 used Fod industrinl as weil as domestic PUrposEs.

* The Nﬂffmabﬂm:-limnfmmnﬂ water { 1650 KLD) iz
N placed at Annexure-2),

M3 Umang Dariy L, . Mamariir Road, Gagraule, Amecha,

Uttar radeshiage E'f 17 '-'E?' ) 'A"‘ ol

expired on 18.05.2019 (Expired



320

e Uitit has applied for renewal of permission for abstraction of ground water 1o COWA o0
2404 2019 (Capy of application for renevwal enclosed a1 Annexure-3) but till dote of inspection

MO for withdrmwal of grownd waier is nit obiained by the und,

calegory (2017).

4.2 (Quentity af Fresh Water Consumption

As per CLWE report *Dyssmic Ground Water Hecourses Assessment of ndin-2017" (Page no
146) Gajrmuln, District-Amroha has been deteriorated from Semi Criical (2011) 10 Over Exploited

Uit has three borewells 1o meet daily fresh waker requirement. Electromagnetic flow meters ane

mslalicd ot all thiee borewells. During visa the following dats was af the site

Tuhie-l
S Mo. | Borewell No. and location Meter Reading | Flow rale Latitede and |
| {m') i fhr) Longitede |
I 11, Near Boller House 4771534 66 46 28NN 3697 N
7159211 E
2 L NewMEngme | 2aids3 |04 | 2PALAISIAN
7851512417 E
'3 | 3.Nearoldhostel 4462513 540 2F4R IR 419N
' | TR 5711 665" E

i
-

A5 per the logbook data collected during visit the wotal fresh water cossumption by the onit from

1 Jan, 2020 to 20 Ocg, 2030 1= as below,
Table 3
[S.MNo. | Mouth | Tubewell No | Tubewell No | TubewellNo | Total Water l
1 2 3 sbstraction |
|"'| _'!;r'.‘r;iii' i6H2e 0 [6380 I
I'z' ~ | Feb-20 _f:ezﬁﬁ 6016 L6076 £
3 Mar-20 15087 0 16828 ST L
"4 | Apr20 10787 T35 13947 17009 4|
[5 May-20 13654 0 6188 |  19mag
6 Jun-20 14416 461 14445 | 28865 _‘
E Jul-30 13320 O B T 71 B R T T
F | Auga0 i6014 I 13905 | 2919 |
9 | Sep20 12878 360 12211 T
W | Gao Fim | 358 TTE] w3 |
Total 134334 6T | W@l | monz |
i E = Total Days 293 | 992350 KLD |

. mmnlh:#ln;ﬁm&m'i:inhﬂuiﬁiﬁﬁuyh \ubewelinos 2 i the month of July 1o september was
P Indirstiry shoad sk For clorify the dscrepaney found in the ground water ahstracteon logbook
af tubewellnes 02 from July 20 o set 20,
¢ Avernge lresh water withdrowal from borewellis calccled as 992299 KL per day from the

toghisol, data.

Pis vimang Balry LT, HEsanpor Hoss, Gasaus, Amemna, Uitar PrsdeibPage 7 of 17



S0 Water & waste water snmples coliection apd sir quality monitering '
e Ibe kit Comminee collected samples from the differyat section of wastewiler troalimen] syslein z

and ground water 1o assexs the impect of the ixlusirial dischnrge of the enit The Committes has

alio collocted one sample of barewell insalled ousidebehing the unit in Sn Harestsiogh farm

Fios LTS

e Collecied waier and waste waler sampies have been submined 1o UPPCB Bynor labosory for
analyzed Ine detuils of analysis report are being enclosed.
«  Sck momnoring was carried ol by UPPCH, Moradabad |laboratory. The deails of analysis neport

wre being enclosed Annexuwne-9
0. Cherscieristios of the wustewster of ETP system and Grousd Water
6.1 EMuent Management system

*  The umit has insalled effuen: wessment phmtsysiem based on the amnserobic and serubuc

wreatment unil on activated sludge process and flow meter msnlled at different section of ETFE.

The Flow meters readings foand at the time of inspection is a5 below:

- See " Location of Fiow meter Reading |
1 'Tmlnuruasmi S —
W | Intet of ASRR.IT e
3. Owlletof ETP — 1O o T e
4 | Ouiletof UF. 7 7L L] —
“E T ROdfed ) EREDT |
6 RO Permeate T Tassieim ‘
7 RO-1I reject - T ORISETm’
¢ OCordeningmpsionppelee  147Im’

» At the ume of inspection totalizer rending o 1Tow reter of ETF outlel vas nd shown due to that
wrily Mlos rate 6143 was pbserved
w Lt lins imstelled two waler flow meer of inlet of BSABR | & Il separmely. Waler flow meter

aitnchod with LSARR 11 not showing the totadizer reading due 1o electricnl fasl

> L o4
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e TP received effuent from different plant production sections aid consists of
plysiochemical treatment, biological reatment, tertinry treatment foallowed by twa stage
RO Systems and ulira-filtration has heen instulled huving total espocity of 1750 KLIY. The

s dligrum of the ETF installed in unit is as bl

Pentcate ke botler Feed

Rajzet far boiler esh quenchng

MGF amad ACF L‘I"

8

Renl & 11

L.r

R 7

;
HE

] * washing in plan

+ Ro permeates of ETP s sem lor further tremment through DM plant and use i bodler
feed and refect of the RO-I1 is used for quenching of bailer ush and dust suppression in

premises.

¢ Shudge received from the clarifier are send to shudge drying beds for the dewatering and it

is wsed a5 0 mumare.
«  Ash genernfed from the boilers it being dispased for Glling of low Linds 1n nearby tres.
*  The analysis resih of collected snmples ore pressnded bellow

Pursmeter | Isletal
ETP

i —
Cplo Silky
Uldor Fuoal
Tusungli | 170
'I'E?i:l!'!u,:!_ll I‘.ll.'l
(Swgh | 46
IH]I.J-!rn;.!_I: ﬂl}

LObDimgl | 1600 |
00l onad Geress ~ 192

Inbled
Charifor ETF WasteVWater Analvsis report
Outlet of | Outletsl | Outlerof | Outetof |
UVASER Aerilion ETF ETH
Tunk (B Fuwe {AfNer
| MGEH MGE)
L N L "
Slight Browndil | UColorlesy I‘EMmJ
Blockish | e P
Linpleasenl | Umplemsans | Chloriess or lews
1ie | o Wy | s |
&% Jas 62 .- .
L de | a2 | e |
230 w13 | e |
@0 | 1 e 40
i i1 9 T3 1

Y

s Wrmang Dy Wil , Hosanpur Rosd, Gapsuls, mwcha, Utter FraceshPage § ol 17

RO | RO Heject
FERMEATE
T [ 11
Colourles | Breamish
Cdorless | Unplessan) |
i Zo |
32 G
LEL3 X170
4 6
s Ba
NI iz |

03—~



s [l joint wam alio collected the ground water sample from borewell within the prenyses and culside m

e rembes. The analysis report is presenied below:

Table No. §
r Wa
T M'ﬂ;ﬁ“ | Outside premises | BIS 15 10500:2012
fa rus house (Permissible limit in
; Harjeei Singh sbsence of aliernative
| i 2 3 4 . source}

ipH 86 |78 }f ™| a0 ' T T
Colowr (30 | Colourkess | Colourless = 30 == = 5.11-30 :
DS T18F | 48 s a5 ' T 3002000
I U BT T 56 ' 211 ' NS
 Hurdness | 96 70 9 'I el 3ute0
Calcium | 35 s 26 7] — 1 158
| Magnesium | 61 35 | 68 | T i3a - 30-100
!T:"muﬂ- 13 |2 i i | I o | 100

|

1 S — Lo
7.0 Sewage Treatment System:
» For the ireatment of domestic sewage unil has installed three nos of Septic 1ank and

soakpit in different location within premises.

5.0 Observation on the Water consumption of the unil & Amalysis result of sumple collected from
ETF,
8.1 Observatlon o the Water consumption of the unil
» As per logbook data, average fresh waer withdmwal frorm borewells 992259 KLD.
which is within the perminted quantity af withdrawal {1650 KLD) s per the previous
NOC issued from CGW A, which was expired on dated 18.05.2019.
« Some discrepancy was found in borewell loghook again the wbewellnos 02 for the unit
shall ask for clarification/explanation.
« In complianse of the condition of previous NOC issued by the CGWA unit has installed 2
Numibers roof top rain water harvesting system within a premises and 10 ponds in the
villages have also sdopled and developed min waler harvesiing system 10 preserve the

rain water so that water bevel of the area can increase. Details of compliance siatus report

is enclosed as Annexure-8. __?I.!-- . S .4,_, fide
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#.0E MucarEmission’Solid & Haz Waste Management System aad comphuoce status of plust: rule
016

2.1 Observetions oo EfMucol Tresiment Flast (ETT)
e [urag mspection the all units of the ETP and RO system was found in operation and tnsated

eiffuent was wiilized im boiler feed, washmg in plast and wrigation of green belt within premses
® As per the dats of borewell 1otal water shatmaction (267999 K.L) 15 leiser then wotal meatad water
(446173 KL} which 15 indicsted that treated water wn recyele in proceas and rejests of UUF. and
RO rejects are slso recycle in equalizstion tank.
= Althe ume of inspection SMP monufacturing plam nat in operation. Due to thet hot aér generans
Wis mlg Nl in operaticn
* The it was operating &t 5.51 lack lieriday milk handling on the day of inspection, which is
aboil 82.6% of consented production capaeity Hence efflveni gememimy was less compared bo
ETP installed capacity 1750 KLID.
* Hased on 9 months loghook daws the average quantity of efffwent reaching o ETP for
Ireatment it 152278 KLD which i3 willon mstalled capaciiy 1750 KLD,
& The undl has also provided flow meter sl owllet pomi of the ETP. During visn the Now meters are
showing discharge rate 61 4m’fhr.
*  Flew meters is installed at ETPs and loghook for the cume is maintined by the unid.
2.2 Observations on Sewage Treatmen! Planis (STPs)
= Unit has insialled three no. of Septic tank and soakpit in differemt location within premises for
workers and stafl,
*  As reporied by Lhe unit representative the sewage treased plant is under planaing
10 Existing Emission Manwgement Sysiem
1. Emission Management System at Boller

® The unit has insalled three nosof rice huck/agro wuste fired Bailers having capacityaf 14 TPH, 140
TPH & E TPHand 01 bot air gencrator having capacity 20 bakh kilo calory

Table po, &
Details of Baller are as below
S.No | Capucity ~ Fuel | APCSdevier | Stk | Remarlo
L | 1ATPH Rice Husk or Bio | Cyclone & Beg | Comman | Only 14 TPH
——-E | mass 60 TPD | | Bailer
1 10 TPH ] filter ek 40 mer |
| Operated at the
. | IHH of
| . ! = i LS LIon
i |DETPH Rice Husk 60 Muli  oyclone Common Mainigined ms
4 | 10TPH TFD dasi | StackJome | S0dby
5 | Helair Rice Hush | Multi  cyclome T Opermted
Generator10 W0 TRD diest ! .
; lnkh kil calars |
6 0o of 750 | Diesel Oy Sock . | 32 moend 15 gy
': | KVA D.G. Sets | o | 5.2 miresch . Depeend ofl
= | 1 " power demend
s Urnasy Dariy Lid., Hasangur Road, mm,mm,wpm.uuw_’éu— ]'I:r 74 oY
7 o v
L - Ir—-—




A the tome of Inspection anly 14 TPH Boiler found m operation.

228~

= The vt has provided monkey Indder with stack of the boller, which i3 mind a= pei fhe LN

il s,

w1 TIH boiler stick wiis raaitarsd by PPCE and the moaitoring resuli is as below

Fahle 7 Montonmg of boiler stack

Parumeiers | Moritored value Emission standard

| S (g NV L g
SO ND 00

MO (mg/ M T EC E

11 solid& Hazardoms Wiaste Managemént

s The ani possesses the Autharization under the Hazardous and Other Wastes (Mamagement and
I mnshaundary Movement) Rules, 2006 for generathon, collection, wilization, siorege and disposal of

Waste ofl 4TPA Ouly validityupto 02.02,2023. Authorization is piaced 3l Ansexure-4.

12. Piastic waste managemen!

s The wnit has utilizing multilayer polyfilms for packing of milk pouches which is ultimarely disposed
iy enveronnent and covered under the plastic ule 2006,

o Incompliance of the plastic rule 2016 obtain suthorization‘regisitation by CPUB through wide letter
ne B«1701 LFUPC-1-PWM{MLPE2020{UDL) date 16-07-2020.

= In compliance of the EPR of theplastic rule 2016 unit is being submitting the quarierly retarned of

plastic waste disposed 10UFPCE and CPCE

13 Conclusions
| Chemicals dosing in ETP, such us dosieg of coagulant. flocenlants were done either manually o

with pumps in uncantrolled monner

Unit tas 3 nes of borewel] to meet the fresh waser requirement. Average Iresh water withdmwal

i

fram borewells is 992,259 KL per day. Flow meter wis found insalled o all theee borewells and
ioghook for withdrowal of ground water is maistained by the gmik, mi per logbook mconds one
horew<lls madatiin as stend b:r-

3 Unit does not have valid NOC from CGWA for abstraction of ground water. The NOC

was expired on 18.05.2019 and unit has applied for renewal of the same on 24.04.2019.

-

o Ve
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4 Vil ol ol tmaguer i (e ORI B Do warbliiwal b presmal wistion ot ekt by the
il Dleiwee, of oo beeoo oo Tegllead dland, Wi aingid lsas gl linve salnd [LE LTSS Toay sia birdim el v,
gkt wenbor
anisiiberibg B grasiond swaer ajuibivy of Cugraoka, 6W A shall s the noscwal aggdeatines nf
Rl LEMANG DATRY 111 00 KM, HASANFUR HEATL GASRALLA, AMBOIIA 64 chal
decade whether e st shall be alliowed do shstsact the groune waler e et ©7WA shall deck
i ivuriane b the Hon'ble NU T aeder im shis regaeds

B s o phay bogbook dets sime discrepaney i wabewelinos 2 @ e month of Juby i sepismbe wi
foomd Industey choud s for clurify the discrepancy losnd in the ground water sbitrscti

lighook of mbewellnos 02 fram July 20 o se 20,
I sumple collecled froim borewellwithin the premises indicates thet the enderground water 1

withm pormisibde notms ua pos BIS siandand.
& The final treaied effluent (RO permenie) o used in Boiler fesd and other rest rested water is being

utizing in washing process of plani, floor washing, milk tankers and imigation of Green belt
within premises and nearby fanners. A wparstemetered pipe line is alse maintaiging in unit f
giviny treated water 0 nearly farmers for imigation 10 sgriculture fanming arca on e demands of
the farmes

S Althevime of laspection without tresied effluent was not found disposed nearby the area Mot of
the farmers of the gres wersreceiving weated effluent hrough flexible plastic pipeline from inside
the faciory me permanct pipeline found in this aree for imgaton perpose.

10. As per the analysis report of the borewell ground waler of premises and Hareet Singh farm hoase
wre fuund within permissible as per the BIS novms sccepi the colour

I1. Dedicated eacrgy meter was insialled m ETP, RO, UFete and lopbook for same has bees
maintaned,

I3 QUEQMS w1 ETP was insialled and found operational a1 the tme of inspection and connected with
perver of UPFCE and CPCAC

[T A1 the time of inspection pH- 7.95, T$S-13.2 mg/l. BOD-335 mg lmnd COD-30 Tmgl was
thuwinjen the sereen of QCEQMS installed f outlet of ETP photograph of screen enclised

14, The umil has nbso instnllod PTE camers in premisos \arpoing, the sincks of 1be mits so thas sieck

emsstin can we chservsd through UPPCR coniral rosm
1% The finnl tresed efMuent is used ms boiler foal, plant washing and irmgation of green bell thowed
coumgriant word b eflleent discharige soms prescribed winder eqviroament (propection ) nie 1956,

if As per tho stk momdonng repord of the 10 TIFH bajler showed complinal w e w0 emisssen

aarms e tded usder oy ironmen| {protection ) rnale- | 5L

B et By LED , asaiue Mmesd, Lapasls, Aivwelin, U bii ProveshPege 13 o 47 %‘_ #I—



14,0 Fecommendstons .
| Uit shall muke sure, ne untreatod pasially tresed efflucot and secpage rurt=fT s the industrl

1.

prcrss ansaane Jischa pod outside the preiiisses.

Lnit shall strictly follow the conditions laid down i conseml 1o operate issued by LPPUE

Ihe unit shoubd carmy sut sdequacy assessmenl of ZLLY system at fall opemtaal capac ol 1.77
M Tidmy, by o reputed Government technical institaie.

Unii shall mohe sisre, the air pollution contol devices provided work efficiently and complied the
T ST lEn ROMmS

Uit shall get renewalNOC from COW A for abstraction of grownd water

Linit shall installed proper capacity of the STP to treat the sewage genermied from the ponnises
snd treated efuent urilized in green bell frfigation o decrease the fresh waser sbstraction.

Unit shall muintain record for generation and disposal of all nypes of barardous wastes generated
within the prémises.

Lnit shall make sure the ETP operation provided work effichently and complied the water
dischurge pems.

A separate loghook for RU and UF shal! the maintam 1o unil

- As per the loghook date some discrepansy in twbewellnos 2 in the moath of Julsy o september was

found. mdusy showd ask for clanfy the discrepancy found in the ground water absimacian

loghook. of ubgwellngs O fram Jaly 20 @ set 20
The flow meter installed before the inlet of LASHR should be replace al inlet of ETP.

12 QuanileAmbient air quality repont and sir manitoring report of all the steks provided in unit

i3
14
15
th

shall be submitied 10 UPPCB.

Faility for dosing aed mixing of alum and polyekctrolyte shall be provided in scparae snks.
Ladder facility with stack shall be provided as per CPCH guidefines

Reguler calibmtion of water Now meters and CCEQMS armached @ ETP shall be ensured
Water sudit repont shall be carmed o by spproved nstitution and 1o be submitied 1o UPPCH,

15.0 Siguature of the inspecting official
Dage of Inapection:21_10.2020

SNo. | Mame of the inspecting officers | Designation Signature
1
I. | Vijay Skankar | SDM Hasanpur, Amroba e J‘y =
L | Sh.J P Mmanm | RO, UPPCE Bijnor R R
Tk Tapen Kuamr Pamt | Sclestis- T, CGWB Lusknow |
ke
4 | sh A K Sharma AEE. UFPCBBijnor | T
| ’@_
| | -
5-' ' P e e B e —

l!"ll‘i UI-"'.'W td"'r L F ml‘ Hm. EHI’IIJH, mﬂ“. m.fhmpm 14 of j? ‘4
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16.0 Photographs

Lilira Filter Meter

FO-I Faed Mates

. ROl Pla'u.'.m I:-E'I'
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ANNEXURE P11

33

Item No. 01 {Court No.1)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(By Video Conferencing)

Original Application No. 189 /2020
(With report dated 21.10.2020)

Kapil Applicant
Versus

Central Pollution Control Board & Ors. Respondent(s)

Date of hearing: 26.08.2021

CORAM: HON'ELE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON'ELE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMEBER
HON'BLE MR. JUSTICE BRIJESH SETHI, JUDICIAL MEMBER
HON'BELE DR. NAGIN NANDA, EXPERT MEMEER

Applicant: Ms. Mensi Chahal, Advocate
Regpondent: Mr. Daleep Dhyani, Advocate for UPPCB
ORDER
1. Grievance in this application is against violation of environmental

norms by Respondent No. 5, Umang Dairies Limited, operating a Dairy
plant in the city of Gajraula, District Amroha, Uttar Pradesh. It is alleged
that the said unit is extracting ground water without any permission from
the concerned authority and is bypassing the waste on land in violation of
the Water (Prevention and Control of Pollution) Act, 1974 (Water Act).
There is no ‘Consent to Establish’ or ‘Consent to Operate’ under the Water
Act, 1974 and the Air (Prevention and Control of Pollution) Act, 1981 [Air

Act).

2. Vide order dared 04.09.2020, the Tribunal sought factual and action
taken report from the State PCB, Central Ground Water Authority (CGWA)

and the District Magistrate, Amroha.

*’Tmi:%éf
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3. In pursuance of above, report dated 21.10.2020 has been filed on
24.11.2020 on behalf of the joint Committee. It is stated that the unit has
requisite consent under the Water and the Air Acts with validity upto
31.12.2021. It had permission to extract water till 18.05.2019 but is
extracting water from three tubewells for industrial as well as commercial
purposes without requisite NOC from CGWA though renewal has been
sought. As per CGWE report - "Dynamic Ground Water Recourses
Assessment of India- 2017", Gajraula, District Amroha has deteriorated

from Semi Critical {2011) to Over Exploited Category (2017).

4., The conclusions and recommendations are as follows:-

“Conclusion

1. Chemicals dosing in ETP, such as dosing of coagulant,
floceulants were done either manually or with pumps n
unecontrolled manner.

2. Unit has 3 nos. of borewell to meet the fresh water requirement
Average fresh water withdrawal from borewells is 992.259 KL
per day. Flow meter was found installed at all three borewells
and logbook for withdrawal of ground water is maintained by
the unit, as per logbook records one borewells maintain as stand
by.

3.  Unit does not have valid NOC from CGWA for abstraction
of ground water. The NOC was expired on 18.05.2019 and
unit has applied for renewal of the same on 24.04.2019,

4. Till date of inspection ie. 21.10.2020, NOC jfor
withdrawal of ground water is not obtained by the unit.
Hence, it can be concluded that, the unit does not have
valid permission for withdrawal of ground water.

5. Considering the ground water quality of Gajraula, CGWA shall
assess the renewal applications of M/s Umang Dairy Ltd., 03
KM, Hasanpur Road, Gajraula, Amroha and shall decide
whether the unit shall be allowed to abstract the ground water
or not CGWA shall decide in accordance with the Hon'ble NGT
order in this regard.

6. As per the Ingbook data some discrepancy in tubewell nos, 2 in
the month of July to September was found. Industry showld ask
for clarify the discrepancy found in the ground water abstraction
logbook of tubewell nos. 02 from July 20 to Sept. 20.

7. The sample collected from borewell within the premises
indicates that the underground water is within permissible
norms as per BIS standard.

8. Final treated effluent (RO permeate} is used in Boiler feed and
other rest treated water is being utilizing in washing process of
plant, floor washing, milk tankers and irrigation of Green belt
within premises and nearby furmers. A separate metered pipe
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line is also maintaining in wunit for giving treated water to nearby
farmers for brigation to agriculture farming area on the
demands of the farmers.

g, At the time of inspection without treated effluent was not found
disposed nearby the area. Most of the farmers of the area were
receiving treated effluent through flexible plastic pipeline from
inside the factory no permanent pipeline found in this area for
irFigation purpose.

10. As per the analysis report of the borewell ground water of
premises and Harjeet Singh farm house were found within
permissible as per the BIS norms accept the colour.

11. Dedicated energy meter was installed at ETP, RO, UF ete. and
logbook for same has been maintained.

12, OCEQMS at ETP was installed and found operational at the time
af inspection and connected with server of UPPCE and CPCE.

13. At the lime of inspection pH- 7,95, TS5-13.2 mg/ I, BOD-5.5 mg.
land COD-30.7mg/l was showing on the screen of OCEQMS
installed at outlet of ETP photograph of screen enclosed.

14, The unit has also installed PTZ camera in premises, targeting
the stacks of the units so that stack emission can we observed
through UPPCE control room.

15. The final treated effluent is used as boiler feed. plant washing
and irrigation of green bell showed compliant w.r.t to effluent
discharge norms prescribed under environment (protection) rule-
1986,

16. As per the stack monitoring report of the 14 TPH boiler showed
compliont w.rt (o emission norms prescribed under

Environment [Protection) Rule, 1986,

14.0 Recommendations

1. Unit shall make sure, no untreated partially treated effluent and
seepage/ run-off from the industrial process area are discharged
ouiside the premises.

2, Unit shall strictly follow the conditions laid down in consent to
operate issued by UPPCE.

3. The wunit should cary out adeguaocy assessment of ZLD
system at fall operational eapacity of 1.7 MT/day, by a
reputed Government technical institute.

+ Unit shall make sure, the air pollution control devices provided

work efficiently and complied the air emission norms,

Uit shall get renewal NOC from CGWA for abstraction of ground

water.

. Unit shall install proper capacity of the STP fo treat the sewage
generated from the premises and treated effluent utilized in green
belt imigation to decrease the fresh water abstraction

7. Unit shall maintain record for generation and disposal of all
types of hazardous wastes generated within the premises.

5. Unit shall make sure the ETFP operation provided work
efficiently and complied the water discharge norms.

9. A separale loghook ter RO and UF shall the maintain in unit

10, Asperthe logbook data some discrepancy in tubewell nos 2 in the
month of July to September was found Industry should ask for

n
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clarify the discrepancy found in the ground water abstraction
logbook of tubewell nos 02 from July 20 to set 20.

11. The flow meter nstalled before the inlet of UASBR should be
replaced at inlet of ETP.

12, Quartle Ambient air quality report and air monitoring report of
all the stacks provided in unit shall be submitted to UPPCE.

13.  Facility for dosing and mixing of alum and polyelectroiyte shall be
provided [n separate tanks.

14, Ladder facility with stack shall be provided as per CPCB
guidelines,

15, Regular calibration of water flow meters and OCEQMS atiached
to ETP shall be ensured.

16,  Water audit report shall be carried out by approved institution
and to be submitted to UPPCB.™

B We have heard learned counsel for the applicant and for the State
PCB. Though Mr. Pinalkd Misra, learned Senior Counsel for the PP initially
logged in and appeared, without notice having been issued and sought
time to file response, subsequently appearance was withdrawn on the

ground that notice had not yet been issued by the Tribunal.

6. Learned counsel for the applicant submits that the report shows
that the PP is extracting ground water though the area has deteriorated
from semi critical to over exploited category. NOC expired on 18.05.2019,
As per report, the PP has adopted 10 ponds of the village to claim
replenishment of ground water but rain water collection in ponds being a
preexisting natural process, credit for the same cannot be taken by the PP
to comply with the requirement of replenishment, without the PP itself

creating such facility.

7.  During the hearing, learned counsel for the State PCB stated that
after filing of the report, NOC for extraction of ground water has been given
by the Ground Water Department of UP which is valid upto 11.07.2026.
A copy of the NOC has been filed. From the document filed, neither the
date on which the NOC has been granted is mentioned nor the procedure

for assessing availability of the ground water in the area has been
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indicated nor there are any conditions subject to which NOC has been
given in over exploited area. To comply with the principle of sustainable
development and public trust doctrine, due appraisal is required and
suitable conditions are to be imposed and enforced for permitting
extraction of ground water in over exploited area so that irreversible
damage to the environment is not caused inter alia by affecting availability
of drinking water and affecting flow of rivers as held in the judgment of the
Hon'ble Supreme Court in M.C. Mehta v. UOP. Further, it is not clear
whether grant of NOC by a State Authority obviates the requirément of
NOC from CGWA, constituted under the Environment (Protection) Act,
1986 (EP Act), as per the said judgment and the judgment of this Tribunal
dated 20.07.2020%. The fact remains that after the ground water
permission expired on 18.05.201%, and no such permission having been
granted till 21.10.2020, the Unit will have to be held accountable for
extraction of ground water during the said period in accordance with
Sections 15 to 21 of the EP Act. Further, the industry has to maximize
utilisation of treated effluents in the process itself, apart from utilisation
for irrigation as per ferti- irrigation plan. 8PCB needs to stipulate consent
conditions for ZLD and other mode of disposal and ensure that treated

effluents given to the farmers does not cause soil flooding/ soil sickness.

8, Inview of above, since the PP will be affected by order in this regard,
we direct the State PCB to put the FP to notice of these proceedings, even
though the PP is otherwise aware and the report is on the website of this
Tribunal, The State PCB may also supply a copy of the report by e-mail to
the PP to enable it to give its response. The PP may file response within

one month by e-mail at judicial-ngt@gov.in preferably in the form of

1 1997 (11) BCC 312
10LA. No, 176/2015, S8hailesh Singh v. Hotel Hobiday Regency, Moradabad & Ora.
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searchable PDF/ OCR Support POF and not in the form of Image PDF.
Notice may alzo be sent by e-mail to Ground Water Departinent, Ministry
of Jal Shakti, UP to inform this Tribunal about the procedure, if any,
followed and the date from which NOC is valid. The Notice may also be
zent to CGWA to ascertain whether in view of Hon'ble Supreme Court
judgment in M.C. Mehta, supra, grant of NOC by any other authority in the
State will obviate the requirement of NOC from CGWA in an over exploited
area. These questions are substantial question of environment arising out
of operation of EP Act which may have to be determined by this Tribunal.
Response of the said Authorities may also be filed within one month by e-
mail in same manner as in above direction. The report may specify the
water balance status, making distinction between ZLD applied for
industrial process effluents with closed loop and utilisation of treated
sewage for plantation/ irrigation and proper management of effluents

during non utilisation of effluents particularly, during monsoon.

List for further consideration on 10.11.2021.

Adarsh Kumar Goel, CP
Sudhir Agarwal, JM
Brijesh Sethi, JM

Dr. Nagin Nanda, EM

August 26, 2021
Original Application No. 189 /2020
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FEASIBILITY REPORT FOR SEWAGE
TREATMENT PLANT
(STP) OF CAPACITY 100 KLD

Client: M/s Umang Dairies Limited, Gajraula, Dist. Amroha (1.P.)

Client’s Contact Cunsﬁl'tﬁnﬁiﬂunta:t:

Mr. Pawan Tiwan Dr. Sandeep Garg
pawan trwanlomail com (Managing Director)

mdiffecoparyavaran org

Eco Paryavaran Engineers & Consultants Pvt. Ltd.
E-207. Industrial Area, Phase-VIIIB (Sector-74), Mohali
Punjab 160071 India

www.ecoparvavaran.org l'el: 0172-4616225
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. INTRODUCTION

Client intends to install Sewage treatment plant of capacity 100 KLD based on MBER
Technology to treat the sewage generated from the facility. The sewage requires treatment in
order to meet the standard norms set by the PCB.

This proposal shall consider various aspects covering the parameters of sewage (in terms of
both quality and quantity), Scheme & process of treatment, process units involved in the
treatment along with their specifications along with commercial terms & conditions.

2. DESIGN BASIS

Based on our experience in terms of raw sewage and requirement of PCB for treated water,
the characteristics for the raw sewage and treated sewage for the design purpose are given
below in the table:

5. No. Parameter Unit Raw Sewage Treated Sewage After
Characteristics STP
; pH . 6.5-8.5 6.5-7.0
7 | BOD me 350-350 <20
I~ 3, COD mgl 350-600 <150
4, TSS mgl 300-450 <30
5, TDS ma/l 200 | <2100
6. il & grease mgl 25-30 <3

Table 1: Charncteristics of Raw and Treated sewage for Design Purpose

Note: These parameters considered are solely for design purpose provided by client & can be change based on
the site conditions which may leads 16 change in design,

# Source of wastewater - Sewage generated from different activities
* Max. designed flow for STP 2 1 00m*/day
= Flow duration 1 20 hours
= Average designed flow ’ 5.0 m*/hr
& Type of process proposed : MBBR process
-




‘3. END USE OF THE TREATED SEWAGE WATER

The treated sewage will be used for the purpose of irrigation/plantation.

4. TREATMENT SCHENME

The STP weatment process will consists of following stages.

= Stage 1: Primary Treatment

Sereen Chamber, Oil & Grease Chamber, Sewage Collection cum Equalization Tank
* Stage 2: Secondary or biological treatment

MBBR Reactor | & [I, Secondary Tube Settler
™= Stage 3: Tertiary treatment

Filter Feed Tank, Pressure sand Filter, Activated Carbon Filter, Hypo Dosing System
& Stage 4: Sludge Treaiment

PE Dosing System, Filter Press

. FEATURES OF MEBR TECHNOLOGY

A sinple system that is based on the extended aeration technology along with Secondary
Settlement Compartment with Front Centralized Control Panel and offers an easy to
operate system even employing semi-skilled workers.

= MBER is high rate biological aerobic system and is the up gradation/ modification of the
conventional activated sludge process. The specially designed cross fluted PVC fixed film
media provides lot of surfece area (400-500 m*>m") for active bacteria to grow and treat
the sewage within the same volume of the acration tank,

Figure 1 Diagram showing the MBBR Process
™ With higher surface of Biodek, higher organic loading rates are enabled, thus reducing the

overall size required for the aeration tank. This leads to reduction in overall costs.
= 40% reduction in Aeration Tank size is achieved,
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= Diffusers used for seration are of Silicon membrane (imported from Germany) and
specifically developed for fine bubble acration of sewage. These are highly heat resistant;
Resistant to ageing: Low incrustation; Weathering & ozone resistant; Oil resistant and
Anti- microbial.

= Secondary Settlement unit is a tube settler that offers enhanced capacity for settling of
suspended solids in a fractional area,

We have our own in house Govi. approved state of the art water analysis laboratory
approved by MOEF, NABL & Punjab Pollution Control Board under the supervision of
highly gqualified professionals at Mohali. This enables us to check the stage wise
performance parameters of the plant as well as helps in proper monitoring of the complete
system,

6. BRIEF PROCESS DESCRIPTION

TP has been designed to ensure that various parameters of treated wastewater are well
below the permissible limits, even under the varying flow conditions which are typical for
such svstems.

The major process steps along with salient technolegical aspects are descnibed below:

® PRIMARY TREATMENT

The sewage will be first passed through a screen chamber containing perforated screen for
removil of floating materials followed by il & grease chamber for removal of oil & prease
through gravity, The overflow of oil & grease chamber will be collected into the collection
cum equalization tank from where the sewage will be transferred to MBBR Reactor for

Biological Treatment.

™ SECONDARY (BIOLOGICAL) TREATMENT

In MBBR reactor the organic matter is oxidized in sewage to CO2 & H:0 by the aeration
principle along with the bacteria. In MBBR reactor PVC UV stabilized plastic media is
provided for the attachment of bacteria and growth. This media provides a large surface area
and high Voidage ratio. MBBR reactor tank 1s fitted with number of air diffusers of suitable
capacity o provide necessary dissolved oxyzen mixed to the sewage: Twin-Lobe Blowers for
oxidation provides the aeration, The biological system has to be operated continuously for at
least 20 hours and there by constant feed of sewage is required.
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The secondary ube sertler, which is designed on low overflow rate, is provided after me\
MBBR reactor to enable separation of solids. A steep slope is provided in the secondary
sertling tank to eliminate the need of scrapper mechanism. A part of the sludge is recirculated
to the MBBR Reactor in order to maintain MLSS levels and a part is drained to the sludge
holding rank. Acclimatized Bacterial Culture is added into the MBBR reactar,

@ TERTIARY TREATMENT

The Clarificd water collected from the collection launder of the tube settler is then passed fo
the Filter Feed tank. [t is necessary to pass the sewage further through fertiary treatment
comprises of filtration with pressure sand filter for removal of suspended solids & Activated
carbon filter for removal of trace organic matter, color & odor. Disinfection of treated sewage
is done by Chlorine dosing. Then this treated water will discharge to irrigation/plantation

“* SLUDGE HANDELING SYSTEM

Excess sludge needs to be removed and dried for easy disposal. The sludge from the wbe
settler is sent to sludge holding tanks wherein poly dosing will be done for sludge thickening.
The thickened sludge will be sent to filter press for dewatering. The dewatered sludge forms
the sludge cake which can be removed, packed and disposed to the Transport, Storage and
Dispoesal Facility site, Dried sludpe can also be used as manure,

e
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7. MECHANICAL EQUIPMENTS WITH TECHNICAL DETAILS

The list of the mechanical equipment required for the STP is given below:

5. No Description Qty.
PRIMARY TREATMENT

FERFORATED SCREEN

1. | Application- Screening of floating matter 1 No
Size —6-8 mm, MOC- 55
SEWAGE LIFT PUMP SET

» | Application- To feed sewage to MBBR Reactor 2 Nos.

“" | Type- Cenirifugal, Monobloc, horizontal, Self-priming (1W +15)

Capacity- 5.0 m*/hr.. Head- 10 m. MOC - CI
AERATION GRID FOR EQUALIZATION TANK
3. Application - For providing air to tank —
Accessories- Complete with piping & valves
MOC: wPVC/MSEP

SECONDARY TREATMENT
MBBR TANK (I &IT)
Capacity — 5.0 m*/hy., MOC — MSFRP
4. | MBBR MEDIA FOR MBEBR REACTOR (I & II) 1 Set
Application - For reduction of organic load in MBBR reactors
Sp. Surface Area —400- 500 m*m*MOC- PVC UV Stabilized,
AERATION GRID FOR MBBR TANKS (1 & IT)
Application - For providing air to MBBR reactor
Accessones- Complete with piping & valves
MOC: uPVO/MSEP
AIR DIFFUSERS FOR MEBR TANKS (I & 1I)
6. | Applicaton - For providing air m MBBR reactor 1 Set
Type: Tubular — Fine membrane, MOC —Silicon/EPDM
AIR BLOWER WITH ACCESSORIES
Application - Supply of air for mixing 2 Nos
7. | Capacity-80 m*/hr, MOC — CT. Pressure - 0.45 kg/cm®, aw +1-S}
Accessones- MS base plate, safety valves, suction filter, silencer, NEV,
PRV, ant vibration pad. V belt, Belt guard, Drive and driven pulleys
TUBE SETTLER TANK
Capacity — 5.0m"/hr.. MOC - MSFRP
8. | TUBE SETTLER MEDIA 1 Set
Length — 850 mm
MOC- PVC UV Stabilized

I Set
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SLUDGE RECIRCULATION / REMOVAL PUMP
Applicahon- For recycle / disposal of sludge

Type- Centrifugal, Menobloc, horizontal, Self-priming,
Capacity-2.0 m*/lr, Head- 10 1,

MOC —-C1

2 Nos.
(1W +15)

TERTIARY TREATMENT

10.

FILTER FEED PUMP
Application- To feed the treated Sewage to Pressure sand filter /

backwashmg
Type- Centrifugal, Monobloc, horizontal, Self-priming
Capacity- 5.0 o' /hr, Head- 25 m, MOC — CI

2 Moz,
(1W +15)

il.

HYPO DOSING SYSTEM
DOSING TANK: MOC: HDPE. Capacity 200 liters
DOSING PUMP Capacity: 0 — 10 LPH, MOC: PP

1 Set.

SELF SUPPORTING PRESSURE SAND FILTER
Application —Removal of fine suspended solids
Capacity- 5.0 m*/ hr, Filtration Rate: 14 m* / m*/ hr
Medip- umder bed with graded silica sand

MOC - MSEP

| No.

13.

SELF SUPPORTING ACTIVATED CARBON FILTER
Application - Removal of fine suspended solids, Calor & Odor
Capacity- 5.0 m7/ hr, Filtration Rate: 14 m* /m* / hr

Media- under bed with graded silica sand & Activated carban,
MOC - MSEP

1 Nea.

14.

TREATED WATER TANK
Capacity — 10.0KL, MOC — MSFRP

1 No.

MECHANICAL SLUDGE DEWATERING SYSTEM

15,

SLUDGE FEED PUMP
Appheation- To feed the Sludge from Holding tank to Filter Press
Capacity- 2.0 m*/hr, Type- Screw Type, MOC — (I

1 No

SLUDGE HOLDING TANK
Capacity — 5.0KL. MOC — HDPE/LDPE

1 No.

AERATION GRID FOR SLUDGE HOLDING TANK
MOC-UPVC

1 Set.

AIR DIFFUSERS- FOR SLUDGE HOLDING TANK
Type- Coarse, MOC —EPDM/ Silicon

1 Set.

POLY DOSING SYSTEM
DOSING TANK: MOC: HDPE, Capacity 200 liters
DOSING PUMP Capacity: 0 — 10 LPH, MOC: PP

1 Set.

FILTER PRESS
Type: Hydraulic. MOC of plate: PP
Capacity: snitable to handle sludge of capacity 100 KLD STP
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| Lot

INTERCONNECTING PIPING, FITTING & VALVES
MOC: oPVOMS, Make: Prince/Jindal/Astral
CENTRALIZED CONTROL PANEL

Fabricated in 14 5WG/ 16 SWG CRCA sheet with non- compartment, 1 Lat.
dust & vermin proof, machine mounted
CABLING

Electrical cabling shall be provided from comntrol panel to various units | Lot
of SEWAGE treatment plant. Size of cable- As per the capacity of the
motors { drives MOC: Copper / Al unarmored

16.

18

8. DETAILS OF INSTRUMENTATION

5. NO DESCRIPTION Oty.
| Pressure Gauges
L Location - At pumps/blower 1 Lot
Type - Bourdon / Diaphragm
Level Switches
1. Application - To Indicate the low & High level, Type: Float 2 Nos.
Location: At Collection Tank & at Filter Feed Tank
Electromagnetic Flow meter
[11. Location - At outlet 1 No.

. DETAIL OF CIVIL WORKS

No of I

5. Ne. Description Unit Capacity Units MOC
1. Screen Chamber KL 1.0 1 RCC
2, Oil & Grease Chamber KL 1.5 | RCC
3. Sewage Collection Tank | KL 200 | 4 RCC
4 Filter Feed Tank KL 15.0 | RCC/HDPE
g Foundation fﬂeic BlowerPumps As Reigidrad { Lot ROC

Nofe: Adivsrment i capacity in the above desipned units (s somerimes needed due o site constraings keeping-in
view the overell requirements of area and volume,

For ECO PARYAVARAN ENGINEERS & CONSULTANTS PVT LTD
.-"”—'I

Ankit Mohta
General Manager

M: - +91 - 9781303118
,'};fgéj %;/
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L. Uit shall maks sure, no undreatedfpertially treated e Muent and seapapefrun-off from the

irdustrind pracess areasre discharged ousids the premises,

Uniiz shrall strictly follow the conditions 181d Sown in consent 1o operate issued by UPFCR,

The unit shauld carry out adequacy assessment of ZLI» system at fall vperational capacity of

1.77 MT/day, by a reputed Governmen: teohnical institugs,

4. Unlt shall make sure, the alr pollution contrel devioes provided work eficlently and complied
the sir emitsion norms.

5. Unit shall get renswal NOC from CGWA. for abstraction of ground water,

Unit shall Installed proper capacity of the STP o treat the sewape generasted from the

mmmm@iﬂmm preen belr lrigotion 1o decrease the Fesh waler

abstraction

7. Unit shall maintoin recond for generation and disposal of all types of Ravardous wasies
generated within the pramisas,

8. Unil shall make sure the ETP operation provided work efficiently and complied the water
discharge norms.

2. A separate logbook for RO and UF shall the maintals in Unit,

10. As per the loghook dam some diserepancy in fibsves!l mae 2 in the mouih of July &0
Seprember was found. Industry should ask for clarfy the discrepancy found in the ground
waler nbstrection logbook of tubewel] nas 02 from July 20 to set 20,

II,T}mﬂuwmmlmmhdbeﬁt:ﬂhwﬂt&fu.ﬁﬂﬂﬂﬂmﬂﬂhmﬁamathlﬂnfm,

12. Quéniile Ambient air quality report and air monitoring report of a1l the stacks provided in anit
shall be submirted 1o UPPCR. :

13. Fecility For desing and mixing of alum and polyolecirolyte shall be provided in ssparabe
tanks.

14, Ladder facility with stack shal| be provided as per CPCE guideiines,

13, Regular calitvation of water flow meters and OCEQMS attached to ETP shall be ensured.

16. Weter audit report shall be carried out by approved institufion and to be submitted Lo UPPCE,
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Rel: UDL AUPCERO21-00

Ta,

Chief Eavironmentsl Offfcer {Cirele-T)

Lrar

Fradesh Polatien Conmrol Beard,

T-12V, Vibmel Ehend Gomti Nagar
Licimow= 220014

Sphje=sa In eonnection

Dredr Sie,

Cipe: 12072021

with the reply & epmpliance of Letter HEZ85E, dated 30.06.2021 from UPFEE.

Plegss find the point wise reply in reference of Letter HE2888 deted 30062021,

S.NOD

Foint to be discussed During Audit Yisitdated
211020

1

Uit sl
effluent and sespageiran off from Industrial process
are discharged autside the premizes

Uit ahadl stristly follow the condltions Wit dowT

UDL Reply

ke BUre., mo Gnesied [partially ireared | Flent nas 1750 KLD ETE plunt end 1005 elftuens watee

15 treated under the moms Wz zre not dlschorging
ubitresind weter | effuent cutside the factory premises-

Af o resnensible industrlal grosp , we.are fuat ling

2
fn consent to operme iued by UPPCE 0% norms &8 per Consont issued and e stbmitting

the gfuartesly eotripliance repert to board As per conscl.

k] Thee Linit shoukd cemy cul adequacy setcesmentof | MOTED and Wi wiil susmlL the repen soon with in bine
ZLD gysern ot fall opesatlonal capachty of 17N of 2+ 3 months { Time Period)

MT /Day by & reputed government teshaleal
nstipate -

T | Unitakall make sure, the air poliutlon contral e REve mstiiled 1l required EquipaIEnl &5 pur consent
cavioes provided work efficisntly and cocnplisd the | and alr pollutica cantrol norma. HABL Tepon salso
nir emission nomize anclosed for your ready refesmoe {Anaexire-1)

5| Lt shall get renewal NOC FROM COWA for ﬂmmdﬂmpu-miuluuﬁ-ummﬂ:muwnh-iumhﬂu
hstrastion of groand water recelved end sume is aiached for referonte., (Annexias -

1)

1 Uiels shall Iraalied proper capeciy of the SIF to. | We havs akready Tovialled S1F OF AGEGUATE
trest the sewage from the premises and CAPACITY OF 100 KLD and werking urdler norms =ad
tresited efuent utilized In gresn belt bvigation to firal reated water it belngs bged in irrigation green belt
decrease the fresh witer abetraction .mmhmmrmmmm
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Ref + UDL JUPCB/202 | -005

To,
Chief E

nwirunmental Officer (Cirele-T)

Littar Pradesh Polheion Control Board,
TC-12V, Vibhuti Klind Gomti Magar ,

™
T Emang

Dear Si

Luckmow- 226010

Dhqiries Lid

rl

Date: 23082031

ject: In connection with the reply & comiplinnes of Letter UDL/UPCB2021-001 dated 12.07.2021 from

Proaze find the Poin wiso stz of Letier submimed by UDL dazed 12.07 2021

Raference Lether Mo, HOZBE88AC-7 Water -3 [421

SNO

Point to be discossed During Audit Visit dated
2L 1020

UDL Reply

3

The Lipis showld corry oul adeguocy axsexsment of
ZLL syatem art fall nperatiomal capacity of 1777 MT
0ay by a répited govermnant techaical instife

pi

Complated pleass find the Copy of the some (slgn and
stamped omd volidued by Alimark Muslivn Universin

Uit ghal! get paaewal NOC FROM CGRA for
abistraction nf growmd water

Complefed , and same has boon abtoched for vour reaoly
FEFAPEMOE

id

Ladder facility with stack shall be provided o per

CBCRe E_lq'.rdﬂ:l'[rrd.r

Compleied and Pleare find the Imagas showing clear
neEw fobyication

Hopes evarything is in [ine with your sdvice ,

Hard copy of &ll annexures and log book alse send thru meisfered post for your reference,

With Regards

Urmng Diairies Liflad,

S/PACy
Authogized S

;
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“...Further, the indusiry has fo maximize uilisation of treated effluents in the process itself,
apart from utilisation for irrigation ar per ferti- irrigation plan. SPCB needs to stipulate consent
conditions for ZLD and other mode of disposal and ensure that treated effluents given io the farmers
does mof cause seil flooding’ soil ricknass,

& Inview of above, since the PP will be affected by order in this regard, we direct the Staie PCE
ta put the PP o notice of these proceedings, even though the PP is otherwise aware and the report (s on
the website of this Tribunal The State PCB may aiso supply a copy of the report by e-mail to the PP fo
enable it to give its response. The PP may flle response within one month by e-mail at judicial-
ngti@eov.in preferably in the form of searchable PDF/ OCR Support PDF and not in the form of Image
PDF..."
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UMANG DAIRIES LIMITED ¥ 4

To, 22/09/2021
Chief Environmental Officer {CEO-7)

Uttar Pradesh Pollution Contral Board

TC-12B, Vibhut! Khand Gomt Nagar

Lucknow UP- 226010

Subject: Reply of Letter reference ny mber HE56951/C-7/Water -5 1/Umang/2021 dated
13/09/21 received on 20/08/21

Dear Sir,
Please find our remarks as follows:

1. The unit have 1750 KLD effluent treatment plant , is treating effluent as per standard
narms of PCB and treated water is used in Our process i.e Boiler , Cooling Tower,
washing etc and balance water we are using in our green belt of plant premises.
However on request of farmer only treated water is given, Attach please find request
letters from farmers which also clarifies that the crop is not impacted rather It is
better with treated water as per annexura -A,

2. Online water monitoring system is already there at out let of ETP water and we are
maintaining the all parameters under the CPCE norms.

3. Quarterly treated water is tested by approved NABL Lab and same reports also
submitted to Board with quarterly report time to time. One Year reports is attached
as Annexure - B

4. We have tested the soil of nearby farmer's land by approved NABL lab and same fs
attached there as annexure =C. As per report there is no water contamin ation and
shows that treated water does not tause any soil flooding / soil sickness.

Thanking you

With W
Auth Signatory,
Umang Dairies Limited,

3 Km Stone, Hasanpur Road,
Gajraula, Dist. Amroha (U.P.)

Copy To : Rigional Officer - Bijnore

E-mail  umangiE@kmail com, Wlnipsite: © vl LIMEngoEines com, C | N LIS1TUPSSaPLEG 4542
.ﬂ.nmm:a:mm. drd Fioor, 64, Bahadur Shah Zafar Marg. New Dets - 110003, Ph. (011} 33001112, Fax ; ¥3TI947%

Regd. Office : Gajaula Hasanpur Road, Gajrauls - 244 235 Dixl. Amioha jU ) Ph. - +31 557973504, +91 G56TITIS0N
I.
AN B0 9001 © 2008, MACCF, 50 14001 © 2004 & OHEAS 1800 : 2007 Cerifind Compary
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'r:Ymet % Winmet Technologies Private Li éey

CIN - UT2200HRZ008PTCRITAST
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| TEST REPORT NO. WGZ103017 PAGE NO, 10f1 |
| BERVICE REQUEST NO. | F21D11 SERVICE REQUEST DATE | 26.06 2021 '
| DATE OF ISSUE 08.07.2021 SANPLE RECEIVED ON 03.07.2021
| NAME & ADDRESS OF PARTY ] SAMPLE DETAILS
Mis Dmscription. _ Ome Wamie WalAT Sarmpie Merted  ETP Out L=t
Umang Dairy Lid . Was Collacted By as om 05.07.3331
Hmnlﬂlrﬂm Gajrola Distt- Amroha Type of Sampliog @ SGral Rampling |
| sapling Mernsa : 18:307%0. |
Gagnbily 3L+ 500mi
i Dale al annlyss 0072021 o 07 07 J08
= = E SRR
" RESULTS *
_ Effluent Samyple Analysis !
: i
N Pa 1686 for
| 5 ramaiers Units Resuits ket e Sk Tesi Method
I { Surface Water| i
i Bl o - Coloress Colorinss Wisual :
1 | odor - | unchjectionabie |  uncbectonstss | - '
| 3 | Tatal Suspended Soids 5= 100 mas I8-3025 (p-17) '
4 |pHvalbe - 7.58 551090 153028 (p-11)
5. | Dd & Gregse g 50 10 miax 15-3025 {p-30)
= =
I le |} b i, e B " 30 max IS-302% (p-ad)
| 7 .Ehmﬂlﬂannﬂmmm mpi 88 250 max | APHA 22 Ed , 5220 (B0
| Phinoic ds
I:'lg. 8 jnun.f.':H:nm i g <01 1.0 mas |15-EDEE-|:|H$J
- -._g !mnrﬁnﬂrrrwnmmm gl 55 50 max | 15-3025 (p-34) ]
I | 10 | Dissohved Phosphate (s #) el BOL{ND] 8.0 mix | 153025 [p-31; ul

. L

Noke 1. Lo rwkainipd fof tas wenk i Irow (P ML

| 2 The resulls ghven abows srs relsied 18 the laslad 5
Pt infecred ner mphad.

‘ 3. Totsl iiability of our wores & Salied 1o FivoIced amount

4, This repart CAn NoA e o wvicean (0@ court of ke wilhout the weitlen spproval of e iab
£, Certificats shall not be reprodmed sxpect in Mmummr:;llﬂhm.
E. Any shon of play by the customer with the dals of s cerificase shall be Regal
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A= '_-Lhﬁ'n' telof. sl 130 A7A0000, Mok 81 §130735905
r€ @1SDEM 5 :

| REPORT NO. WC21016013 | PAGE = p of 1

SERVICE REQUEST NO. | C2108 SERVICE REQUEST DATE | 10.03 2021
 DATE OF ISSUE 21.03.2021 Sample recd on | 103202
. NAME & ADDRESS OF PARTY | SAMPLE DETAILS |
[ his Desgiiphion  © Dne Wkl Walel Sample Marked  ETF Ocilet |
i Umang Dairy Ltd . Qs Collected by ws en 186.03.307)

Hasanpur Road Gajrola Distt- Amroha Type af Sanpiing © Srab Sampling

Eampling Method =@ IS:130059.1]

=
=
L]
-8
Wl
=
[
e
T
=
Cuartlty 3L + SO0
~ L - | Coam o wralysia 6.00 2021 to 20032021 |
i = '
. Effluent Sample Analysis
- _|
N p P)A 1586 for
- aramatars Unilts Rasulty idlisct i Tast Method
. | Surtace Water|
1 | Golr ' Colorless Cotnriess Visual
. i 2 | oedor = | wabjectiorsbis urnsbjectionable
3 | Total Suspended Solids —_— &) Y0 Frae 153025 (p-17)
. 4 | pH vale a 758 551080 | 159028 (p11)
5 | OF & Goaso Fil 55 10 max 15-3025 {p.35)
Bic Chemical Demand =
. | & it 27°C for 3 days) mgh L 30 miax 53025 p-44)
. I. | Chemical Oxygen Demand Ean i 250 max APHA 27™ Ed., 5220 (B)
Phencle compounds (as 1
.}
. 8 | Ammonical svogen (a8 N) mg 50 50 e 15-302% [p-34) 1
10 | Disscved Frosprate (s P) ™' | BouND) 5.0 max 15-3025 {p31) i |

-

Ehg-8 lubt report, wrmas spotilied by thy cosieman,
pea el montionod paramelens. Endomdmeni of rosiuct g :

Chocked By, oo
Moie 1. Hamph wall b MERmED Tor TWe wosks Irom Thgdis
# The rewyles gives sbove sre related 1o 1l et s

Nilhed indusrast e nplied.
3. Tobdd Bakuiny of seor searks 18 limiled 1o irvolced ssoent
4. Thin repor can mot ubad B8 evalonca in 3 dour of bw siticul the wriiten sgpeeval of the kb,
b Conilicaa shall mol b rejprodiucod upsel In ful wBERsT the iRl dpprevsl of the tstoratary,

& |

& Any shor of pler by the customer with the Jaks of this centicats snall be Begsl |
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o | REPORT NO WAR0025010 | PAGE
[ | SERVICE REQUEST NO. | L20026 SERVICE REQUEST DATE | 12.12.2020
i | DATE OF ISEUE N | 30 12 2020 | Sample recd on 1&.12.21:":'.:13“
E HAME & ADDRESS OF FARTY A Lz SAMPLE ‘D_E_T.HL! e
o _ﬁ.lp - Dol €050 Cine Vidaske Watter Saimmie Matosd  BTT Dt il
. Umang Dalry Ltd . Bay Collecied by w8 oo I4.12.2020
{ Hﬂ-ﬁaﬂplﬂ' Road Gl] rola Disdl- Amroha =a 5! Nampling drwk Saiipl LT
el Bfg o ned B2 aF. |
sty 3L = S0Gm|
‘ i e of artyscs - 7% 2 2020 to 29,12 7020
- RESLTE
Efftuent Sampls Anatysle
e — T |
| & | Limite aw pad
: - E(P1A 1986 for
. N Paramatars Undts Resurs _’Jﬂw Y Tast Method
Al Surface Wster)
. i1 " ceer B Ginoress Coloriess Visual
& Foodkor - uhsbjectarabils unalgectionaboe
. 3| Tots Bespenoad Bolds whal &8 I 1rﬂ_mat 15-3025 [p-17)
. 4 | pH vaue - | e 551090 | 53028 p-11)
5 | Gl % Sresss mgh | 54a | 18 max | EE-3ES jo-30) !
. - &Fﬂnf = 'lmm et ingh : L I 53 mipm L5038 (pgay
| Creemics! Cepgen Demand mgh | 70 50 max APHAZI™ Bl S2204B) |
e | N—— :
"\ | & m:ﬂ-r::l comocund (s mgA | <[ 10 max 153004 {p-43]
9. | Ammonical mbnogen (26 M) gl : 1o £ pmy 153006 [p-34)
10 | Dessalves Phosohaie (as P) mgs l 0.3n &0 o ' 153025 (p-31) :
'"E-mf'n-pnn- T

_r._
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Newcon Consultants & Laborafories []g,

B o S A P I, -
i ¥ .
hH‘ Arddaditated w TR
Webeite m.mﬁﬁh
TEST CERTIFICATE
SOIL SAMPLE ANALYSIS REPORT
TEST REPORT NO. NCL/AUMANG/1209/1/150902/17 | DATE OF REPORT: 20-09-2021 ]
Hame And Address of Custormer UMANG DAIRIESLTD.
HASANPUR ROAD DNSTT . AMROHA
L. UTTAR PRADESH
SAMPLING DFETAILS
Anbpais date cturted 15085 2001 Anabygis End Date 20-09-2071
Dete of Sampling 15-08-2021 Surrpling Done By ML
Time of Sempling 1140 Hig
Samghing Losathon AGRICULTURAL SOIL SAMPLE (D4

Farmar: Mr. Pappe Sing, 5/0 lagram Singh
Latitisde 1 2R 317254 Loangitude : TEI241650

¢ampling Protocol BIS & APHA Test Methods
TEST RESULTS

L | Testure - ey Lome

N = = 748

3, | Organic Mamers % 12

4, | ol Density _ Gmyems . 141 |
| 5| specife Graviey . > £

& | Blectrieal Conductivity us/em s I

7. | Wister Holding Capacity [(WiHC) % | 3
l 5 5aR B - : BT |

e

WOTE - L The Rkl ieporied e perens i Be Tested parameims Etnuuunm:n-itimu-ﬁt;-i—mmu

CHATARAD JURDEM TION. J. The Raport vl act S agcucad et i sl wihod S semesanss of MAMADING SULATWER 4 Our bty =2 WPl © P calut Fly




H"f_‘gﬁ” Consultants &
NABL ISOMEC 17038 : 2017 (s . T30 Ao oary

TEST REPORT NO. NCLAUMANG/2209/1/150902/17
8. Avmilable Nitrogen Mg 155
10. | Avalable Phosphorus — o
11, | Avallable Potassium Mg/g 753
12 | Extractable Calkium wsfem I8
| 13. | NPK [AS Nitrogen, Phosphate, Potassium) Medkg 4376
| 14. | Salinity ppt 0.44 |
15 | Molsture % 56 g
16. | Catlon Exchange Capacity (CEC) Magy/100gm. 0.4
17, | Colowr Mgty Dark Brown
18, | lron Ma/kg 305
18, | Mangandse Me'kg 14
| 20, | Copper Mig/kg 151
| 21 |aznc Mp/kg 0.94
™ = lscin Ma/kg .18
23, | Molybdenum Mg/kg 0862
28, | Sulphure Mgfkg 41
25 Miagnesium bR kg 1.4
26. | Sodim Ma/he -
37. | Tetal Caidum Corbonate Mg/ig pcrs
FOR NEWOOM CONSULTANTS AND LABORATORIES
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llmnn Consultanis & Laboratories

150 5001 : 2015, 150 14001 « 1818, 150 45000 1 2018 Cersiled Labernbory

""“"“mmhmmm

Website www.newconiasb in

SOIL SAMPLE ANALYSIS REPORT
TEST REPORT NO. 16 DATE OF REFORT: 20-09-2021
Name And Address of Customer UMANG DAIRIES LTD.
HASANPUR ROAD TISTT . AMRCHA
| UTTAR PRADESH
SAMPLING DFETAILS
Anabysis dale started 15-09-2021 Analysis End Date 20-08-2021
Date of Sampiing 15-05-2021 Sampling Done By mCL
Time of Sampling 15:40 Hrs.
Sampling Location AGRICULTURAL SOIL SAMPLE (01)
Earmer Mr. Mahinder Singh /o Late Jeevan Singh
Lathude : 28.E17358:; Longitude : 7825251
sampling Protocel BIS & APHA Test Methods
TEST RESULTS
s.No, Parameters | Unlt Rasults
1 Texture = Sandy
2 1PH - L
% 083




Newcon Consultants & Laboratories

An IS0 9001 5 2005, TSO) 14001 | 3048, 150 4800) Cerilfied Laborg
NABL ISCHIRE 1795 1 3007 (T mumnlmml mmm.,
Mn::ﬂm;mwm

Website  www newconlab in

TEST CERTIFICATE

[ TEST REPGRT NO. NCL/UMANG/2206/1/150801/ 1
8. | Avallable Mitrogen Mgikg 138
10 | Avallable Phesphorus Mg/ kg 221
11 | fvailable Potassium Mg/kg 217
12 | extrectable Caicium afem 181
13, | NPK (AS Nitrogen, Phosghate, Potassium) ME/kg 3721
14, | Salinky pot 042
| 15 | Maisture % 45
16 | Cation Exchange Capacity {CEC| Mequ/100gm. 15.0
17. | Calowr Mgy Brown
18. | won Mg D0
. 18, | Manganess /i 181
| 0. | Ccopper Mg/ 145
ik | Zinc Mg'kg 0.65
22 | Boron Mg/kg 0.24
23, | Molybdenum Mgk D42
24, | Sulphure Mgy 1o
25, | Magnesium , Mg 625
76. | Sodum Mg e
17. | Tetal Calcium Carbomate Ma/kg B2

FOR NEWCON CONSULTANTS AND LABORATORES
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Newcon Consultants & Laboratories

An 150 9801 1 301K, IS0 1400) : 2064, IS0 45001 : 2018 Cortlfied Laboratary

Hﬁlhmm-llﬂ Cert, No, TC-5516) Actreditated Laborsiory
by MOEFOC
Wbsile | www newoon|al.in
TEST CERTIFICATE
SOIL SAMPLE ANALYSIS REPORT
TEST REPORT NO. HMW DATE OF REPORT: 20-05-2021 |
Name And Address of Customer UMANG DAIRIES LTD.
HASAMPUR ROAD DISTT . AMROHA
| LITTAR PRADESH
SAMPLING DFETAILS
Analysia date startec 15-09-2021 Anaiysis End Date 20-08-2021
Date of Sampling 15-09-2021 Sampiing Done &y NEL
Time of Samplng 10:20 Hre.
Sampling Lacation AGRICULTURAL SO SAMPLE (02)

Farmar: Mr. Brijesh kumar, 5/0-Balbeer Singh
Latitude : 28.807456; Longitude ! 78.241741

Sampling Pratocol mS & APHA Test Methods
TEST RESULTS
SN, Parsmetess Unit Results
1 | Texture - Sandy
- - 751 ;

™ 3 Crgamic MatIers w faL: ]

4, | Soil Density Gm/om3 148

5. | Specific Gravity s 16t

g | Electrical Conductivity us/em 7%

2. | waser Holding Capacity (WHC) % 3

B EAR = 159 !

Glfpects > AN Pl

Page1oll

ROTE : | The Famis denn paiain U e Sesied pecaslin Exmamad of Be sane & nalber miemed no mplied R T
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Newcon Consuliants & Laborafories

An 150 5001 1 2015, IS0 14000 45000 : 2018 Certified Laborstory
NARL ISO/IEC 12025 « 267 mﬂmnmﬂ'wmmm
Recugnised by MOEFCC

Wiebste  www newconiab.m

IEST CERTIFICATE

TEST REPORT NO. NCL/UMANG/2208/1/150902/14 -
9. | Available Nitrogen Mig/ug 141
10. | Available Phosghorus Mig/kg 18.4
11 | Available Potassiam Mg/ig il
12 | Extractable Caicium psfom 7
13, | NPK [AS Nitrogen, Phosphate, Potassium) My/kg 405.4
1. | Salinity ppt 047
15. | Moisture % 52
16. | Caticn Exchange Capacity [CZC) Miegv/100em 18
13 | Colous Mg Biown
18 [ton Meie -
15, | Manganese | Ma/\g i
20. | Copper Me/kg =
L | dne Me/ks i
e Me/kg 0.26
3. | Molybdenum Me/k s
24. | Sulphure Me/kg o
25. | Magneslum e =
i Sodium Mafke
17. | Total Calclam Carbohate Mg/




Newcon Consultants & Laborafories

An TS0 9000 ; 2005, 150 14000 : 2008, |
“WIWTHT&E&%‘M@H&F“—T

2

by MOEFCC
Website . waw newcontab in

SOIL SAMPLE ANALYSIS REPORT
TEST REPORT NO. : | DATE OF REPOKRT: 20-08-2021
Mame And Address of Custamer UMANG DRIRIES LTD.

HASANPUR ROAD DISTT . AMROHA
[ UTTAR PRADESH |
SAMPLING DFETAILS

Analysis date started 15-08-2001 Analysic End Date 0052021
Date of Sampiing 15092021 Sampling Done By NCL
Time of Sampling 11:20 Hrs.
Sampling Location AGRICULTURAL SQIL SAMPLE (03)

Farmer: Mr. Yashveer Sing, 5/0 Ram Charan Singh
Latitude : 28.807456; Longitude : TR241741

Sampling Pratocol BIS B APHA Test Mathods
TEST RESULTS
S.Na. Parameters Unit Results
1 Texture = Sandy Loam
| 2 | L - T




Newcon Consultants & Laborafories

An FS0B000 ; 2015, 1500 4080 ; 304 Caritfind 1aborniory
NABL IROMEC 17025 1 2007 (Testing, t!‘mmmmm Latsoratery

Recigaived iy MOKFCC
Website | www newconiab.in
JEST CERTIFICATE
| TEST REPORT NO. NCL/UMANG/2208/1/150902/15 : ]
9, | Available Nitrogen Mg/kg 172 '
10. | Avadable Phosphorus Mg/kg 345
1l | Awailable Potasslum Mehg in
12 | Bxtractable Calcium s 3mn |
13. | NPK [AS Nitrogen, Phosphate, Potassium) Mghg | 4785 |
18, | Salinity o | 0.38 I
15. | Malsture % ' 61 |
16 | Cation Exchange Capacity (CEC) Meq/100gm, 24
17. | Colour Mg/kg Dark Brewn
18 | iron Mg/kg 372
19. | Manganase Mp/kg 26.2
g = Mig/kg 162
1. |oZne Me/kg 11
| 22. | Boron Me/kit 0.34
| 23 | Mokybdenum Mg/kg o
I 24. | Sulphure ke " i
‘l- gy e Mg/ke | M2
26 | soolm | Mg/he ' "
T 27, | Total Catclum Carboaste Me/ke e

‘ FOR NEWCON CONSULTANTS AND LABIRATCRIES
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Mulcesh Sarma

——

From: Pruthwi Dhinoja

Sent: Tuesday, September 28, 2021 6:04 PM

Tec kapil1208@gmail.com; msch.cpecbE@ nicing rdnr-cgwa@nicin; ms@uppch.com;
dmamrohainicin

Ce: Ashish Prasad; Rakit Sharma

Subject: Re; Kapil v, Central Pollution Control Board & Ors, - Original Application No.
169/ 2020

Attachments: Reply - Respondent No.5.pdf

Crear Sir,

We write on hehalf of our clients, Umang Dairies Limited, the Respondent No. 5 in the captioned matter,

Please find attached the scanned copy of the Counter Affidavit, filed on behalf of our Clients, today before the
Hon'ble Mational Green Tribunal,

Kindly acknowledpe receipt of the same.

Please contact in case of any assistance regubred in accessing the attached file.

Regards
Pruthwl Dhinoja | Associate
CELEBRATIMG 803 & | Ach Flaar | Konnectus Tower | Bhavbhuli Maey | Opp. &jmesd Gate Babuay Station| Ne, Minta
ECOXOMIC Buidge | Mew Dalhi 110001
:;::;"ETI“_ To 451 11 4152 8400
I.-""Illl-l LLE II'.-: ' “: IB]‘ ﬂs?jm-lr
. vy ghplivg. iy

MEW DELHI | MUMBAI | PUNE | AHMEDABAD | BENGALURL | CHENNAL | GIFT CITY

Diselaimer: The condents af this messoge moy be egaly arkdleged and confidental, for e use of thie e recivend(s] onf. & showtd mal e oo, copied and used
iy cxpene b phiin e nbeoded ragimentfs]. (Fow hove recefved this messoge i ency, please presenas ics confiaembiolity, delete bhe mesiage from oor/al comuren
v podfy the seader immedinbely by feading o reply emol Thank pow,



	Master Index
	Reply
	Affidavit
	Annx-P1
	Annx-P2
	Annx-P3
	Annx-P4
	Annx-P5
	Annx-P5A
	Annx-P6
	Vol-II-Index
	Annx-P7
	Annx-P8
	Annx-P8A
	Annx-P9
	Annx-P10
	Annx-P11
	Annx-P12
	Annx-P13
	Annx-P14
	Annx-P15

